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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 200 of 2014
(C.W.P. No. 3727/1985)

IN THE MATTER OF:

M.C Mehta ....Applicant
Versus

Union of India &Ors. ...Respondent(s)

REPORT OF ALL 38 DISTRICTS, ON BEHALF OF THE
STATE OF BIHAR IN TERMS OF THE ORDER DATED

19.02.2024 PASSED BY THIS HON’BLE TRIBUNAL

MOST RESPECTFULLY SHOWETH:

L. That this Hon’ble Tribunal vide order dated
19.02.2024 was pleased to grant time to State of
Bihar to submit Reportin tabulated form alongwith
the reports of District Magistrates and the required

information before this Hon’ble Tribunal.

2. It is submitted that in compliance of the order dated

19.02.2024, all the thirty-eight (38) districts of State
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of Bihar have provided the required data alongwith
the reports of District Magistrates which has been

provided in tabulated chart as annexed herein.

3. In the light of the aforesaid facts and circumstance, it
is prayed that this Hon’ble Tribunal may be graciously
pleased to take on record the report on behalf of the
State of Bihar and pass such order(g] as this Hon’ble
Tribunal may deem fit and proper in the facts and

circumstances of the case and in the interest of

justice.
Filed by:

!j . ;:{ e f:h; . Z{i g

Rishi K. Awasthi

Advocate for State of Bihar

A-21, Upper Ground Floor,

Defence Colony,

New Delhi-110024
Email: rishikawasthi@vahoo.co.in .

Enclosed:

38 Districts report
Dated 29.04.2024
Place : New Delhi
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AR NGT, T8 Rl § a@T 00AL No-200/2014 70 o Aedr I TS O T o i RSl 24.11.2023 @ 19.02.2024 B TR SRS &

e ¥ qifar fer & R P oF e Reaet & wa aReT & angR o el afee -

1. CATEGORY: SEWAGE

S.No. a b c R d e ¥ g
. Data Per Day Quantity | Capacityand | Quantity | Time-bound Details of the hostel, dharmshala Water quaniii{ﬂfﬁ
e Generation | aof sewage utilization of plan to meet and ashram operating without river and its
) of sawage | treatment | thereof and discharge the gap, if proper consent and discharging tributaries in
h in each per day mode of d treated ariy, untreated effluent and the action districts/town in
™ city/ town | city/town disposal in sewage | generation & taken against them terms of fecal
District T with the wise each city/ from each | treatment of coliform
T uLB town STP sewage {MPN/100mi)
NAGAR NIGAM 42.5MLD
PURNEA
KASBA NAGAR 4.65
PARISHAD MLD
BANMANKHI NAGAR 4.6
PARISHAD MLD No. of Hotels - 30
CHAMPANAGAR 1.58
NAGAR PANCHAYAT |  MLD Dharamshala - 62
BAISAI NAGAR 14 Ashrams - 00
PANCHAYAT MLD Total — 32 (Thirty Two) No sampling has
DISTRICT | AMOUR NAGAR 1.26 There is no STP, However process for 3 VEARS . piing has
PURNEA | PANCHAYAT MLD identification of land is undergoing. As per the BSPCB submitted been done by
JANKI NAGAR 13 report, There are 09 applications | BSPCB so far
NAGAR PANCHAYAT MLD of hotels/ dharmshala/ ashrams
DHAMDAHA NAGAR 1.6 . . R
PANCHAYAT MLD op’eratmg with valid CTE/CTOs of
MIRGAN] NAGAR 16 this Board.
PANCHAYAT MLD
BHAWANIPUR 1.4
NAGAR PANCHAYAT MLD
RUPOLI NAGAR 1.3
PANCHAYAT MLD

Page 2
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~ Page 3

2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
T e ; 5 T e e , g ——
Data Per Day Quantity of | Thegap | Legacy waste and | The manner of utilization of the treated Current status of dumping
generation | solid waste | treatment | the time-bound waste as well as rejects arising out of of solid waste with
— of solid treated per | of solid plan to treat remediation of fegacy waste reference to location
District | wasteinULB | dayin ULB waste legacy waste
NAGAR NIGAM 80 TPD 50 TPD 30TPD 35000 TON / Treated wet waste is converted in to Dumping place is at Hasda
PURNEA 2 Year compost. Dry waste is used by waste Picker Ward no -34
and reject are used to fill up Jow lands,
KASBA NAGAR 10.20 Q 10.20 400 TON / Dumping Place is at Collage
PARISHAD TPD TPD TPD 2 Year Chowk, Kasba
BANMANKHI 13 0 13 382 TON/ Dumping place is at Gram
NAGAR PARISHAD TPD TPD TPD 2 Year Panchayat Dharara and
Marketing Yard Ward No-10
CHAMPANAGAR 4,71 0 4.71 115 TON / Dumping place is at Near
NAGAR PANCHAYAT TPD TPD TPD 2 Year Gudri Asthan
BAISAI NAGAR 4.53 0 4.53 100 TON / Dumping place Is at near
PANCHAYAT ™D TPD TPD 2 Year Baisi Haat
DISTRICT
PURNEA | AMOUR NAGAR 4.24 0 4.24 100 TON / Dumping place is at near
PANCHAYAT TPD TPD TPD 2 Year Untreated waste is send to dump side. Dry Amour Bazar
JANKI NAGAR 4.2 0 4.2 230 TON/ waste s used by waste Picker and reject are Dumping place is at
NAGAR PANCHAYAT TPD TPD TPD 2 Year used to fill up low lands. Ramnagar Ward No-11
DHAMDAHA NAGAR 7 0 7 342 TON/ Dumping place is at
PANCHAYAT TPD TPD TPD 2 Year Dhokwa Ward No-22
MIRGANS NAGAR 5.2 0 5.2 105 TON / Dumping place is at
PANCHAYAT ™D TPD 8D 2 Year Barkona Mirganj
BHAWANIPUR 4,6 0 4.6 109 TON / Dumping place is at Thana
NAGAR PANCHAYAT TPD TPD TPD 2 Year Chowk Ward No-01, Sudhamal
Nagar Ward No-02
RUPOLI NAGAR 4.4 0 a.4 110 TON/ Dumping place is at Near
PANCHAYAT TPD ™D TPD 2 Year Maveshee Haat Viraulee

Rupauli
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3.CATEGORY : CONSTRUCTION AND DEMOLITION WASTE

S.No.

a

b

Page 4

T Data | Total per day generation of " The details of p'fant established for the treatment of C&D waste including the
~~~~~~~~~~~~ S C&D waste within the ULB existing capacity and capacity utilization
District T

NAGAR NIGAM PURNEA 5TPD
KASBA NAGAR PARISHAD 0.5TPD
BANMANKH! NAGAR PARISHAD 0.57TPD
CHAMPANAGAR NAGAR PANCHAYAT 0.5 TPD
BAISAI NAGAR PANCHAYAT 0.5TPD

DISTRICT All C&D waste generated in the ULB Consumed by the owner as a raw

PURNEA | AMOUR NAGAR PANCHAYAT 0.57PD material for further construction/filling of land/ Unsurfaced Road,
JANKI NAGAR NAGAR PANCHAYAT 0.5TPD
DHAMDAHNA NAGAR PANCHAYAT 0.5TPD
MIRGANJ NAGAR PANCHAYAT 0.5 TPD
BHAWANIPUR NAGAR PANCHAYAT 0.5 TPD
RUPOLI NAGAR PANCHAYAT 0.57TPD
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4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE
SNo. ; ; . T S —
N Data | Number of industrial unit Total daily The The discharge effluent ahalysis from CETP an ETP The per day
discharging their effluent generation | manner of | treating the industrial waste from each outlet generation of
“ treated/untreated in river of such treatment industrial solid
District . Ganga and its tributaries and | industrial of the waste and
. details of defaulting Industrial | waste industrial manner of its
X o units within the waste 5o treatment and
. District generated disposal in the
S District
NAGAR NIGAM 1, The industries having potential | Total 1300 Al 1, There is not technically feasible for installation of | Only boiler ash
PURNEA waste water generation of Purnea KLD aforesaid | Common Effluent Treatment Plant (CETP), as there | generated from
KASBA NAGAR District includes, Parbail rice mill, | (approx) | units have | is no significant number of industries situated in these units,
PARISHAD z‘::l‘l'i‘i:‘/ 22:“303"?,1";‘:20?‘501’:15 waste water | installed | Industrial area of Purnea district, There is no CETP | which is used
BANMANKH! di-schargfe : fm'm afarasaid generations Effluent | installed in Purnea district, for filling low
NAGAR PARISHAD | {ndustries into Ganga river and its | (70 these | Treatment | 2, m/s Fastern India Biofuels Pvt. Ltd. (Distillery) has | lving areas.
CHAMPANAGAR tributaries. industries, Plant adopted Zero Liguid Discharge (ZLD) system by
DISTRICT | NAGAR PANCHAYAT | 2. Bihar State Pallution Control {ETP}. | having suitable treatment and recycling of treated
PURNEA BAISAI NAGAR Board has ldennf.ied a total of}/B effluent.
Grossly  Polluting  Industries
{As per PANCHAYAT {GPls), including 02 units namely Analysis Report of Gross] ot "
Letter No- | AMOUR NAGAR a) M/s Kosi Dairy Project (A Unit nalysis Repo .O, Grossly Po'ut!ng industries
336, Dated- | PANCHAYAT of COMFED); b) M/s Eastern India (GP1s) in Purnea District
22.04.2024 | JANKI NAGAR Biofuels Pvi. Ltd; in Purnea industry | pH | BOD | T5S Remark
submitted | NAGAR PANCHAYAT | District. Name {mg/L) {{mg/L)
by Regional | DHAMDAHA 3, The Central Pollution Control M/s Kosi 7.8 48 56 | Non-
Officer, NAGAR PANCHAYAT | Board has identified the Technical Dairy Complied;
BSPCB, MIRGANI NAGAR institute as Third .Party Agency Project Board issued
purnea) PANCHAYAT {TPA) for the surprlse_ Inspectton { A Unitof legal
BHAWANIPUR of G'Pls unfitsAlocated in dlfferee[nt COMFED) direction
RUPOLI NAGAR compliance. Al GPIs  have - purpose
PANCHAYAT instalied Effluent Treatment Plant 9.0
{ETP) for treatment and disposal
of their effluent.
4. The GPIs located In Purnes
district {Distillory) have Effluent

Page 5
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i Treatment Plant (ETP). Distillery
has  adopted  Zero  Liguid
Discharge (ZLD) system by having
suitable treatment and recycling
of treated effluent.

5. The GPis located in Purnea
District  {Dairy}  have effluent
Treatment  Plant  (ETP).  The
treated effluent is used for
horticulture/ agriculture/
gardening purpose,

Pége 6

5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. a b
~~-«—<\\\\\“ Data | If the flood plain zone has been demarcated and The details of direct discharge of pollutants by the
N\\"‘*\\.. the extent of encroachment on the flood plain encroachers by the side of the river Ganga and its
District T zone in the District tributaries in the District

NAGAR NIGAM PURNEA

KASBA NAGAR PARISHAD

BANMANKHI NAGAR PARISHAD

CHAMPANAGAR NAGAR PANCHAYAT

BAISAI NAGAR PANCHAYAT

DISTRICT | AMOUR NAGAR PANCHAYAT

PURNEA As per the conciliated submitted report of WRD, Bihar attached with annexure T

JANKI NAGAR NAGAR PANCHAYAT

DHAMDAHA NAGAR PANCHAYAT

MIRGANS NAGAR PANCHAYAT

BHAWANIPUR NAGAR PANCHAYAT

RUPGLI NAGAR PANCHAYAT




6. CATEGORY: BIO-MEDICAL WASTE
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DHAMDAHA NAGAR PANCHAYAT

MIRGAN) NAGAR PANCHAYAT

BHAWANIPUR NAGAR PANCHAYAT

RUPOLI NAGAR PANCHAYAT

S.No. a b
******** — Data The per day total generation of bio medical The manner of its treatment and disposal
\\ waste in the District
——
District e
NAGAR NIGAM PURNEA ,
KASBA NAGAR PARISHAD
BANMANKHI NAGAR PARISHAD
CHAMPANAGAR NAGAR PANCHAYAT
DISTRICT BAISAL NAGAR PANCHAYAT Bio-Medical Waste generated from different
Health Care Facilities {HCFs) are collected,
PURNEA .
(As per the AMOUR NAGAR PANCHAYAT treated and disposed through Common Bio-
BSPCB 269.25 Medical Waste Treatment Facilities (CBWTF) and
submitted M/s Synegy Waste management (P) Ltd.,
report) JANKI NAGAR NAGAR PANCHAYAT Hanuman Ghat Road, Jawaharlal Nehru Medical

College, Bhagalpur.

Page 7
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7. CATEGORY: MINING
5.Na. — a T N
T \\ Data | Number of cases registered within a year against illegal mining in the bed of flood plains of river
""""""" e Ganga and its tributaries and details of enforcement of mining policy of State and Enforcement &
ST ] Monitoring Guidelines for Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management
District e | Guidelines20t6
NAGAR NIGAM PURNEA
KASBA NAGAR PARISHAD
BANMANKHI NAGAR PARISHAD
DISTRICT CHAMPANAGAR NAGAR PANCHAYAT ‘
PURNEA Total 449 number of cases of raids were registered against illegal mining in the bed of flood

{As per Mining
Development
Officer, Purnea’s
Letter No-342/M,
Dated-
22.04,2024)

BAISAI NAGAR PANCHAYAT

AMOUR NAGAR PANCHAYAT

JANKI NAGAR NAGAR PANCHAYAT

DHAMDAHA NAGAR PANCHAYAT

MIRGANS NAGAR PANCHAYAT

BHAWANIPUR NAGAR PANCHAYAT

RUPOLI NAGAR PANCHAYAT

plains of river Ganga and its tributaries and other associated illegal mining activities in financial
year 2023-24.

As for enforcement of mining policy of state and enforcement & Management Guidelines 2016
total 296 number of vehicles have been seized and a total penality of 228.97 lakhs has been
levied on the defaulters in the financial year 2023-24,

[

LN N ]
District Magjstrat

Purnea

Page 8
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DISTRICT - S&H

Compliance report of 0.A No. 200/2014 M.C Mehta Vs, Ul & Others.

1. CATEGORY: SEWAGE

Per Day Quantity Capacity Quantity Time- Details of the Water
Generation 1 of sewage and of bound plan hostel, quantity in
Nameof ULBs/ | of sewage in | treatment | utilization | discharge to meet dharmshala and river and its
Department cach per day thereof direated | thegap, if | ashram operating | tributaries in
city/town city/town | and mode sewage any, without proper | districts/town
with the wise of from each | generation consent and in terms of
UiB disposal in STP & discharging faecal
each treatment untreated coliform
city/town of sewage | effluentand the | (MPN/100mi)
action taken
against them
a b € d e f I
Saharsa 29.834 MLD | No STP has been approved till date. | 36 Month | No. of Hostel- 10 | No sampling
N Land for STP has been identified. Dharmshala- 01, has been
Simyi 8.56 MLD No STP has been approved till date. | 36 Month | Ashram-0There | done so far by
Bakthyarpur Land for STP has been identified. are 04 BSPCB.
Sourbazar 4.06 MLD No STP has been approved till date. | 36 Month application of
Land for STP has been identified. hostel/dharmshal
Sonbarsha 4,89 MLD | No STP has been approved till date. | 36 Month / ashrams
Land for STP has been identified. operating with
Bangoan 4.5 MLD No STP has been approved till date. | 36 Month | valid CTE/CTOs of
Land for STP has been identified. this Board.
Nauhatta 4.1 MLD No STP has been approved till date, | 36 Month
Land for STP has been identified.
2. CATEGORY: MIUNICIPAL SOLID WASTE DISPOSAL
Name of Per Day generation | Quantity of | The gap Legacy The manner of Current
ULBs/Department of solid waste in solid waste | treatment | waste and utilization of status of
uLB treated per | of solid the time- the treated dumping of
day in ULB waste bound waste as well | solid waste
planto as rejects with
treat arising out of | reference to
legacy remediation of location
waste legacy waste
a b c d e f
Saharsa 30.806 TPD 1,959 TPD 28.847 36 Transfer to Dumpsite in
TPD months dumpsite Gobargadha,
saharsa
Simri Bakthyarpur 6.52 TPD 1.07PD 5.527TPD 36 Transfer to Ward No. 02
months dumpsite
Sourbazar 2.157TPD 0 2.15TPD 36 Transfer to Ward No. 07
months durnpsite
Sonbarsha 1.52TPD 0 1.52TPD 36 Transfer to Ward No. 12
months dumpsite
Bangoan 3.25TPD 0 3.25TPD 36 Transfer to Ward No. 18
months dumpsite
Mauhatta 3.117TPD 0 3.117TPD 36 Transfer to Ward No. 02
months dumpsite

Page 10
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3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

Name of ULBs/Department

fotal per day generation of C&D
waste within the ULB

The details of plant established for the
treatment of C&D waste including the
existing capacity and capacity utilization

a h
Saharsa 7.7015 TDP (Estimated on TIFAC Self Utilised either by ULB of Waste
. Study) Generator itseif,
Simri Bakthyarpur 0.137PD Self Utilised either by ULB of Waste
- Generatorjtself,
Sourbazar 0.137PD Self Utilised either by ULB of Waste
Generator itself,
Sonbarsha 0.2TPD Self Utilised either by ULB of Waste
Generator itself,
Bangoan 0.8 TPD (Estimated on TIFAC Self Utilised either hy ULB of Waste
Study Generator itself.
Nauhatta 0.78 TPD (Estimated on TIFAC Self Utilised either by ULB of Waste
Study Generator itself,

Building Construction
Department, Building
Division, Saharsa,

* There Is no data available in the

office of the undersigned
regarding amount of C & D Waste

There is no plant established or any
proposal to establish any plant for the
treatment of C & D Waste under Building

generated per day within the
District of Saharsa, and no survey
is being done regarding this.

Division, Saharsa.

4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

Name of Number of industrial Total daily The manner of The discharge The per day
ULRs/ unit discharging their | generationof | treatment of effluent analysis generation of
Department effluent such the industrial from CETP an ETP industrial
treated/untreated in industrial waste 5o treating the solid waste
river Ganga and its waste within generated industrial waste and manner
tributaries and details | the District from each outlet of its
of defaulting industrial treatment
units and disposal
inthe
District
3 b C d e
As per The industries having | Total 200 KLD | All units have There Is not Only bailer
BSPCB potential waste water | (approx) installed technically feasible | ash
submitted generation of Saharsa | waste water | Effluent for installation of generated
Report district includes generations Treatment Common Effluent from these
Automobile servicing | from these Plant (ETP). Treatment Plant units, which

centre. There is no
discharge from
aforesaid industries
into Ganga River and
its tributaries.

Bihar State Pollution
Control Board has
identified a total of 78
Grossly Polluting
Industries (GPIs).
There is no any GPls in
Saharsa district.

industries.

(CETP), as there is is used for
no significant filling low
number of lyihg aieas.

industries situated is
industrial area of
Saharsa.

There are no any
GPIs Saharsa
district, hence
effluent quality
report is not
applicable.
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

Name of ULBs/Department if the flood plain zone has been demarcated | The details of direct dt‘chmgv of
and the extent of encroachment on the poliutants by the encroachars by
flood plain zone in the District the side of the river Ganga and its

o L | tributaries in the District ] ,
As per the submitted The  Executive Engineer, East  Koshi | There s no industrial
tonsolidated report of WRD | Embankment Division, Supaul vide letter no. | encroachment by the side of the
Bihar, 1711 dated 01.01.2024 reported as per the | river Koshi in the district, hence

flood plain zone has been demarcated in | there is no significance of direct
hetween Eastern Koshi Embankment and | discharge of pollutants,

western  Koshi  Embankment  (Eastern
Embankment from Km 40.00 to 84.00),
There is no extent of industrial
encroachment in the flood plain Zon.

6. CATEGORY: BIO-MEDICAL WASTE

Name of ULBs/Department | The per day total | The manner of its treatment and disposal
generation of bio
medical waste in the
District

a b

Health departraent, District | 401 KG The disposal of Bio Medical waste generated
Health Society, Saharsa {Yellow/Red/White/Blue) | from Saharsa district is being done by the M/S
Medicare Environment Management Pvt, Lid,
As per following process:

Yellow :- Incineration

Red - Autoclave & shredding

White - Autoclave & sharp Pot disposal

Blue i~ Autoclave & shredding & Recycling

As per BSPCB submitted 393.21 Bio- Medical Waste generated from different
Report Health Care Facilities (HCFs) are collected,
treated and disposed through Common Bio-
Medical Waste Treatment Facilities (CBWTF)
and M/S Medicare Environment Management
(P) Ltdl., Muzaffarpur Industrial Area, P.O- Bela,
Muzaffarpur.

7. CATEGORY: MINING

Number of cases registered within a year against illegal mining in the bed of
flood plains of river Ganga and its tributaries and details of enforcement of
mining policy of State and Enforcement & Monitoring Guidelines for Sand
Mining (EMGSM-2020) and Sustainable Sand Mining Management
Guidelines 2016

a
District Mining Officer, | Assistant director, Mines and Geology, Saharsa vide his letter no. 205, dated
Saharsa 13.03.2024 has reported that during period of Aer 2023 to Novembery,

2023 total 232 raids have been conducted and O FIR have been lodged. Also

. 72 vehicles along with 7500 CFT sand have beeh g;el;% " 7 B
| e
ui® (i
Pivf gxomg %:Wlé ME%; ipttict aglstrate

Cobahit e ~Cume-

Chatrman, District Ganga Commitiee,
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DISTRICT:- SUPAUL

1. CATEGORY: SEWAGE

: Details of the
.., | Capacity and . .1 Time-bound hostel, dharnishala
Per Day (3:;’:2[)(: utilization gil;al':f"fy?; . plan to meet and ashram
Nameof | Generation of | 07 SCWA8 thereof and cnirga the gap, if operating without Water quantity in river and its tributaries
s freatment treated o o o
ULBs/ sewage in each da mode of sewage any, proper consent and in districts/town in terms of faecal coliform
Department | city/town with c?e/to‘wyn disposalin | oo cﬁch generation & discharging (MPN/100m1)
the ULB ?Jvise cach grp | treatmentof untreated efffuent
city/town sewage and the action taken
against them
a b ¢ d 4 g
No. of Hostel-13
3 Plant in progress through BUIDCO (Plant Dharmshala-04
. 1~ Near Navodya Vidyalay ward no-05, Ashram- |
Supaul 9-017TMLD Plant 2- Near Pani Tanki ward no-16, Plant 24 Month There is no application
3- Engineering College ward No-24) of hostels, dharamshala |  As per BSPCB Mero 841 Dated- 20,04.2024.
e and ashram operating
Trivenigan] 6.89MLD No STP has been approved till date. 48 Month W!th, valid CTE/CTOs e -
. of this board, Sampling | Nameof | District Faccal
Dute Maonitoring Colitarm
. . Location MPN/100mi
Pipra 1.45MLD No STP has been approved till date. 48 Month 34019004 ?;ivﬂ Supaut . Imm )
koshi at
2.5 MLD STP and 4.8 km. of &D have birpur
Birpur 2.32MLD been sanctioned under SBMU 2.0 by 36 Month supaul
MoHUA Goi for Birpur ULB
2.5 MLD STPand 7.5 Km. of 1&D have
Nirmali 291MLD been sanctioned under SBMU 2.0 by 36 Month
MoHUA Goi for Nirmali ULB
Simrahi 3.56MLD No STP has been approved till date. 48 Month

Page 14
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
Per Day . - NN . .
. ity a ¢
Mmoo | saen | QT T | Lo v | T ofuimionafte | curent o
| ULBs/ ofsoh.d treated per treatment of time-bound plan to arising out of remediation of waste with reference
! Department waste in . solid waste treat legacy waste ) .
| ULB day in ULB legacy waste to location
“a b c d e £
FRATR, TS - 18
Supaul 18.50 TPD 0.2 TPD 1830 TPD 1 Year Used after Composting, gumfén Fier, gola @
Lt
) e 1 Year
T T . N .
Trivenigan] 16.19TPD w1 Ryafor 16.19 TPD T el 2! it s w fodib
ufraniE €1 GIci i
i e 1 Year
T HURT YIE N SN e
. wae Fle & gvam gud @ s faddnia e, 9 H- 10
Pipra 48 TPD @t Pyt 4.8 TPD i ‘ '
P o 21 ST A R o e
T B G T | Year o A
HIGUW § qur : . @ 5 N —
Birpur 9.60 TPD T T G 3.60TPD e ﬁ‘mm;?mm a2 o e ot 3 i
i -3qi‘0[
afraE| &)
R qm‘r;z e | Year
aifyreg & mar . -
Nirmali S00TPD | wwmivedc | 5.00TPD R T 9 T i A s AL AR
ot Frfor
wfsads §1
. o { Year
Simrahi 720 m e 720TPD e P T TR A7 g, -
i §1
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3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

Page 16

Name of ULBs/ De Total per day generation of C&D waste The details of plant established for the treatment of C&D waste
artment within the ULB includin the existing capacity and capacity utilization

Supaul 0.062TPD Self utilized by generator.

Triveniganj 0.047PTD Self utilized by ééﬂemton

B o -P.ipm 0.010TPD  Selfutilized by ‘genemtc‘ir.

Birpur 0.016TPD Self utilized by generator. .
Nirmali 0.019TPD Self wlilized by generator,
» glm [‘dhl - 0025 pr,. i " Selfutifized bv gcricra(or.

4.CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

Number of industrial unit discharging their generation of 1.he manner of industrial solid
, L such treatment of the - . , R
Name of ULBs/ effluent treated/untreated in river Ganga industrial industrial The discharge effluent analysis from CETP an waste and
Department and its tributaries and details of defaulting | \ynste within w;lste 0 ETI treating the industrial waste fronm each outlet | manner of its
industrial units the generated {reatisent and
District - disposal i the
District
: @i ks e S v o
The industrics having potential waste water generation | Total 300 KLI | All units have installed | There is not technically feasible for instalfation of common Only boiler ash
of supuul district included dairy, parboil rice mill and | (opprox.) waste  |Effluent Treatment Plont!  effluent treatment plant (CETP), as there is no significan;  |generated from these
Automobile servicing centre there is no discharge from | waler generalion {ETP). number of industries situated in Industrial area of Suppul | units, which is used
aforesaid industsies inlo ganga river and ils tributaries from these distriet. There is no CETP installed in Supaul District. for filting low lying
of 78 Grossly Poltuting Industries M/S Koshi Dugdh industries Analysis report of Grossly Pollution Industrics (GPls) arcas.
Utpadak Sahukari Sangh in Supant district as Third- in supaul district,
Party Agency (TPA) tor the A}l GPls have instalied tndustry PH BOD 188 Remark
Efftuent Treatment plant (K1) for The GPls located in Name (op/L) | (melt)
supaul district (Dairy). M/s 7.79 26 41 Comp
SUPAUL Kosi
Dugdh
Utpadak
Sahkari
Sangh
Standard 3.5+ 30 100 For
9.0 discharge
in
surface
water




5.CATEGORY: REGULATION OF FLOOD PLAIN ZONE

33998

ain z ated ; . . .
Name of ULBs/ Ifthe flood plain zone has been demarcate .and The details of direct discharge of pollutants by the encroachers by the
the extent of encroachment on the [lood plain . ! " - A -
Department . - side of the river Ganga and its tributaries in the District
zone in the District
a b ¢
Supaut
Triveniganj Water resources department Government of Bihar lead by Chief Engineer submitted that as high resolution Digital Elevation Model for
Pipra said river flood plain and adjoining area are not available with them hence they are not in position to assess extent of inundation
N corresponding to flood of different flood frequency. It was also mentioned that Bihar Government in past had tried to obtain DEM for
Birpur Koshi and Baghmati but were unable to obtain. However their have identified list of 23 important structures which are with in 100,200 and
~Nirmali 500m distance from banks of'active river channel.
Simrahi

6.CATEGORY: BIO-MEDICAL WASTE

Name of ULBs/ The per dz;y jotal generation of bio
Department medical waste in the District The manner of its treatment and disposal
SUPAUL
Triveniganj
Bio-Medical Waste gencrated from different Health Care Facilities (HCFs) are
Nirmali 225.01 collected, treated and disposed through Common Bio-Medical Waste
K o Treatment facilities (CBWTF) and Medicare Environmental Management (P)
Birpur Lid, Muzaffarpur Industrial Area, P.O,-Bela, Muzaftarpur.
Pipra
Simrahi
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7. CATEGORY: MINING

- Name of ULBs/ Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its tributaries and
cgm. OT t‘* details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines for Sand
epartmen Mining MGSM-2020 and Sustainable Sand Mining Management Guidelines 2016
L . b S
SUPAUL
Triveniganj
River Ganga does not flow through Supaul district
irmali Details of number of cases registered during F/Y-2023-24 against illegal mining in the bed or flood plains of river koshi is given below :-
Nirmali 1. Number of Cases/FIR Registered -02
2. Number of vehicles seized in these in these cases ~ 01
Birpur 3. Fine Collected /lmpounded — Rs- .30 lakh
P ‘" Enforcement & Monitoring Guidelines for sand Mining ** (EMGSM-2020) and Sustainable sand mining Management Guidelines
T 2016. Is enclosed herewith,
Pipra
Simrahi

District Mag};s‘trate
-cum-
Chairman District Ganga Committee
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Page 20

Reporting of Bistriet Ganga eommittee, Regarding the Order of Hon’hie NGT Court.

1. CATEGORY: SEWAGE

DISTRICT:-MADHEPURA

. Capacity and | Quantity Time- DQ:;““S m‘l'!'f hostlel,
Per Day er“m(”y wtilization of hound plan ':s‘l:ﬁ:::str‘l;‘ckrl‘-:‘(li‘l:g Water quantity in rivey
P | Generutionof | OTSCWIRC 1 (hereafand | discharged | to meetthe | 20 e and its tributarics in
Nl;)“t‘p(::: xkg;’/ sewage in c:!ch fr "“““C"“ made of treated gap, if any, “'":::; (ll’nt‘:%:;: Li‘::';“"‘ districts/town in terms of
city/town with | per day disposal in sewage Generation trente I " g L ! faccal coliform
the ULB Cit)’/f"“"‘ cach from each | & treatment | ™" r‘u‘mf N nm";:‘ am (MPN/T00mI)
wise cify/town §TP of sewage the action laken
against (hem
7] h ¢ o [4 I g
Mudhepura 5.80 MLLD No STP has been approved till date. 36 month As per BSPCB Sampling| Name of' | Faccal
Rihariganj 226 MLD  {Process for identification of land for STP i submitied report there Date  |Monitoring] coliform
Singheshwar 1,63 MLD undergoing is no application of location  {(MPN/100
hostel, dharmshala ml)
Udakishunganj 5.06 MLD and ashram operating 24 Jan River 17000
Murligan) 310 MLD with valid CTE/CTOs 2024 § Koshiat
Alamanagar 375 MLD of this Board, Madhepura

2, CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

L P av
Name of ’ LTer?(‘::m Quantify of The gan Legaey waste and The manner of utilization of Current status of
ame o penerat solid waste LK CRACY WaSste s the treated waste as well as dumping of solid
ULBs/ of solid .| treatment of | the time-bound plan S s
Department waste in treated per colid waste 0 treat legacy waste rejeets arising out of waste with
cpartmen ULB day in ULB so - ¢ Racy wast remediation of legacy waste reference to location
o b ¢ d ¢ !
Madhepura HL67TPD 1TPD 10,67 TPD Ward no .04, Pathraha
!
Bihariganj 8.33 TPD 0.5 TPD 783 TPD 24 Month l-egacy waste has been cleared by Ward no 11
Singheshwar 6.67 1PD 0.6 TPD 6.07 TPD litling land site/ transter to dump site, B
Udakishunganj | 13.33TPD | 0.5TPD 12,83 TPD
Murliganj 5.74 TPD 0 5.74°TPD
13.33°FPD 0 13.33°TPD
Alamanagar B
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3. CATEGORY:CONSTRUCTION AND DEMOLITION WASTE

Name of ULBs/

Total per day generation of

The details of plant established for the treatment of C&D waste inchuding the

Department C&D waste within the ULB Existing capacity and eapacity wiilization
[ b o
Madhepura In urban urens, C&D waste s disposed of by the home owner onfy. Al present, the Municipal Council, Madhepura does pot
Biharigan] receive information from the householder regarding the collection of C&D waste. Due to non-accumulation of C& D waste.

Singheshwar

Udakishunganj

Murliganj

Alamanagar

there was no need W establish a plant,

4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

Number  of  industrial  unit . . The discharge efflue -
s . X Fotal daily The mangper . e ."] HEe ‘L(ﬂ.u:,nt The per day
discharging their effluent . analysis from CETP an P
S " generation of | of treatment S . generation of
Name of ULBs/ | treated/untreated in river Gangua . ETP treating the . . .
N X ., . such of the e induostrial solid
Department and #s (ributarics and details of . . ' s Industrinl waste from each
defaulting Indusicial units industrial industrial outlet waste and manner
& ' i waste within waste 80 of ifs treatment
the Distriet generated and disposal in the
District
[ b [4 d ¢
As per BSPCB The industries having potential waste b Total 44 | o All aforesaid p It is not lechnically feasible o Ounly  boiler  ash
submitted Report | water generation  of  Madhepura | KLD units have | for installation of Common | generated from
district includes Paroil rice milt and | (approx.) instafled Effluent Treatment Plant | these units, which
Automobile servicing centre. There is | waste  water | Effluent (CETP), as there in no | is used for filling
no  discharge  from  aforesaid | gencrations Treatment significant  number  of | low lying areas.
industiies. from  these Plan(ETP) industiies  situated in
Bihar State Potlution Control Board | industries, Industrial area of
has identificd a total of 78 Grossly Madhepura district.
Polluting tndustrics (GPIs), e There are no any GPIs in
e There is no any GPls in Madhepura Madhepura district, hence
district, effluent quality report in
not applicable,
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5. CATEGORY: REG

34003

ULATION OF FLOOD PLAIN ZONE

Name of ULBs/
Department

if the fload plain zone has been demareated
And the extent of encroachment on the
flood plain zone in the Distriet

The details ol dircet discharge of pollutants by the encroachers by

the side of the river Ganga and ifs tributaries in the District

a

b

As per the submiticd
consolidated report
of WRD Bihar.

As per the consolidated report of WRD, Bihar, attached as Annexure-1, there are no any direct discharge of pollutants by the
encronehers by the side of the side of the river Koshi and its tribularies in the Madhepura district.

6, CATEGORY:BIO-MEDICALWASTE

submitted Report

Name of ULBs/ The per day total generation of T, T s
Department bio-Medical waste in the District The manner of its (reatment and disposal
[ b
Bio-Medical Wate generated from different Health Care Facilities (HCFs) are
As per BSPCB

172.65 collected, treated and disposed through Common Bio-Medical Waste
S TPreatment Facilities (CBWTF) and M/s Medicare Environmental Management
Py Ltd., Muzaffarpur Industrial Arca, P.Q.-Beta Muzaffarpur,

7. CATEGORY:MINING

Name of ULBs/
Department

Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its

tributaries and details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines for Sand
Mining (EMGSM-2020) and Susfainable Sand Mining Management Guidelinies 2016

a

District Mining
Officer, Madhepura

plains of viver Koshi in given below:-
I Number of Cases/FIR Registerd:- 05

2, Number of vehicles seized in these cases:024
3.

enclosed herewith,

Details of number of cased registered during 1/Y-2023-24 against iflegal mining in the bed or food

Fine Collected/Impounded:-Rs. 7.71 lakhs. “Enforcement & Monitoring Guidetines for Sand
Mining" EMGSM-2020) and Sustainable Sand Mining Management Guidelines 20

AT
Al

Ul 7
X s F

| e il
fl)(%ill‘lcl Magistrate

Madhepura
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All ULBs in Sitamarhi District

1. CATEGORY: SEWAGE

S.No. A B C D E F G
DATA | Per Day Quantit | Capacity | Quantity | Time- Details of Water
Genera- y of and of bound plan | the hostel, quantity in
tion of sewage | utilization | discharged | to meetthe | dharmshala river and its
sewage in | treatm | thereof created gap, if any, |and ashram tributaries in
each ent per | and mode | sewage generation | operating districts/tow
city/town | day of from each | & treatment | without n in terms of
with the city/to | disposal in | STP of sewage | proper fecal
ULB wn each consent and coliform
wise cix/town discharging (MPN/100
untreated ml)
effluent and
the action
. taken against
District them
SITAMARHI
MUNICIPAL 30 MLD [No STP has been approved till 36 Months | There are 07 [As per BSPCB
CORPORATION date. Hotels/Dharms| Memo 841
hala/Ashrams Dated
who have taken| 20.04.2024
~Nagar Parishad| 7 MLD  [No STP has been approved till 48 Months valid Samples have
Bairganiya date. CTE/CTOs | been taken at
DISTRICT from BSPCB different
SITAMARR Nagar Parishad | 5.7 MLD [No STP has been approved till 48 Months Oth'er. 10%.“0"5'
Janakpur Road date. Hotels/Dharms | Sampling dflte
hala/Ashrams | wise, location
Nagar are been wise fecal
Panchyat, 3.5 MLD [No STP has been approved till 48 Months |- noticed why coliform
Sursand date. action should | (MPN/100m!)
Nagar not be taken |are as follows.
Panchyat, 2.83 MLD [No STP has been approved till 48 Months | against them |1-01/01/2024-
Belsand date, for operating |River Bagmati
without valid at
CTE/CTOs | Muzaffarpur,
from BSPCB | Sitamarhi
Road Bridge,
Sitamarhi-
17000
2-01/01/2024-
River
Manusmar at
Parshurampur,
Riga-Belsand
Road,
Sitamarhi.-
7900
3-01/01/2024-
River
Manusmar U/S
Riga,
Sitamarhi-7900
4-01/01/2024-
L River
/ Manusmar at
" Page 24




340006

Riga
Uphraulia,
Sitamarhi.-

7900

5-01/01/2024-

River

Lakhandei U/S
Sitamarhi at
mehandi
Nagar-17000
6-01/01/2024-

River

Lakhandi D/S
Sitamarhi at
Parori Road

Bridge.-35000
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)Z. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

S.No.

A

B

C

D

E

F

District

DATA

Per Day
generati
on of
salid
waste in
ULB

Quantity
of solid
waste

treated per

dayin

uLs

The gap
treatment of
solid waste

Legacy
waste and
the time-

bound

plan to
treat

legacy
waste

The
manner
of
utilization
of the
freated
waste as
well as
rejects
arising out
of
remediati
on
of legacy

Current status
of dumping of
solid waste
with
reference to
location

DISTRICT
SITAMIARHI

SITAMARHI
MUNICIPAL
CORPORATION

66/TPD

1/Tpd

65/Tpd

1VYear

Used after
compostin
gand
filling of
landfill
site,
Plastic to
be
converted
in to fuel

Ward No.-03,
Khairba

Bairganiya

Nagar Parishad

19 TPD

08 TPD

(Composting of

wet waste)

11 TPD(Land

fill site is not

available but
searching of

landfill site is
under process)

1 Year

Used
after
composti
ng and
filling
landfill
site.

Currently in Ward
No-08. a plot is
being used for
temporary landfill
site.

Janakpur Road

Nagar Parishad

5.1 TPD

0.1 TPD

5TPD

| Year

Used
after
composti
ng and
filling
landfill
site,

Ward No.-06, near
Railway line.

Nagar
Panchyat,
Sursand

4.5 TPD

0.9TPD

3.6 TPD

| Year

Used
after
composti
ng and
filling
fandfiil
site.

Ward No.-11,
Rambag

Nagar
Panchyat,
Belsand

4.1 TPD

0.083 TPD

4.017 TPD

| Year

Used
after
composti
ng and
filling
landfill
site.

Ward No.-01,
Manha Chowk
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3. CATEGORY: CONSTRUCTION AND DEMOLITION WASYE

S.No.

A

B

Data

o~

Total per day generation of C&D
waste within the ULB

The details of Plant established for the
treatment of C&D waste Including the existing
capacity and capacity utilization

Distri;éi
6
' SITAMARHI
7. MUNICIPAL 2.2/TDP Currently there is no C&D treatment plant, Waste
8, CORPORATION generated under C&D are be used for filling
; pithole.

Nagar Parishad 0.5 TPD Currently there is no C&D treatment plant. Waste
pISTRICT  [P@ireaniva generated under C8§D are be used for filling
SITAMARH! pithole.

Nagar Parishad 033 TPD Currently there is no C&D treatment plant. Waste

Janakpur Road generated under C&D are be used for filling

pithole.
Nagar Currently there is no C&D treatment plant, Waste
Panchyat, 0.21 TPD generated under C&D are be used for filling
Sursand plthole
Nagar Currently there is no C&D treatment plant. Waste
Panchyat, 0.19 TPD generated under C&D are be used for filling
Belsand pithole.

P s
( Q /“’/
e
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4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. A B §) D E

N Data | Number of Total daily The manner | The The per day
industrial unit generation of discharge generation of
discharging their | of such treatment effluent industrial solid
effluent industrial of the analysis from | waste and
treated/untreate | waste industrial CETP anETP | manner of its
dinriver Ganga | withinthe waste so treatingthe | treatmentand
and its tributaries| District generated Industrial disposal in the
and details of waste from | District
defaulting each outlet

N\ industrial units
District \
DISTRICT SITAMARHI It is not
SITAMARHI | MUNICIPAL The industries Total 780 |All above said| technically | Only boiler ash
CORPORATION | having potential KLD units have | feasible for | generated from
waste water (Approx.) installed | installation of |  these units,
generation of waste water Effluent Common  |which is used for

Sitamarhi district | generations | Treatment Effluent | filling low lying
include Parboil form these | Plant (ETP) | Treatment areas,
Rice Mill, Dairy | industries. Plant (CETP),

and Automobile
servicing center.
There is no
discharge from
above said
Industries in to
Ganga river and its
tributaries. Bihar
State Pollution
Control Board has
identified a total 78
Grossly Polluting
Industries (GPIS).
M/s Riga Sugar
Mill Co. Ltd.
(Distillery Sugar
Division) are
closed. There is no
any GPIS in

Sitamarhi District.

as there is no
significant
number of
industries
situated in
industrial area
of Sitamarhi
District. There
are no CETP
installed in
Sitamarhi
District, There
are no any
GPIS in
Sitamarhi
District, hence
effluent quality
report is not
applicable,
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No.

A

B

T

S

N

~

DATA

If the flood plain zone has been
demarcated and the extent of
encroachment on the flood plain
zone in the District

The details of direct
discharge of pollutants
by the encroachers by
the side of the river
Ganga and its tributaries
in the District

Nagar Parishad Janakpur
Road

Nagar Panchyat, Sursand

Nagar Panchyat, Belsand

District \
SITAMARHI MUNICIPAL
CORPORATION
Nagar Parishad Bairganiya . .
g gany Flood plain zone demarcation has not been done,
DISTRICT SITAMARHI As the demarcation of Flood Plain Zone has not been done

the data regarding direct discharge of pollutants by the
encroachers is not reported till date.
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6. CATEGORY: BIO-MEDICAL WASTE

S.No. A B
DATA | The per day total The manner of its treatment and
generation of bio disposal
\ medical waste in the
S District
District

DISTRICT SITAMARH!

SITAMARH] MUNICIPAL
CORPORATION

Nagar Parishad Bairganiya

Nagar Parishad Janakpur
Road

Nagar Panchyat, Sursand

Nagar Panchyat, Belsand

37022 Kg

Bio-Medical Waste generated from
different Health Care Facilities
(HCFs) are collected, treated and
disposed through Common Bio-
Medical Waste Treatment Facilities
(CBWTEF) and M/s Medicare
Environmental Management (P) Ltd.,
Muzatfarpur Industrial Area, P.O.-
Bela, Muzaffarpur.
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7. CATEGORY: MINING
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5.No.

A

District

DATA

Number of cases registered within a year against illegal mining in the
bed of flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and Enforcement &
Monitoring Guidelines for sand Mining (EMGSM-2020) and
Sustainable Sand Mining Management Guidelines 2016

SITAMIARHI

PANCHVAT

There is no Mining Office Branches at Panchayat Leval.
Number of Cases Registered- 20

PARISHAD

There is no Mining Office Branches at Muncipal Leval.
Number of Cases Registered-05

DEPARTMENT

Number of Cases Registered-25

L

District Magistrate
-Cum-

Chairman, District Ganga Committee,

Sitamarhi
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* That the Districts can be split into further rows for giving the data of Panchayats, Parishad
and other various departments.

1. CATEGORY: SEWAGE

S.No. a b ¢ d e f g
Data | PerDay | Quantity | Capacity | Quantity Time- Details of the Water
Generation of and of bound hostel, quantity in
of sewage | sewage | utilization | discharged | planto dharmshala river and its
ineach | treatment | thereof treated meet the and ashram tributaries in
city/to perday | and mode | sewage gap, if operation districts/town
with the | city/town of from each any, without proper | in terms of
ULB wise disposal STP generation | consentand | fecal coliform
in each & discharging | (MPN/100ml)
District city/town treatment untreated
of sewage | effluent and
the action
taken against
them
DISTRICT | PANCHYAT
PARISHAD SMLD The decision related to 36 Month There is no No sampling
development of sewerage treatment application of | has been than
plant will be taken at Urban Hotels/ by BSPCB so
Housing and Development dharmshala/ far.
Department, Bihar ashram
operating with
valid
CTE/CTOs of
this board.
DEPARTMENT | |
2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
S.No. a b c d e f
Data Per Day Quantity | The gap Legacy The manner of Current status of
generation | ofsolid | treatment | waste and utilization of the dumping of
of solid waste of solid the time- treated waste as solid waste with
waste in treated waste bound plan well as rejects reference to
ULB per day to treat arising out of location
in ULB legacy waste remediation of
legacy waste
District
DISTRICT | PANCHYAT
PARISHAD 22.4TPD 4.1TPD | 18.3TPD Untreated The identification On Govt. land
waste is of land for Daudchhapra
dumped on construction of
govt. lands | processing plant to
so there isno | treat solid waste is
legacy in process
waste.
DEPARTMENT
3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE
S.No. a b

Data

Total per day generation of C&D waste

within the ULB

The details of plant established for the treatment
of C&D waste including the existing capacity
and capacity utilization
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District
DISTRICT PANCHYAT
PARISHAD Constructions and demolition waste are There is no plant established yet.
self utilized in town itself. '
DEPARTMENT
4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE
S.No. a b c d e
Data | Number of industrial Total daily The The discharge The per day
unit discharging generation of such | manner of effluent generation of
their effluent industrial waste treatment | analysis from | industrial solid
treated/untreated in within the District of the CETP an ETP waste and
river Ganga and its industrial treating the manner of its
tributaries and waste so industrial treatment and
details of defaulting generated waste from disposal in the
District industrial units each outlet District
DISTRICT PANCHYAT
PARISHAD
DEPARTMENT | The industries { Total 25 KLD. | All There is not | Only boiler ash
having potential | (approx.) Waste | aforesaid technically generated from
water generation of | water  generation | units have | feasible  for | these units,
Sheohar district | from these | installed installation of | which is used for-
includes Parboil rice | industries. Effluent common filling low lying
mill and Dairy. There Treatment | eftluent plant, | areas
is no discharge from plant as there is no
afore said industries (ETP) significant no.
into Ganga River and of  industries
its tributaries. situated in
BSPCB has Industrial area
identified a total of of  Sheohar
78 Grossly poliuting District hence
industries, effluent quality
There is no report is not
any GPIs in Sheohar applicable
District
5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE
S.No. a b
Data If the flood plain zone has been The details of direct discharge of pollutants by
demarcated and the extent of the encroachers by the side of the river Ganga
encroachment on the tlood plain zone in and its tributaries in the District
the District
District
DISTRICT PANCHYAT
PARISHAD Concerned report received from WRD is hear by attached at annexture
DEPARTMENT
6. CATEGORY: BIO-MEDICAL WASTE
S.No. a b
Data | The per day total generation of The manner of its treatment and disposal
bio-medical waste in the
District
District
DISTRICT PANCHYAT
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PARISHAD 76.42 Bio-medical waste generated from different health care
facilities (HCFs) are collected, treated and disposed
through common Bio-medical waste treatment facilities
(CBWTF) and M/S Medicare Environment Management
P Ltd. Muzaftarpur Industrial, P.O- Bela, Muzaffarpur

DEPARTMENT

7. CATEGORY: MINING

S.No. a

Data | Number of cases registered within a year against illegal mining in the bed of flood plains of
river Ganga and its tributaries and details of enforcement of mining policy of State and
Enforcement & Monitoring Guidelines for Sand Mining (EMGSM-2020) and Sustainable
Sand Mining Management Guidelines 2016

District

DISTRICT PANCHYAT

PARISHAD The mineral development officer vide his letter no. 309 dated- 24.04.2024 told there is no
case registered within a year against illegal mining in the bed of flood plains of river Ganga
and its tributaries in the district.

DEPARTMENT
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&
R 1 11 L1 % 9 i | b
Sheshar o The  industries | o Total 25 KLD | e All sforesald | s There Is not technically feasibie for instaliation of Commion | » Only
having potential (approx.) units  have Efffuent Treatroent Plant (CETP), as there s no significant boiter
waste water viaste  water Installed number of industries situated in Industrial arsa of Sheohar ash
i generation af geperations Effiuent district. There is no CETP Installed in Sheohar district. : generate
i Shechar district from these Trezatment « There are no any GPIs in Sheohar district, hence effluent | d  from
includes  Parboil industries, Plant {ETP). quality raport is not applicable. ; these
rice  mill and units,
Dairy  There is which 15
no discharge . used for
from aforesaid filling
industries inta | low lying
Ganga siver and | areas,
its tributarios,
« Bihar State |
paltution  Contral | :
Board has | : | i
identified a total ' a ? x
_of 78  Grossly . o
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YT BN T 9T AT TR0 SEEH yete @resdr (BGCMS) % i BGCMS
/2017/AP of SWM & SM &R NGT/46 (Part-IV) 122 | sefdetudamefde feais-
04/03/2024 |

HERIY,

FRFd vy & g9y & Fgar § A NeT, 95 Rl J dfaa afesr 0.4 No.-
200/2014 (uw. . Agar @A HRT G g 30) A TR ey BaAiw - 24.11.2023 & Fgd
Feyre Wiodae fereeTad § |

Data | Number of cases registered within a year against illegal mining
in the bed of flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and
Enforcement & Monitoring Guidelines for Sand Mining
(EMGSM-2020) and Sustainable Sand Mining Management
District ~Guidelines 2016

DISTRICT PANCHAYAT | No case registered within a year against illegal mining in the
bed of flood plains of river Ganga and its tributaries.
PARISHAD No case registered within a year against illegal mining in the
bed of flood plains of river Ganga and its tributaries
DEPARTMENT | No case registered within a year against illegal mining in the
bed of flood plains of river Ganga and its tributaries
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05. Category : Regulation of the flood plain zone
4 V[")EPARTMENT A B
: If the flood plain zone has been | The  details of  Direct
demarcated and the extent of | discharge of pollutants by
encroachment on the flood | the encroachers by the side
plain zone in the district. of the river Ganga and its
tributaries in the District.
As per letter no. 156 Dated 15- | As the demarcation of
03-2022 of WRD govt. Of bihar | flood plain zone has not
WATER RESOURCES | in reference of Decision taken | been done, the data
DEPARTMENT in third meeting of joint| regarding direct discharge
committee, high resolution | of pollutants by the
‘Digital Elevation Model (DEM) | encroachers is not
for rivers located in Bihar are | reported till date. =
not Available. Hence flood Plain _
zone demarcation has not been |
_done. u S
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I, Sewage
S.no Description Reply Mark
a. Per Day generation of sewage in each city/town 5MLD
within the ULB
b. Quantity of sewage treatment per day city/town The Decision related to

wise .

Their capacity & capacity utilization & made of

development of sewerage
treatment plant will be taken at

C.
disposal in each city/town. Urban Housing and
d. Qty of discharged treated sewage from each STP. Development Department,
Bihar
e. Time bound pain to meet the gap if any 36 Month

generation & treatment of sewage

f. Details of the hostel, dharamshal & Asram
operating without proper consent & discharging
untreated effluent and the action taken against

There is no application of
Hotels/ dharmshala/ ashram
operating with valid CTE/CTOs

them of this board.
g. Water quantity in river and its tributaries in| No sampling has been than by
BSPCB so far.

districts/town in terms of faecal coliform

(MPN/100ml)
Il Municipal solid waste disposal

Reply Mark

S.no Description

a. Per Day generation of solid waste in ULB 22.47TPD

b. Quantity of solid waste treated per day in ULB 4.1 TPD

C. The gap treatment of solid waste 18.3TPD

d Legacy waste and the time bound plan to treat | Untreated waste1s fiumped on
legacy waste govt. lands so there is no legacy

B waste.

e. The manner of utilization of the treated waste as The identification of L?nd for
well as rejects arising out of remediation of legacy | construction of processing plant
waste. to treat solid waste is in process

f. Current status of dumping of solid waste with On Govt. land Daudchhapra
reference to location. 1

"
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and Demolition Waste

chly o

.no ~ Description ;  Mark
Tm;il'bnr"dn.\/ generation of C&D waste within the Constructions and demolition o
a. uLp . waste are se:{; uitfﬂlzod In town
The Detalls of phnt established for the treatment o o B
b. of C&D waste Including the exlsting capacity and There Is no plant establishad
capacity utilization vct
“|V. Industrial Effluent Discharge T -
S.no Description . _Reply | mark
' The Industries having potentlal | .
water generation of Sheohar
district includes Parboll rice mill
and Dalry, There Is no discharge
Number of industrial unit discharging their effluent | from aforesaid Industries Into
a. treated/untreated In river Ganga and Its tributaries | Gapga River and its tributarles.
and details of defaulting industrial units, BSPCB has identified a total of
78 Grossly polluting industries,
There Is no any GPls in Shechar
District.
Total daily generation of such industrial waste Total 25 KLD. {approx.) Waste
b, . ! water generation from these
within the District.
industries.
The manner of treatment of the industrial waste so | All aforesaid units have installed
¢ generated, Effluent Treatment plant (ETP)
There is not technically feasible
for installation of common
The discharging effluent analysis from CETP and effluent plant, as there is no
d. ETP treating the industrial waste from each outlet significant no. of industries
‘ situated in Industrial area of
Sheohar District hence effluent
quality report is not applicable
The per day generation of industrial solid waste Only bailer ash generated from
e. and manner of its treatment and disposal in the these units, which is used for
District. filling low lying areas
V. BlO-Medical Waste
S.no Description Reply Mark I
a The per day total generation of bio-medical The manner of its treatment and I
) waste in the District, disposal
Bio-medical waste generated
from different health care
facilities {HCFs) are collected,
treated and disposed through
common Bio-medical waste
b. 76.42 treatment facilities (CBWTF)
and M/S Medicare
Environment Management P
Led. Muzaffarpur Industrial,
P.O- Bela, Muzaffarpur
fergarenTor
AN

prfuers TERTE, \
el

e g, R %
A
S

A

o
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DistrictGangaCommittee,Darbhanga.Bihar/IX-XX /2023

34024

1712730672024

The Report in compliance of Hon'ble NGT Order dated 24.11.2023, 05.12.2023 & 19.02.2024 in the M.C. Mehta vs
Union of India & Ors (O.A. No. 200/2014) (I.A. No. 340/2022) from Darbhanga, Bihar.

1. CATEGORY: SEWAGE

S.No., a b C d e f g
Data | Per Quantity of Capacity | Quantity of | Time- Details of the | Water quality in river and its tributaries
Day sewage and discharged bound hostel, in districts/town in terms of fecal
Gener | treatment per utilization | treated planto | dharmshala coliform {MPN/100ml)
ation | day city/town thereof sewage from | meet and ashram !
of wise and each STP the gap, | operating
sewag mode of if any, without
ein disposal generati | proper
each in each on& consent and
city/to city/town treatme | discharging
wn nt of untreated
with sewage | effluent and
the the action
uLB taken against
District them
Darbhanga Proposal of 22.6 MLD and 1.7 MLD STP has
Nagar Nigam, | 35.56 | been sent to Urban Development and 18 Fecal
Darbhanga MLD Housing Department, Patna, Bihar, and site Months N of ¢ el-cfa
of its construction is being identified. Sampling ar?e K olitor
" : Monitoring m
There is no STP for sewage treatment in There are 17 Date .
Nagar . . . o Location {MPN/
Parishad 11.72 | Nagar Parishad Benipur, it has been sent for | 36 applications of 100 ml)
o MLD the decision at Urban Development & Months | hotels/dharms
Benipur .
Housing Department, GoB. hala/ashrams
Urban Development and Housin operating with RIVER
Nagar 4.48 Department hzs not approved fogr 36 v:Iid CTEg/CTOs KAMALA
Parishad, Jale | MLD partme pprove . Months . 30/01/2024 | (BIMAR) AT | 3300
construction of STP at Municipal Council, Jale of this Board. JEEWACH
There is no STP for sewage treatment in
Nagar R X GHAT,
panchavat 1.8 Nagar Panchayat Singhwara, it has been sent | 36 DARBHANGA
sin thra’ MLD for the decision at Urban Development & Months
6 Housing Department, GoB
Page 1 0of 10
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Nagar 3.4 Lhere i; i :TP ftOI: Sewahgi t'rte Etm{f e t |36 KAIS:XEi AT
. agar Panchayat Hayaghat, it has been sen
Z::’;Z;ﬁt' MLD for the decision at Urban Development & Months 30/01/2024 GAUSAGHAT, 3300
Housing Department, GoB DARBHANGA
Nagar There is no STP for sewage treatment in RIVER
Panchayat 2.1 Nagar Panc‘hgyat Hayaghat, it has been sent | 36 BAGMATI AT
Baheri ! MLD for the decision at Urban Development & Months 30/01/2024 DARBHANGA, 2300
Housing Department, GoB SAMASTIPUR
Nagar Urban Development and Housing ROAD BRIDGE,
Panchayat 1.36 Department, GoB has not approved for 36 DARBHANGA
! MLD construction of STP at Nagar Panchayat, Months
Bharwara
Bharwara.
Nagar Urban Development and Housing
Panchayat, 1.55 Department has not approved for 36
Kamtaul MLD construction of STP at Municipal Panchayat Moriths
Ahivyari Kamtaul-Ahiyari
Nagar .
Panchayat, 2,92 Zero, Not Available due to newly formed 36
. MLD ULB. Months
Biraul
Nagar
Panchayat, 3.64 Zero, Not Available due to newly formed 36
Ghanshyam MLD ULB. Months
Pur
Nagar
Panchayat, 3.65 Zero, Not Available due to newly formed 36
Kusheshwar MLD ULB. Months
Sthan East
g:\t;llcotpRnl:::\]t In the villages of the district, sewage is disposed off
Agency, through the utilization in the kitchen garden of the
’ villagers and Soak Pits. The District Water & Sanitation
Darbhanga 117.23 i X .
. Committee, Darbhanga under Lohiya Swachh Bihar
(Cumuiative MLD R . .
Data of Rural Abhiyan and Swachh Bhara? Mosstonh(Gramm) has'
Area of constructed 1499 Community Soakpits, 541 Junction
s Chambers and 57 Qutlet Chambers in the district so far.
District)
Page 2 of 10
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

17127306/2024

S.No. A b c D e . f
Data | Per Day Quantity of The gap Legacy waste and the The manner of Current Status of
generation of solid waste treatment of | time-bound plan to utilization of the dumping of solid waste
solid waste in treated per solid waste treat legacy waste treated waste as with reference to
uLB dayin ULB well as rejects location
arising out of
remediation of
legacy waste
District
Darbhanga Nagar Tteesr‘:r:: ir;ot:‘eeg;scy waste
Nigam, 160 TPD 120TPD 40TPD P - At Landfill Site Saramohanpur
Darbhanga Darbhanga Municipal
8 Corporation Area.
Nagar There is no legacy waste )
Parishad, | 40TPD 4.6TPD 35.4 TPD presentin the Nagar | At Landfill Site Kuthna Chaur, Pipra,
) . . Ward No.- 12
Benipur Parishad, Benipur Area.
Zero,
Munlc!pal R N/A, Municipal
Council Jale is ; ;
) Council Jale is new
new ULB. Presently, there is no .
Nagar Identification legacy waste in the ULB, Identification
> 7.2TPD 7.27PD - of land for Bhatpokhra
Parishad, Jale of land for areas of Municipal .
. X construction of
construction Council ) X
X processing plant is
of processing ;
. in process.
plantisin
process.
Zero, .
Nagar Establishment Tf::sr:r:: i?]otLefaNgy \;vraste
Panchayat, 5TPD of processing 5TPD P K g At Landfill Site Near Ekamma Ghat
. ; Panchayat Singhwara
Singhwara plant in under
Area.
process.
Page 3 of 10
3
File No. Distric D Bihar/IX-XX /2023 (Computer No. 33$065)

Generated from eOffice by Faroogue Imam, D8G-DISTRICT PROJECT OFFCR.(FI), DISTRICT PROJECT OFFICER, DARBHANGA DISTRICT on 25/04/2024 12:04 pm

Page 45




DistrictGangaCommittee,Darbhanga,Bihar/iX-XX /2023

34027

17127306/2024

zero, There is no legacy waste
Nagar Establishment .
Panchayat, 11TPD of processing 11TPD presentin the Nagar At Landfill Site Ward No-16, Jathmalpur
Hayaghat plant in under Panchayat Singhwara Road

Area.

process.

zero, There is no legacy waste
Nagar Establishment .
Panchayat, 7TPD of processing 7TPD present in tt.\e Nagar At Landfili Site Ward No-02, Near
Baheri plant in under Panchayat Singhwara Noudega Pul

Area.

process.

Zero,

Municipal

Panchas/at N/A, Municipal

Bharwara is ) Panchayat.
Nagar new ULB. Presently, there is no Bharwara is new
Panchayat, | 1.26TPD dentification | 1.26 TPD legacy waste in the ULB. Identification | ;1.
BRarwars of land for areas of Municipal of land for

construction Panchayat, Bharwara construction of

of processing processing plant is

plantis in in process.

process.

Zero,

Municipal

Pa‘:‘cha’;at N/A, Municipal

' ) Panchayat Kamtaul

Kamtaul Presently, there is no Ahivart is new ULB
Nagar Ahiyariis new legacy waste in the Id;r\:ﬁ:‘]icaﬁ ewof ’
Panchayat, 1.4TPD uLs. 1.4 TPD areas of Municipal land for on Kamtaul Kothi
Kamtaul Identification Panchayat, Kamtaul construction of
Ahiyari of land for Ahiyari onstruc or

construction processing plant is

of processing in process.

plantisin

process.
Nagar .
Panchayat, 8TPD 4TPD 4TPD Zero, NlothvallabIe due On Dumpsite Dumri Gachhi
Biraul to newly formed ULB. .
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Nagar

Pur

Panchayat,
Ghanshyam

8.5TPD 4.257PD

4.25TPD

Zero, Not Available due

to newly formed ULB. On Dumpsite

Ghanshyampur

Nagar

Panchayat,
Kusheshwar -
Sthan East

8.33TPD 4.33TPD

47TPD

Zero, Not Available due

to newly formed ULB. On Dumpsite

Asama Pul

Agency,

Area of
District)

District Rural
Development

Darbhanga
(Cumulative
Data of Rural

170TPD 1707PD

0 On WPY

No any dumpsite
Available

3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No. a k B :
Data | Total per day generation of C&D The details of plant established for the treatment of C&D
waste within the ULB waste including the existing capacity and capacity utilization
District
Darbhanga Nagar Nigam, Darbhanga 1TPD C & D waste generated is self-utilised by the ULB.
Nagar Parishad, Benipur C & D waste generated is self-utilised by the generator.
Nagar Parishad, Jale Construction & Demolition waste generated is self-utilised by
0.7 TPD
the ULB.
Nagar Panchayat, Singhwara C & D waste generated is self-utilised by the generator.
Nagar Panchayat, Hayaghat C & D waste generated is self-utilised by the generator.
Nagar Panchayat, Baheri C & D waste generated is self-utilised by the generator.
Nagar Panchayat, Bharwara Construction & Demolition waste generated is self-utilised by
0.14TPD
the ULB.
Nagar Panchayat, Kamtaul Construction & Demolition waste generated are self-utilised
N 0.13TPD
Ahiyari by the ULB,
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Nagar Panchayat, Biraul 0.11TPD No, Self-Utilization by ULB
gj‘rgar Panchayat, Ghanshyam | ;3 1o No, Self-Utilization by UL8
Mogar Panchayat, Kusheshwar | o 15 pp, No, Self-Utilization by ULB
Sthan East

Road Construction
Department, Road Division,
Darbhanga

(i)  Solid waste materials generated during road constructions and maintenance are disposed of
according to guidelines/Rules under construction and demolition waste management rule 2016.
Materials like Bricks, aggregates, soil etc. are recycled and reused and non-reusable materials are
disposed of in landfills. Proper care is taken so that no material is disposed of directly into any
water body.

(i) Guideline related to pollution control and waste disposal are issued by the department after
discussion with concern steering committee from time to time. Some of the general guidelines
issued regarding above are as follows: -

(a) Water spraying is done to suppress the construction dust.

(b} Construction materials which may cause construction Dust are transported with cover.

(c) Use of green mesh/cover to cover the construction activities,

(d) Soil and other materials product during excavation are reused in the construction activities
itself.

Road Construction
Department, Road Division,
Benipur

(i) Construction and Demolition waste generated due to road construction work (either through
surface scraping or dismantling of concrete structures) are being reused logistically in the ancillary
works related to Road Construction. Unsuitable wastes are being disposed of in nearby low-lying area
complying sanitary land filling norms in accordance with C&D Waste Management Rules 2016, The
above C&D waste generated is not discharged into any water body including Ganga & its tributaries.

(i) To check Construction dust at work place, regular water sprinkling is resorted to.

(iii)  C&D waste generated during the work is kept under cover till its final reuse or disposal.

{iv)  Other suitable measures to check against air and water pollution are being taken up wherever

and whenever needed.

Rural Works Department,
Work Division, Darbhanga-1

N/A, No Surplus C & D Waste are generated. The Demolition Waste Generated from roads are reused
in the road construction. Neither any solid waste is disposed off on barren land nor flowed in the
water,

Rural Works Department,
Work Division, Darbhanga-2

N/A, No Surplus C & D Waste are generated. The Demolition Waste Generated fram roads are reused
in the road construction. Neither any solid waste is disposed off on barren land nor flowed in the
water,

Rural Works Department,
Work Division, Benipur

N/A, No Surplus C & D Waste are generated. The Demolition Waste Generated from roads are reused
in the road construction. Neither any solid waste is disposed off on barren land nor flowed in the
water,
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Rural Works Department,
Work Division, Biraul

N/A, No Surplus C & D Waste are generated, The Demolition Waste Generated from roads are reused
in the road construction. Neither any solid waste is disposed off on barren land nor flowed in the

water.

Local Area Engineering
Organisation, Work Division-1,
Darbhanga

N/A, No Surplus C & D Waste are generated. The Demolition Waste Generated from roads are reused
in the road & other construction. Neither any solid waste is disposed of on barren land nor flowed in

the water.

Building Construction
Department, Work Division,
Darbhanga

N/A, (i) No Surplus C & D waste generated at site., (i} Construction Materials like Cement, Sand,
Aggregate which may cause construction dust are transported with cover. {iii) Green Mesh are used
to cover the construction activities, and {iv) Water sprinkling is done on regular basis to suppress the

construction dust.

4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

o

File No. DistrictGangaC
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S.No. A b c D e
Data | Number of industrial unit Total The The discharge effluent analysis from CETP an ETP treating the | The per
discharging their effluent daily manner | industrial waste from each outlet day
treated/untreated in river generatio | of generati
Ganga and its tributaries and | n of such | treatm on of
details of defauiting industrial | ent of industri
industrial units waste the al solid
within industri waste
the al and
District District waste manner
SO of its
generat treatme
ed nt and
disposal
inthe
District
Darbhanga | Bihar State eThe industries having | Total 145 | All There is not technically feasible for installation of Common Only
Pollution potential waste water | KLD aforesai | Effluent Treatment Plant (CETP), as there is no significant boiler
Control generation of Darbhanga | (approx.) | dunits | number of industries situated in Industrial area of Darbhanga ash
Board, district includes Parboil | waste have district. There is no CETP installed in Darbhanga district. generat
Patna rice mill, Dairy and | water instaile ed from
Automobile servicing | generatio | d these
centre, There is no | nsfrom Effluent units,
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discharge from aforesaid
industries into Ganga River
and its tributaries,

e Bihar  State  Pollution
Control Board has
identified a total of 78
Grossly Polluting
Industries {GPIs), including
01 units namely a) M/s
Darbhanga Dairy  in
Darbhanga district.

eThe Central Pollution
Control Board has
identified the Technical
institute as Third Party
Agency (TPA) for the
surprise inspection of GPIs
units located in different
districts of Bihar every
year for ensuring
environmental
compliance. All GPIs have
installed Effluent
Treatment Plant (ETP) for
treatment and disposal of
their effluent.

o The GP!s located in
Darbhanga district (Dairy,
Parboil rice mill) have
Effluent Treatment Plant
(ETP). The treated effluent
is used for horticulture/
agriculture/ gardening
purpose. No water is
discharge into any water
body.

these
industries

Treatm

Plant
(ETP).

Analysis report of Grossly Polluting Industries (GPls) in
Darbhanga district

Industry
Name

pH

BOD

(mg/L)

1SS

(mg/L)

Remark

M/s Darbhanga
Dairy

7.61

25

56

Complied

Standard

5.5-9.0

30

100

For
discharge
inland
surface

which is
used for
filling
low
lying
areas.
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. ; a B

Data | If the flood plain zone has been demarcated The details of direct discharge of pollutants by the
and the extent of encroachment on the flood | encroachers by the side of the river Ganga and its
plain zone in the District tributaries in the District

District

Water Resource Department, The Status Report of Flood Plain Zoning in the state of Bihar in matter of OA 200/2014 M. C. Mehta VS Union

Darbhanga Government of Bihar of India & Others provided by Water Resource Department, Government of Bihar is attached.

6. CATEGORY: BIO-MEDICAL WASTE

:S.No. ! a B
Data | The per day total generation of bio medical waste | The manner of its treatment and disposal
in the district

District

Darbhanga | Bihar State Pollution Control

Bio-Medical Waste generated from different Health Care
Board, Patna

Facilities (HCFs) are collected, treated and disposed
through Common Bio-Medical Waste Treatment Facilities
(CBWTF) and M/s Medicare Environmental Management
(P) Ltd., Muzaffarpur Industrial Area, P.O.- Bela,
Muzaffarpur.

804.20
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S.No, : A
Data | Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its
tributaries and details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines for
Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management Guidelines 2016
District
Darbhanga District Mines Office, | In Darbhanga, FIR related to illegal mining in the bed of flood plains of river Ganga and its tributaries is Zero,
Darbhanga Under The Bihar Sand Policy 2019, District Survey Report has been prepared in Darbhanga District and after the

approval of SEIAA Bihar, Online Auctions for two sand ghat clusters of Bagmati River have been completed. As of
now, the Sand Settlement is under process and not operational. When it becomes operational, Compliance of
EMGSM-2020 and Sustainable Sand Mining Management Guidelines, 2016 will be ensured. Notably, if any
information about illegal mining in the bed of flood plains of tributaries of river Ganga is received from any level,
then action is being taken as per the Bihar Sand Policy 2019 and Bihar Minerals (Concession, Prevention of lllegal
Mining, Transportation and Storage) Rules, 2019 (as amended in 2021).

Signed by
Rajiv Raushan
Date: 25-04-2024 11:46:00

District Magistrate
~Cum-
Chairman, District Ganga Committee,
Darbhanga
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*That the Districts can be split into further rows for giving the data of panchayats,

parishad and other various depattments.

1. CATEGORY: SEWAGE

b

\  SINo a c d e f g
Details of the
hostel,
. Time- dharmshala, Water
Capacity bound and ashram uantity in
Per Day | Quantity and Quantity . 4 i I
- . . e plan to operating river and its
Data | Generation of utilization of . . oo
: meet the without tributaries in
of sewage | sewage | there of | discharge : ] -
. gap, if proper district/town
ineach | treatmen | and mode | treated .
. any, consentand | interms of
city/to wn | t per day of sewage . . o
o d ' . generation | discharging fecal
District with the | city/tow | disposal | from each 4 lif
ULB n wise in each STP & untreate co 11orm
. treatment | effluent and | (MPN/100ml
city/town . ,
of sewage | the action )
taken against
them
Th 07 Kiul river is
ere are monsoon/
hotels/ seasonal
Nagar 0 Disposal 0 ‘ dharmshala/ viver. No an
ag 10.242 (STP | inlow 36 month |  ashrams » Yo any
Parishad, . (STP not Lo monitoting
Jamui MLD Not laying ilabl operating with tation i
amu Built) areas available) valid norms of | Station in
CTE/CTOs of nagar
BSPCB. parishad
Jamui,
Ulai river is
monsoon/
. There is no seasonal
0 Disposal .
Nagar 4.664 (STP in low 0 hostel, river no any
. | Parishad, ; . (STPnot | 36 Month | dharmshala, | monitoring
Jamui Tt MLD Not laying \ _ Lo
Jhajha ) available) and ashram station in
Built) areas -
| hot operating nagar
parishad
Jhajha,
There is no
Nagar 0 Disposal 0 hostel, No any river
Panchayat 2.192 (STP in l_ow (STP not | 60 Month dharmshala, in Nagar
. MLD Not laying . and ashram Panchayat
, Sikandra ) available) .
Built) areas not Sikandra.
operating.
In the villages of the district sewage are disposed off through the utilization of kitchen
Departme wastes in the soak pits. The district water & sanitation committee under lohiya swachh
nt (Rural) bihar-abhiyaan ans swachh bharat mission (Gramin) has constructed 1720 community
soakpit, 637 junction chamber and 512 outlet chamber in the district so far.

~
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Page 54



34036

2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

Wi S Te . 0 R 4 : -
Legacy )
D . Quantity waste and T.h.e manner of i
Jata | Per Day . . utilization of the | Current status of
G A of solid | Thegap | thetime ) . .
eneration waste | treatment bound treated waste as | dumping of solid
of solid N well as rejects waste with
. treatment | of solid plan to o P
waste in er da waste reat arising out of reference to
District ULB per cay remediation of location
ULB legacy |
egacy
waste
There is
no lagecy
Nagar waste Dumpsite at
Parishad, | 29.5TPD | 12TPD | I7.5TPD | presentin | At landfill site Tripurari Ghat
Jamui nagar watd no-23 .
parishad
area
TTS00 ton at
Nagar . difference places
. | Parishad, 8 TPD 24TPD | 5.6 TPD 3 Years At landfill site . |
Jamui Jhaiha in Nagar
J Parishad, Jhajha
Presently,
there is Presently, there is
Nagar no legacy no legacy waste Dumpsite at
Panchay waste o fegacy P
6 TPD 2 TPD 4 TPD . in the areas of | Teenpuliya ward
at, present in .
. Municipal no.-08.
Sikandra nagar .
Council.
panchayat
siknadra
3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE Arrex-I
SI'No a b
\\\ Data T;Eaelr ;?;:ny The details of plant established for the
gC&D waste treatment of c&D waste including the existing
District \ within the ULb capacity and capacity utilization
Nagar All C&D waste used in new construction
Parishad, 0.5TPD
lamui locally
Jamui .
Nagar All C&D waste used in new construction
Jamui Parishad, 0.2 TPD locally
Jhajha
Nagar All C&D waste used in new construction
Panchayat, 0.1 TPD focally
Sikandra
Department All C&D waste used in new construction
0.1 TPD
(Rural) locally

PNPERTYRE - T

PRSI
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4. CATEGORY : INDUSTRIAL EFFUENT DISCHARGE

. SINo a b c d e
Number of ' The The per day
industrial unit discharge generation
Data discharging their | Total <‘iaily efﬂuer}t of industrial
effluent generation of | The manner of analysis solid waste
treated/untreated such treatment of the | from CEPT | and manner
in river Ganga and |  industrial industrial waste | and ETP of its
District its tributaries and | waste }Nithiﬂ so generated t[:eating.the treatment
details of the District industrial | and disposal
defaulting waste from in the
industrial units each outlet District
No industrial
Nagar disposal waste is No industries in
Parishad, \ being released in 0 nagar parishad 0 0
Jamui the river ganga area
and its tributaries.
No industrial No industries in
Nagar disposal waste is nagar parishad
Jamui | Parishad, | being released in 0 area 0 0

Jhajha the river ganga
and its tributaries

No industrial No industries in
Nagar disposal waste is nagar Panchayat
Panchayat, | being released in 0 area 0 0

Sikandra | the river ganga
and its tributaries

e The industries e Thereis
having potential . not
waste water technically
generation of feasible
Jamui district for
includes Parboil installatio
rice mill and All aforesaid n of
Dairy. There is units have Common
no discharge installed Effluent Effluent Only baoiler

otal KLD
Total 230 Treatment Plant Treatment | ash generate

from aforesaid (approx.)
pprox. (ETP). Plant d from these

industries into

Departm ) waste water . ;
epartmen Ganga river and ase W (CETP), as | units, which
t (Rural) gt . generations , ‘

its tributaries thereisno | is used for
) from these . -
® Bihar State , . significant filling low
) industries. .
Pollution humber of | lying areas.
Control Board industries
has identified a situated in
total of 78 Industrial
Grossly area of
Polluting Jamui
Industries district.
(GPts). There is
e Thereisnoany no CETP
T
/:// ‘ f/
-
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GPIs in Jamui
district

installed
in Jamui
district.
e There are
no any
GPls in
Jamui
district,
hence
effluent
quality
repott is
not
applicabl
e.

5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

SINo

b

-~

AN

District

Data

If the flood plain zone has
been demarcated and the
extent of encroachment on the
flood plain zone in the District

The details of direct discharge of pollutants

by the encroachers by the side of the river
Ganga and its tributaries in the District

Jamui

Nagar
Parishad,
Jamui

There is no flood prone area in
District Jamui, therefore flood
plain zone has not been
demarcated. Hence there is no
encroachment by the native.

River Ganga is not flowing in the flood
zone of'the district jamui. There is no
direct discharge of pollutants by the native,
which is settled on the side of tributaries in
the District Jamui.

Nagar
Parishad,
Jhajha

There is no flood prone area in
District Jamui, therefore flood
plain zone has not been
demarcated. Hence there is no
encroachment by the native,

River Ganga is not flowing in the flood
zone of the district jamui. There is no
direct discharge of pollutants by the native,
which is settled on the side of tributaries in
the District Jamui.

Nagar
Panchay
at,
Sikandra

There is no flood prone area in
District Jamui, therefore flood
plain zone has not been
demarcated. Hence there is no
encroachment by the native,

River Ganga is not flowing in the flood
zone of the district jamui. There is no
direct discharge of pollutants by the native,
which is settled on the side of tributaries in
the District Jamui.

Departm
ent
(Rural)

There is no flood prone area in
District Jamui, therefore flood
plain zone has not been
demarcated. Hence there is no
encroachment by the native.

River Ganga is not flowing in the flood
zone of the district jamui. There is no
direct discharge of pollutants by the native,
which is settled on the side of tributaries in

the District Jamui,

PINMERTORE - T
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6. CATEGORY: BIO-MEDICAL WASTE
SI No a b
T Data
e The per day Total
\"\\ generation of bio medical The manner of its treatment and disposal
. R waste in the District
District .
Nagar
P?:;Ptid’ 16.87 KG per day Bio-Medical Waste gene'rated from
Nagar different Health Care Fagilitles (HCFs) are
Jamui Parishad 10.84 kg per day collected, tr_eated apd disposed through
Jhajha ’ common Bio-Medical waste treatment
Nagar facilities (CBWTF) and M/S Synergy
Panchayat 5.87 KG per day Waste Management (P) Ltd. J.L.N Medical
Sikandra’ ‘ College Compound Bhagalpur, as per
Department SHSB Agreement.
(Rural) | 66.05 KG per day
Average 99.44 kg per day as complied
from monthly BMW reports received
from Govt. Health Facilities in the district
from Jan 2023 to Dec 2023

7. CATEGORY: MINING

PONWECTER = 1

. SI No A
h Data Number of cased registered within a year against illegal
mining in the bed of flood plains of river Ganga and its
tributaries and details of enforcement of mining policy of
State and Enforcement & Monitoring Guidelines for Sand
District Mining (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines 2016
Nagar Parishad, | No. of case registered cases :- 75
Jamui No of Raids Conducted :- 545
Nagar Parishad, | No of Arrests :- 12
Jhajha Penalty Recovered :- Rs.248.96 lakhs.
Nagar Seized quantity of sand, stone chips, soil -24133 CFT Sand ,
Panchayat, 5796 CFT stone chips, 300 CFT Soil.
Jamui Sikandra No of Seized Vehicles :- 82
No. of case registered cases :- 195
No of Raids Conducted :- 620
Department No of Artests :- 18
(Rural) Penalty Recovered :- Rs.163.68 lakhs
Seized quantity of sand, stone chips, soil -29310 CFT sand ,
21520 CFT stone chips, 100 CFT Soil.
No of Seized Vehicles :- 186
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* The report in compliance of Hon'ble NGT Order dated 24-11-2023,05-
12-2023 & 19-02-2024 in the M.C. Mehta vs Union of India & Ors (0.A,
No. 200/2014) (I.A.N0.340/2022) from Bhojpur, Bihar.

. CATEGORY: SEWAGE
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

i o} o { {
Legacy waste The rmanier Current status k
; of utiliz of durmplng of i
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3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

testabilishad for the
treatment of CED waste including the evisting
T i capacity and o
|
o ar Migany {14 TRD
Magar Fanchayat | 04 TRD s wsed noroad and pa filling,
Kenlwar
s usend o rosd and pit flling,
Wis used i road ard pit flling,
e iy roacd and pi filling,
s wwed i oroad and pit filling,
38 din road snd pit Hlling,
4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE
B, 3 b < e &

[Dara | Momber of
industeial unit

disrhy

Wwakta

vrithin the
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Paper recyder,
Ashestas,
Distiltery and
Automuobile
servicing centre.
 There s o
discharge from
Aforesaid
industries into
Ganga river and
its tribiutaries, »
Bihar State
Poliution Control
Board kas
identified a total
uf 78 Grossly
Polluting
industries (GRIs),
including 04 uaits
ramely a) M/s MR
Food Processing
Byt Lid. ) M/s
Ara Dairy; « ;3 N’/%
Shree Vishnu
Yishal Paper Mills
Pyt Lid.; % d)

# /s Bihar
Distillery &
fottlers {P) Lid. In
Bhojpur district,
The Central
Pollution Control
floard has
identified the

Techaical
generations from

these ndustries,
im fent
Is ratment Plant
{LTR}. distr frict,
mm 2 ig o CETP
installed in

industries.

{ETPL

fottlers (P} Lid, (Distillery) has adopled Zero
Liguid Discharge (20D} system by having sultable
treatraent snd recyiling of treated efftuent.

E the

CHstricy
¢ The Industries Tortal = All There is not technically feasible for installation of » Only
having potentisl 4110 KLD aforesaid | Common Effluent Treatment Plant (CETP), a3 boiler
waste water {appros) units fave | there 1s no significant oumber of industries ash
peneration of waste installed | situated In Industrial area of Bhojpur district, generate
Bhajpur district water Fifluent There is no CETF installed in Bholpur district, « i frov
includes Parboil  (generations | Treatmant | M/s Shree Vishnu Vishal Paper Mills Pyt fhese
rice rofll, Dairy, from these | Plant Ltd (Paper recycler) & W5 Bihar Oistillery & unity,

which is
vsed for
filling
Jow lying
areas.
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Bhotpur district,
M /s Shrea Vishnu
Vishad Paper Mills
Pyt Lid (Paper
recycter) & M/s
Bikar Distiliery &
Bottiers (P) Lid,
{Cistillery) has
adapted Zero
Liquid Discharge
{ZLDY) system by
having suitable
Ctreatment and
recyching of
treated effluent,
Analysis report of
Grossly Palluting
ndustries [GPIs)
in Bhojpur district
industey Name
pH BOD (mg/ L)
5% (mp/l)
RKemark M/s HR
Food Processing
Byt Lid 859 27.5
21 Non Complied
due 1o not
instaliation of
flow meter at
ETH; Board issued
leg
Standard 5.5 9.0
30100 For
surface discharge
M/s Ara Dalry
7778189
Complied

Cdbrection

Standard 5.5 9.0
350 500 For draln
distharge

Analysis report of Grossly Polluting Industries
(GPis} in Bhojpur district,

Industry Ph ROD TS5 Remarks
Mame {mg/L) | {me/L)
My HR #5910 275 24 b
| Food complied
Rrocessing dus to not
Pyl Lid, fistallation
of flow
meter at
ETP; Board
issped
legal
divection.
Standard 55 30 100 Far
9.0 surface
discharge
W/s Ara 7.47 1 78 189 Complied
Dalry
Standard 5.5 350 00 For drain
9.0 disrharge
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generate d from
these units,
which is used for
filling low lying
areas, nstitube as
Third Party
Agency {TPA) for
the surprise

units located in
ditferent districts
of Bihar every
year for ensuring
environmental
caompliance. All
GPls have
installed Efffuent
Treatment Plant
(TR for
treatment and
disposal of their
offlusnt. e The
GPlIs focated in
Bhojpur district
(Dairy, Rice Mill)
Bave Efffueht
Treatment Plant
{ETP). The
treated efffuent ix
tsed for
horticulture/
azriculture/
gardening
purpose, No
water is discharge
into any water
bouy. e The GP'iy
tocated in
Bhodpur distrigt
{Distiflery &
Paper mill
recyeler] have
Effluant
Treatment Plant
{ETPL. Distillery
has adopted Ze
Liguid Discharpe
{ZLD] systam by
having suitable
Creatment and
recycling of
freated effluent.

inspectian of GPs

34046
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.Mo ] k b

Data ils of direcy '
dlis e of pollutants by
the encroachers by the i
side of the dver Ganga
Ara Nagar Mligara
i Kb |

gt Shahpur

Mapar Panchayat Garhan

Flaga

ient and disposa

... waste in the District

SR

"y

Oparated by M/ S

Lrats

Rermarks
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Bhoipuar
3 RS 3749 41
o Tostal raigd
4 o #
ANCHAYAT 0% 19 1153
5 20
& :,j
7 &
478

aneial

af mining ¢
for Sand Minmg (EM

Bitar Sand Mining

3

ERAGSM 2020 and SSMIG 2(

¥

as amended

ensure  mplementation of the
.

Al Sub Divisianal P

tions are beling
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Ernvironmental & Cther Statutory Clearance. Mine owner
shalt follow the operational procadure as per Bihar Sand
Mining Policy, 2019 and Bihar Mineral {Concession
prevention of illegal mining, transportation and storage)
Hule 2019 as amendment 2021,

0o Past Enviranment Clearance  Monitoringit’s the
respansibility  of the EC Heldsr o comply with  the
Eavironmental Clesrance conditions and upload the sk

monthly £C compliance report on the website of the Ministry

. Environmental Audid:- Environment Audit will be done once
i a year by NABET :-uﬂmmxtm consultant and a three-member
te shall be associated.

comnntie

narminated by District Maglstrage
NJ\~ 7;\
xé\@

Tam TRTHT,
:{T\;{{i\r {"V'T
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* That the Districts can be split into further rows for giving the data of Panchayats,

departments.

1. CATEGORY: SEWAGE

Parishad and other various

S.No. a b ¢ d e f ‘g
Data Details of the
) Time- hostel,
Per Day Quantity Ca:g;;ty Quantity | bound plan dhﬂ'm;ha'a and
Generation of sewage | utilization of to meet eratin
of sewage in 8 discharge | the gap, if ‘°pem“ng Water quantity in river and its tributaries in
treatment | thereof and without proper L .
each d treated any, districts/town in terms of fecal coliform
. per day mode of , consent and
aty/town city/town | disposal in sewage | generation discharging {(MPN/100ml)
with the wise each from each & untreated
ULB city/town STP treatment | offluent and the
District of sewage action taken
against them
DISTRICT | NAGAR BSPCB report via Lt. No.-841 Dated 20.04.2024
PARISHAD, 9.72 MLD
GOPALGAN)
NAGAR
PARISHAD, 5.88 MLD Fecel
MIRGANS Name of Coliifor
NAGAR Sampling - L m
PARISHAD, As per BSPCB Date Monitoring | - District |\ 1oy
BARAULI 5.77 MLD submitted tocation 100m
report there m)
3(rie four ; River Daha at
NAGAR o Application o Mirganjnear
PANCHAYAT, Lﬁfﬁfa’lﬁﬁfTZ:;Y?Z%‘Z?;ZTJ: 3years. | Hotel/Dharms | 22.01.2024 | Badarzimi | Gopalgan] | 54000
KATEYA hala/Aashram Bazar
2.16 MLD operation Gopalganj
with valid River Daha
CTE/CTOs of | 23.01.2024 | atltwa Briz | Gopalganj | 24000
this Board. Gopalganj
NAGAR 23.01.2024 River
PANCHAYAT, Gandak
HATHUA Gopalganj
4,51 MLD Pipra kothi | Gopalganj | 7900
road Briz
{Dumariya
N Ghat)

/é‘ﬁl/
/'/:”J
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

S.No. a b [ d e f
Data
Legacy
per Qay Quantity of solid wastg and The manner of utilization of Current status of dumping of
ge?eratlon 'f’f waste treated The gap‘treatment the time- the trt‘zated m{a;te as well as solid waste with reference to
solid waste in per day in ULB of solid waste bound plan rejects arising out of location
uLs to treat remediation of legacy waste
fegacy waste
District
DISTRICT | NAGAR Treated Wet waste is
PARISHAD, converted into compost Dry | Solid waste is being dumped by
GOPALGANI 28 TDP 02 TDP 26 TOP 3 Years waste is used by Waste Picker preparing temporary dump
and rejected by used to fill up side.
low Land.
NAGAR .
PARISHAD, 19.07 TDP 0TDP 19.07 TDP 3 Years Mahaicha Hathua Lat. 26.3495
NIRGAN) Log. 84.2933
NAGAR Dump area is available in NP,
PARISHAD, 11.15TDP 0 TDP 11.157DP 3 Years Untreated Waste is send to Baraull, Mohanpur ward No.-
BARAULI dump side, Dry waste is used 25
NAGAR by waste picker and rejected Ghodaghat Kateva Lat
PANCHAYAT, 6.05TDP 0TDP 6.05 TDP 3 Years by used to fill up low Land. 26,579 :5 log. 84\{064808
KATEYA
NAGAR Solid waste is being dumped by
PANCHAYAT, 13.14 TDP oTDp 13.14 TDP 3 Years preparing temporary dump
HATHUA side.
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3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No. 3 b
Data
Total per day generation of The details of plant established for the treatment of C&D waste including
C&D waste within the ULB the existing capacity and capacity utilization
District
DISTRICT | NAGAR PARISHAD, GOPALGANI
0.57DbP
Gopalganj | NAGAR PARISHAD, MIRGAN!
4.8 TDP
NAGAR PARISHAD, BARAULI 025 TDbP All C&D waste generated in the ULB Consumed by the owner as a raw
material for further construction/filling of land/Unsurfaced Road.
NAGAR PANCHAYAT, KATEYA 020 TDP
NAGAR PANCHAYAT, HATHUA 0.10 TDP
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4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

34054

S.No. a b
Data The per day
Nu'mb.er of erdustna.l Total daily | The manner ge‘neratlo.n
unit discharging their i of of industrial
effluent genfera ;)n treat " solid waste
treated/untreated in i:d::tcrial riaf ;:En The discharge effluent analysis from CETP an ETP treating | and manner
river Ganga and its waste industrial the industrial waste from each outlet of its
tributaries and details of within the waste so treatment
defaulting industrial - and disposal
units District generated in the
District District
DISTRIC | NAGAR * The industries having * There is not technically feasible for installation of
T PARISHAD, potential waste water Common Effluent Treatment Plant (CETP), as there is no
GOPALGANI generation of Gopalganj significant number of industries situated in Industrial area
GOPALG | NAGAR district includes Sugar, of Gopalganj district. There is no CETP installed in
ANJ PARISHAD, Distillery, Dairy and Gopalganj district.
MIRGANI Automobile servicing ¢ M/s Bharat Sugar Mills Distillery Division & M/s Sonasati
NAGAR centre, There Is no Organics Pvt. Ltd {Distillery} has adopted Zero Liquid
PARISHAD, discharge from aforesaid Discharge (ZLD) system by having suitable treatment and
BARAULI industries into Ganga recycling of treated effluent. . onl
NAGAR river and its tributaries, | « Total 2900 o All boiler aysh
PANCHAYAT, | ¢ Bihar State Pollution KLD aforesaid | Analysis report of Grossly Polluting Industries {GPIs) in generated
KATEYA Control Board has {approx.} units have | Gopalganj district. from these
NAGAR identified a total of 78 waste water installed units. which
PANCHAYAT, Grossly Polluting generations Effluent L df
HATHUA ’ | Industries (GPls), from these | Treatment |Industry |pH Bob 85 Remarks 15 usea for
including 05 units industries. | Plant (ETP). | Name (mg/l) | (me/l) f{Ihng low
namely a) M/s Bharat lying areas.
Sugar Mills; b} M/s Non-
Bharat Sugar Mills Complied
Distillery Division; ¢} M/s M/s due excess
Sasamusa St{gar Mil'ls; d) Bharat 8.07 20 %0 waste Wéter
M/s Sonasati Organics Sugar generation,
Pvt. Ltd; e} M/s Vishnu Mmilt Board issued
Sugar Mills in Gopalganj legal
district. direction.

Page 73



34055

« The Central Poliution
Control Board has
identified the Technical
institute as Third Party
Agency {TPA) for the
surprise inspection of
GPls units located in
different districts of
Bihar every year for
ensuring environmental
compliance. All GPIs
have installed Effluent
Treatment Plant {ETP)
for treatment and
disposal of their
effluent.

¢ The GPIs located in
Gopalganj district (Sugar
& Dairy) have Effluent
Treatment Plant (ETP).
The treated effluent is
used for horticulture/
agriculture/ gardening
purpose. No water is
discharge into any water
body.

o The GPIs located in
Gopalganj district
(Distillery} have Effluent
Treatment Plant {ETP).
Distillery has adopted
Zero Liguid Discharge
(ZLD} system by having
suitable treatment and
recycling of treated
effluent.

M/s
Sasamus
a Sugar

Mills

Closed

M/s
Vishnu
Sugar

Mills

71

27

20

Compied

Standard

5.5-8.0

100

200

For frrigation
purpose
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

5.No. a b
Data | If the flood plain zone has been demarcated and the | The details of direct discharge of
extent of encroachment on the flood plain zone in the | pollutants by the encroachers by
District the side of the river Ganga and its
tributaries in the District
District
DISTRICT

NAGAR PARISHAD, GOPALGAN!

NAGAR PARISHAD, MIRGAN!

NAGAR PARISHAD, BARAULI

NAGAR PANCHAYAT, KATEYA

NAGAR PANCHAYAT, HATHUA

As per the conciliated report of WRD, Bihar attached with annexure- |
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6. CATEGORY: BIO-MEDICAL WASTE

34057

S.No. a b
N Data
\\\
T~ The per day total
ger.\emnon Of. bio The manner of its treatment and disposal
District medical waste in the
istric District
\\
DISTRICT NAGAR PARISHAD, GOPALGAN! Bihar Pollution control Board Lettgr No.- 841 Dated 2.0.04'20‘24
reported 481.52 kg in Gopalganj District treated by Bio-Medical
NAC’:AR ?AR'%'4AD' MIRGAN Waste generated from different Health Care Facilities (HCFs}) are
NAGAR PARISHAD, BARAULT collected, treated and disposed through Commeon Bio-Medical
COPALGAN) NAGAR PANCHAYAT, KATEVA 4815 Waste Treatment
Facilities (CBWTT) and M/s Medicare Environmental Management
NAGAR PANCHAYAT, HATHUA (P} Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.
7. CATEGORY: MINING
S.No, a
\“\\\\ Data Number of cases registered within a year against illegal mining in the bed of flood
\\\\\ plains of river Ganga and its tributaries and details of enforcement of mining policy of
T State and Enforcement & Monitoring Guidelines for Sand Mining (EMGSM-2020} and
District . T ; ini : -
— Sustainable Sahd Mining Management Guidelines 2016
ggﬁ@m NAGAR PARISHAD, GOPALGAN) Total no of raid conducted 471
NAGAR PARISHAD, MIRGANI]
Total no of vechicle seized 232 Report As Per Submitted by Jila
NAGAR PARISHAD, BARAULI Mining Office Gopalganj Lt.240
Total no of FIR Registered 12 Date. 24.04.2024 (Attached)
NAGAR PANCHAYAT, KATEYA
i flecti .
NAGAR PANCHAYAT, RATHUA Total Fine collection 385.23 Lalflfll ,
k“:/w‘:_(@‘/i%ﬁ/“/
vi b Forest OF

anj Forest D
Gopalgani
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;o 34059 ,

* That the Districts can be split into further row for glving the data of Pand byt
@ Parishad and other various departments.

1. CATEGORY: SEWAGE

y:

J

; *s‘.—r;li; a b e i i { -
o Data | Per Day | Quantity | Capacity Ouantity af | Himechound | e batbool T At driantit
Generat | of sewage | and bt havget | plan Voomeet | dostel, ity sl
jon of treatment | uttlzation | treated the gap, if thuarsdiala Prilotanie i
sewapge | per day therenf LEVTRTHS any, aithashicarn b dpe B e o
ineach | city/town | and mode | from earh [ penefation b | operatiog TAITRE
city/tow | wise of STe tresttiment al | wathiot et
N nwith disposdl i SOV pHaper (LAPH] Uity
\ the ULB aach consent sid
. city/town diseharging
\\ st f b
\ eduent and
thee achion
\ Laken spaiind
them
Nagar Nigam, 1.5 MLD | 1.5 MLD 01 8TP, 1.5 MLD lnﬂunm & There are 04/0172024
Chapra Capacity- | discharged | Elffluent 07 HIVERCGANHGA
32 MLD, treated meet the apphcation | AT MAA AMBIKA
Gravity & | sewape requirement | 5 of ASTHAH, AAMI,
Rising from of NGT hotels/dha | SARAN
main Chapra $TP | parameters | rmshala/as | 1400
Mode e hrams 04701/ 2024
Nagar 6.19 The STP project site selection of Nagar | 36 Months operating RIVI ] GANGA
Panchayat, MLD/Da | Panchayat Parsa Bazar, Saran is under with valld AT THE
Parsa y process CTE/CTOS BALUGHAT,
Nagar 5.3 MLD | The STP project site selecton of N.sgar 36 Months of this DORIGAN],
Panchayat, Panchayat Rivilganj, Saranis in Board, SARAN 130060
Rivilganj process. 18/01/2024
Nagar 2.5 there is no STP available at Napar RIVER GAN(}A
Panchayat, MLD/Da | Panchayat Madhaura. 36 Months AT MAA AMBIKA
Madhaura y o o ASTHAN, AAMI,
Negar 1103 | LiMLD  |o1sTe, | L1MuD Influent & SARAN 22000
panchayat, MLD Capacity- | discharged | Effluent xa/m/gn,z:y
sonpur 3.5 MLD, treated meet the RIVER (:AN(:/\
Gravity sewerage requirement AT THE
Moad from 5 of NGT BALUGHAT,
Sonpur STP | parameters DORIGAN,
fecal SARAN 23000
collfarm=1 2270172024
04. RIVER
Nagar 2.89 The STP praject site in Nagar 36 Months (3’f/\§i’1f’\§‘*f\
Panchayat, MLD/da | Panchayat Manjhi, saran is In process :::Vt“\:{(i:;ﬁpr{f«,
anjhi . AN,
xag;r Z.)G There is no S1P However land for de 36 Months M;\Nnn, ’
panchayat, MLD construction of STP has heen S;‘\R,\N;l 1000
mﬁﬂ_,@}/@@ R S 24/01/2024
y
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T Nagar 353 There Is no STP However land for de 36 Months
G:gi} © panchayat, TANO construction of STP has been -
. Jogwara o Indentified. ;
""" M; Nagar 2.0 There s no STP available at Nagar 36 Months
| Panchayat, MLD/Da : Panchayat Masrakh,
Masrakh ¥
T " Napar 1.6 MLD | Thete Is no STP available, land for 5TP | 36 Months
CPanchayat, has been identified
CEkma Bazar (\ e
T v
HE= v
w0

A
RIVER GANDAK
AT SONEPUR

| HEAR

L HARIHARMATH

; TEMPLE. 28600

|
!

§

!

}
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20 CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

e

A * K b . ¢ d ] L‘ {
Bata Per May Quantity of - The gap Lepgacy The manner | Current status of
N peacraton | olidwaste | treatment | waste and | of utilization dumping of solii
\\ of valad teated per of solid the time- | of the waste with
W in davin Ut D waste hound freated teference to
\ (HEL ? plan to waste as  location
\ treat woll as |
\ lepacy rejects
wasle arising ot
of ;
et remediation
of legacy
. e [ T S waste
TATACT O Nag 1o 20 180 Work ROF & Katsa Shyamchak
Nigaw f Order Inert Send
Chadiy issued on | to Cement
7 Feb, Factory
2024 &
Work has
e « i, g e - y . S i % om e o Started
Naga RIS 1)) 1.1 TPD 2.1TPD 12 Months | Compost pit | Space for dumping
RIS IR I site has been
BRIRWS allocated however
Jawful handover of
the same has not
been done yet.
Letter has been
issued to Circle
officer Dariyapur
for landful
handover of
I dumping site.
Nagar IR0 2.6 TPD 497pPD 12 Months | Compost pit | For identification
Parchayat, of Dumping Site,
Rivilgan letter has been
issued to Circle
office Revelganj,
Saran
1.1t No. 1928 Dt.
07-12-2023
2.t No. 03 :
Dt. 02-01-2024 ?
03.Lt No. 291Dt
e - 28-02-2024
Nagae 0.8m 0.89 No Gap 0 0 PIYARPURWA
Farchaat, JMARHAURA,
O Madhaer 7 SARAN
Nagay N 2177 No Gap Nagar Utilisation of Working (Tag to
Peranayat, Panchayat | the tecects | Parsa Nagar
Senpur Sonpur waste dump | Panchayat) |
has no in dumping E
: fegacy yard
- mQ / o Waste




P Napat
L Panchaya,
: Manghi

Nag
Papnchayat,
Kopa

Nagat
Panchayat,
Dighwata

Nagar
panchayat,
Masrakh
Nagar
Panchayat,
Ekma Barar

- it s o e

<\ D
™

AAabp

10100

Oaipp

0.7

101PD

L

2511

01 Thre

0.7

25TPN

34062

e

2.5 10D

oy

No Gap

25TP

site,

D e
per thay
grneratlon
af snlld
wirsle H
e iay
theated
ol
wiste e
nqll-ﬂ

2 Months

17 Month
lepacy
Waste
present at
Fandfilt
i

24 Month
Legacy
thf)‘e
disposed
at tand HN
sie,

NO

12 Months.

lepacy
wiste
prosent at
Landfill

Campont pit

Comprr) piit
MRF facility
Under
procesy &
Mannual
Manner .
Mannual
Manner,

No

m(i()h’\()()&l pit
MRF facility
Under
process &
Manual
_M'?']'W T,

for identification
of Dumping Site,
fotter bas begn
e o Cieele
oflice Manjhi,
Saran.

Dumping Location
"WARD (NP
KOPAY”

Working at the
THAIIYA DAGAR,

HANUMANGAN],
MASRAKH, SARAN,
WARD NO- 15
Dumping Location
“BHARHOPUR"

Iy
M
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" 3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

SARAN

S T 1 o
T Data | Total per day generation of C&D The details of plant established for the
; N . waste within the ULB treatment of C&D waste including the existing
\\ ‘ capacity and capacity utilization.
N
N
\\\,
AN
AN
' District N
pagar Nigam, | This data is not quantified by C&D waste plant is not established.

Chapra Chapra Municipal Corporation.
C&D waste is only generated
when there is removal of
permanent encroachment, ( Total
C&D Waste accumulated at Nigam
grount 10 Tons.
Nagar 3TPD C&D waste are used for Self Utilisation by Land
panchayat, Owner
Parsa
Nagar 3/TPD C&D waste are used for Self Utilisation by Land
panchayat, Owner
Rivilganj
Nagar C&D waste are used for Self C&D waste are used for Self Utilisation by Land
Panchayat, Utilisation by Land Owner Owner
Madhaura
Nagar No C&D waste generated in the No plants established for the treatment of C&D
pPanchayat, ULB waste,
Sonpur
Nagar 1.6 TPD C&D waste are used for Self
Panchayat,
Manjhi
Nagar 1.5TON No plant available. C&D Waste utilised for
Panchayat, Repairing of road.
Kopa
Nagar C&D waste are used for Self C&D waste are used for Self Utilisation by Land
panchayat, Utilisation by Land Owner Owner
Dighwara
Nagar C&D waste are used for Self C&D waste are used for Self Utilisation by Land
Panchayat, Utilisation by Land Owner Owner
Masrakh o
" | Nager 1.8 TON No plant available. C&D Waste utilised for
panchayat, Repairing of road.
Ekma Bazar W
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? 4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

-
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b

€

S.No. ) c d
\\ Data  Number of Total daily The The discharge | The perday |
o industrial unit generation manner of | effluent generation of
\ discharging their | of such treatment | analysis from | industrial
effluent industrial of the CETP an ETP solid waste
treated/untreated | waste within | industrial treating the and manner
. inriver Ganga and | the District waste 50 industrial waste | of its
- its tributaries and generated | from each treatment
details of outlet and disposal
- defaulting in the District
- industrial units
District J
SARAN . PANCHYAT e The industries | Total 10 All eThere is | Thereisno
' PARISHAD  © having KLD aforesaid not gap as per
" DEPARTMENT . Potential (approx.) unlts have technically | gspcp
' . waste water | waste installed feasible Report.
generation of | water Effluent for
Saran district | generations | Treatment installation
includes from these | Plant of
Automobile industries. | (ETP). Common
servicing Effluent
centre, There Treatment
is no Plant
i discharge (CETP), as
i from there is no
’ aforesaid significant
industries into number of
Ganga river industries
and its situated in
tributaries. Industrial
= Bihar  State area of
Pollution Saran
Control Board district.
has identified There is no
a total of 78 CETP
Grossly installed in
Polluting Saran
Industries district.
(GPIs). There are no
There Is no any any GPIs in
| GPIs in Saran Saran
i district. district,
: hence
effluent
| quality report
{ is not
Py h applicable.
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/ 5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

”ﬁ;]ﬁw - _
/ 1S$.No. a b
[
,. Data | if the flood plain zone has | The details of direct discharge of po!!utéms by the
\ been demarcated and the | encroachers by the side of the river Ganga and its
extent of encroachment tributaries in the District
N\ on the flood plain zone in
\\? the District
\\’\
N,
AN
\
District \\‘
\\
. SARAN PANCHYAT As per the consolidated report of WRD, Bihar (Annexure attached Page-46 to 74)
= |
PARISHAD
DEPARTMENT

6. CATEGORY: BIO-MEDICAL WASTE

S.No. a b
Data | The per day total | The manner of its treatment and disposal
generation of bio medical
waste in the District
District ,
SARAN | PANCHYAT 364.36 Bio-Medical Waste generated from different
Health Care Facllities (HCFs) are collected,
PARISHAD treated and disposed through Common Bio- |
Medical Waste Treatment Facilities (CBWTF)
DEPARTMENT and M/s Medicare Environmental
Management (P) Ltd., Muzaffarpur Industrial |
K\\ / Area, P.O.- Bela, Muzaffarpur, i
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7. CATEGORY: MINING

34066

$.No.

a

N Data

District

Number of cases registered within a year against illegal mining in the bed
i

of flood plains of river Ganga and its tributaries and details of
enforcement of mining policy of State and Enforcement & Monitoring
Guidelines for Sand Mining (EMGSM-2020) and Sustainable Sand Mining
Management Guidelines 2016

PANCHYAT
PARISHAD
DEPARTMENT

SARAN

5.

WJQ/W-M@QB at Darihara Bhuaal (Gandak River Bed).

SONEPUR/Mines & Geology - Pahleja Sand Ghat is
Currently operational and all terms and condition as
per Bihar Minerals {Concession, prevention of lllegal
Mining, Transportation and Storage) 2019, as
Amendment Rules2021 and“Enforcement &
Monitoring Guidelines for Sand Mining” (EMGSM-
2020) and Sustainable Sand Mining Management
Guidelines 2016 are being followed.

SADAR/Mines & Geology - Doriganj Sand Ghat is
Currently operational and all terms and condition as per
Bihar Minerals (Concession, prevention of lllegal Mining,
Transportation and Storage) 2019, as Amendment Rules
2021 and “Enforcement & Monitoring Guidelines for
Sand Mining” (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016 are being
followed.

FIR lodges under Town Thana Case No.-745/23 Dated-
09-11-2022 against Hligal Mining at Bara Telpa Adda No.-
1

Rivilganj/ Mines & Geology - FIR lodged under Rivilganj
Thana Case No.-180/23 Dated-22-06-2023 against Illigal
Mining at Samsudin Rivilganj. (Ganga River Bed).

Garkha/ Mines & Geology - FIR lodged under
Awatarnagar Thana Case No.~-15/23 Dated-11-01-2023
against llligal Mining at Mathurapur Ghat. (Ganga River
Bed).

Dariyapur/Mines & Geology - FIR lodged under Dariyapur
Thana Case No.-424/23 Dated-12-07-2023 against Illigal

Qs
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The Report in compliance of Hon'ble NGT Order dated 24.11.2023, 05.12.2023&
19.02.2024 in the M.C. Mehta vs Union of India & Others (O.A. No. 200/2014) (I.A. No.

340/2022) from Samastipur, Bihar.
1. CATEGORY: SEWAGE

S.No. a b C d e f g
Data | Per Day | Quantity | Capacity Quantity | Time-bound | Details of the hostel, | Water quantity in river and its
Generat | of sewage | and of plan to meet | dharmshala and tributaries in districts/town in
ion of treatment | utilization | discharg | the gap, if ashram operating terms of fecal coliform
sewage | per day thereof ed any, without proper {MPN/100mi)
ineach | city/town | and mode | treated | generation & | consentand
city/tow | wise of disposal | sewage | treatmentof | discharging
n with in each from sewage untreated effluent
the ULB city/town | each STP and the action taken
against them
District
Samastipur Nagar Nigam, Tender has
Samastipur been issued by Name of Fecal
i}i‘? There is no STP. BUIDCO for Sampling | pyanitoring i
preparation of Location 100mi)
DPR for STP
Nagar Parishad 6.693 STP Plan is under Process.There is
Rosera N.!LD no .STP available in Rosera Nagar 36 Months There are 07 River
Parishad. applications of Budhi
Nagar Parishad No sewage line in municipality tilt hotels/dharamshala/
Isi \ 5.94 d here | h Gandak
Dalsinghsarai MLD ate. No STP as there is no 36 Months ashrams operating Near
sewerage line, Unavailability of STP. whth valid CTE/CTOs ’
: " - 30.01.2 | magardahi
Nagar Parishad Urban Development and Housing of this Board 024 Ghat at 17000
Tajpur 6.42 Department has not approved for 36 Months samastiour
MLD construction of STP at Municipal road P
council Tajpur. .
" — T Bridge,
Nagar Parishad 49 No sewerage line in municipality samastipur
Patori MLD till Date. No STP as there is no 36 Months
sewerage line. Unavailability of STP,
Page 1 0f 10
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Nagar
Panchayat, 5.50 There is no STP Available in Singhia
Singhia MLD Nagar Panchayat. 36 Months
Nagar 4.4 There is no STP Available in
Panchayat, ’ N . 24 Months
X . MLD Musrigharari Nagar Panchayat,
Musrigharari
Nagar
Panchayat
Sarairanjan Urban Development and Housing
5.53 Department has not approved for
MLD construction of STP at Nagar 36 Months
Panchayat Sarairanjan.
District Water 01
and sanitation | 10 . FSTP{4KLD)
Committee MLD One FSTP Proposed in Rural Area. Proposed in
Samastipur Rural Area

Page 2 of 10

Page 88




34070

2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

construction
of processing
plantin
process

S.No. a b c D e F
Data | Per Day Quantity of The gap Legacy waste and { The manner of Current status of dumping of solid
generation of solid | solid waste treatment | the time-bound utilization of the | waste with reference to location
waste in ULB treated per of solid plan to treat treated waste as
day in ULB waste legacy waste well as rejects
arising out of
remediation of
District legacy waste
Samastipur | Nagar ngam, There is no No legacy waste
Samastipur legacy waste N
resent in the present in
52.16 TPD 17.16 TPD 357PD p X Samastipur Garuara Ward No.1
Samastipur .
. Municipal
Municipal Corporation
Corporation . P :
Nagar Parishad, Average 5 ton There is no \dentification of In Rosera Municipal council
Average 15-ton . N . .
Rosera ) solid waste legacy waste in fand for dumping of solid waste area in
solid waste 10 ton - . X
N treated per Rosera Municipal | construction of barren land is Skm away from the
generated in ) (dry s
Y day in Rosera Council MRF and town.
Rosera -Municipal . waste} |
. Municipal processing plant
Council N .
Council is in Progress
24000 tons plan To be decided Dumping done at private land on
Nagar Parishad of legacy waste post Model RFP the request of land owner
Dalsinghsarai 217PD 4TPD 177PD remedlanon‘ ) Training
approved,training
on Modei RFP
going on
Nagar Parishad 0 Presently ,There Municipal Council | Dumping done at private land on
Shahpur Patori TPD{Municipal is no legacy shahpur patoriis | the request of land owner.
council waste in the new ULB
shahpur areas of {dentifcation of
patori is new municipal council | land for
15TPD ULB.. ) 15TPD shahpur patori construstlon of
{dentification pracseeing plant
of land isin process.

Page 3 of 10
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Nagar Parishad 0
Tajpur TPO(Municlpal Municipal council
°°”"‘f" shahpur Presently there is | Tajpur is new
Zi:’" Is new no legacy waste | ULB.Identification
24 TPD S 247TPD in the ares of of land for Motipur Ward 26
identification of . :
fand Municipal construction of
construction of Council Tajpur. Prf)cessing plant
processing is in process.
plant in process
Nagar Average 10 ton There is no Identification of In Singhia Near Panchavat
Panchayat,Singhia | solid waste Zero,due to legacy waste fand for n Singhia Bgar tanchayat
. R construction of dumping of solid waste area in
generated in newly form 10ton present in the N
ahi ULB Nagar Panchavat MRF and barren fand is Skm away from the
sighia nagar agar V: processing plantis | town.
panchayat Singhia. in Progress
Nagar Panchayat Zero,
Musrigharari Municipal
Panchayat, there is no
Bharwara is legacy waste in
new ULB. thge a:/eas of At Dumpin
107TPD {dentification | 10 TPD e ping Private land
Municipat Ground
of land for panchavat
construction . v .
X Musrighrari .
of processing
plant is in
process.
OfNagar - .
u
Nagar Panchayat, panchayat M r}lclp.ai C?unml
A sarairanjan is Presently there | sarairanjanis
sarairanjan ULB is no legacy new ULB
new 3 . s
. ) . 3
Identification of | 17.90 waste in the Identification of Ward na 3,near saraiya bridge
17.80TPD ,gas godam road and ward no 22
land for TPD areas of Nagar land for khairban
construction of Panchayat construction of
processing Sarairanjan processing plant
plantis in is in process,
process
District Water
andsanitation | 14 1ppy 2167TPD Zero zero Zera 0n WPU
Committee
Samastipur

Page 4 of 10
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3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No. a 8
Data | Total per day generation of C&D The details of plant established for the treatment of
waste within the ULB C&D waste including the existing capacity and
District capacity utilization
Samastipur Nagar Nigam, i .
Samastipur 0.5 TPD C&D Waste generated is self utilised by ULB.

Nagar Parishad,
Rosera

C&D Waste is self utilised by the generator.

Nagar Parishad
Dalsinghsarai

For less then five lakh population
town no standard calculation is
SBM guideline.

C&D Waste is self utilized in ULB Area.

Nagar Parishad
shahpur Patori

For less then five lakh population
town no standard calculation is
SBM guideline.

C&D Waste is self utilized in ULB Area.

Nagar Parishad Construction and Demolition waste are self utilized by
Tajpur 0.1 16D the ULB,

Nagar

Panchayat, C&D Waste is self utilised by the generator.

Singhia

Nagar

Panchayat, 0.6 TPD C&D Waste generated is self utilized by ULB.
Musrigharari

Nagar Construction & Demolition waste are self utilized by
Panchayat, 0.6 TPD

Sarairanjan the ULB.

District Water

and sanitation Jero Zero

Committee

Samastipur

Page 5 of 10
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4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. a 8 c d e
Data | Number of industrial Total daily The The discharge effluent analysis | The per day generation of industrial sofid
unit discharging their generation of manner of | from CETP an ETP treating the waste and manner of its treatment and
effluent such industrial treatment | industrial waste from each disposal in the District
treated/untreated in waste within the | of the outlet
river Ganga and its District industrial
tributaries and details waste so
District of defaulting industrial generated
units
Samastipur Bihar State s« The industries | Total 2070 All There is not technically | Only boiler ash generated from
Poliution having KLD (approx.) | aforesai | feasible for installation | these units, which is used for filling
Control Board, potential waste | waste water d units of Common Effluent | low lying areas.
Patna water generations have Treatment Plant
generation  of | from these installed | (CETP), as there is no
Samastipur industries. Effluent | significant number of
district includes Treatme | industries situated In
Parboil rice nt Plant | Industrial  area  of
mill, Sugar miil (ETP). Samastipur district.

and Dairy unit,
There is no
discharge from

aforesaid
industries into
Ganga river
and its
tributaries.

« Bihar State
Pollution
Control  Board

has identified a
total of 78
Grossly
Polluting
‘Industries
(GPIs).
There is no any
GPIs in
Samastipur
district,

There is no CETP
installed in Samastipur
district.

There are no any GPIs
in Samastipur district,
hence effluent quality
report is not
applicable.

Page 6 of 10
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. A B
Data | If the flood plain zone has been demarcated and the The details of direct discharge of pollutants by
extent of encroachment on the flood plain zone in the the encroachers by the side of the river Ganga
District and its tributaries in the District
District
Samastipur Water Resource The status Report of Flood Plain Zoning in the state of Bihar in mater of O.A. 200/2014 M.C. Mehta VS

Department, Bihar

Union of india & Others provided by Water Resource Department, Government of Bihar is Attached.

Page 7 of 10
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6. CATEGORY: BIO-MEDICAL WASTE

S.No. a B
Data | The per day  total | The manner of its treatment and disposal
generation of bio medical
waste in the district
District
Samastipur Bihar State Pollution | 711.54 Bio-Medical Waste generated from different Health Care Facilities

Control Board, Patna

(HCFs) are collected, treated and disposed through Common Bio-
Medical Waste Treatment Facilities (CBWTF) and M/s Medicare
Environmental Management (P) Ltd., Muzaffarpur Industrial Area,
P.O.- Bela, Muzaffarpur,

Page 8 of 10
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7. CATEGORY: MINING

34076

S.No.

a

District- Samastipun

Data

Number of cases
registered within a
year against illegal
mining in the bed
of flood plains of
river Ganga and its
tributaries .

Details of enforcement of mining policy of State and Enforcement
& Monitoring Guidelines for Sand Mining (EMGSM-2020) and
Sustainable Sand Mining Management Guidelines 2016

Name of ULBs
/ Department

Samastipur

POLICE STATION FIR IN FY- 2023-24
Town Thana 1
Nagar Nigam, Muffassil Thana 2
Samastipur Karpurigram Thana 0
Kalyanpur Thana 0
Mathurapur Thana 2
Nagar Parishad,
Dalsinghsarai Dalsinghsarai Thana 1
Nagar Parishad,
Tajpur Tajpur Thana 0
Nagar Parishad,
Patori Thana 2

Shahpur Patori

Currently Bihar Minerals {Concession, Prevention of illegal
mining, Transportation and storage) Rules 2019, as amended Rules
2021 is effective.

District Level Mining Task Force already constituted in the

Chairmanship of District Collector, Samastipur. The DLMTF meet
once in every month.
The District Level Mining Task Force (DLMTF) shall ensure
implementation of the rules and shall monitor the excavation,
trade and availability of minor minerals in the district. In addition
to the above, it shall also (1) ensure that all the mining activity is
carried on as per the condition of the mining lease. (2) ensure that
no illegal mining, illegal transportation, over loading, hoarding and
black marketing of minor mineral is carried on. (3) all the retail
business of minor minerals are carried out as per the provision in
these rules. (4) issue direction to any other Department to
undertake such action as essential to achieve the objective of the
act and these Rules. (5) Shall ensure that the minimum activity is
undertaken as per the environmental safeguard laid down by the
Ministry of Environment Forest and Climate Change.

Page 9 of 10
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Nagar Parishad,
Rosera

The District Survey Report of Samastipur is approved by State
Environment impact Assessment Authority, Bihar. in the District

Rosera Thana 2
Survey Repoart, it is Mentions that depth of sand mining shall not
exceed 3 meter of water level whichever is less.
Nagar Panchyat, o There is no any sand ghat operational at present time and all
Singhia Singhia Thana 0 provisions and guidelines of district survey repart, and above rules
shall be implemented from time to time.
Nagar Panchyat,
Musrigharari Musrigharari Thana 1
Nagar Panchyat,
Sarairanjan Sarairanjan Thana 0
Chakmehansi Thana 1
Halai OP 1
Panchayat Bangara Thana 1
Vibhutipur Thana 1
Ujiyarpur Thana 2
Mohapur OP 1

District Magistrate
-cum- Chairman, District Ganga Committee,
Samastipur, Bihar

Page 10 of 10
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ol
* That the Districts can be split into further rows for giving the data of Panchayats,
Parishad and other various departments.
1. CATEGORY: SEWAGE
S.No. La b e d e f g
Data * Per Day Quantity = Capacity | Quantity  Time- Details of the Water
- Genera | of and of bound plan hostel, guantity in
| tionof © sewage - utilizatio | discharged o meet dharmshala river and its
sewage = treatmen . nthereof treated the gap, if | and ashram  tributaries in
| ineach tperday and sewage any, operating districts/town |
- city/to | city/town - mode of  from each | generation without in terms of
wn wise  disposal §Th & proper fecal coliform
with - ineach treatment | consentand | (MPN/100mb)
the city/town of sewage | discharging
District uLB : untreated
effluent and
the action
taken against
them
Kaimur | Bhabhua 667 Total No of
; MLD Hostel/dhars
| Hata 2.04 halafashram
b Project Director BUIDCO Kaimur & S
: roject Direcior airmur @ « -
: erpn) Rrarmwfa Tof 9 A @ . R No Sampling
Mohania 4.21 amd STP ailv Sewage Treatment fentatively | application ", o by
MLD | plant fomfor o1 @i e e | 202 of BSPCE so far.
Ramgarh 194 & & won o Rider o wrw ¥ hotels/dhar
MLD {Annexure-1 enclosed) mshala/ashr
am operating
with valid
LTEJCTOs of
this Board,
2. CATEGORY: MIUNICIPAL SOLID WASTE DISPOSAL
sNo. N b c d e f
Data Per Day Quantity The gap Legacy | The manner | Current status of
generation of of solid treatment | waste | of utilization | dumping of solid
solid waste in waste of solid and the of the waste with
UiB freated waste time- treated reference to
. per day in bound waste as location
' ULB planto well as
treat rejects
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BHABHUA

22.487TPD

34081

7.207TPD

15.28 TPD

legacy
waste

1 Year

érising out
of
remediation
of legacy

waste is
being
cleared
temporarily
through
dumping at
the places in
next
column,

Sarangpur Mauza

HATA

537 7TPD

0.957TPD

4.42TPD

KUDRA

7.85TPD

1.357TPD

650 TPD

1 Year

Legacy
waste is
being
cleared
temporarily
through
dumping at
the places in
next
cofumn.

WARD NO-07
SARAIYA HATA

1 Year

Legacy
waste is
being
cleared
temporarily
through
dumping at
the placesin
next
column.

WARD NO-09
KAIHAR GHAT,
KUDRA

MOHAMIA

9.24TPD

0.457TPD

8,79 TPD

1 Year

waste is
being
cleared
temporarily
through
dumping at
the places in
next
column.

Durping Site is
under construction
location ward nho-
02, Bharkhar road

RAMGARH

3.577TPD

0.0TPD

357 TPD

1 VYear

waste i$
being
cleared
ternporarily
through

Ward no-08
Devhaliya road
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A
it

DEPARTMENT

3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

. dumpingat
' the placesin |
next '
column.

|

(Annexﬁre-z enclosed)

S.No. a b
Data Total per day generation of C&D " The details of plant established for the treatment W
waste within the ULB of C&D waste including the existing capacity and
capacity utilization
District o
KAIMUR PANCHYAT | Varable The C & D waste is collected periodically by Local
PARISHAD people
DEPARTMENT

4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

{Annexure-3 enclosad)

S.No. a h
Data NMumber of Total daily | The manner | The discharge The per day
industrial unit generation of efffuent generation of
discharging their of such treatment | analysis from industrial solid
effluent industrial ofthe CETP an ETP | waste and manner
treated/untreated waste industrial treating the of its treatment
in river Ganga and within the waste so industrial and disposal in the
its tributaries and District generated waste from District
details of defaulting each outlet
industrial units
District
KAIMUR | PANCHYAT | The industries Total 650 Al There is not Only boiler ash
PARISHAD having potential KLD aforesald technically generate d from
DEPARTMENT waste water {approx.) units have feasible for | these units, which
generation of waste water installed installation of | is used for filling
Kaimur district generations Effluent Common low lying areas.
includes Vegetable | from these | Treatment Effluent
oil manufacturing, industries, Plant (ETP) Treatment
Parbot! rice mill, Plant (CETP),
Textile processing as thereis no
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discharge from
aforesaid industries

into Ganga river
and its tributaries.

Pollution Conirol

identified a total of

78 Grossly Polluting
Industries (GPIs).
There is no any

and Automobile
servicing centre.

There is no

Bihar State

Board has

GPis in Kaimur
district.

sigrﬁﬁéant '
number of
industries
situated in
Indfustrial
area of
Kaimur
district.
There is no
CETP
instatled in
Kairnur
district.
There are no
any GPls in
Kaimur
district,
hence
effluent
quality report
is not
applicable.

,?:{;3:6%«\3
o

5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

© SNo.

{Annexure-4 enclosed)

a

District

Data

t the flood pléin zone has
been demarcated and the
extent of encroachment
on the flood plain zone in

the District

The details of direct discharge of pollutants by the
encroachers by the side of the river Ganga and its

tributaries in the District

DISTRICT

PANCHYAT

PARISHAD

DEPARTMENT

As per consolidated report of WRD, Bihar. (Annexure-5 enclosed)

S.No.

i

Data

The per day total
generation of bio medical

| a
!
|

The manner of its treatment and disposal
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‘L%\f}
T waste in the District - ’
District , - .
KAIMUR PANCHYAT 31.75 Bio-Medical Waste generated from different Health
S Care Facilities (HCFs) are collected, treated and
_PAR‘SHLC\D disposed through Common Bio-Medical Waste
DEPARTMENT Treatment Facilities (CBWTF) and M/s Indira Gandhi
Institute of Medical Science, Sheikhpura, Patna-20,

,,,,,,, Operated by M/s Sangam Mediserv Pvt. Ltd.

(Annexure-6 enclosed)

7. CATEGORY: MINING

e ) ‘ } -
Data Number of cases registered within a year against illegal mining in the bed of flood

} plains of river Ganga and Its tributaries and details of enforcement of mining policy

‘ of State and Enforcement & Monitoring Guidelines for Sand Mining {EMGSM-2020)

and Sustainable Sand Mining Management Guidelines 2016

District S . o
| KAIMUR + PANCHYAT  Total 12 Cases Registered.

ARISHAD
DEPARTMENT | 1. There are 7 seven Number of cases has been registered in Kudra Thana against

illegal mining in Kudra river.

2. There are 04 (Four) Number of cases has been Registered in Mohania thana
against ilegal mining in Kudra river.

3. There are 01 {one) Number of cases has been registered in Ramgarh thana
against illegal mining In Kudra river,

Currently in the state, Bihar Minerals Concession Prevention of Hegal mining.
Transportation and storage Rules 2019,as amended rules 2021 is effective.

District level mining task force (DLMTF) has been constituted in the chairmanship of
District collector Kaimur. The DLMTE meet once in every manth.
The District Level Mining Task Force (DLMTF} ensures the implementation of the
rules and monitors the excavation. trade and availability of minor minerals in the
district. In addition to the above, it also ensures

(1) that all the mining activity is carried on as per the condition of the mining
lease,

(2) that no illegal mining, ilegal transportation. over loading, hoarding and black
marketing of minor mineral is carried on,

(3) All the retail business of minor minerals are carried out as per the provision in

these rules.
(4) Issue directions to any other department to undertake such action as essential
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1o achieve the abjective of the Act and gwiven rules.
(5) Shall ensure that the mining activity is undertaken as per the environmental |
safeguard laid down by the ministry of Environment Forest and Climate Change.
. The District Survey Report (DSR) of Kaimur for river sand has been prepared as
per sustainable sand mining guidelines (SSMG) 2016 and Enforcement &
Monitoring Guidelines for Sand Mining (EMGSM) 2620.
The District Survey Report of Kaimur is approved by State Environment Impact
Assessment Authority, Bihar
There is no any sand ghat operational at present time and all provisions &
guidelines of District Survey Report and above rules shall be implemented from

fime to time.

(Annexure-7 enclosed)
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2 Report in Compliance of Hon’ble NGT Order Dated- 24-11-2023, 05-12-20238& 18-02-2024 in the M.C. Mehta Vs Union of India &
other’s (0.A. No. 200/2014) (1.A. No. 340/2022) From Nalanda, Bihar.

1. CATEGORY: SEWAGE

S.No. a b [ d e f g
Data | Per Day Quantity of sewage Capacity and | Quantity of | Time-bound Details of the hostel, Water quantity
Generation of | treatment per day utilization discharged plan to meet dharmshala and ashram in river and its
sewage in city/town wise thereof and | treated the gap, if any, | operating without proper tributaries in
each city/town mode of sewage from | generation & | consentand discharging districts/town in
with the ULB disposal in each STP treatment of untreated effluent and the | terms of fecal
each sewage action taken against them coliform
city/town (MPN/200mi)
District
Biharsharif The Construction wark 25 MLD STP is in progress by Biharsharif Smart City Ltd.
Nagar Nigam
Nagar Parishad | 5 gy 3.5MLD AUnitof10 | 5pnp 1 Year
Rajgir MLD
Nagar Parishad 4.57 MLD No Sewage treatment occurred in Islampur Nagar Parishad 3yrs
Islampur ) Construction of STP is Proposed to State Government,
Nagar Parishad 5.37 MLD No Sewage treatment occurred in Hilsa Nagar Parishad 3yrs
Hilsa ' Construction of STP is Proposed to State Government,
Nagar
Nalanda | papchayat 1.47 MLD No STP is installed 03 YEARS
Silao
Nagar There are 01 application of Water Quantity
Panchayat 165 NO STP AVAILABLE CURRENTLY Hotels/ Dharmshalas /| ¢ o ic heing
03 YEARS Ashrams operating with
Nalanda MLD P & Wi monitored by
Nagar valid CTE/CTOs of this the BSPCB.
Panchayat board
Rahui 1.73 MLD No Sewage treatment occurred in Nagar Panchayat Rahui 3yrs
L

. {\/ 1

—
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Nagar
Panchayat
Asthawan

1.85 MLD

No Sewage treatment occurred in Nagar Panchayat
Asthawan

3yrs

Nagar
Panchayat
Sarmera

1.51
MLD
Approx

No STP Available currently

4 year

Nagar
Panchayat
Pawapuri

1.25 MLD

No STP Available currently

4 year

Nagar
Panchayat
Giryak

1.25 MLD

No STP Available currently

4 year

Nagar
Panchayat
Harnaut

1.8
MLD

No STP Avallable currently

04 YEARS

Nagar
Panchayat
Chandi

1.62 MLD

No STP Avallable currently

3yrs

Nagar
Panchayat
Parwalpur

1.02 MLD

No STP Available currently

3yrs

Nagar
Panchayat
Ekangarsarai

1.32MLD

No STP Avallable currently

3yrs

(\_

"
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
S.No. a b c d e f
Data | Per Day Quantity of The gap Legacy waste and the | The manner of Current status of dumping of solid waste
generation | solid waste treatment | time-bound plan to utilization of the | with reference to location
of solid treated per day | of solid treat legacy waste treated waste as
waste in in ULB waste well as rejects
uLB arising out of
remediation of
District legacy waste
Biharsharif Nagar Tender has been After remediation | At Present Solid waste dumped near-
Nigam finalized and agency is | of Legacy waste DTO office, Chakrasalpur
selected. utilized as
Resource
185 TPD 20TPD 165 TPD Bio remediation work. | Recovery, Energy
of Legacy waste at 1. Generation,
' Mamu Bhagina Badi Construction
pahari and 2. near materials, Landfill
DTO office Nalanda is | site
in progress.
Nagar Parishad Rajgir Toyi?nAY 4TON 16 DPR Under Process Kubadi Near CRPF Camp.
Nalanda Nagar Parishad . Dumping of solid inert waste has been
Feeling of low
Islampur fand in different done at w 11 near Patel Nagar North
11.97 Ton 1.5Ton 10.47 DPR under process Nagar Parishad IslampurNalanda
i area and covered
with local sand
Nogar Parshad Hlsz DPR under Process in :?::?:;iift:nt Dumping of solid inert waste has been
27 Ton 10 Ton 17 ) - done at Tethara (Ekangar Sarai) Nalanda
Hilsa Nagar Parishad area and covered
with local sand
Nagar Panchayat GORAWAN
Silao 10.5TPD 2TPD 8.5TPD DPR Under process

(\,
—
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Nagar Panchayat .44 TPD 0TPD 2.44TPD NOLEGACYWASTEPRESENT Solid waste is being dumped at Badgaon
Nalanda in ward 04
Nagar Panchayat Feeling of low There is no permanent dumping site is
! No Legacy waste [
Rahui X tand in different available. At present dumping of solid
10.3 Ton OTPD 10.3 Ton | Presentin Nagar
Panchayat Rahui area and covered | waste has been done at ward no 01
with local sand Rahimpur { Nagar PanchyatRahui}
Nagar Panchayat There is no permanent dumping site is
Asthawan 11.4 Ton 0TPD 11.4 Ton No Legacy waste Present in Nagar avallable. At present dumping of solid
Panchayat Asthawan waste has been done at ward no 01
Srichandpur { Nagar PanchyatAsthawan)
Nagar Panchayat 4.00TPD 0TPD 3TPD No Legacy waste Solid waste dumped at ward 5 near
Sarmera Agriculture Farm
Nagar Pa.nchayat 9.3 TPD 07PD 9.37PD DPR Under Process Nanand
Pawapuri
Nfagar Panchayat | 5 Ton/DAY DPR under 5TON/DAY DPR under Process Barchhi Bigha { Gharahi)
Giryak Process
Nagar Panchayat NO Presently solid waste is being dumped at
Harnaut LEGACY tow JorarpurKichni Landfill site in ward 08
6.56 TPD 0TPD 6.56 TPD WASTE LANDS FILLING
PRESENT
Nagar Panchayat Feeling of low
Chandi No Legacy waste land in different
9.2 Ton 0TPD 9.2 Present in Nagar At ward — 04 Bhagwanpur
X area and covered
Panchayat Chandi .
with local sand
Nagar Panchayat Feeling of low
Parwalpur : No Legacy waste land in different Bihar Ekangarsarai highway main road
3,06 Ton 0TPD 3.06 Present in Nagar N
area and covered | both side Parwalpur.
Panchayat Parwalpur .
with local sand
Nagar Panchayat 1- Ekangararailehanabad highway main
Ekangarsarai 6.87 Ton 0TPD 6.87 No Legacy waste Present in Nagar road both side Ekangarsarai.

Panchayat Ekangarsarai

2- Islampur Patna main road highway
main road both side
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3. CATEGORY: CONSTRUCTION AND DEMIOLITION WASTE
S.No. a b
Data | Total per day generation of C&D ) The details of plant established for the treatment of C&D waste including the
waste within the ULB existing capacity and capacity utilization
District
Biharsharif Nagar 017TPD There is not any C&D treatment plant in Biharsharif Nagar Nigam area. All
Nigam C&D waste generated in the ULB Consumed by the owner as a raw material
for further construction/ filling of land/ Unsurfaced Road.
Nagar Parishad 0.5 Ton/Day (Approx) There Is not any C&D treatment plant in Nagar Parishad area. All C&D
Rajgir waste generated in the ULB Consumed by the owner as a raw material for
further construction/ filling of land/ Unsurfaced Road.

Nagar Parishad There is no treatment in C&D waste because no plant has been established
Istampur 0.05 Ton (approx.) yet now. Uses of C&D waste for low land filling pﬂrpose.
Nagar Parishad 0.05 Ton There is no treatment in C&D waste because no plant has been established
Hilsa ' yet now. Uses of C&D waste for low land filling purpose.
Nagar Panchayat 0.25 TPD All C&D waste generated in the ULB Consumed by the owner as a raw
Silao material for further construction/ filling of land/ Unsurfaced Road.

Nalanda Nagar Panchayat 0.03 Ton /DAY There is no treatment in C&D waste because no plant has been established
Nalanda yet now. Uses of C&D waste for low land filling purpose.
2:53:’ Panchayat 0.03 Ton per day There is no treatment in C&D waste because no plant has been established

yet now. Uses of C&D waste for low land filling purpose.

Nagar Panchayat 0.03 Ton per day There is no treatment in C&D waste because no plant has been established
Asthawan ) yet now, Uses of C&D waste for low land filling purpose.
Nagar Panchayat 0.02 TPD There is no treatment In C&D waste because no plant has been established
Sarmera yet now. Uses of C&D waste for low land filling purpose.
Nagar Panchayat 0.03 TPD There is no treatment in C&D waste because no plant has been established
Pawapuri yet now. Uses of C&D waste for low fand filling purpose.
Nagar Panchayat 0.03 TPD There is no treatment in C&D waste because no plant has been established
Giryak yet now. Uses of C&D waste for low land filling purpose.
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Nagar Panchayat 0.4 TON There is no treatment in C&D waste because no plant has been established
Harnaut yet now. Uses of C&D waste for low land filling purpose,

Nagar Panchayat 0.02 Ton There is no treatment in C&D waste because no plant has been established
Chandi i yet now. Uses of C&D waste for low land filling purpose.

Nagar Panchayat 0.02 TPD There is no treatment in C&D waste because no plant has been established
Parwalpur yet now. Uses of C&D waste for low land filling purpose.

Nagar Panchayat 0.02 TPD There is no treatment in C&D waste because no plant has been established
Ekangarsarai yet now. Uses of C&D waste for low land filling purpose,
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4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. a B [ d e
Data | Number of industrial unit Total daily The The discharge effluent analysis from CETP an ETP The per day
discharging their effluent generation of manner of | treating the industrial waste from each outlet generation of
treated/untreated in river such industrial | treatment industrial solid waste
Ganga and its tributaries and | waste within of the and manner of its
details of defaulting the District industrial treatment and
industrial units waste so disposal in the District
generated
District

Biharsharif | e The industries having

Nagar potential waste water

Nigam generation of Nalanda

Nagar district includes Distillery,

parishad Dairy, Parboil, Rice milt

Rajgir and automobile servicing

Nagar centre. There Is o o All

Parishad discharge from aforesaid aforesaid

slampur industries into Ganga ° ;t;)al 2300 ) | b have ° Only b°”§" ash

Nagar River tributaries. installed generated from

Nalanda parishad o Bihar State Pollution (Approx) effiuent this units, Vt/hlch is

Hilsa Control Board has waste water | - iment | e Thereis not technically feasible for installation of use? 'for filling low

Nagar identified a total 78 ?;r::ratcrzziss plant common effluent treatment plant ( CETP), as there Ving areas.

Panchayat grossly polluting industri (ETP). is no significant number of industries situated in

Silao industries (GPls), including industries. industrial area of Nalanda district. There is no CETP

Nagar 02 units namely a } M/S installed in Nalanda district.

Panchayat Santamani Paper mills LLP, e Distillery and paper mill recycler has adopted zero

Nalanda b} M/S Nalanda Daily in liquid discharge (ZLD) system by having suitable

Nagar Nalanda district. treatment and recycling of treated effluent.

Panchayat | © The central pollution

(- 7
—
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Rahui

Nagar
Panchayat
Asthawan

Nagar
Panchayat
Sarmera

Nagar
Panchayat
Pawapuri

Nagar
Panchayat
Giryak

Nagar
Panchayat
Harnaut

Nagar
Panchayat
Chandi

Nagar
Panchayat
Parwalpur

Nagar
Panchayat
Ekangarsarai

control Board has
identified the technical
institute as third party
agency (TPA) for the
surprise inspectlon of GPls
units located in different
districts of Bihar every
year for ensuring
environmental
compliance. All GPIs have
installed effluent
treatment plant (ETP) for
treatment and disposal of
their effluent.

The GPIs located in
Nalanda district { Dairy)
have effluent treatment
plant (ETP). The treated
effluent us used for
horticulture/
Agriculture/Gardening
purpose. No water Is
discharged into any water
body.

The GPIs Located in
Nalanda district ( Distillery
and paper mill recycler)
have effluent treatment
plant { ETP). Distillery has
adopted zero liquid
discharge (ZLD) system by
having suitable treatment
and recycling of treated
effluent.

in Nalanda district.

Analysis report of Grossly Poltuting Industries (GPIs)

industry pH BOD{ TSS Remark
Name mg/L) | (mg/L)
M/S 7.3 26.7 15 complied
Nalanda
Dairy
Standard 5.5~ 30 100 For
9.0 discharge
surface
water
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. a b

Data | If the flood plain zone has been The details of direct discharge of pollutants by the encroachers by the side of
demarcated and the extent of the river Ganga and its tributaries in the District :

encroachment on the flood plain |-

zone in the District

District

Biharsharif Nagar Nigam

Nagar Parishad Rajgir

Nagar Parishad Islampur

Nagar Parishad Hilsa
Nagar Panchayat Silao
Nagar Panchayat Nalanda

Nagar Panchayat Rahui

Report Attached as Annexture - |
Nalanda ["Nagar Panchayat Asthawan

Nagar Panchayat Pawapuri

Nagar Panchayat Giryak

Nagar Panchayat Harnaut
Nagar Panchayat Chandi

Nagar Panchayat Parwalpur

Nagar Panchayat Ekangarsarai
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6. CATEGORY: BIO-MEDICAL WASTE

S.No,

a

b

District

Data

The per day total generation of bio
medical waste in the District

The manner of its treatment and disposal

Nalanda

Biharsharif Nagar Nigam

Nagar Parishad Rajgir

Nagar Parishad Islampur

Nagar Parishad Hilsa

Nagar Panchayat Silao

Nagar Panchayat Nalanda

Nagar Panchayat Rahui

Nagar Panchayat Asthawan

Nagar Panchayat Sarmera

Nagar Panchayat Pawapuri

Nagar Panchayat Giryak

Nagar Panchayat Harnaut

Nagar Panchayat Chandi

Nagar Panchayat Parwalpur

Nagar Panchayat Ekangarsarai

97.82

Bio-medical waste generated from different health care facilities (MCFs) are
collected, treated and disposed through Common Bio-medical Waste
Treatment facilities { CBWTF} and M/S Indira Gandhi Institute of Medical

science, Sheikhpura, Patna- 20, Operated by M/S Sangam MediservPvt. Ltd.

10
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7.CATEGORY: MINING

34097

S.No.

a

District

Data

Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines for Sand Mining (EMGSM-2020)
and Sustainable Sand Mining Management Guidelines 2016

Biharsharif Nagar Nigam

Nagar Parishad Rajgir

Nagar Parishad Islampur

Nagar Parishad Hilsa

Nagar Panchayat Silao

Nagar Panchayat Nalanda

Nagar Panchayat Rahui

Nagar Panchayat Asthawan

Nagar Panchayat Sarmera

Nagar Panchayat Pawapuri

Nagar Panchayat Giryak

Nagar Panchayat Harnaut

Nagar Panchayat Chandi

Nagar Panchayat Parwalpur

Nagar Panchayat Ekangarsarai

Currently in the state, Bihar Minerals (Concession, Prevention of illegal mining, Transportation and Storage) Rules 2019,
as Amended Rules 2021 is effective.

District level mining task force (DLMTF) has been constituted in the chairmanship of District Collector,
Nalanda. The DLMTF meet once in every month.

The District Level Mining Task Force (DLMTF) ensures the implementation of the rules and monitors the
excavation, trade and availability of minor minerals in the district. In addition to the above, it also ensures (1) that
all the mining activity is carried on as per the condition of the mining lease. (2) ensure that no illegal mining, illegal
transportation, over loading, hoarding and black marketing of minor mineral is carried on. (3) all the retail business
of minor minerals are carried out as per the provision in these rules. (4) issue directions to any other
Department to undertake such action as essential to achieve the objective of the Act and gjven Rules. (5) Shall
ensure that the mining activity is undertaken as per the environmental safeguard laid down by the Ministry of
Environment Forest and Climate Change.

The District Survey Report {DSR) of Nalanda for river sand has been prepared as per sustainable sand mining guidelines
(SSMG) 2016 and Enforcement & Monitoring Guidelines for Sand Mining (EMGSM) 2020.

The District Survey Report of Nalanda is approved by State Environment Impact Assessment Authority, Bihar.
There Is no any sand ghat operational at present time and all provisions &guidelines of district survey report, and above

rules shall be implemented from time to time.
forem zfaﬂ%rfm’f

“TeT+<T |
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DISTRICT :- AURANGABAD
1. CATEGORY: SEWAGE

T Nemeot T Ferdw oo e _
ULBs/;;nZStf Per D‘ay Quantity of | Capacity and | Quantity of | Time-Bound | Details of the hostel- dharamshala & | water quantiy m—\
partment GeneraFlon of sewage utilization discharged plan to ashram operating without proper river and its
S?wage ineach | treatment | there of and treated meet the consent and discharging un treated tributaries in
city/town with per day mode of sewage gap, ifany | effluent and the action taken against district/town in
the ULB city/town | disposalin | fromeach | generation them terms of faecal
wise each city & treatment coliform
[town of sewage (MPN/100 M) |
UDHD a b A 3 - ; "
Nagar Parisad 11 36
Aurangabad
Nagar Parisad 7.6 36 month
Daudnagar
Nagar Panchayat 3.4 Action for preparation of DPR will be 36 month There are three application of 17000
Rafiganj taken as soon as possible. hotel/dharamshala/ashram
Nagar Panchayat 3.47 36 month Operating with valed CTE/CTOs of
Nabinagar this board
Nagar panchayat 2.06 36 month
Deo
Nagar Panchayat 2.004 36 month
Barun
TOTAL 29.534
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[&)]
x
b ol
2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL ®
Nal)rr‘\jz::t:ﬁ?s/ Per D.ay Quanti.ty The gap Legacy waste and | The manner of utilization of Current §tatus of dumplf‘lié’;jsgd dm
ger.leratlon ‘?f of solif | treatment | the time -bound the treated wase as well as wste with reference to
solid waste in waste of solid plan to treat rejects arising out of
uLB treated waste legacy wate remediation of legacy waste
per day in
ULB
a b . ¢ d e i f . ]
Nagar Parisad 32 02 30 Ther is no legacy Since no legacy waste paradih Nabinagar
Aurangabad waste presentin | present it is not practiced
Nagar Parishad
Aurangabad
Nagar Parisad 9.33 416 8.914 Ther is no legacy Since no legacy waste Pirahibagh ward no- 16
Daudnagar waste presentin | present itis not practiced
Nagar Parishad
Daudnagar
Nagar Panchayat 3 126 2.874 Ther is no legacy Since no legacy waste Hazipur ward 1 &Maripur
Rafiganj waste presentin present it is not practiced
Nagar panchayat
rafiganj
Nagar Panchayat 8.3 2.1 6.2 Ther is no legacy Since no legacy waste Jobe ward no -14
Nabinagar waste present in present it is not practiced
Nagar panchayat
Nabinagar
Nagar panchayat 6.53 processing 6.53 Ther is no Iega?y Since no legacy waste Pravite area ward no 2&3
Dev Plantis not waste present in present it is not practiced
installed Nagar Panchayat
Dev
Nagar panchayat 25 processing 25 Ther is no legacy Since no legacy waste Currently Dumped in lowland area
Barun Plant is not waste present in present it is not practiced worad ho-2
installed Nagar Panchayat
Barun
Total 61.66 4.642 57.018 ‘__“_—hﬁ:ﬁ
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N
3. C . -
TEORY : CONSTRUCTION AND DEMOLITION wsTE S
[ Total p he i flisthe for
r ame of ULBs/ Department Total per day generation of C&D waste The details of plant estab.t ist e for 8
within the ULB treatment of C&D waste including the
existting capacity amd capacotu
utillization —
a ) b
[ _
Govt engineering College at arathua, No of unit -1 Capacity 160 KLD
rafiganj, Aurangabad
Govt Polytechnic College at No of unit -1 Capacity 60 KLD
Aurangabad bihar
4, CATEGORY : INDUSTRIAL EFFLUENT DISCHARGE
Name of ULBs/ Number of industrial unit Total daily The manner of The discharge effluent The per day generation
Department discharging their effluent generation of treatment of analysis from CETP an ETP i i te
fo insustrial soled was
treated/ untreated in river such industrial the industrial | treating the industrial waste and manner of its
Ganga and its tributaries and waste within the waste so from each outlet ddi |
detaios of defaulting industrial District generated treat'ment and aisposa
units in the District
a b ¢ d e
Aurangabad The industries having potential | Total 262 KLD | All  aforesaid | There is not technically | Only boiler ash generatd
waste water generation of | approx  waste { units have | feasible for Installation of | from these unit s, which Is
aurangabad  district includes | water installed common effluent techanical | used for filling low lying
paraboli rice mill and | generation from | Effluent Treatment plant (CETP), as | areas
automobile servicing centre. | these industries. | treatment there s no significant
There is a no discharge from plant (ETP) number of industries situated
aforesaid industries in to Ganga in  industrial  area  of
river and its tributaries. aurangabad district . There is
. Bihar state pollution control no  CETP ) in;talled in
board has identified a total of 78 aurangabad district.
grossly  polluting  industries . There Is no any GPls in
(GPls) Aurangabad district hence
i Effluent quality r i
There is no any GPis in applicablg ty report is not
aurangabad district
L. ORI _..__————-———-——“’_”"—'_.‘_—_.'-_——— M—*————-—._
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5. CATEGORY : REGULATION OF FLOOD PLAN ZONE

| Name of ULBs/ Department

If the flood plan zone has been demarcated
and the extent of encroachment on the
flood plain zone in the District

ﬂlgagé_il's—o'f_dﬁct dischage of
pliutants by the encroachers by the
side of the river Ganga apd its
tributaris in the District

a

Aurangabad

6. CATEGORY : BIO- MEDICAL WASTE

Name of ULBs/ Department

The per day total generation of bio

The manner of its treatment and

b —
Report and WRDregarding this category is attached Annexure-1 —

medical waste in the District disposal
a b
Aurangabad 75.88 Bio Medical waste generated from

different healt care facilities (HCFs)
are collected, treated and disposed
through common bio medical waste

Treatment facilities (CBWTF) and M/s

synergy waste management (P) Ltd.
gaya.

7. CATEGORY : MINING

Name of ULBs/ Department

Nagar paFigéd
aurangabad
Nagar parisad Daudnagar | 47

Nagarpanchayatrafiganj 2 | ——

m Lodged

s ——

Number of cases registered within a year against illegal mining in the bed of flood
plains of river Ganga and its tributaries and details of enforcement of mining policy of
State and Enforcement & Monitaring Guidelines for Sand Mining { EMGSM-2020) and
 Sustainable Sand Mining Management Guidelines 2016

a

1 The light of order passed by hon'ble supreme court in civil appeal no- 3361-3362 on
dated 10-11-2021 district servey report (DSR) was prepared scientifically by sub
divisional committee in aurangabad district and same was approved by SEIAA.While
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Nagar panchayat \ 23
Nabinagar

\ preparing of DSR, Rules/guidelines of bihar send mining 2019 EMGSM 2020 énd
\ SSMIMG 2016 was followed, also rule and guideiines of bihar send mining policy 2019,

Nagar panchayat Deo ‘ 4
Nagar panchayat 52
Barun

\ Total v—l_l_a?)

EMGSM 2020 and SSMMG 2016 are being followed by while operation of send ghats.
2 As per rule 74 of bihar mineral (concession, provention of illegal mining
transportation and storage.) Rule 2019 as amended 2021 district level task force is
constituted to ensure implementation of the rules/ guidelines and also monitor the
same.

3. The constitued a district level mining task force as under:-

a. Collector-chairman

b. superintendent of police

c. All sub divisional officer

d. All sub divisional police officer

e. Divisional forest officer

f. Executive Engineer,RCD BCD PHED and Rural works Department.

g. District transport officer

h. District mining officer- member secretary
4, ENFORCEMENT

i Mining operation :- The mining operation Is being strictly carried out in accordance
with the approved mining plan and after complying with all the condition stipulated
in Envionmental & other statutory clearance. Mine owner shall follow the

operational procedure as per bihar sand mining policy 2019 and bihar mineral
(concesion prevention of illegal mining, transporation and storge) Rule 2019 as
amendmaent 2021.

ii Post environment clearance monitroring:- it’s the responsibility of the EC Holder to
comply with the envirommental clearance report and upload the six monthly EC
compolince report the web site of the ministry

iii Environmental audit:- Environment audit will be done once in a year by NADET

Accerdited consulent and a three member committee nominated by district
magistrate shall be associated.

l
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‘{epm't of Comliance of Hon'ble NGT order dated 24-11-2023 & 19-02-2024 in the M.C Mehta v

s Union of India & ORS
Report
TOWN
Sub Head Nagar Nagar panchavat
. a a
parisad gar panchaya
Siwan Ander Maharajganj | Hasanpura | Malrwa | Guthni | Gopalpur | Basantpur | Barhariya
a -Per Day Generation of sewage In each
city/town with the ULB 28.83 MLD 6.3MLD 13.6 ML} 14,56 MLD 12545 MLDJ25.92 MLDY 1378 MLD | 7.91 MLD 73 MLD
Quantity of sewage treatment per day city/town . . tere is ro Hereps oo | Metesro Heedrsno W s o Tere 15 oy
wise Hete is na proposed Hcm‘u oo propased | propored of ST | oproposadof | pruposed of o proposed of ST §propused of STF
c-Capacity and utilization thereof and made of of §TPby Nagar | OTSTPbyNasar | byMNagar  |STO by Nazar} STP by Nagar 2 by Naga by Nagar
di I hei STI is Proposed Panchyat Au et and Parchyat Panchyat Paichyat Parehyat Panchyat Parchyat Parchyat
G 5?3158 r:ﬂ ea((.'j Cl(\’/(gwn : UDID Depariment Matarajgan) and | Hasaspuraaed | Mairwws and | Guibam and | Gopelpurand | Baaniperand | Bathanyaand
d- Quantity of discharged treated sewage from UDHD Departuient unlip unHe uniin upHD UDHD UDHD
each STP Dep Dep Dy Dep Depantment epastment
e-Time-bound plan to meet the gap, if any, 36 36 36
36 MONTHS | 36 MONTHS | 3 ) S MONTHS o k NTHS |3 NTHS
generatlon & treatment of sewage ’ {oNtH G MONTHS | 36 MONTHS MONTHS | MONTHS | MONTHS 36 MONTHS 136 MONTIS
There are 18
WAGE X .
St . applications of No Such No Such | NoSuch | NoSuch No Such No Such
f-Details of the hostel, dharmshala and ashram | usiel/dharmas [No Such Hostel,| No Such Hostet, Hlostet, Hostel, Hostel, Hostel, Hostel, ostel,
operating without proper consent and hatofashrams | Dharmshata and | Dhacmshala and | Dhannshale |DharmshatajDharmshala| Dharmshala | Dhanushala | Dharmshala
discharging untreated effluent and the action | oprating with [ashram exists in} ashram existsin | and ashram | and ashram jand ashram | and asheam | and ashram | and ashm
taken against them vatide this arca this area existsinthis | existsin | cnistsin [exists in this| exists in this | evisis in this
CET/CTOs of arca thisarea | thisarea area area ared
this Board.
N idge . River Not N
g- Water quantity In river and its tributares In |- Roud émdg” River Not Avalable in River hot
districts/town in terms of fecal 17000 Lean Water | Available in NP | Lean Water |Lean Water{Lean Water N Lean Water | Available in
At Renut Maharajganj NP Gopalpur
coliform{MPN/100mi 35000 harejgany Gopalpur
A
District Maglstrate
Siwan.
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+ " I & - ’ ¥ G * 3 . Y i :
,[gg)m t of Comliance of Hon'ble NGT order dated 24-11-2023 & 19-02-2024 in (he M.C Mehta v Union of India & ORS

Repart
. TOWN
, . Sub Head Nagar
parisad . Nagar panchayat

Siwan Ander | Maharajganj | Hasanpura | Mairwa | Guthni | Gopalpur | Basantpur Barhariya

a-Per Day generation of solid waste in

uLs 75TPD 4TPD 7.237TPD 93TPD | 8287TPD | 977TPD | 725TPD 18 1PD 6TrD
b-Quantity of solid waste treated per b 0 n 0 ; o 0
dayin ULB 0 ? !
c-The gap treatment of solid waste 731D 4°TPD 7237TeR 93TPD{| | 828TPD | 9.7TPD | 7.25TPD 383 TPD 6TrD

d-Legacy waste and the time-bound plan

36 Months § 36 Months 36 Months 36 Monthg] |36 Months | 36 Moaths { 36 Months | 36 Moaths | 36 Months
to treat legacy waste R

fitling of fow
tand in

filling of § filling of |filling of fow
fow land in [ low land in|  Jand in

filling of | fillingof

N N - - fifling of tow
low land in |tow fand in]  filling of low 8¢

fand in

filfing of tow
fandin |

MUNICIPAL SOUD WASTE DISPOSAL e-The manner of utilization of the different | different | lond in different | ot U D L different | different | differem | o0 differomt

treated waste a5 well as rejects arising | arcasand | arcasand Jareas and covered| covered | MO8 and { arcasand | areasand and covered | snd
out of remediation of legacy waste  Jeoversd with] covered 1 with lucal sand with local sand covered | covered [covered with with Tocal covered with

‘ tocal sand | with loeal Isail Isoll ¢ with local | wilh Jocal | focal sand w‘md reoll local sund

Jsoil sand /soil 50 sund fsoif | sund /soil /soit : i “fsait
WARD No
WARD Noj BEHIND SBH WARD 14 WARD NO | WARDNO 7

WARD No 7 o SURAHIYA
{- Current status of dumping of sofid  |KARARUA, 5 HOSPITAL, JALAL PI?R NO.-0l | GUTHNI | 5 BIRTI SIPAH BARHARIA
i e X SANTPU )

waste with reference to location SIWAN | BHUTWA | MAIARAIGAN | 7~ NAWKA [ SARAR | TOLA | BAS RAIPUR

LIYA I UASANPURA| "1 A | hoar |coPaLbug| R
GUTHNI
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fl?port of Comliance of Hon’ble NGT order dated 24-11-2023 & 19-02-2024 in the M.C Mehta vs Union of India

Report
TOWN
. Nagar .
Sub Head . Nagar panchayat
parisad

Siwan | Andar | Maharajganj | Hasanpura | Mairwa | Guthni | Gopalpur | Basantpur | Barhariya

a-Total per day generation of
6.5 T 0.8t T 1.50 T¢ 125 T 1.65T 1.85 To 0.39 T 125 Ti 1.60 T
C&D waste within the ULB e en on on o o " o on on
CONSTRUCTION AND . cC&pb .
b-The details of plant & 3 3 . &
DEMOLITION WASTE ) pl C&D | Wastes C&D Wastes| C&P C&D C&D .o b e C&D
established for the treatment | Wastes are |areused [ C & D Wastes Wastes are | Wastes are | Wastes are Wastes are
. . . . |are nsed to fiil . {are used to fill .
of C&D waste including the used to fill [1to fill in | are used to fill in i tow Lands used to fill | used to fill used to fill in: in fow Lands used to fiil in
existing capacity and capacity |inlowLands| low | low Lands aren. m’ca‘ in low in low low Lands area low Lands
itizati area. Lands ’ Lands area, | Lands area. areq. ' area. :
§ utifization . . .
arca.
W

District Magistrate
Siwan,
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eport of Comliance of Hon'ble NGT ovder dated 24-11-2023 & 19-02-2024 in the M.C Mehta vs Union of India &

Report
Sub Head N TN
ub Hea agar
Nagar panchayat
narisad gare ve
Siwan Ander | Maharajganj | Hasanpura I Mairwa | Guthni | Gopalpur | Basantpur [ Barhariya

The Industries having potential waste water generation of Siwan District includes Dairy, Parboll rice mill and

Automobile Servicing Center There is no discharge from aforesaid industries into Ganga river and its

tributaries,

a-Number of industrial unit discharging [BSPCB has identified a total of 78 Grossly Polluting Industries (GPls} including 01 units Namely M/s Amish

their effluent treated/untreated in river |Daisy and Foods Pvt. Ltd. in Siwan District,

Gangs and its tributaries and details of |BSPCB has identified the technical institue as Third Party Agency for the supries inspection of GPIs units
defaulting industrial units located in different district of Bihar every year for ensuring environmental compliance. All GPIs have

installed Effluent Treatment Plant (ETP} for treatment and disposal of their effluent,

The GPis Located in Siwan district {dairy) have Effluent Treatment Plant (ETP). The treated effulent is used

for horticulture/agriculture/ gardening purpose. No Water is discharge into any water body.

b-Total daily generation of such

Total 300 KLD (approx) waste water generations from these industries.
industrial waste within the District

INDUSTRIAL

c-Thg manner of treatment of the R R .
EFFLUENT industrial waste o generated A?l aforesaid units fiave instalied Effluent treatme'nt'plant (ETP).
DISCHARGE

Threre is not technically feasible for instaltation of comman Effluent Treatment plant {CETP), as there is no
significant number of industries situated in industrial area of Siwan district. There is on CEPT installed in

Siwan distric. Analysis report of Grassly Polluting Industries {GPIs) in Siwan district.
d-The discharge effluent analysis from

CETP an ETP treating the industrial Industry Name  [pH BOD (mg/t) TSS {mg/L) Remark
waste from each outlet
M/s Amish Dairy and 8.08 83.32 33 Non- Complied; Board
Foods Pvt, Ltd, : issued legal direction
Standard §.5.9.0 30 100 For discharge in surface
water.

e- The per day generation of industrial . N ]
solid waste and manner of its treatment |Only boiler ash generated from these units, which is used for filling low lying areas.

and disposal in the District

. ) A
District Mygist Lvo.\*

Siwan.
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eport of Coy

iliance of Hon’ble NGT order dated 24-1 1-2023 & 19-02-2024 in the M.C Mehta vs Unijon of India &

Report
TOWN
Sub Head Na
gar
. Nagar panchayat
parisad garp ¥
Siwan | Ander | Maharajganj | Hasanpura | Mairwa | Guthni | Gopalpur [ Basantpur | Barhariya

REGULATION OF
FLOOD PLAIN ZONE

a-If the {lood plain 20ne has been
demarcated and the extent of
encroachment on the flood plain zone
in the District

b- The details of direct discharge of
pollutants by the encroachers by the
side of the river Ganga and its

tributaries in the District

Concerned Report is attached as Annexure- 1
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Report of Comliance of Hon'ble NGT order dated 24-11-2023 & 19-02-2024 in fhe M.C Mehta vs Union of India &

Sub Head

Repart
TOWN
Nagar .
parisad Nagar panchayat

Siwan | Ander | Maharajganj IHasanpura| Mairwa

Guthni l Gopalpur ‘ Basantpur ‘ Barhariya

BIO-MEDICAL WASTE

a-The per day total generation of bio
medical waste in the District

450,33

¢-The manner of its treatment and
disposal

Bin-Medical Waste generated from different Health Care Facilities (HCFs) are collected, treated and
disposed through Common Bio-Medical Waste Treatment Facilites (CBWTF) and M/s Medicare|

Environmental Management {P} Ltd. Muzaffarpur industrial Area, P.O.- Bela, Muzaffarpur,

Siwan.
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dated 24-11-2023 & 19-02-2024 in the M.C. Mehta vs Union of
Report
Sub Head Nagar TOWN
parisad Nagar panchayat
Siwan | Ander | Maharajgani | Hasaripura | Mairwa | Guthni | Gopalpur | Basantpur | Barhariya

MINING

Number of cases registered within a
year against illegal mining in the bed
of flood plains of river Gangs and its
tributaries and detalls of enforcement
of mining policy of State and
Enforcement & Monitoring Guidelines
for Sand Mining (EMGSM-2020) and
Sustainable Sand Mining
Management Guldelines 2016

The Mineral development officer, siwan vide his letter No 283/M dated 24,04.2024 reported that As per
enforcement and monitoring guideline for sand Mining {(EMGSM-2020) and Sustainable Sand Mining
Mangement guideline, 2016 District survey report {DSR) Siwan Is prepared and dully Approved by SEIAA,
Bihar in the year of 2022, According to DSR total 08 sand ghat {04 cluster) has been created in saryug river.

As of now no any Sand Ghat is oprational. 02 FIR registerd on Flood Pain of River Saryug against illegal
mining.

Detalis of action taken against illegal Mining, Transportation and Storage of Minirals including river sand
within on year (FY 2023-24} is as below

No. of No. of FIR No. of Mineral |Total Fine
SeNo | pads lodged Vehicles | Quantity | Collected . Remarks
156309
219 415.16
1 487 8 ot
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The Report in compliance of Hon'ble NGT Order dated 24.11.2023, 05.12.20238 19.02.2024 in the M.C. Mehta vs
Union of India &O0rs {0.A. No. 200/2014) (1.A. No. 340/2022) from Munger, Bihar,
1. CATEGORY: SEWAGE

¥

S.No. a b’ C d e F G
Data i Per Day Quantity of | Capacity | Quantity of | Time-bound | Details of the .| Water quality in river and its tributaries in
' | Generation sewage and’ "di;charged plan to hostel, dustncts/town in terms of fecal coliform -
of sewage | treatment . | utilization | treated meet the dharmshala | (MPN/100mi) :
ineach | perday | thereof i sewage gap, if any," -] and ashram v :
| city/town | city/town . | and mode | from each | generation operating 3
: withithe | wise of STP. -~ | & treatment | without
g us " - o disposal =" of sewage - | proper
x : ineach S consentand |-
) | city/town discharging © | _
. o uhtreated
: | effluent and
“i..| the action i3
R taken against
District R them '
Munger | Nagar -~ ,
' Nigam, , .
Mungee Thereisno - - - -
: “ap':vlicatuon aof .y | © Sampling '»N'!qo ah':‘tgr?:g FegaIColifarm
] e ate  Location (MPN/mOml)
| [15-27MID | Asond Jashram. e
. Bt i River Ganga At
operating 1.04/01/2024 | Mungerp/s/
with valid: - C!eammation ;
Ghat

Nagar

Parishad, :
jamalpur:: >

1,4‘/.‘53MLDV

S kRiver Ganga At:‘

‘Pagelofg
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e

Nagar 5 MLD There is no sewerage system in Nagar Parishad Haveli 15-01-2024 | River Ganga
Parishad, : Kharagpur, However identification of land for At U/S
Haveli ' construction of STP is under process. ' " Kashtarni
Kharagpur Ghat 13000
Nagar 2.5 Note:- Nagar panchyat Tardpur is.a new Thére is
Panchayat, MLD - ULB.Liquid waste management in 36 Months | a ;‘ Um’ Pl
Tarapur Nagar Panchyat Tarapur is under . h?t)elca onott
1 P . EX 3
3 \' process. : : i o
v = i = ; ; pharmshala | 15012024 | River Ganga
Panchayat, 02 MLD. There is no sewerage system in Nagar Panchayat . : eratri?1 At Munger. 24000
Asarganj : : Asarganj. however {dentification of land for - w?th valig DS
o . cons:’tructio,n of STP is under-process. L CTE/CTO's of Creamination
. i i ot this board.  Ghat
Nagar':. + Thereis no sewerage system in Nagar Panchayat . his bl :
Panchayat, : Sangrampur, However identification of land for " :
Sangrampur | “construction of STP is under process. =
2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
" | S.No. : ai D Spes Dot E: F s
' i Data | Per Day ‘.| Quantityof | The gap Legacy waste and the The manner of Currentstatusof -~
\ : #:'generationof .- solid waste | treatment.of "time»bound planto: = = utilization of the dumping of solid waste

Dis‘tr‘i‘qt'

uB.

solid waste in -

.| treated per
|dayinULB

solid waste

a legacy waste

: treated waste as

well as rejects -

| avlsing out of
-} temediation of

with reference tofocation |1,

S . g o+ | legacy waste
Muinger 7| Magar. >+ i} Total Quantityoflegacy | -0 e
S N " | waste— 144000MT_ Treated wet waste Cument'hfthe‘ur}treargd
' Munger Time Limit-Dec2023§ Used as Organic wastergs~bging du;
N Status — work completed, | fertilizer and sold in | at.the dump yard o ‘
’ ' ‘| For treatment of legacy - | market' RDFIs - | Munger ULB sittatedat |-
| solid waste generated per | disposed ta cement | Churamba Ward-19° - = -
.. |, day DPR has been sent to factory, | Munger . :
= i & o Department forapproval. i .
(JL/ Q/ Page 2 of 8
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Nagar .
parishad, Thére is no legacy waste A part of wet waste ;(shjul::t;e; ;dNZO‘ld :;a:ie
" lamalpur 456 TPD 1.RTPD 43.87TPD gacy is utifized in making P Vag
present in the Nagar Kabargah Ward No ~ 15
: . compost. .
Parishad, jamalpur Area. jamalpur,
| Treated wet waste
Nagar k ‘ used asvorganic )
Pansh‘ad, 16.17 TPQ : 0.03 TDP 16.14T DP- ;o Zero S { fertilizer and sold in Rgnisagar, ward No— 14
Haveli FI L ; ; i : g : :
‘ rnarket,
Kharagpur narxe
Nagar i
Panchayat, Nagar 2
Tarapur Panthyat N, ‘
Tarapurisa - v . -
,' ; : i Segregation
S new ULB,so = ‘ ST S .| Currently the untreated
R A construction: =] 9TDP 300 MT,,Ap‘rox/ 24 recycling of plastic waste is being dumped at
PERGE Fop Month 0o waste and other: . .
of compost Fgs : ¥ Sondiha in ward No-8
waste will be done. :
making plant G g
are under ‘
-| process. e
; ; L B R
Nagar = | Bio compost ~as .
Panchayat, . ; | fertilizer i G
Asarganj .| 47.TPD Zero 8460 TPD plastic,RDF- in Land for dumpmg’snte is
P e e o e yet to be finalized.
. - - e cementfactory, . | L :
AL B ‘ E Rest-Aslandfill.. | '
v Megar: o L ‘Blo compost—as |
| Panchayat, i | e 0 fertilizer -'
| Sangampus | 5677pp Zero plastic,RDF-in - .
o : : = cement factory,”
i { Rest- As fand fill,
i i
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3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE
S.No, A B S
R Data | Total per day generation of C&D The details of plant established for the treatment of C&D
\‘~\\\ . waste within the ULB . waste Including the existing capacity and capacity utilization
District \\\

.

Munger Nagar Nigam, Munger

27PD

(3 DPR has been prepared by Munger ULB regarding .
completed treatment & disposal of all kinds of municipal
waste including C&D waste processing whtch has been sent tn
the departmentfor approval)

Nagar Parishad, Jamalpur Note: C&D wéste ére self utilized by

the ULB. There-is no any plant
estabxhshed yefs.

Note: C&D waste are self utilized by the uLB. There is. no‘
any plant estabmshed yet

i

Nagar Par(shad Haveh
Kharagpur =

_Note:- No C&D waste generatmn in Nagar Parlshad HaveH Khamgpur

“Nagar Panchayat, Tarapur o 25 TDP

-, waste'is under the consideration of empowered standing

The constructlon of plant established for the treatment of C&D

committee, The work will be done soon.

“‘Nagar Panchayat, Asarganj

{CND waste disposal will be ‘takéh in t‘h‘e’ baard and”wi}j! be send to depanmenf for apprové

i

NagarPanchayat Sangmmpur .

- Note:-No C&D waste generation in N;

Panchyat Sangrampur. = - =

Road cgnstructmn .
_Department, Road Division,

: There isn no runmng project
‘Munger .

o Pubhc health Engineering
- Department, Work Division- -
unger :

:l At present there is no related pro;ect running under the adjoining area of River Ganga
2 . Waste water comlrig out from WTP is stramed from drainage of Nagar ngam/Nagar Panshad

-} Buildi hg Constructlon L
| ‘Department, WDl'k DiVlSlOﬂ,
Munger ‘ :

‘demalitlon work

: _Totaligeneration of C&D waste depend
on - requirement - of construchon and

Tétal generation of C&D waste 'ar‘és'éithevr' réused in .
some :form or they are disposed far away from city
as per requlrement e

Page 4 of 8
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4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No, a b [4 d e
\ Data | Number of industrial unit | Total daily The The discharge effluent analysis from CETP an ETP The per day

., discharging their effluent | generation of | manner of | treating the industrial waste from each outlet generation of

\\ treated/untreated in such treatment industrial solid
river Ganga and its industrial of the waste and
tributaries and details of | waste within | industrial manner of its
defaulting industrial units | the District waste so ' treatment and

generated disposal in the

\ District

District
Munger Bihar {The Industrles having | Total 500KLD Al There is not technically feasible for instaflation of Only beiler ash
State Potential Waste  Water | (Approx.) foresald cominon effiuent treatment plant { CETP) as there is generated from
Pollution | Genration  of  Munger | ywacte  water aloresa no singnificant number of industries situated in these units,
Control | Distriet Includes  Dairy, | poporation industrial area of munger district .There is no CETP which is used

Tobacco and  Automobile installed . ) &
B . ling lo
oard, servicing Centre. There fs from  these Effluent installed in munger district for filling low

Patna no discharga from | industries., Treatment Analysis report of Grossly Polluting Industries || lying areas.
aforesald industries into | plant (ETP) (GPIs) in Munger district.
Ganga river and its
Tributaries, :
Bihar  State  Pollution Industry BOD 55
Control  Board  has Name pH | (mg Remnark
identified a total of 78 Ju) | (mg/L}
Grossly polfuting Industries
(GPIS), including 03 Units M/S Eastern | 8 25 22 Non
namely aj M/S Eastern Rail

wal Complete
Rallway; b) M/s 1TC Limited Y d Dt
Dairy Plant; €} M/S ITC Ltd. ueto
{Tobacco Division}) Munger non-
District, installation
The  Central  Pollution on of flow
identifle e Technica
institute as Third Party . Board 3
Agency (TPA) for  the issued legal
surprise inspection of GPIs direction

upits located In different
(’\ . Page50f8
d/ Zﬁ/ "

units have
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districts of bihar every year
for ensuring vyear for
ensuring environmental
compliance. All GPIs have

instafled effluent
Treatment Plant {ETP) for
treatment  of their
effluent,

¢The GPls located in
Munger district {Dairy,
Tobacco) have Effluent
Treatment Plant (ETP).
The treated effluent is
used for horticulture/
agriculture/ gardening
purpose, No Water is
discharge  into  any
water body,

M/SITC L. | 7.62 | 289 ] 19 Complied
Dairy Plant Kjbic//
M/SITC Ltd | 7.36 27 25 Complied
(Tobacco
Division)
For
Standard | 3.5- |30 100 | ‘discharge
9.0 in surface
water

Page 6 of 8

Page 137




34119

5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. A B
‘\_\ Data | If the flood plain zone has been demarcated and the The details of direct discharge of pollutants by the

S extent of encroachment on the flood plain zone in the encroachers by the side of the river Ganga and its

e District tributarles in the District
N
District \"\\
ha

Munger Water Resource | The Status Report of Flood Plain Zoning in the state of Bihar in matter of OA 200/2014 M. C. Mehta VS Union of India &

Department,
Bihar

Others provided by Water Resource Department, Government of Bihar is attached.

6. CATEGORY: BIO-MEDICAL WASTE

5.No, A B
s Data | The per day total | The manner of its treatment and disposal
N generation of bio
e medical waste in
District \‘\\ the district
-
\\\\
Bihar State . . .
Munger Pollution Bio-Medical Waste generated from different health care facilities (HCFs) are collected,
Control treated and disposed through common Bio-Medical waste Treatment Facilities (CBWTF)
Board 86.91 and M/S Synegy Waste management {P),, Hanuman Ghat Road, Jawaharlal Nehru Medical
Patna, College Bhagalpur.

|

b

-

e

Page 7 of 8
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7. CATEGORY: MINING

34120

[CukS

S.No. A
S Data | Number of cases registered within a year against iflegal mining in the bed of flood plains of river Ganga and
. its tributaries and detalls of enforcement of mining policy of State and Enforcement & Monitoring Guidelines
. for Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management Guidelines 2016
“ .
N
District N
1
Munger District .
Mines S - N N s o S
Office, =TI S YT P (('IF{}
Munger
1 16 [ 14} 3654
2 40 1 G 19324
3 a8 o2 [ 10903
4 26 02 i}
5 ST 33 ¢ [t _
[ R 19 02 2 ol
S 25 0 a5 i
8 HATGL 03 i3 a1 a
] TEHIET 23 22 ot o 2760
10wl —24 3t o3 8 7441
11 G -4 2u 2 a 5848
7 95 HIT -
ER R 23 o - 11952 211 160 2 8329
a a1z s ai 82130 25473 1400 asy 319.21
p—
g)//»
2
District Maglistraie -Cum- .~
o
Chair Person, T
District Ganga-CoOmmittee
Vunger
Page 8of 8
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g ) 2. 0%/ famie. Qu LM

VR,
NEIRTUEEaNE
qfaT |
qar H
IR i,
TR faery vd mar T, :
faer, we| < |
v — AFAR NGT, 5 feoell i SR 0.A No-200/2014 TH). WECT 94 9IRA Y

T o D HIY § RATH—24.11.2023 YT (416—19.02.2024 B WIRT SR B
AR U WRIdST SUde & & Hag # |
U — TR B BGCMS/2017/AP of SWM & SM for NGT/46 (Part-1v) 70/ 500
vg amofdo f&ie—04.03.2024, NGT T QY famid—19.02.2024, NGT T
ey fAFie—05.12.2023, NGT & ey [Qi®H—24.11.2023, BGCMS &I
YFTFH—311, f&IH—24.11.2023, BGCMS &7 GAI$H—333, Tawih—22.12.2023
HBTYIY, |
SRfe favaes gRife o3 & e fEw @ ondie ¥ AFHE NGT, T
el ¥ TR 0.A No-200/2014 THIY). HEd1 99 ¥R I 7 371 & Aad # TRT ey
faicp—24.11.2023 Q& f7p—19.02.2024 & 3l # SJUle™ URdes g9 U3 & W1
Herr BR Aol O W& B |
FUAT KT o @ W |
e —wer fafed ya |

A

i

EAHEMBRAM\Manish SIN2024\NGTANGT Lettardoc

v . Page 140
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1. CATEGORY: SEWAGE
S, No. a3 b ¢ d e f g
A Data Per Day | Quantity of | Capacity and | Quantity of Time-bound Details of the hostel, Water quantity in
Generatio | sewage utilization discharged plan to meet | dharmshala and ashram river and its
n of treatment thereof and treated the gap, if any, | operating without proper tributaries in
sewage in per day mode of sewage generation & | consent and discharging districts/town in
each city/town disposal in from each treatment of untreated effluent and terms of fecal
District city/town wise each STR sewage the action taken against coliform
with the city/town them {MPN/100ml)
\ uLs
Banka Nagar 6.4 MLD | PROPOSED-| PROPOSED PROPOSED 36 MONTHS No such hostel, Lean water
Parishad {3.6 MLD) dharamshala and ashram
Banka exists in the area
Banka Nagar 3.1 MLD | PROPOSED | PROPOSED PROPOSED 36 MONTHS No such hostel, Lean water
Panchayat (4.6 MLD} dharamshala and ashram
Katoria exists in the area
Banka Nagar 4.4 MLD | PROPOSED PROPOSED PROPQOSED 36 MONTHS No such hostel, Lean water
Panchayat {6.6 MLD) dharamshala and ashram
Baunsi exists in the area
Banka Nagar 3,6 MLD | PROPOSED PROPOSED PROPOSED 36 MONTHS No such hostel, Lean water
Panchayat {5.4 MLD) dharamshala and ashram
Amarpur exists in the area
N |
AN, A
B w

Deputy Developiént Commissioner

@L;’/m Banka

o

Distric}/:

%

agistrate

S

.

nka

AV

"(}M
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

Page 142

S. No. a b C d e f
\\\ Data Per Day Quantity The gap Legacy waste The manner of Current status of dumping of
generation of of solid treatment and the utilization of the treated | solid waste with reference to
solid waste in waste of solid time-bound | waste as well as refects location
uLs treated waste plan to treat arising out of
per day in legacy waste | remediation of legacy
District \\\ uLs waste
Banka Nagar 14 TON 5TON 9 TON Proposed Compost FUNCTIONAL
Parishad 36 Months Fertiliser LAKRIKOLA
Banka
Banka Nagar 5TON 0 5TON Proposed Proposed Proposed
Panchayat 36 Months 36 Months 36 Months
B Katoria
Banka Nagar 6 TON 0.2 TON 5,82 TON Proposed Compost FUNCTIONAL
Panchayat 36 Months Fertiliser KURDQ
Baunsi
Banka Nagar 5 TON 0.15TON | 4.85TON Proposed Compost FUNCTIONAL
Panchayat 36 Months Fertiliser DUMRAMA
Amarpur
A A M\
SO

Deputy Developmen¥’ Commissioner

&; Banka

gy\"‘\%\




3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

34124

S, No, a
T Data Total per day generation of The details of plant established for the treatment of C&D waste
T C&D waste within the ULB including the existing capacity and capacity utitization
District T~
Banka Nagar Parishad 1.5TON Itis filled in low lands
Banka
Banka Nagar Panchayat 1.5 TON Itis filled in fow lands
Katoria
Banka Nagar Panchayat 2 TON it is fitled in fow fands
Baunsi
Banka Nagar Panchayat 2TON 1t is filled in low lands
Amarpur

Q’;}X‘\; \‘/\[“f\

Deputy Developright Commissioner

S%\'(x\[\ga nka

f

i

DistriL /Iﬁagistrate
[ \\ anka
AN
(\}\X\v{ \ \/\1
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4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

Sl No. a b ¢ d e
Number of industrial unit discharging Yotal daily The manner of The discharge effluent The per day generation of
District | their effluent treated/untreated in river | generation of | treatment of the | analysis from CETP an ETP industrial solid waste and
Ganga and its tributaries and details of such industrial | industrial waste treating the industrial manner of its treatiment
defaulting industriail units waste within 5o generated waste from each outlet and disposal in the District
the District
BANKA le The industries having potential waste Total 880 KLD All aforesatd e There is not technically Only boiler ash generated
water generation of Banka district {approx.} units have feasible for installation of from these units, which is
includes Distillery and Parboiled rice mill, | waste water installed Common Effluent used for filling low lying
There is no discharge from aforesaid generations Effluent Treatment Plant {CETP), as | areas.
industries into Ganga river and its from these Treatment Plant | there is no significant
tributaries. industries. (ETP). number of industries

(3

(3

Bihar State Pollution Control Board has
identified a total of 78 Grossly Polluting
Industries (GPls), including 02 units
namely a} M/s M} and Sons Distillery and
Breweries Pvt. Ltd.; b) M/s SCI India Ltd
Agro (P} Ltd in Banka district,

The Central Pollution Control Board has
identified the Technical institute as Third
Party Agency (TPA) for the surprise
inspection of GPis units located in
different districts of Bihar every year for
ensuring environmental compliance. All
GPls have installed Effluent Treatment
Plant (ETP) for treatment and disposal of
their effluent.

The GPis focated in Banka district
(Distillery) have Effluent Treatment Plant
{ETP). Distillery has adopted Zero Liguid
Discharge (ZLD) system by having
suitable treatment and recycling of

treated effluent.

situated in Industrial area
of Banka district, There is
no CETP installed in Banka
district.

» Distillery has adopted Zero
Liquid Discharge {ZLD)
system by having suitable
treatment and recycling of
treated effluent.

o~ A
Deputy Develo

%WBanka

Sl
mﬁéh\c Commissioner

x
Distric

I

"
'\‘ MW
\Magistrate

N

Banka

1
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

Sl No. a b .
If the flood plain zone has The details of direct discharge of poltutants by the encroachers by the side of the river Ganga
been demarcated and the and its tributaries in the District
District extent of encroachment on
the flood plain zone in the
District
BANKA Concerned Report is attached as Annexure 1

s /
bs*‘\/ \
W /

Deputy Developmémxt Commissioner ( istrict Magistrate

\ A
3%‘.%\ Banka ‘J(‘

\ Banka
3ol

WM
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6. CATEGORY: BIO-MEDICAL WASTE

S. No. a b
The per day total generation
District of bio medical waste in the . The manner of its treatment and disposal
District
Bio-Medical Waste generated from different Health Care Facllities (HCFs) are collected, treated
Banka 150.72 and disposed through Common Bio-Medical Waste Treatment Facilities {CBWTF) and M/s Synergy

Waste Management {P) Ltd,, Hanuman Ghat Road, Jawaharlal Nehru Medical College, Bhagalpur.

10
Q@ﬁ/ o

|
Deputy Developimignt Commissioner District/Magistrate
i
. Banka ﬁ anka
g%\w §

ol 1
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7. CATEGORY: MINING

.. Data

e

District ™.

Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines for Sand Mining (EMGSM-2020}
and Sustainable Sand Mining Management Guidelines 2016

Banka

As per enforcement and Monitoring Guidelines for Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management
Guidelines, 2016, District Survey Report {DSR), Banka is prepared and duly Approved by SEIAA, Bihar, Gol in May 2022, Out of
total 17 nos of Sand Ghats in 5 Rivers (namely Chanan, Badua, Chir, Sukhaniya & Odhni, all are tributories of River Ganga) as
approved, 3 Nos of Sand Ghats (2 in Chanan River & 1 in Badua River) are operational as on April 2024,

Details of action taken against illegal Mining, Transportation and Storage of Minerals including River Sand within one year (FY
2023-24) is as below :-

Si. No. No. of No. of FIR | No.of Vehicles | Mineral Quantity {Sand Total fine Remarks
Raids lodged seized and Graves in Cft) Collected
{in Lakh Rs}
1 816 178 534 154974 762.7

Note: No Sand Ghat is proposed in River Ganga, as Ganga River does not flow within the District Territory,

QR vt
\\;i\}’\//{ /\)«A
Deputy Development Commissioner Dlstnct Magistrate
’N{* Banka anka
Z VA

\; | ) '\/b?
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District Ganga Committee, Lakhisarai compliance report in the matter
0.A No.-200/2014, M.C. Mehta and Union of India.

1. CATEGORY: SEWAGE

S.No. a b c d e f g
Data | Per Day | Quantity | Capacity | Quantity Time- Details of Water quantity
Generati | of and of bound plan | the hostel, in river and its
on of sewage utilizatio | discharged | to meet the | dharmshala | tributaries in
sewage | treatmen | nthereof | treated gap, ifany, | and ashram | districts/town
in-each t per day | and sewage generation | operating in terms of
city/tow | city/town | mode of | fromeach | & without fecal coliform
n with wise disposal | STP treatment | proper {(MPN/100ml)
District the ULB in each of sewage | consent and '
city/town discharging
untreated
effluent and
the action
taken
against
them
Lakhisarai | Nagar 05 MLD | 01 STP (Capacity 6 MLD) under construction
Parishad and expected duration of completion 01 year.
Barahiya There is no
application of
Hostels/ ;
Dharamshala hI: ;) ;:(Ialrllpél:r%e
Nagar 05MLD | [ntial stage of data coleciton for I&D & STP. | and Ashrams by BSPCB so
Parishad Expected duration for completion of work, | OPeratng far
Surajgarha 03 with valid ] ’
years. CTE/CTOs of
Nagar 9MLD | 02 STP (Capacity 11 MLD) proposal pending for this board.
Parishad tender process NMCG and expected duration of
Lakhisarai 01 year 09 Month.
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2. CATEGORY: MUNIC!P’AL SOLID WASTE DISPOSAL

5.No. a b ¢ d e f
‘\\ Data | Per Day Quantity of | The gap Legacy The manner Current status
N\, generation of | solid waste | treatment | waste and | of utilization | of dumping of
AN solid waste in | treated per | of solid the time- of the treated | solid waste
\ ULB dayin ULB | waste bound plan | waste as well | with reference
AN to treat as rejects to location
District \\ legacy arising out of
S waste remediation
\ of legacy
AN waste
AN
Lakhisaral | Nagar Solid waste s
Parishad being  dumped
Barahiya by preparing a
, ‘ temporary
11 TPD ‘dumping
8 TPD (L‘andﬁll No  Legacy fdentffying, after
(Composting Sxt§ not Waste . ‘ (demnﬂcunqn the
19TPD of Wet available | occurred in | Land filling garbage will be
Waste) but Under | our dropped at the
) pracess of | Municipality dump site.
Preparation Location - low
land near

Railway line
ward  no. 16,
Barhiva.
Nagar 02 ton Land for 02 ton No Legacy Land filling Solid  waste s
parichad solid waste Waste being  dumped
Surajgarha treatment is occurred in by preparing a
being, our temporary
identifying Municipality dumping  zone.
in Nagar The land fill site
Parishad s being
Surajgarha identifying after
identification the
garbage will be
dropped at the
dump site,
Logation-  Low
land  near tin
muhani ward no,
24, Surajgarha,
Nagar 21 TPD 3TPD 137TPD No Legacy Land filling Solid waste s
Parishad Waste being  dumped
’ oceurred in by preparing &
our temporary
Municipality dumping
identifying, after
identification the
garbage will be
dropped at the

Lakhisarai
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dump site,
Location — Low
lund Near
Vidyapith
Chowk,  Ward
NO, 04 and Near
Kabaiya gas
godam, Ward no.
32, Lakhisarai.

3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No. 3 b
&'“"\\ Data | Total per day generation of C&D The details of plant established for the
T waste within the ULB treatment of C&D waste including the existing
District - capacity and capacity utilization
{akhisarai | Nagar a) 0.5 per TPD b) Dumped at Temporary Dump site.
Parishad
Barahiva
Nagar a) 0.25 ton b) The land for C & D waste treatment is being
Parishad identifying in Nagar Parishad Surajgarha.
Surajgarha
Nagar a)0.3 per TPD b) Dumped at Temporay Dump site.
Parishad
Lakhisarai

4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. a b C d e
Data | Number of | Total daily | The The The per day
. industrial unit | generation | manner of | discharge generation of
‘\ discharging  their | of such | treatment | effluent industrial solid
™ effluent industrial of the | analysis from | waste and
District \ treated/untreated | waste industrial CETP an ETP | manner of its
N, in river Ganga and | within the | waste  so | treating the | treatment and
its tributaries and | District generated industrial disposal in the
details of waste from | District
\\ defaulting each outlet
industrial units
Lakhisarai | Nagar s The industries »  Total 60 p  All #  Thereisnot » Only boiler
Parishad having  potential KLD aforesaid technically ash
{Submitted | Barahiya waste water (approx.) units have feasible for generated
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&

Ganga river and
its tributaries,

unmber  of
industries

e Bihar State situated  in
Pollution Control Industrial
Board has area of
identified a total Lakhisarai
of 78 Grossly district.
Polluting There is no
Industries (GPIs) CETP
There is no any installed in
GPls in Lakhisarai Lakhisarai
district. ~ district,

There  are
no any
GPlIs in
Lakhisarai
district,
hence
effluent
quality
report s
not
applicable.

'm'p;;n as | Nagar generation of waste installed installation from these
per BSPCB | Parishad !mkh(ijsami Qistrigi water Effuent of common units,  which
report) Surajgarha u‘mlu es palb'm generation Treatment effluent is ’used for
rice mill and Dairy 8 from Plant reatment filling  low
Nagar There is  no these (ETP). Plant lying areas.
jechar 7 i ire TP
Parishad d1§cixalge from industires. (CETI'), as
Lakhisarai dforesaid there is no
aKnisara industries into significant

5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

5.No. a b
TQ&:\ Data | If the flood plain zone has | The details of direct discharge of pollutants by the
“\\ been demarcated and the | encroachers by the side of the river Ganga and its
\\\ extent of encroachment | tributaries in the District
\\\ on the flood plain zone in
District N the District
Lakhisarai | Nagar
Parishad
Barahiya
Nagar . ) i )
parishad As per the consolidated report of WRD, Bihar (Concerned report recieved from
Surajgarha WRD, Bihar is attached Annexure-A)
Nagar
Parishad
Lakhisarai

\k\/
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6. CATEGORY: BIO-MEDICAL WASTE

S.No, a b
- ~— Data | The per day total | The manner of its treatment and disposal
,\*\\% generation of bio medical
T~ waste in the District
District T
Lakhisarai | Nagar Parishad Bio- Medical Waste generated from different
Barahiya Health Care Facilities {HCFs) are collected,
{Submitted | Nagar Parishad treated and disposed through common Bio-
reportas | Surajgarha Mgdicall Waste  Treatment  Facilities
per BSPCB | Nagar Parishad 108.01 | (CBWTF) and = M/s  Synegy ~Waste
report) | Lakhisarai Management (P) Ltd., Hanun}an Ghat Road,
Cealth ] Jawalarlal  Nehru  Medical  College,
Bhagalpur.
Department,
Lakhisarai

7. CATEGORY: MINING

S.No, a
Ny Data | Number of cases registercd within a year against illegal mining in the bed of
T flood plains of river Ganga and its tributaries and details of enforcement of
\\ mining policy of State and Enforcement & Monitoring Guidelines for Sand
e Mining (EMGSM-2020) and Sustainable Sand Mining Management
District Guidelines 2016
Number of Vickles FIR - Arrested
Lakhisarai | Nagar
Parishad 271 10 12
Barahiya
Nagar
Parishad 10 1 -
Surajgarha
Nagar
Parishad 50 7 2
Lakhisarai
Other 30 47 36
Total 636 65 50
Wy L
“m?2§§?i ~ g }4\
Deputy Development Commissioner,

Lakhisaral,

District Magistrate-cum-Chairman,
District Ganga Committee,
Lakhisarai.
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* That the Districts can be split into further rows for giving the data of Panchayats, Parishad and other various departments.

1. CATEGORY: SEWAGE

AN

The manner of
utitization of
the treated

Current status of

WARISALIGAN

7.5 Ton

" . . The gap Legacy waste and the N N
lid te treated pers das d
\ Per Day generation of softd waste in ULB Quantity of solid waste treated per day o treatment of | time-hownd plan to treat waste a5 w~e|l 2 ump:}ng of solid
uB rejects arising | waste with reference
solid waste fegacy waste N
out of to location
semediation of
fegacy waste
NAGAR PANCHYAT: Durmping at tow Land
.5 T o 7.5 Yon 42 Yonf12
RAJAULE 7.5 Tan ° onf12 month in Haldia Panchayat
Oumping at Low Land
NAGAR PARISHAD- 65 Ton 6.5 Yon se.5Ton | 6600Ton/2amomb | h3nSterto iy mgna. 06,138
NAWADA, dump site poy
NAWADA which is
- i i i

NAGAR PARISHAD 2213 Tan 2,8 Ton 19,93 Ton 123 Tonj2a monty | 0160 i lowe | Dumping at Low Land

HISUA, fand, in ward no.-24
oumping at tow Land

NAGAR PARISHAD- 8.2 Ton 0.7 You 110 Tanf24 month in ward n0.-19

{shambay)

$.Mo. 3 b C d e { g
A Detaifs of the hostel,
Capacity and Time-baund dharmshala and Water quantity in

. utifization plan to meat ashram operating river and its

S N : N . et
Per Day Generation of sewage in gach Quantity of sewage treatment pec day m;‘::; Z;‘d %:‘:::;3’::\3:?;?;‘1 the gap, if any, w::h:: ::Jn}:'r dl:;’:;;:a/?j:/m'

cityftown with the ULB cityftown wise N . & generation & N " nio
disposal in each STP \reatment of discharging untreated]  terms of fecal
., each sewar . effluent and the coliform
city/town 86 action taken against | (MPN/100mt}
them
NAGAR PANCHYAT
.8 2028
RAJAUL 28MLD
There ks nio
NAGS;:\’:;::XZ““"‘ 19.4 MLD 2028 applicationof |
' There is no STP however identification for land of STP Is under Hotels/Dharamshala/ sampling has
NAWADA |- ocess Ashrams operating been done by
. 1A pr .
“A(”‘;“:;ﬁ';'s“w 7.00 MLD 2028 with valid CTEfCTOs | Coreesefar
T of this board,
NAGAR PARISHAD-
4 LD
WARISALIGANS 5 2028
2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
| S.No. 3 b [4 d e f
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,,GCRY: CONSTRUCTION AMD DEMOUTION WASTE

34137

S.No.

a

b

T

Tataf per day generation of C&I waste within the UL

The details of plant established for the treatment of C&D waste including the

exlsting capacity and capacity utili

RAJAULL

NAGAR PANCHYAT-

NAGAR PARISHAD-

NAWADA |-
NAGAR PARISHAD-
HISUA,
NAGAR PARISHAD-
WARICAUGAN)

Seif Utilised aither by ULS of waste genaration itself

4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. a b [4 d @
The per day
. . . The manner of enerati f
Number of industrial unit discharging treatment of Iidustri‘a?:o(l)ld
thelr afffuent treated/untreated inriver | Total dally generation of such Industrial N . The discharge effluent analysis from CETP an ETP treating the
Dsla e ey . N - eqrt the industrial N . waste and manner
Ganga and its tributaries and details of waste within the District industrial waste from each outlet )
. N . waste 5o of its treatment
defaulting industrial units N
generated and disposal in the
District
* The industries having potential waste water
generation of Nawada district includes Alaforesald | « ; "
As per we #arboltrice rill ond Avtomolile servicing oh There is not technically leasibla for installlanon of (omnv:r.u Effluent Only boller ask
sumitted repon tee. 1 is na discharge Trom aforesaid units have Treatment Plant (CETP), as there |5 no Significant number of industries genecated from
port  wentre. There s no discharg oress Total 150 KLD {approx.) waste water Installed | situated in industrial area of Nawada district. Yhere is no CETP Installed y
NAWADA of Bihar state  |indusides toto Ganga river and Its tributaries, . ) , thesa units, which
N v Bihar $tate Pollution Controf Board has gencrations rom these industrias. Etfluent in Nawada district.
pollution control Lo N . Treatment ¥ There are no any GRS in Naveada district, hence eMluent quality s used for filling
board identified a fotat of 78 Grossly Polhuting report is not applicablie low tying areas.
industries{Ge). Plant {ETP), 3
* There I8 no any GPis in Nawada district,
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S.No. 3 1)
Dhte if the flood plain 2one hias been demareated and the extent of encroachment on the flood plain zone Inj The details of direct discharge of pollutants by the encroachers by the side of the river
tha District

Ganga and its tributaries in the Dstrict

Water Resource
NAWADA | Department, Gov,
of Bihar

The Status Report of Flood Plain Zoning in the State of Bihar in matter of OA 200/2014 M.C. Mehta VS Unlon of india & Others provided by Water Resource Department, Gov. of
Bihar is attached as per we submitted consalidated report of WRD placed at annexure-1.

$.No.

6. CATEGORY: BIO-MEDICAL WASTE

3

b

DATA

District Health

The per day total generation of blo
medical waste in the District

The mannet of its treatment and disposal

NAWADA Saciety, Nowada

67.72

8 dical Waste g d from di

Health Care Facilitie {HCFs) are callected, treated and disposed trough Common Bio-Medical Waste

Treatment Facilities (CBWTF) and M/fs Syncrgy Waste Management {P} £td,, Gayi,
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7 CATEC RY:MINING

Number of cases registered within a year against illegal mining in the bed of {lood plains of river Ganga and its tibutaries and details of enforcement of mining policy of State
and Enforcement & Monitaring Guidelines for Sand Mining {(EMGSM-2020} and Sustainable Sand Mining Management Guidelines 2016

558 Casas has been registered agatnst illegal mining in Nawada district for Finandal Year 2023-2024,
Currently Bihat Minerals {Congession, Prevention of illegal mining, Transportation and storage} Rudes 2019, as Amended Rules 2021 is effective.

District Level mining task force already constituted In the Chalrmanship of District Collector, Nawada. The DEMTF meet once in every month,
The District Level Mining Task Farce {DLMTF} shall ensure implementation of the rules and shall monitor the excavation, trade and availability of minar minerals in the district, n addition
1o the above, it shall also (1) ensure that all the mining activity is carried an as per the condition of the mining lease, {2} ensure that no lilegal mining, lilegal transportation, over looding,
District Mining  Inoaeding and black marketing of minor miveral is carried on. (3} all the retall business of minor minerals are carried out as per the provision in these rules. {4) issue direction to any othes
office Nawada  |pepapment to undertake such action as essential to achieve the objective of the Act and these Rules. {5} Shafl ensure that the minimum activity is undertaken as per the eavironmental
! { d laid down by the Minlstry of Environment Forest and Climate Change.
The District Survey Repot of Nawada Is approved by State B t Impact A Authority, Bihae, In the District Survey Report, it Is mentions that depth of sand mining shall
not excend 3 ineter o waler Jevel whichever is less.

NAWADA

There is six Sand Ghat operational at present time and all Provisions & guidefines of district survey report, and above rules shall be implemented from time to time,

-
//“

- Q { /;,// ,»@“’D\
( /\191 -
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AN NGT, TE ool § SRR ATRIGT 0.A. No. - 200/2014 @oéﬁo LESIICRIL]

TRT G g o= N [RFid — 24.11.2023 UG 19.02.2024 ®) UIRG ey @

FUTd ¥ gy e TR e vd o= foarn 9 ura uftdes @

arrene R wAfea ufedss —

1. CATEGORY: SEWAGE

S.No. a b c d e f
Data | Per Day | Quantity | Capacity | Quantity Time- Details of Water quantity
Genera | of and of bound plan | the hostel, in river and its
tion of | sewage utilizatio | discharged | to meet the | dharmshala | tributariesin
sewage | treatmen | nthereof | treated gap, ifany, | and ashram | districts/town
ineach | tperday |and sewage generation | operating interms of
city/tow | city/town | mode of | fromeach | & without fecal coliform
n with wise disposal | STP treatment | proper {(MPN/100m!)
the ULB in each of sewage | consent and
city/town discharging
untreated
effluent and
the action
taken
against
District them
NAGAR 8.65 No sewage treatment plant. 3 year. Thereisno | As per be the
PARISHAD, MLD application
SHEIKHPURA of Submitted
NAGAR 7 MLD Hotels/Dhar | report. No
PARISHAD, amshala/As | sampling has
BARBIGHA hrams been done by
SHEIKH NAGAR 2.57 operating BSPCB so far.
PURA | pANCHAYAT, MLD with valid
SHEKHOPURSA CTE/CTOs of
RAI this board.
NAGAR 1.328
PANCHAYAT, MLD
CHEWARA
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

S.No. a ) c d e f
Data | Per Day Quantity | The gap Legacy The manner of | Current
generation | of solid treatment | waste and utilization of status of
of solid waste of solid the time- the treated dumping of
waste in treated waste bound plan | waste as well as | solid waste
uLB per day in to treat rejects arising with
ULB legacy waste | out of reference to
remediation of | location

District legacy waste
NAGAR 28.05TPD | 1.33TPD | 26.71TPD | 12 Month Utilized treated | Dumping
PARISHAD, waste like place is at
SHEIKHPURA compost & Mahadev

rejected inert Nagar,
material is Sheikhpura
NAGAR 22TPD 6.4TPD 15.6 TPD disposed. Dumping
PARISHAD, place is at
BARBIGHA Ward No. -
19,

S?S;'ZH Kolharabigha
NAGAR 8.36 TPD NIL 8.36 TPD Dumping
PANCHAVYAT, place is at
SHEKHOPURSARAI Ward No. -

10,
Miyanbigha
Road
NAGAR 4.3TPD 0.00TPD |{43TPD Landfill site
PANCHAYAT, has not been
CHEWARA allocated
3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE
S.No. a b
\ Data | Total per day generation of The details of plant established for the
C&D waste within the ULB treatment of C&D waste including the
‘ existing capacity and capacity utilization
District
NAGAR 0.125TPD Self utilised either by ULB of waste
PARISHAD, Generator itself.
SHEIKHPURA
NAGAR 0.107TPD
PARISHAD,
BARBIGHA
SHEIKHPURA NAGAR 0.05TPD
PANCHAYAT,
SHEKHOPURSARAI
NAGAR 0.03 TPD
PANCHAYAT,
CHEWARA
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4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. a b c d e
Data | Number of Total daily | The The discharge The per day
industrial unit generation | manner of | effluent analysis | generation
discharging their | of such treatment | from CETP an of industrial
effluent industrial of the ETP treating the | solid waste
treated/untreated | waste industrial | industrial waste | and manner
in river Ganga and | within the | waste so from each of its
its tributaries and | District generated | outlet treatment
details of and disposal
defaulting in the
industrial units District
District ,
NAGAR » There is no » Total 60 | All s There in not » Only boiler
PARISHAD, presence of river | KLD aforesaid technically “ash
SHEIKHPURA ganga / its {approx). units feasible for generated
NAGAR tributaries in - waste have installation of from these
PARISHAD, dlSt!’lCt water ‘ installed Common uans, ‘
BARBIGHA Sheikhpura, generatio Effluent Effluent which is
NAGAR o The industries ns from Treatme Treatment used for
PANCHAYAT, having potential .these . nt Plant Plant (CE.TP), ﬁl.ling low
SHEKHOPURSARAI waste V\{ater industries. | (ETP). a's tr'u?re is no lying
generation, significant areas.
NAGAR Includes parboil number of
PANCHAYAT, . , . .
CHEWARA rice mill a.nd lr’\dustrxe‘s
Automobile situated in
“servicing centre | industrial area
There is no of Sheikhpura
SHEIKH discharge from district. There
PURA aforesaid is no CETP
industries into installed in
Ganga river and Sheikhpura
its tributraries. district.
« Bihar State e There are no
pollution control any GPls in
board has Sheikhpura
indentified a district, hence
total of 78 effluent
grossly pollution quality report
Industries is not
(GPIs). applicable.
o There is no any
GPlsin
Sheikhpura
district.
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. a h
Data | If the flood plain zone has been The details of direct discharge of
demarcated and the extent of pollutants by the encroachers by the
encroachment on the flood plain side of the river Ganga and its tributaries
zone in the District in the District
District
NAGAR The status report of flood plain zoning in the state of Bihar in matter of Q.A,
PARISHAD, No. - 200/2014 M.C. Mehta VS Union of India & Other provided by water
SHEIKHPURA resource department, Government of Bihar is attached as annexture - 01.
NAGAR
PARISHAD,
SHEIKH | BARBIGHA
PURA | NAGAR
PANCHAYAT,
SHEKHOPURSARAL
NAGAR
PANCHAYAT,
CHEWARA

6. CATEGORY: BIO-MEDICAL WASTE

S.No. a b
Data | The per day total | The manner of its treatment and disposal
generation  of  bio
medical waste in the
District
District
NAGAR 38.01 kg/day Approx Bio-Medical waste generated from
PARISHAD, different Health Care facilities (HCFs) are
SHEIKHPURA collected, treated and disposed through
NAGAR Common Bio-Medical waste treatment
PARISHAD, faciliies (CBWTF) and M/s synergy waste
BARBIGHA management (P) Lid., Gaya,
SHEIKHPURA NAGAR
PANCHAYAT,
SHEKHOPURSARAI
NAGAR
PANCHAYAT,
CHEWARA
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7. CATEGORY: MINING

34145

S.No. a .
\-\ Data | Number of cases registered within a year against illegal mining in the
AN bed of flood plains of river Ganga and its tributaries and details of
\ enforcement of mining policy of State and Enforcement &
AN Monitoring Guidelines for Sand Mining (EMGSM-2020} and
\ Sustainable Sand Mining Management Guidelines 2016
AN
AN
\\
AN
District \
NAGAR 1. In Sheikhpura District, flood plains of river Ganga and its
PARISHAD, tributaries doesn't exist.
SHEWHPURA 2. No sand mining operation exist in Sheikhpura District.
NAGAR
PARISHAD,
BARBIGHA
SHEIKHPURA NAGAR
PANCHAYAT,
SHEKHOPURSARAI
NAGAR
PANCHAYAT,
CHEWARA
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& e NGT L 58 Reh 3 9rr 0.A. No — 200/2014 vt Asar 94/ IRa 99 9 87 N GafR srures uimees |

1. Category: Sewage

S.No. a b c d e f g
details of the
X hostels,
Per Day | Quantit | Capacity Qua:ftnt dharmsala
Generat y of and ¥ . and ashram
R e discharg | Time bound X
ionof | sewage | utilizatio operating
sewage | treatme | nthereof ed plan to meet without
in eafh nt per and treated the gap, if roper Water quality in river and its tributeries in
Dist Data \ p sewage any, prop district/town In terms of fecal coliform
city/to day mode of . consent and
X \ . from generation . ! (MPN/200ml)
wn with | city/to disposal discharging
) each & Treatment
the ULB | wnwise | ineach STP of sewage untreated
{in (in city/town (in g effluent and
MLD) MLD) (in MLD) the action
MLD) .
taken against
them
There i
Capacity erelsno Sampling Narpe 9f Fecal Coliform
102.50 f 4 STP Gap. Date Monitoring {MPN/100ml
. s .
Pat MLDof | (474604 | vallable Location
awna 102.5 102.5 X capacity is RIVER GANGA AT
Nagar capacity | 60+37) more than 04/01/20 MOKAMA (D/S),
Nigam 204 MLD | =204 ) 24 NEAR RAJENDRA 22000
: MLD required BRIDGE, SIMIRIVA | -
capacity Thert.e ar‘e 79 GHAT
applications RIVER GANGA
Board has of
) hotels/dharm| | 05/01/20 | ~NEAR DANAPUR 3300
Patna passe shala/ashram 24 (NEAR PIPA PUL)
resolution s operating ,PATNA
for preparing with valid 05/01/20 RIVER GANGA AT
Nagar DPRitwillbe |  CTE/CTOs of 9 DIGHA, NEAR P 17000
parishad S MLD There is Ope.n There is submitted to this Board. SETU, PATNA U/S
Sampatcha noSTP | Drain | noSTP | yho ypyp 05/01/20 | RIVER GANGAAT
k for further 24 GANDHIGHAT, NIT 24000
necessary PATNA
action. By 05/01/20 RIVER GANGA AT
the end of 24 GUL‘/)&;I“?:AT, 24000
2029 STP

Pa
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and
sewerage are
expected to
be setup and

operational.
There is
no STP Not Not
inULB | Applicabl | Applicab
N ;n STP pz acs ﬁ: acs STP has not
agar s .
A LD Started in
Parishad oM has Not | Thereis | Thereis ULB
Masaurahi Been noSTPin | noSTP
Constru uLB in ULB
cted
STP STP
Nagar STP under
Parishad under Construct under STP under
Danapur 36 MLD | Constru ion b Constru | Construction
Nizamat ction by Y ctionby | by BUIDCO
BUIDCO
BUIDCO BUIDCO
Nagar NA Under
Parishad 0 Because construction
Phulwarish
arif Because STPis To be
11.46 STPis under No STP completed
MLD under | constructi by June
construc | on so not 2024(Manag
tion Applicabl ed by
BUIDCO
e
Nagar STP not
i available
Parishad STP Not 2€ 1 STP not
Khagau! 6.11 ., septic . Plan to be
availabl availabl .
MLD tank & discased
e e
outfall
into canal

RIVER GANGA AT
05/01/20 PATNA D/S
24 (GANGA BRIDGE), 22000
GAIGHAT, PATNA
RIVER GANGA AT
05/01/20 MALSALAMI,
24 PATNA CITY, 11000
PATNA
RIVER GANGA AT
KACHCHI-DARGAH-
05/(;‘]1./20 BIDUPUR NEAR 13000
. ROAD BRIDGE,
PATNA
RIVER GANGA AT
05/(2)2/20 TRIVENI GHAT, 11000
PATNA
RIVER PUNPUN
05/01/20 NEAR PATNA
24 FATUHA ROAD 28000
BRIDGE, FATUHA
RIVER GANGA AT
05/01/20 KEWALA
24 GHAT,FATUHA, 22000
PATNA
RIVER GANGA AT
BAKHTIYARPUR-
08/01/20 | TAJIPUR BRIDGE ON 7900
24 GANGA,
ATHMALGOLA,
PATNA
RIVER GANGA AT
08/(2)2/20 UMA NATH 22000
MANDIR,BARH
RIVER GANGA U/S
OF M/S NTPC,
08/(2)2/20 BARH WATER 13000
INTAKE POINT,
BARH
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08/01/20
24

RIVER GANGA D/S
OF M/S NTPC,
BARH WATER

INTAKE

POINT,PATHANICH

AK, BINDTOLA
BARH

17000

08/01/20
24

RIVER GANGA AT
MOKAMA {U/S),
MAHADEO
ASTHAN, PATNA

17000

11/01/20
24

RIVER UNPUN

NEAR PUNPUN

ROAD BRIDGE,
PUNPUN

17000

11/01/20
24

RIVER PUNPUN AT
KINJAR ROAD
BRIDGE,
JEHANABAD-
ARWAL BORDER,
JEHANABAD

35000

16/01/20
24

RIVER GANGA AT
MOKAMA (D/S),
NEAR RAJENDRA
BRIDGE , SIMIRIYA
GHAT

24000

22/01/20
24

RIVER GANGA AT
BAKHTIYARPUR-
TAJPUR BRIDGE ON
GANGA,
ATHMALGOLA,
PATNA

4900

22/01/20
24

RIVER GANGA AT
UMA NATH
MANDIR,BARH

13000

Nagar As Per
Constru R .
Parishad . 6.5 MLD | information
Maner ctionon | 6.5MLD otp from
4.326 Work of | STP under .
i under BUIDCO in
MLD STPis Construct
X Constru | One month
under jon X R
roaress ction STP will be
prog Started
Nagar 5 MLD STPnot | STPnot | STPnot 2028.29
Parishad existing | existing | existing
Bihta
Nagar 11.0MLD
Parishad At
Barh present
the
treated
water is
4.1 MLD | 4.0 MLD 4.0 MLD 15 Years
released
into the
Ganga
River
through
Drains.
STP work in
f:ag'afz d 10MLD Progress
arisha
Bakhtivar O(STPis | capacity STPis (estingwation
akntiyarp under STPis under
ur 5.5 MLD of
construc under Constru .
tion) Construct ction Completion
. of STPis 31
ion
DEC 2024
Constru As per
Nagar ons mwo | 7mwo | 0P
Parishad ction on information
7 MLD STpP STP
Fatuha work of from BUIDCO
. Under Under | .
STPis X in Six month
constructi | Constru )
Under STP will be

22/01/20
24

RIVER GANGA U/S
OF M/S NTPC,
BARH WATER
INTAKE POINT,

BARH

11000
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Progress on ction started.
Nagar 1STP Plat
g_ . STP work in
Parishad (Construc
Mokama tion progress
STPis STPis (estimation
under
under under of
5.8 MLD process) .
construc and construc [ Completion
tion Capicit tion of STPis 31
c
! p .y DECMBER
Utilization 2024)
is 8 MLD
Nagar Identific » identific
. tdentificat .
Panchayat ation of . ation of
ion of
Punpun land for land for
i land for . As soon as
establis ! establis
2.9 MLD establish STP Start
hment hment .
ment of functioning
of STP of STP
STP under
under under
progress
progress progress
Nagar
Panchayat
Bikram
Nagar After
Pachayat tand
Khusrupur identificat
Land : Land
identific | - | identific | “ftertand
12 ) proposal ) identification
' ation for for th ation for ]
he STP or the STP | proposal will
mw | the 4 STP of g N be sent to
is Under : under
required department
Process. capacity process
will be
sent to
departme

RIVER GANGA D/S
OF M/S NTPC,
BARH WATER
22/21/20 INTAKE 13000
POINT,PATHANICH
AK, BINDTOLA
BARH
RIVER GANGA AT
22/01/20 MOKAMA (U/s),
24 MAHADEO 24000
ASTHAN, PATNA
RIVER GANDAK AT
KONHARA GHAT,
24/(2)411/20 OPPOSITE 28000
HARIHARNATH
MANDIR,SONEPUR
RIVER GANGA AT
31/(2)2/20 TRIVENI GHAT, 7900
PATNA
RIVER GANGA AT
31/01/20 KEWALA
24 GHAT,FATUHA, 24000
PATNA
RIVER GANGA
31/01/20 NEAR DANAPUR
24 (NEAR PIPA PUL) 13000
,PATNA
RIVER GANGA AT
31/22/20 DIGHA, NEARJP 17000
SETU, PATNA U/S
RIVER GANGA AT
31/23/20 GANDHIGHAT, NIT 54000
PATNA
RIVER GANGA AT
31/(2)1/20 GULABI GHAT, 35000
PATNA
RIVER GANGA AT
31/22/20 PATNA D/S 17000
(GANGA BRIDGE),

Ny

«n
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GAIGHAT, PATNA

nt
Nagar STPis | STPisnot | STPis STPis not
Panchayat 3.44 not available | not available
Naubatpur MLD availabl availabl
e e
Nagar STPis | STPisnot | STPis STP is not
Panchayat 317 not available | not available in
Paliganj availabl | inthe ULB | availabl [ the ULB
MLD , .
ein the einthe
uLe uLs

RIVER GANGA AT
31/01/20 MALSALAMI,
24 PATNA CITY, 13000
PATNA
RIVER GANGA AT
KACHCHI-DARGAH-
31/21/20 BIDUPUR NEAR 17000

ROAD BRIDGE,
PATNA

Above all the fields is filled as per the Report of Patna Nagar Nigam, all Nagar Parishad,all Nagar Panchayat and BSPCB(the report is provided by SPMG Bihar) enclosed.
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2. Cafegory: Municipal Solid Waste

S.No. a b c d e f
Per Da
'y Quantity of The gap The manner of
Generation Legacy waste and A Current status of
. Solid Waste | treatment . utilization of the \ .
R of Solid the time bound Dumping of Solid
Dist Data . Processed per | of solid treated waste as
Waste in \ . X plan to treat N waste with reference
. dayin ULB{in | waste(in well as rejects X
ULB {in legacy waste ; to location
TPD) TPD) arising out
TPD)
i 7.1 lakh t t of
Patna Nagar Nigam akh ton outo _ X Ramachak Bairiya,
10.1 lakh ton legacy | filling material for Remidiation under
950 750 200 waste is remediated | road embarkment,
R process of rest 3 lakh
and rest will done by cement plats etc ton leasacy waste
31 july 2024 gacy
i In this new!
Nagar Parishad Sampatchak Land being ' y A
. ) constituted ULB. No R Dumping Yard
identified for legacy waste exists Nolegacy waste in Ramachak Bairiya of
C
28 TPD setting up MRF 28 TPD gacy this newly .y
as all waste are sent R Patna Municipal
and composed . constituted ULB .
to Ramachak Bairiya Corporation
plant
Dump Yard
Nagar Parishad Masaurhi As there is no
legacy Waste In
There is no legacy ULB so no Question | Dumped at Bhadaura-
Patna 41.5TPD 2.17PD 39.4 Waste in Masaurhi | of Remediation Barichak Yard, Pali
uLs Treatment and Road
utilization of
Rejected Waste
Nagar Parishad Danapur Nizamat ¢ Wet
Waste to
" compost
Dumpsite Legasy b N
o
Waste Remediation v waste Ramchak Bairiya, Zero
95 10 85 action Plan S;g;erjls Mile Patna (Tag with
a
submitted on A Patna Nagar Nigam}
Swachhatam Portal center
and sold
to
Recycler
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i i i 57TPD Home Not Applicable as | Dumping Yard Ramchak
Nagar Parishad Phulwarisharif 17.16 TPD 32.16 TPD No legacy Waste ot Applicable a p g
Compost no legacy Waste Bairiya Patna
Nagar Parishad Khagaul 19 TPD 27PD 17TPD No Legacy Waste No Legacy Waste Tagged With PMC
Nagar Parishad Maner 8TPD 2TPD 27PD No legacy Waste No legacy Waste Near Ward no. 18
Nagar Parishad Bihta 14TPD 1 13 Bihta has no legacy | Bihta hasnolegacy | Private land Kishunpur
Waste Waste Bihta
Nagar Parishad Barh Estimated Legacy
waste quantity-1.5
Lakh Ton. (Aprox)
Tender has been Wet Waste to
floated for legacy compost and dry | Current dumping site is
25 TPD 0.5TPD 24.57TPD waste remediation waste segregated located at Trunching
and remediation at MRF centre & Ground Barh.
work will be sold to recyclers.
completed within 6
Months after tender
disposal
Nagar Parishad Bakhtiyarpur Lemacy Waste not Current Dumping site is
19 TPD 0.6 TPD 18.4TPD gacy e not treated in ULB | Located at Madhopur
treated in ULB
Ward 21
j Tr ted to Bariya
Nagar Parishad Fatuha 23 TPD S5TPD 18 TPD No legacy waste No legacy waste ansporte ) Y
Land fill site
Nagar Parishad Mokama Wet waste to
compost and dry
DPR Preparation is waste used to fill
10 TPD 1TPD 9TPD X Bypass Road mokama
) under process road side areas and
rest dump in
dumpsite
Nagar Panchayat Punpun Identification of | Assoon as Wet Waste used to
627TPD tand for solid There is no legacy compost and dry " th Gumti
) establishment Waste Waste In UIB Waste used to fill onarath Gumt
of solid Waste | treatment road side area
treatment Plant Start Dqu 1
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under progress | functioning
Nagar Panchayat Bikram Two Dumping sites
07 TPD 02TPD 05 TPD No legacy Waste No legacy Waste 1. Maner telpa
2. Harpura
There i le
Nagar Panchayat Khusrupur There is no legacy ;aset:inoN gacy Near pan Tanki Ward
agar ani Ta
5.7TPD 0.5TPD 5.27PD waste in Nagar " ag arpant fankl
Panchayat 08
Panchayat Khusrupur
Khusrupur
Nagar Panchayat Naubatpur 9.5 TON 0.5 TON 9 TON No legacy waste No legacy waste Ward No 06 Balapar
Nagar Panchayat Paliganj Land for
21TON comp?sfing z?nd 7.1 Ton No legacy waste in No legacy waste in | At the periphery of the
land fill is being the ULB the ULB ULB
identified

Above all the fields Is filled as per the Report of Patna Nagar Nigam, all Nagar Parishad, all Nagar Panchayat {Enclosed)
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3. Category: Construction And Demolition Waste

S.No. a b
Total per day
Dist Data generation of C&D The details of plant established for the treatment of C & D waste including the
waste within ULB existing capacity and capacity utilization
{in TPD)
Patna Patna Nagar Nigam 150 Total Plant Capacity - 50 TPD  Utilization- 25 TPD

Nagar Parishad Sampatchak

166 Kg (5 Tons per month}

No C&D Waste Plant in this ULB. C&D waste plant are to be setup by Municipal Corporation only

Nagar Parishad Masaurahi 0.5TPD C&D Waste generally used for road construction and land filling in municipal area of ULB area.
Nagar Parishad Danapur Nizamat 2TPD No C&D waste treatment plant, C&D waste plant to be setup by Municipal Corporation
Nagar Parishad Phulwarisharif 200 Kg Per day No C&D Treatment plant

Nagar Parishad Khagaul

80 kg per day (Approx) 2.4

Treatment Plant not available

Tonnes/Month
Nagar Parishad Maner 0.1 TPD No treatment Plant of C&D Waste Due to unavailability of land
Nagar Parishad Bihta 05 In progress
Nagar Parishad Barh 67 Ton Plant for treatment C&D material has been in process
Nagar Parishad Bakhtiyarpur 1.5 There is not Available Plant for Treatment of C&D Waste in Nagar Parishad Bakhtiyarpur
Nagar Parishad Fatuha 0.1TPD Not treatment Plant of C&D Waste. Due to unavailability of land
Nagar Parishad Mokama 1.5 Ton C&D Waste generally used for road construction and land filling municipal area of mokama.
Nagar Panchayat Punpun 0.37PD C&D waste generally used for land filling in municipal area of punpun
Nagar Panchayat Bikram 0.5 TPD No treatment plant for C&D Waste. In progress
Nagar Panchayat Khusrupur 0.1 TPD C&D Waste generally used for leveling the road and filling the low-lying, land within municipal area.

Nagar Panchayat Naubatpur

20 Kg Per day

No Plant is Established at Nagar Panchayat Level. it is being used In land filling

Nagar Panchayat Paliganj

8 kg per day

No plant is established at nagar panchayat level. it is being used in fand filling

Above all the fields is filled as per the Report of Patna Nagar Nigam, all Nagar Parishad, all Nagar Panchayat .(Enclosed)
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4. Category: Industrial Effluent Discharge

S.No. a b c d e
total Gonaration
daily The manne g .
. \ of industrial
generatio of The discharge effluent solid waste
Number of industrial Unit Discharging their effluent nofsuch | treatment | analysis from CETP an and manner
Dist Data treated/untreated in river Ganga and its tributeries and industrial of the ETP treating the X
. A . \ , of its
details of defaulting industrial unit waste industrial industrial waste from
s treatment
within waste so each outlet \
and disposal
the generated
District in the
District
Patna | Patna Nagar Nigam « Total o All ¢ There is not| «Only
« The industries having potential waste water generation 2000 aforesa technically boiler
Nagar Parishad of Patna district includes Parboil rice mill, Dairy, Paper KLD id units feasible for ash
Sampatchak Mill (Recycler) and Automobile servicing centre. There is (appr have installation of generat
Nagar Parishad gﬁdd;'fsdgﬁgﬁaf:@: aforesaid industries into Ganga river 0x.) installe Common Effluent ed from
Masaurahi « Bihar State Pollution Control Board has identified a total waste d Treatment  Plant th‘?se
Nagar Parishad of 78 Grossly Polluting Industries (GPIs), including 11 water Effluen (CETP)I as .there Umltsl )
Danapur Nizamat units namely a) M/s Bhola Ram Steels Private Limited; gener t is no significant which is
- b) M/s Hero Cycles Limited; c) M/s Hindustan Coca-Cola ation Treatm number of used
Nagar Parishad Beverages Pvt. Ltd ; d) M/s Indira Paper Mill Pvt. Ltd.; s ent industries situated for
Phulwarisharif e) M/s Mateshwari Paper Mi!l§ Pvt. Ltd ; f) M/s Patna from Plant in Industrial area filling
Nagar Parishad Khagaul E?EL)MI::'/ vat. Lt‘ti'~iP9) M/:a 'I’;'“‘;X tStf?jI I"?Lﬁ;”ej thci these (ETP). of Patna district. low
" td; s Smirity Paper Mills Pvt. Ltd.; i s Unite: : : :
Nagar Parishad Maner Breweries Ltd; j) Patna Dairy; k) M/s VSM Paper Private |nFiu5 There 's ho CETP lying
Nagar Parishad Bihta tries. installed in Patna areas.

Nagar Parishad Barh

Nagar Parishad
Bakhtiyarpur

Nagar Parishad Fatuha

Nagar Parishad Mokama

Nagar Panchayat
Punpun

Nagar Panchayat Bikram

Nagar Panchayat
Khusrupur

Nagar Panchayat
Naubatpur

Limited in Patna district. .

The Central Pollution Control Board has identified the

Technical institute as Third Party Agency (TPA) for the

surprise inspection of GPIs units located in different

districts of Bihar every year for ensuring environmental
compliance, All GPIs have installed Effluent Treatment

Plant (ETP) for treatment and disposal of their effiuent.

» The GPIs located in Patna district (Dairy, Beverages)
have Effluent Treatment Plant (ETP), The treated
effluent is used for horticulture/ agriculture/ gardening
purpose. No water is discharge into any water body.

e The GPIs located in Patna district (Paper mill recycler)
have Effluent Treatment Plant (ETP). Distillery has
adopted Zero Liquid Discharge (ZLD) system by having
suitabie treatment and recycling of treated effluent.

district.

Paper recycler has
adopted Zero
Liquid Discharge
(ZLD) system by

having suitable
treatment and
recycling of

treated effluent.

*Above all the Data filled as per the report of BSPCB (enclosed) which is given by SPMG Bihar. (As per direction of SPMG Bihar)
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5. Category: Regulation of flood plain zone

S.No. a b
Dist Data If the flood plain zone has been demarcated The details of direct discharge of pollutants be the
and the extent of encrochment on the plain encrochers by the side of the river ganga and its
: zone in the district tr9ibuteries in the districts
Patna | Patna Nagar Nigam

Nagar Parishad Sampatchak

Nagar Parishad Masaurahi

Nagar Parishad Danapur
Nizamat

Nagar Parishad Phulwarisharif

Nagar Parishad Khagaul

Nagar Parishad Maner

Nagar Parishad Bihta

Nagar Parishad Barh

Nagar Parishad Bakhtiyarpur

Nagar Parishad Fatuha

Nagar Parishad Mokama

Nagar Panchayat Punpun

Nagar Panchayat Bikram

Nagar Panchayat Khusrupur

Nagar Panchayat Naubatpur

Refer to Attachment of Annexure-WRD-1

*Enclosed Report of WRD is complied Report of WRD Bihar (Annexure-WRD-1)
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6. Category: Bio-Medical Waste

S.No. a b
Dist Data The per day total generation of bio The manner of its treatment and disposal
medical waste in the district
Patna Nagar Nigam Bio-Medical Waste generated from different
Nagar Parishad Sampatchak Health Care Facilities (HCFs) are collected,
Nagar Parishad Masaorahi treated and disposed through Common Bio-
g - - Medical Waste Treatment Facilities (CBWTF)
Nagar Parishad Danapur Nizamat X . R
- —— and M/s Indira Gandhi Institute of Medical
Nagar Parishad Phulwarisharif . .
Nagar Parishad Khagaul Science, Sheikhpura, Patna-20, Operated by
Nagar Parishad Maner M/s Sangam Mediserv Pvt. Ltd.
Patna Nagar Parishad Bihta 5249.03

Nagar Parishad Barh

Nagar Parishad Bakhtiyarpur

Nagar Parishad Fatuha

Nagar Parishad Mokama

Nagar Panchayat Punpun

Nagar Panchayat Bikram

Nagar Panchayat Khusrupur

Nagar Panchayat Naubatpur

*Above all the Data filled as per the report of BSPCB (enclosed) which is given by SPMG Bihar. (As per direction of SPMG Bihar)
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7. Category: Bio-Mining

S.No. a
District | Name of Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its tributeries and details of
ULBs/Departme | encrochment of mining policy of state and enforcement & monitoring guidelines for sand mining (EMGSM-2020) and sustainable sand mining
nt management guidelines 2016
Patna Z?tnaNagar o wear W Wt R o 202324 % W 2024 W BT wARRIG WY |
igam
Nagar , El ﬁé?ﬁmﬁﬁ(mﬁo #) afra
; 0 18 H1 A4 ! : i | R are,
a
81~gaeY
Parahad g
N?r i 1| a0z 49 17 50 9% 08_% , 2675 96.89 | 123.64 | 26085
asaurahi ESUATAR
Nagar fSis
Parishad 1375
Danapur 2 wg-2023 63 20 15 171 H-TH/ 57.57 114.25 171.82 45335
anap A
Nizamat B1-FaRX
9-gFH/
gjrglsl:ad 3 [-2023 42 22 1 102 %nglq 73.40 52.45 125,85 32270
2~ /
Phulwarisharif e
40-FR
Nagar 43-FFH/
Parishad 4 \’f[ara‘—zoza 38 30 0 85 aréar 11543 20.43 135.86 565355
Khagaul i;_w
Nagar 5 AR 2023 48 30 0 80 ;ga_rﬁé‘r/q? 54.02 39.32 93.34 17285
Parishad 4
=
Maner az~§$
Nagar 6 Ryema—2023 52 24 0 80 T AR 55.97 67.19 123.16 13890
! . 1= AT
Parishad Bihta o
Nagar 7 | omgm-20 40 19 8 60 wEs 66.57 7337 | 13094 | 12035
Parishad Barh s
Nagar 81—EaeX
Parishad 8 FAER—-2023 36 23 0 89 75 /B 71.59 18.82 90.41 16995
Bakhtiyarpur UL
akhtu 124-FEY
Nagar i
Parishad 9 fsmae—2023 80 51 1 158 BT 66.44 48.42 114.86 33010
2-NFAT /
Fatuha Sifodlo
Nagar 1::5;:?:}
Parishad 10 | SFad-2024 86 23 0 153 BT 98.05 17293 | 27098 | 60260
3-drwer /
xa"g’;arma Qoo
I 1H-FEeR
Panchayat 11 2024 102 25 2 233 Vie-TH 51.67 164.58 216,25 75270 Pade
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[ Punpun

Panchayat

| Bikram
WNagar

miore24 38 n o 194

51150

Panchayat
Khusrupur
Nagar

Panchayat
MNaubatpur

4

734 306 77 1501 For AR 79951
Sgradto
@t
2

S Mo, infarmation {Mining}

—
Reply ——

Detaity of erforcement
of mining poticy of State
and “Enforcement &
Manitaring Guideline
foe sand Mining”
(EMGSM- 2020} and
fAining Management
Guideltines 2016

i,

v s ‘. " “MM"N'“—"‘—“———_b_..,,
Attion taken report agsinst llegal mining Enclosed.

2.

in the light of order passad by Honable Supreme court i civil appeal No.-3661-3662 on dated 10.20.200%, Bt ﬁuweﬁ_;;még; was
prepaced scientifically by sub divisional committee m patna district and same was approved iy SEIAA, White pregaring of D% rules/guidaling of
fihar sayd Mining Poticy 2019, “Enforeament & Monitaring Guidelines for sand miniag” (EMGSM-2020) and sustainable wand mining maoagement
Guidetines 2016 wiss follownd Also rules and guldelines of Bihar Sand ftining Policy 2019, EMGSM 2026 and $$MMG 015 are being followed by
while gperation of sand Ghats,

3.

As per rute 74 of Bibac Minesal (Cancessian, Prevention af g gat mining, Transporation and storage] Rule 2019 45 amendad 2073, District lovel
rmining Task Foree is constitoted to ensure implementation of the rutes/puidelines and also manitor the same,

The constituted a district fevel miving task Toroe as unddes -

{2} Coltector Chairman.

(b} Superistendent of Police

{2} Al sub Divisional Officers,

(d} Al sub Divisional Patice Officors,

el Dwisonal Foray Gifices,

i1 Exetutive Enginner RCD, BCO, PHED, and fural Wirks Depuy,
(g} District Transport Offiser.

th] _Bistrict Mining QHiger-Member Secretary,

T

Enforcement .
i} Mining Operation ;- The mining opetaticn is bewng strictly carfied out in accordance with the approved mining plan and ser comalying w’tth
ol the conditinns sipulated to Environmental and ather Stautory Clearance, Mine Ownet shall follow e apefatienat iocedute as per Siar
Sand Minteg Policy, 201% and Bihar Kiaerat {Concessinn, pravention of ilegal wining, tratsportation and storagel Sule 2019 s smendment
wn
(it} Post enviranment Clearance Monftoring & it's the responsibifity of the £€ Holdwr to comply with the Enviros
upiaad the six monthly €2 compliance reqort on the website of the Mintstry.
(iii} Environmental Audit- Fuvironment Audit wilt bz done once in g year by NABET Accredited cansulians and 2 thige @
nominated by Bistrict Magistrate dhall e assoclated,

ta Cleararce cond and

ber committes

*Above all the Data filled as per the report of MINING (Enclosed: Annexure-Mining-1) |
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T == wraferd, qe Annexure:-Mining:1

tonat vio— 10, 14 Q@ 18, g diEw, Bd udw g, vew-1) admpatnallli@gmail.com

Qar i

-

N A

126 2 o /TR, A, e -1

7T |

HeHET|

it Ty g aifrERyy (NeT) BT YRl e @ wRd W UE e (0.A
No- 200/2014) (1A No.- 340/2022) i faAim— 24.11.2023 @ 05122023 WY afivy
AT B AT d Hew 7 )

wofdo UT oA T @7 UG- BOGMS/2017/A0 of SWM & SM FOR HGT/86(Pareiv)
118/ #ofso vt s fie

spia frave wdfre o 9 gRe fren @ araier, @ @ wdafa iy e
ey ofivdrssy sy wise &

h18 “Informstion (Mining) Reply
No.,
i. | Details  of enforcoment of |1, Action taken report agminst Hlegal mining Enclosed,

niining  poliey of Swte and
“Enforcement &  Moniloring
Guideline  for sand  Mining”
(EMGSM-20207 and  Mining
Manugement Gindelines 2016,

2. In the lght of order passed by Fonabic Supreme court
i civil appeal No.- 3661-3662 on dated 10,1 1.20621,
District Survey  Report  (DSR)  was  prepared
seientifically by sub divisional commites in patna
district and same was approved by SEIAA, While
preparing of DSR rules/guidelines of Bikar sand
Mining Policy 2019, “Enforcement & Monitoring
Guidelings for sand miniog” (EMGSM- 2020) and
sustainable  sand  muning  owmagemons Guidelnes
2016 was followed. Alsa rules and guidelines of Bihar
Saud  Mining  Policy 2009, EMGSM 2020 and
SSMMG 2016 are being tollowed by while operation
of sand Ghats.

30 As per pule 74 of Bitor Mincral (Concession,
Provention  of illegal mining, 1%

storage) Rule 2009 as amended 2024, Distrder level |

mining  Task  Ferce is  conatitwed 0 cnsun:§

ansporation  and ¢
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monitor the same.

3. The constituted a district level mining task force as
under:-

(a) Collcctor- Chairman.

(b} Superintendent ol Police.

(<} All sub Divisional Officers.

(4} All sub Divisional Palice Officers.

(e) Divisonal Forest Offices,

() Executive Engineer- RCD, BCD, PHED. and Rural
Warks Deptt.

(g) District Transport Olticer,

(h) District Mining Officer- Member Secretary.

5. Enforcemcent

(i) Mining Operntions- The mining operation is being
strictly carried out in accordanee witl the approved
mining  Plan and  after complying  with alt the
conditivns  stipulated in Enavirg taf and other
Statutory Clearance, Mine Owner shall follow the
operational  procedure as pw Bilar Sand Mining
Ploicy. 2019 and Bihar  Mineral {Coneession,
prevention  of illegal  mining, trunsportation and
storage) Rute 2019 as ameradment 2021,

(i) Post environment Clearance Monitoring: - iUs the
responsibility of the EC Haolder to comply with the
Raviromental Clearance condivons and upload the six
montlily EC complianee repont on the website of the
Ministry.

(iii) Environmentn! Audit:- Enviromunent Audit wil be
done onee in a year by NABET Accredited consultant
and a three ber x ittee nomi i by Distriet

Magistrate shall be associated.

iR el Tl |

[ERGEIE

Al
<§xf2m il q'l'm Y,
V]'x,.‘[ )
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HeTraoner, Heae (RarR)

Collectorate, Madhubani
06276-222217{0H) E-mail:-dm-madhubani.bih@nic.in
06276-222218{Res)/222209{Fax) Web:-http: //madhubani.nic.in
Office-E-maili-ddo.madhubani2021@®gmail.com
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FPhat the Districts can be split into further rows for giving the data of
Panchayats, Parishad and other various departments.

1, CATEGORY: SEWAGE

Mg

Farishad,

Panchayat,

Jaynagal

4
Parchayat,

Phulpars

a b ¢ d a f g
Par Day Guan | Capacity Quantity | Time | Details of | Water quantity in river and
CGenerati | otty of | and of the hostel, | its tributaries in
o of sewag | utilization | discharge | boun | dharmshal | districts/town in terms of
SOWaARe ¢ thereof d treated 1 d a and fecal coliform (MPN/100m)
in each treat | and mode | sewage plan | ashram
city/town | mant | ol frorm to aperating
with the | per disposalin | each 5TP | meet | without
LB day each the proper
city/to | city/town gap, consent
win if and
wlse any, | dischargin
gene | g
ratio | untreated
n & effluent
treat | and the
ment | action
1 WILD U NOs is MID STP (far 9 There are . T e
. NG - Distri Cotiform
madhubani storm water Years | lications woniart @ aPH/e0
drainage at Watson canal ) of i my
from state plan) 18 proposed of E{:;“;ff]’gé ;;”"! KARALA ST |
hachhi which work s in s BeripaTTt | T T 13000
Propress ()gf)&i:t'atmg {MAD! ;UBAN%
5.4 TRD | There is no MLD STP in Nagar ] :j!ltfn/ CT\S?;M I
Parishad Area 36 o this AT ADHU
Board. SAHARGHAL, BAR R
There is no MLD STP in MABHUBANE
Nagar Panchayat Area 36 RIVER BHOS
: . ey a.n,m.sﬁ;v;wu MADHU a0
There is no MLD STP in Nagar R BAN
Panchayat Area 36 MADHUBANE
RIVER
There is no MLD STP in KAMALA AT
: - KANMALA
- Nagar Panchayat Area 36 GHAT fEAR | WADHY |
, - SARRAGE AR
4.5 yere is no MLD STP in ATPYHAGAR
TDP Nagar Panchayat Area 24 MADHUBAN!
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CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

a b C d e f
Data | Per Day Quantity The gap Legacy  The manner | Current status of
Cpeneration of | of solid treatment | waste of utilization | dumping of solid
: solid waste in L waste of solid and the | of the waste with
ULB freatad waste time- treated reference to
per day in bound | waste as focation
ULB planto | well as
treat rejects
legacy 1 arising out
waste of
remediation
of legacy
waste
66 TPD 48 TPD 2 Years 2025 On Dump Musanagar
Site
117PD 2.2 1PD 70% 2027 According to 1
Parishad, SWM 2016
hangharpur Manual
Mapu 12 1PD 1.7 100% 24 - No Land availabie
e yat, Top Month to Nagar
Bonipalli Panchayat,
Benipatti
7.57TPD 1.875 100% 36 - No Land available
THP Month to Nagar
Panchayat,
Jaynagar
4.564 TPD 3.737TPD 20% 24 On Dump Bholi Rahi
Month Site
9.933 TPD 4.666 TPD 100% 24 On Dump Baluahi Tol
Month Site
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Parishad,
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34168

CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

a
o

4]

Total per day peneration of C&D
waste within the ULB

The details of plant established for the
treatmaent of C&D waste including the existing
capacity and capacity utilization

Mo any treatment plant establish

Self-utilize by ULB

No any treatment plant establish

Magar
Pachayat,

Henipatt

Magar
Panchayat,

S

No any treatment plant establish

Mo ;my'l:'cul‘r‘nm'\t plant estabiish

No
Self utilization ULB

Mgy

Fanehayat,

hardibia

Platlpras

No any treatment plant establish

Mo any treatiment plant establish
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4, CATEGORY: INDUSTRIAL EFFLUENT DISQHARGEM

8, a b ) c d e
Data | Mumber of Total daily The manner | The discharge effluent | The per day
industrial unit generation of analysis from CETP an generation of
. ~discharging their of such treatment ETP treating the industrial
effluent industrial of the industrial waste from solid waste
treated/untreated | waste industrial each outlet and manner
. i river Ganga and within the waste so of its
it tributaries and District gonerated treatment
L details of and disposa
clagiting in the
Ctdustrial units District
T U me ndustries | - Total 335 1« Al s There is nat | s Only boiler
having  potentia KLD aforesaid technically feasible for ash
asnte water (ApProx.) units installation of generated
of wasle Common Efftuent from these
water ins Treatment Planit units,
woludes gonaratic Efftuent (CETPY, as there is no which 15
mitl, ns  from Treatmen significant number of used for
and these t Plant industries situated in fiting  low
industries (ETP}. Industrial  area of ying
servicing  centre. . Madhubard district. areas.,
There is n There s no  CETP
discharge  from installed in Madhubani
afor i district.
dustries into « There are no any GPIs
Ganga  river and in Madhubani district,
ity tributares, nence efffuent quality
v State report is nov
Control applicable.
! has
: dentihed ol
of  F8 Gre
i Polluting
Industries {GPIs). ‘
[ There {8 ne any
GPIs 0
b i
[$
e
)y
5
K

Page 188



34170

5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S .o a by
' © Data | Ifthe flood plaér{ zone has been The detalls of direct discharge of pollutants
demarcated and the extent of by the encroachers by the side of the river
encroachmant on the flood plain Ganga and its tributaries in the district,
. zone in the District
\\

- District

Water
Resourge
Dupartment, |
Govermnment

of Bibvar

This Status Report of Flood Plain Zoning in the state of Bihar in matter of OA
200/2014 M.C. Mehta VS union of india & other By Water Resource Department,
Government of Bihar is attached,

oo Plasgbs me iy
Viaanunani
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6. CATEGORY: BIO-MEDICAL WASTE

F SN,

Y et
sty

d

b

Madhubani

Data

The per  day  total
gencration of bio medical
waste in the District

The manner of its treatment and disposal

Bio-Medical Waste generated from different
Health Care Facilities (HCFs) are collected,
treated and disposed through Common Bio:
Medical Waste Treatment Faciliies {CBWTF)
and M/s Medicare Environmental Management
(P) Ltd., Muzaffarpur Industrial Area, P.O.- Bela,

Muzaffarpur,
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7. CATEGORY: MINING

]

Data | Number of cases registered within a year against illegal mining in the bed of flood
plains of river Ganga and its tributaries and details of enforcement of mining policy
of State and Enforcement & Monitoring Guidelines for Sand Mining (EMGSM-2020)

and Sustainable Sand Mining Management Guidelines 2016

: Dot N

ineral Raid Arrest | Vehicle | Sand | Stone | Soil Penalty | Peaalty '}“’““ ¥
. ; . e < O] + L impised by Weably |
Developmoent Seizing | In et tnch m);“ m;i .

” Graer O .

S Odicer oft Corrt dopartmient

=

dhubani. B - , -
upees in lar)

ERR 11 13475 2723 |0 0 19.31 1931

wadhuband, e I — b

Magir Nigam, 24

Magar |51 (13 11 34 12367 | 8300 | 80 | 14.44 | 57.75 7219 ]
Parishad, e 4 _ 1 G

shanjharpur

Magar 4 0D 10 1 1576 10 0 io 3.67 367 |

i
[

Pearipath

ar

Panchayat,

aynagar

Magar E 6
i

Panchayat,

ahoghardiha
Mo L2 1o oo 1 0 900 1o o 2.96 296

anchayat,

i

Phulparas

o 24 12 64 %1.9343 14623 | 80 | 15.63 | 92.44 109.07 |

S
<
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§ CATEGORY: MGOEF & CC/HARIYALI MISSION/ MOEF & CC/BIHAR STATE BIO-

DIVERSITY BOARD,

o H
EREIEN

s bistret

| Madhubani

Data

a

b

Afforestation and setting up of
Biodiversity paris.

Measures taken for depicting
biological diversity of Ganga in

i &
public domain,

{ivisional
Farest
Officer,
Mithila
Forest

Dvision,

Darbhvanga,

The Divisional Forest Officer, Mithila

Forest Division, Darbhanga vide her
fotter No-2175 dated-17.11.2023
reported that the Plantation
activides are undertaken on the
banks of Ganga river and its
tributaries in Mithila Forest Division
every yoar under Jal Jeevan Hariyali
Scheme and CAMPA

Sehemo:-

2(12-13:-48000

2013-14:-15000

2015-16:-24000

2016-17:-102000

2017-18:-54000

2018-19:-42000

201920075000

2020-21:-137000

2021-22:-44800

2022-23:.-40000

Details of the year wise plantation
activities undertaken in Madhubani
district is attached as Annexure-2
Land is being identified in
Madhubani district for setfing up of

Biodiversity Park.

The Divisional Forest Officer, Mithila
Forest Division, Darbhanga vide her
fetter No-2175 dated-17.11.2023
reporied that the River Ganga does
not flow through the Madbubani
District.

R

,%/,W
M}’;‘ & {‘ZA‘»‘V’%\\‘J
District Magistrate,
Madhubani
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3\'{1?'{ JTUATS, +fis'vo Qo' - W —EW Anshul Agarwal, 1as
e gy g v 0 , District Magistrate
“'Sg. v g

E-mail Id : dm-buxar,bih@nic.in, Ph. (06183) 222335 (Res.), 222336(Off.), Fax No, (06183) 222231(Res.) 226935(0tY.)

e 05-. 0224 /fo i — A% /.04 /2024
g,
forem geTRIBRT
R
apeger, Ry i afafy, g
W ¥,
RO TSR,
__.?{{g_
IR FRES
TR o v awar fam, BER, gen
fowr— 99T NGT, 73 kel § TR 0.A No.-200/2014 TA. Y. HgaT §919 9RT 99 T o D
Hdy § faie—24.11.2023 vd fR®—19.02.2024 &1 R ey & WA Irure
Afde SYTE B @ He H|
TR~ amaeT usi 118, Re—20.04.2024
BT,

Syt favas uifie o3 gR1 A NGT, 78 el § v 0.A No.-200/2014 1.
A, JEd g9 9RA WY T o B Ody H fAAi®—24.11.2023 Td f{iP—19.02.2024 P GRT AR B
FAT erured ufodes IUeeT M 8 MRy ura 2

Iq @ e H PR fremata w4fa @ ura sfdes @ enele § Waifg
aruTe ufidee RftT o § wafea aR ot @IaTs &g WOl O ¥ET 2

AR — it |

MMM

siemey, Rrem T A,
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qreER NGT, 98 Reel ¥ SRR 0.A No-200/2014 IH ARG T 9 37 } el dow @1 gfodes

1. CATEGORY: SEWAGE

S.No. a b c d e f g
Per Day Capacity ‘
Data Generati | Quantity of and Q}Jantsty of Time-bound plan to Details of the hostel, Water quantity in river
on of sewage e discharged . Dharmashala and Ashram o -
utilization meet the gap, if X . and its tributaries in
sewage treatment treated . operating without proper - N
. thereof any, generation & X N districts/town in terms of
in each per day sewage consent and discharging .
. , and mode treatment of faecal coli form
city/town | city/town of from sewage untreated effluent and (MPN/100mi)
with the wise STP g action taken against them
disposal
ULB
1. River Ganga, Chausa
{Dated 02-01-2024) 4300
NAGAR At Present At At Present | After Construction | There is no application of Fecal Coliform
PANCHAYAT 2.9 no any Present no any of STP Sewage will | Hotels / Dharamashala / MPN/100mt)
’ STP be treated Ashrams operating with 2. River Ganga, Chausa
CHAUSA MLD no any STP ) .
STP valid CTE/CTO's of BSPCB | {Dated 16-01-2024) 17000
Fecal Coliform
MPN/100ml)
At At Present | After Construction | There is no application of
At Presen .
NAGAR 2.65 resent | present noany | ofSTPSewagewill | Hotels / Dharamashala / No Sampling has been
PANCHAYAT. no any be treated N ’
BRAHAMPUR MLD no any STP e treate Ashrams operating with done by BSPCB so for
DISTRICT STP sTP valid CTE/CTO's of BSPCB
- Buxar At At Present | After Construction | There is no application of
esent I
?Amgism 1.9 MLD Atnl;rane Present no any of STP Sewage will | Hotels / Dharamashala / No Sampling has been
ITARH! ! ' v no any STP be treated Ashrams operating with done by BSPCB so for.
sTP STP valid CTE/CTO's of BSPCB
At Present the construction of Sewage Treatment Plant is 1.River ganga at Veer
under process in Buxar District. Kunwar Stngh Road Bridge
There Is no application of | (Dated 02-01-2024) 7900
NAGAR . R Hotels / Dharamashala / Fecal Coliform
PARISHAD 1'3‘.L2[§) 1, The proposal of construction of semi constructed 1‘6 I\{ILD Ashrams operating with (MPN/100ML)
BUXAR Old STP and 12 MLD new STP has been sent to Principal | 14 CTE/CTO's of BSPCB | 2. River Ganga Ram Rekha
Secretary -cum- Project Director, BGCMS, Urban Ghat, (Dated 02-01-2024)
development and housing department, Bihar through Letter 7900 Fecal Coliform.
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no. 905 dt. 20.02.2024 by MD Buidco, Patna for

Administrative Approval of 116.68 Crore.

2. The Praposal of 652.88 Crore of Buxar Sewerage Network
has been sent to Principal Secretary -cum- Project Director,
8GCMS, Urban development and housing department, Bihar
through Letter no, 904 dt. 202,02.2024 by MD Buidco, Patna,
for Administrative Approval.

MPN/100mi) j

3, River Ganga at Jail Ghat,
Buxar {Dated 02-01-2024)
4900 Fecal Coliform.
MPN/100ml)

4, River Ganga at Jail Ghat,
Buxar {Dated 16-01-2024)
22000 Fecal Coliform.

5. River Ganga Ram Rekha
Ghat, (Dated 16-01-2024)
17000 Fecal Coliform.
MPN/100mi}

6. River ganga at Veer
Kunwar Singh Road Bridge
(Dated 16-01-2024) 13000
Fecal Coliform.
MPN/100mi)

NAGAR
PARISHAD
DUMRAON

9.1 MLD

There is no R .
R Sewer Line DPR in
Sewer Line
Zero Zero N Under Process for
in Nagar B .
. its construction
Parishad

There is no application of
Hotels / Dharamashala /
Ashrams operating with

valid CTE/CTO's of BSPCB

No Sampling has been
done by BSPCB so for
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL :-

34177

I S.No. a b c d e f ]
Data Per Day generation of Quantity The gap Legacy waste and the | The manner of utilization of | Current status of dumping
solid waste in ULB of solid | treatment | time-boundplanto | the treated waste as well as of solid waste with
: waste of solid treat legacy waste rejects arising out of reference to location
treated waste remediation of legacy waste
per day in
District ULB
DISTRICT | PANCHAYAT
Buxar NAGAR 7.8 Ton (¢ 7.8 Ton 1638 Ton The Manner / Plan of Local Arrangement at near
PANCHAYAT, October-2024 utilization of the treated Bare More, Chausa and
CHAUSA waste is under process. landfill site land allotment
is under process.
NAGAR 7.12 Jon 0 7.12 Ton 1495 Ton The Manner / Plan of Landfill site altotment is
PANCHAYAT. August-2024 utitization of the treated under process,
BRAHAMPUR waste is under process.
NAGAR 4.5Ton 0 4.5 Ton 105 Ton Treatment plan for for solid waste disposal
PANCHAYAT, Legacy waste will remediation of legacy land has been identified at
ITARHI be disposed upto waste in ltarhi nagar KHATIBA Village for waste
September- 2024 panchayat is under processing unit.
| process.
NAGAR 60 Ton 02 Ton 58 Ton 35280 Ton, On dump side Sohani Patti,Bypass Road,
PARISHAD Dec 2024 for solid waste disposal
BUXAR land has been identified at
KHATIBA Village for waste
3 processing unit,
NAGAR 23 Ton 3 Jon 20 Jon 19500 Ton. Under process Land Identification is
PARISHAD A plan for disposal under process.
DUMRAON of legacy waste in
L next 04 months
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3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE :-

\ . S.No. a b 4
\\~ . "
— Data Total per day generation of C&D waste The details of plant egabhs]hed for the )
e within the ULB treatment of C&D waste including the existing
B District TTe— N - capacity and capacity utilization
DISTRICT PANCHYAT
plant is not available.
NAGAR PANCHAYAT, CHAUSA 0.077TPD C & D Waste s Self Utilized by ULB.
NAGAR PANCHAYAT. BRAHAMPUR 0.04 TPD cab V’:/':s':te'lss';‘zt‘ fat‘j:ilt'ii:fi)y LB
NAGAR PANCHAYAT, TARHI 0.04TPD Plant is not available.
Buxar ’ ’ C & D Waste is Self Utilized by ULB.
Plant is not available.
NAGAR PARISHAD BUXAR 11PD C & D Waste is Self Utilized by ULB.
Plant is not available.
NAGAR PARISHAD DUMRAON 0.027PD C & D Waste is Self Utilized by ULB
l—.

Page 197




34179

4, CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE :-

S.No.

District
_QISTR|CT

]

a

b

c

d

e

Data

Number of industrial unit discharging their effluent
treated/untreated in river Ganga and its tributaries
and details of defaulting industrial units

Total daily
generation
of such
industrial
waste within
the District

The manner
of
treatment
of the
industrial
waste so
generated

P

The discharge
effiuent
analysis from
CETP an ETP
treating the
industrial
waste from
each outlet

The per day
generation of
industrial solid

waste and
manner of its
treatment and
disposal in the
District

1. The industries having potential waste water
generation of Buxar district. Includes parboil rice mill
and automobile servicing centre there is no
discharge from aforesaid industries into ganga river
and ganga tributaries.

2. Bihar state pollution control board has identified
total of seventy eight grossly polluting industries.
(GPIs)

3. There is no any GPIs in Buxar district.

Total 181
KLD {approx}
waste water
generations
from these
industries,

Al aforesaid
units  have
installed
effluent
treatment
plant(ETP)

1. There is not
technically
feasible
installation
common
effluent
treatment
plant  (CETP),
as there is no
significant
number of
industries
situated in
industrial area
of Buxar
district there is
no (CETP),
installed in
buxar district.
2. There are
no any GPls in
buxar district,
hence effluent
quality report
is not
| applicable.

for

Only boiler ash
generated from
these units,
which is used
for filling low
line areas.
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE :-

a

z —

f the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone in the District

The details of direct discharge of pollutants
by the encroachers by the side of the river
Ganga and its tributaries in the District

As per consolidated report of water resource Department
(WRD) Government of Bihar, flood plain zone for the Buxar
District has not been demarcated, hence the extend of
encroachment on the flood plain zone in the Buxar District is
Nil. .

As pet consolidated report of water
resource Department {WRD) Government
of Bihar, flood plain zone for the Buxar
District has not been demarcated, hence
Identification/Listing of encroachers within
flood plain zone is not possible. So the
direct discharge of poliutants by the
encroachers by the side of the river Ganga
and its tributaries in the Buxar District in
Nil,

S.No.
Data
\\\
03 . \
District
DISTRICT
Buxar WATER
Resource
DEPARTMENT,
Buxar
L
(Note:- Th

6. CATEGORY : BIO-MEDICAL WASTE :-

e above consolidated report of WRD Government of Bihar is enclosed as annexure.)

S.No. a b
Data | The per day total generation of bio The manner of its treatment and disposal
medical waste in the District

District -
Buxar HEALTH 27.74 Bio medical waste generated from different health care facilities
DEPARTMENT (HCFs) are collected treated and disposed through common bio
medical waste treatment facilities, (CBWTF) and M/S Indira Gandhi
{nstitute of medical science Sheikhpura, Patna- 20 operated by

L M/s sangammediserve Pvt, Ltd.
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7. CATEGORY: MINING :-

341381

S.No.

3

\

T

Data

Number of cases registered within a year against illegal mining in the bed of flood plains of river
Ganga and its tributaries and details of enforcement of mining policy of State and Enforcement &

\ Monitoring Guidelines for Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management

g Guidelines 2016

District \\

DISTRICT DEPARTMENT

Buxar DISTRICT Total of 06 FIR have been registered within a year against ilegal transportation of white Sand.
[(\)A;':IIEEGBUXAR No cases registered against illegal Mining in the bed of fiood plains of river Ganga and its

! tributaries
L
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DISTRICT:- ARARIA

1. CATEGORY: SEWAGE
“Per Day Generation of | Quantity Capacity and Quantity of |Time-bound plun| Details of the hostel, dharmshala Water quantity in river and its
rewage i each city/fown| of sewage utitization discharged | tonscet the gap, |  and ashram operating without tributaries in districts/town in terms of faccal
Name of ULBs/ with the treatment [thercof and mode]  treated ifany, proper consent and collform (MPN/100mI)
Department uLB per day of sewnge from | generation & | discharging untreated cffluent and
cilyftown | disposal in cach | cach STP treatment of the action taken against them
wise city/town sewnge
a & e L e f 2
3 Neme Of Monltoring N Fecat Cotiform
Araria 10.88 MLD 0 Q 1] 36 Months Sampling Date Location Distriet | s o
Fatbishganj S.13IMLDP o 0 1] 36 Months
Jokihat 21 MLDP o 0 0 36 Months ‘There ure 05 applications of
boradoldh . N
ahani 73MLD 1] [] 36 Months with valid CTIVCTOs as per the datn o1 RIVER PARMAR AT
Joghani [ of BSPCE. 24-01-2024 JOGEAMI, ARARIA ARARIA 17000
Narpatganj 4.6 MLD 1] 0 [} 36 Months
Raniganj 1.3MLD ¢ 0 [1] 36 Months
2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
Nzme of ULBs/ Per Day Quantity of  jThe gap treatment]Legacy waste and (he time{ The manner of utilization of the treated waste Current status of dumping of solid waste with reference o locatlon
Department generztionof | solid waste of solid waste  {bound plan ta treat legacy | s well a8 rejects arlsing out of remediation of
solid wastein | treated per wase legacy waste
ULB day In ULB
a b € o [3 !
Araria 197DF 0.667 TDP 1833 TDP ] Ou Dumpsite Haryali Market, Ward no. 23 Araria
Farbishganj 17.8 TDP 0 V7.8 TDP 0 On Dumpsite Sayara Nagar, Ward No. 04, Kitkivhiya Panchyat (This is a temporary dumpsite)
Jukihat 71DP 0 7TDP [} On Dumpsite Private Jand, Ward No, 08 with the consent of owaer in Jokihat,
Jogbani 24.3TDP 0 243 TDP [ unuscd govt. vacant land Mirganj & Bheriyari, Jogbani
Narpatganj 10,7 TDP 0 10,7 TDP 0 unused govi. vacant land Madhura, Narpatganj ward No, 12
On Dumpsite Private fand, Ward No. 03 with the consent of owner in Ranigng
Raniganj sTDP 0 5TDP 48 MONTHS
3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE
Nameof ULBs/ | Total per day gencration of C&D waste within the The detaily of plant for the of C&D waste including the existing capacity and capacity utilization
Department ULB
a
Ataria Dkg For self wtilization bt city Area and No plant Yet established
Farbishganj I5kg Colfected "Synergy Wasie" and is being dispased in inci Blished at Bhugaly
Jogbani 8.1 1D Self wilization. No any plants established yet,
Jokihat 10kg On the local fund
Narpatganj 805 TPD Self uttlization. No any plants estublished yet,
Raniganj H0kg For self utilization in cily Area and No plant Yet estublished,
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4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

Name of ULBs/
Department

Number of industrial onit
dischurging their effloent

trented/untreated in river Ganga
and its teibutaries and details of

defaulting
industriat units

Tutal daily geacration of such
industrial waste within the District

The per day
geacration of
industrinf sofid waste
and manuer of ity
treatment and disposal

in the

‘The discharge cfluent unalysis frum CETP an ETP treating the
industring waste from cach outlet

The manner of treatment of the industrinl waste so
generated

e

Propet Report shail be

prepared o per the

submitted BSPCB
data.

i

3
“Ihe industries having potential

waste water generation of Arria
district includes Staughter houses,
Parboil rice mill and Automobile

servicing centre . There is no
discharge from aforesaid
ndusiries into Ganga river and its
tributarics.
*Bihar State Pollution Control

Board has identified a total of 78

Grossly Polluting Industries

{GPlsy, including 03 units namely

a) M/s AL Samicer Hxports Py
14d; by M/s Marhaba Frozen
Foods; ¢) M/s Zakariya Agro (P}
Ltd in Araria district
#The Central Polltution Control

Board has identified the Technical

institute ns Third Party Agency

{TPA) for the surprise inspection

of GPIs units Jocated in different
districts of Bihar every year for
ensuring environmental
compliaice. All GPIs have
nstalted Effluent Treatment Plant
(ETP) for treatment and disposal
of their effuent.

“The GPls located in Araria
district (Slaughter houses) huve
Cffluent Treatment Plant (ETP).

The treated effluont s used for
soulture? aerieutture sardent

purpasa. No water is discharge
into any water body.

b
“Total 1100 KLD (approx.) waste
waler generations from these
industrics.

“There is not technically feasible for instatiation of Common
Eftluent Treatment Plant (CETP), as there is no siynificant number
of industries situated in Industeiaf area of Araria district. There is no

CETP instatted in Amria district.
Analysis report of Grossly Polluting Industeies (GP1s) in Ararly
district

80D
(mg/L)

£
+All aforesaid units have installed Efflucat Trcatment
Plant (ETP).

185/
{mo/L)

Industry

Name Remprk

pH

/s
Sameer
Exports  Pwi]
Ltd

AL

7.6 28 21 Complied

/s
Frozen
Foods

7.69 55 21 Comptied " +Only boiler ash

generated {rom these
units, which is used for
filling tow lying areas.

Han- Complled;:
Board fssued fegall
direction

M/s Zakartyal

Agro (P) Ltd 650

1574

For frefgation

100 purpose

Standard | 5.5-9.0

5. CATEGORY:

REGULATION OF FLOOD PLAIN ZONE

Name of ULBs/
Department

1f the flood plain zone has been demarcated snd the extent of
encroachment on the flood plaln zone in the District

“Fhie details of direct di of p by the hers by the side of the river Ganga and its tributaries in the District

'y

As perthe d report of WRD (A atiched)

Name of ULBY
Department

6, CATEGORY: BIO-MEDICAL WASTE

The per day total generation of bio medical waste in the District

The manner of its treatment and disposal

a

b

Proper Report shall be
prepared 3 per the
submitted BSPCH data.

122.64

Bio-Medical Waste gencrated from different Health Care Facilities (HCFs) are collected, treated and disposed through Comeon Bio-Medical Waste
Treatment Facilities (CBWTF) and operated by M/s Synegy Waste A (P)Ltd,, H: Ghat Road, Jawaharial Nehru Medical Coltege,

Bhagalpur,
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7, CATEGORY:

MINING

Name of ULRy
Bepnriment

Number of cases registered within n year against illegal mining in the bed of flood plains of river Gunga and its tributaries and details of coforcement of mining policy of State and Enforcement & Monioring Guidclines

for Sand

Mining (EMGSM-2020) and Sustainable Sand Mining Management Guldelines 2016

Fraper Repors stall b
prepared as per tha
aubmitted Miring
Offioet, Aragiy

a
Report related to FiR/Arrest and recovery made against ilfegel mining from Aprit, 2023 to March 2024

St No. District Total :;Z?::;:”ms No, of artested/bail applicants Number of applicants Amount recovered Remarks
: g Detaited report
t Araria n 6 6 108.55 Lakh atuched,

Nate : The abuve table is formulated as per the data recived from the related Department/Agency (Annexure attached).

W

Divisional fforest Officer,
Araria Forest Division, Araria
@ \9‘4
(&)
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WITGROTETA, AGARY, WRIRT |
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THT i~ HASTY UG 118 / Hofdovdanoflo, 9w 20.04.2024

HETYY,
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200/2014 THOH0 WEdT G-I WIRT WY q 3179 & §ay ¥ fI715 24.11.2023 TG 05.12.2023 P1
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1. CATEGORY: SEWAGE

a b c d . -
Data Per Day Quantit Capacit ' - g
Generation | of sewaye anzac Y | Quan | Time-bound plan | Details of the Water quantity
of sewage In trealme?\ tilizati o [ amget the ga.p, hostel In river and its
each ror o :Jh 2a fon o.f if any, generation | dharmshala tributaries in
Clty/town cl‘tj Y ereo disch | & treatment of and ashram districts/town
v/town | and mode | arge sewage operating in terms of
with the wise of d without fecal coliform
uLs disposal treat proper (MPN/100ml)
In each ed consent and
clty/lown | sewa discharging
Distrlct ge untreated
from effluent and
each the action
STP taken against
them
ROH | NAGAR | MUNICIPAL 35000 KL As per decision THERE ARE | The Fecal
TAS | NIGAM | CORPORATION taken at the 04 Coliform
SASARAM Department level | APPLICATION | (MPN/100MI)
to construct STP OF found in
at Nagar Nigam HOTELS/DHA | lanuary 2024
SASARAM, RMSHALA/AS | river sone at
NAGAR NOKHA 5.7 MLD As per decision HRAMS nasriganj dam
PARISHA taken at the OPERATING rohtas 3300,
D Department level | WITHVALID | river sone at
to construct STP CTE/CTOs OF | road bridge
at Nagar parishad | THIS BOARD. | dehri on sone
nokha , | rohtas 4900
river sone at
There is no any sewage banjari near
DEHRI 13.8 MLD treatment plan (STP) at nagar | As per decision sun temple
DALMIYANAG parishad nokha, urban taken at the kalyanpur
AR department and housing Department level rohtas 3300
department (UDHD) has not | to construct STP and river sone
Identified nagar parishad at Nagar parishad atindrapuri
nokha for construction of STP. | DEHRI dam dehri on
DALMIYANAGAR sone rohtas
BIKARAMGAN | 6.67 MLD As per decision 3300
] taken at the respectively.
Department level
to construct STP
at Nagar Parishad
BIKARAMGAN],
NAGAR NASRIGANI 1.7 MLD As per decision
PANCHYA taken at the
Department level
T to construct STP
at Nagar
PANCHAYAT
NASRIGANJ.
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CEDIATH 134 0ALD A pet défmh‘mk i

taken al the
Depattment leyel
to construc 519
it Hapar
PAHCHAYAL
FOAINH

CARAKAT 1057 mip A per decsion
tiken al the
Department level

to construct 519

? at Napar
PANCHAYAY
KARAKAT, 4
g DIHARA 2.5 MLD As per declsion

taken a3t the
Departmoent level
to construct TP
at Nagoar
PANCHAYAT
DINARA,
KOCHAS 3.5 MLD As per declslon
taken at the
Department level
to construct STP
al Nagar
PANCHAYAT
DINARA

ROHTAS 2.5 MLD As per declslon
taken at the
Department level
to construct STP
at Nagar
PANCHAYAT
ROHTAS

CHENARI 2.5 MLD As per decision
taken at the
Department level
to construct STP

at Nagar
PANCHAYAT
CHENARI
DEPART | QIVIL 50 KG N/A
MENT SURGEON
2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL
5.Ho, { | a [b | ¢ | d e I
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Per Day Quantity The gap Legaty wasle Phes mannes of | Catrent datins of
genetation of volid treatimen | and the thne utilizatinn of it of solid wasts
of solid waste tolsalid | bound planta | the teeated wilth refarendi tn
warte I LY | teated per | wasle Ueal fogaty veasto vl | Jocatlon
thay In UL waste A refarty
atispg ont of
temediation
of lepacy
- wital e
coil | NAGAR | MUNICIPAL | BG.6O TPD | 46510 | 8196 ALLLEGACY [ TAND HILLNG | Land 15 not avallable for
LA HIGAM | COMMISNO TPl WASTE WIIL fandfit site in the
R SASARAM NE DISPOSED munlcipal cotporation
N ONL YUAR sasanim. A requistion
has been sent Lo the
department for this
presontly parbage Is
heing temporarlly
dumped in private land
with the consunt of the
; land owner.
HOKHA 6.07TPD 1.OTPD 50TPD 0 ON DUMP ON DUMP SITE
SITE
HAGAR | DEHRI 1.07PD 5TPD AATPD | 250-3.00 TON | ON DUMP FUNCTIONAL VILL-
pARISH | DALMIYANA APPROX 1 SITE SHANKARPUR PO-
AD GAR YEAR DERHRI, ROHTAS , BIHAR
BIKRAMGAN | 17 TPD 10TPD 7TPD 0 ON DUMP GHUSIYA KALA
J SITE BIKARAMGAN!
HNASRIGAN) 6.23TPD 57TPD 573 TPD | ON DUMP ON DUMP NASRIGAN]J NAGAR
3 SITE SITE PANCHYAT WARD NO-2
KOATH 8.077TPD 0.27PD 7.877TPD | O ON DUMP N/A
SITE
KARAKAT 47TPD 0 0 0 ON DUMP NAGAR PANCHAYAT
NAGAR SITE KARAKAT WARD NO 7
PANCH DIHARA 5.10 TPD 0TPD 5.107TPD | 0 g;lEDUMP ON DUMP SITE
AIAT I OCHAS £937PD | 3.557PD | 2377PD | 0 ON DUMP ON DUMP SITE
SITE
ROHTAS 2.5TPD 0TPD 2.57TPD 0 ON DUMP ON DUMP SITE
SITE
CHENARI 2.57TPD 07PD 257PD |0 ON DUMP ON DUMP SITE
SITE
CVIL | H/A MN/A N/A N/A 0 ON DUMP ON DUMP SITE
SURGE SITE
Ol
ROHTA
5
3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE
s.Ho. a , b
e Data Total per day generation of C&D waste The detalls of plant established for
within the ULB the treatment of C&D waste
. Including the exlsting capacity and
District capaclty utilization
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MUNICIPAL 1.56 7PD CED waste are sell utilized in
CORPORATION respective town ares. There is no arsy
o SASARAM plant established yet.
NOKHA C&D waste are self utilized in respective town | C &D waste are self utilized in
area, There Is no any plant established yet. respective town area. There 15 no any
plant established yet.
NAGAR DEHRI C&D waste are self utilized in respective town | C &D waste are self utilized in
FARISHAD DALMIYANGAR | area. There Is no any plant established yet. respective town area. There 15 no any
plant established yet.
BIKRAMGAN! C&D waste are self utilized in respective town | C &D waste are self utilized In
area. There is no any plant established yet. respective town area. There is no any
plant established yet.
NAGAR NASRIGANI C&D waste are self utilized in respective town | C&D waste are self utilized in
PANCHAYAT area. There is no any plant established yet. respective town area. There is no any
plant established yet.
KOATH CE&D waste are self utilized in respective town | C &D waste are self utilized in
area. There is no any plant established yet. respective town area. There is no any
plant established yet.

KARAKAT 0.5TPD C &D waste are self utilized in
respective town area. There is no any
plant established yet.

DINARA C &D waste are self utilized in respective town | C &D waste are self utilized in

area. There is no any plant established yet. respective town area. There is no any
plant established yet.

KOCHAS C&D waste are self utilized in respective town | C &D waste are self utilized in

area. There is no any plant established yet. respective town area. There is no any
plant established yet.

ROHTAS C &D waste are self utilized in respective town | C&D waste are self utilized in

area. There is no any plant established yet. respective town area. There is no any
plant established yet.

CHENARI C &D waste are self utilized in respective town | C&D waste are self utilized in

area. There is no any plant established yet. respective town area. There is no any
plant established yet.
DEPARTMENT | CIVIL C &D waste are self utilized in respective town | C &D waste are self utilized in

SURGEON area. There is no any plant established yet. respective town area. There is no any

v plant established yet,

4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. a b ¢ D E
Data Number of industrial Total The The The per
unit discharging their daily manner | discharge | day
| effluent genera | of effluent generation
treated/untreated in tion of | treatme | analysis | of
river Ganga and its such nt of the | from industrial
tributaries and details | industr | industri | CETP an solid waste
of defaulting industrial | ial al waste | ETP and
units waste | so treating manner of
District within | generat | the its
the ed industrial | treatment
Distric waste and
t from disposal in
each the District
autlet
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{NAGAR NIGAM | MUNICIPAL The Industrles  having
CORPORATION potential  wastewater
SASARAM generation  of  Rohtas
T NOKHA district includes Parboll
NAGAR DEHRI rice  mill, Dalry, and
PARISHAD | DALMIYANGAR Automabile  servicing
BIKRAMGAN] centre, There Is no There  Is
NASRIGAN) discharge from aforesald not
KOATH industries into  Ganga technically
KARAKAT river and its tributarles. feasible
NAGAR DINARA Bihar  State  Pollution for
PANCHAYAT = —ere Control  Board  has Instaflatio
ROHTAS identified a total of 78 gommonOf
CHENARI ,Grgssly P°('g’“”)g Effluent
ndustries Pls),
DEPARTMENT | CIVIL SURGEON including 01 units namely ‘gea;ment
a) M/S Rohtas dalry, in Czli:’q'P) s
Patna district. ihere ils :o
The Central - Pollution significant
Control Board has number of
identified the Technical Total industries
institute as Third Party B50KLD situated in
Agen?y (TPA) ff)r the (approx Al | Industrial | Only boiler
surprise  inspection  of ) aforesaid area of | ash
GPIs units located In Waste units Rohtas generated
dirrerent districts of Bihar water have district. from these
every year for ensuring genera installed There s | units, which
envuro'nmental tions Effluent no CETP | is used for
compliance. All GP!s have Treatmen , -
. from installed in | filling  low
installed Effluent these t plant Patna Iying areas
Treatment Plant (ETP) for industri (ETP) district. )
treatment and disposal of e Paper
their effluent. ’ recycler
The GPls located in hacsy
Rohtas district  (Dairy,
Beverages) have Effluent ;::)opted
Trestment Plant (ETP) Liquid
The treated effluent is Dic;char e
used for (ZLD) &
horticulture/agriculture/g
ardening purpose. No sys{em by
water is discharge into haymg
any water body. suitable
The GPis located in treatment
Rohtas district (Paper mill and .
recycler) have Effluent recycling
Treatment Plant  (ETP) of treated
Distillery has adopted effluent.).
Zero Liquid
Discharge{ZLD) system by
having suitable treatment
and recyling of treated
effluent,
5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE
| b

[ S.No.

|

| a
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AT e foad g
E ne ’135 b(‘i’ﬁ e \.:; PRI r e — -
demarcated ang the extent pf 36: details of direct disthatge of pollgtant, by |
. encroachment on the flogg plain | 4 »dm;mmhm b the dide of the £ e Carig
e _tone in the Distyicy Andits tnbutaries in the Gistriet
f !éié}m MUNICIPAL I
| KIGAM CORPORATION T
; SASARAM
[ NAGAR NOKHA
| PARISHAD
; DEHRI
i DALMIYANAGAR
BIKRAMGAN)
AR
:ﬂ?CHAYAT NASRIGANS 1 ¢ i
" Ag_“;;é‘:‘”zo"daled report of water resource department (Y/RD] godt. of bikar,
KOATH ) NHEX}JRE ~tFlood plain zone for the rothtas district bas not been
en:arcat'ed Hence 'd‘f""ﬁ@ﬁOﬂ/ listening of encroachers within flond plain ne i
KARAKAT not possible, Sc‘> the direct discharge of pollutans by the encrozchers by the side ¢f
the river ganga and its tributaries in the Rohtas District in 1414,
DINARA
KOCHAS
ROHTAS
CHENARI!
DEPARTMER,
T / CIVIL SURGEON

6. CATEGORY: BIO-MEDICAL WASTE

S.No. F] b
Data | The per day total | The manner of its treatment and disposal
generation of bio
medical waste in the
District District
NAGAR MUNICIPAL 57.26 Bio-Medical Waste generated from
NIGAM CORPORATION different Health Care Facilities (HCFs) are
SASARAM collected, treated and disposed through
NOKHA Common Bio-Medical Waste Treatment
NAGAR DEHRI Facilities (CBWTF) and #/s Indira Gandhi
PARISHAD | DALMIYANAGAR Institute of Medical Science, Sheikhpura,
ROHTAS BIKRAMIGAN/ patna-20, Operated by M/5 Sangam
NASRIGAN) PMediserv Pvt. Ltd.
KDATH
KARAKAY
NAGAR DINARA
PANCHAYAT KOCHAS
ROHTAS
CHENARI
CiVIL SURGEON
DEPARTMENT ROHTAS
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ATEGORY: MINING
7

B MWMHMM ]
a s

Data | Number of cases registered within 2 year against llegal mining In the bed of |
flood plains of river Ganga and its tributaries and details of enforcement of

mining policy of State and Enforcement & Monitoring Guidelines for Sand

Mining (EMGSM-2020) and Sustainable Sand Mining Management
Guidelines 2016

District

Assistant director khan and bhutatva vibhag rohtas sasaram vide her letter
no 645 date 15-04-2024 reported that in the period of April 2023 to march
Rohtas 2024 total 1021 raids has been conducted, 311 FIR have been lodged, 95

have been Arrest made and 694 Vehicles seized . Total Rpcovery amount
1118.59 lakhs, r

RIBTTE, RIRM |
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e TeErr, TR RYR IR forerey, WSTHH IYR
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ge 229

9 : ) . )
AT NGT, 718 RReell % grav 0.4, No- 200 /2014 U5 w1 HEAT A ARG WY 9 o B WAy ¥ N fasra UE arery fammr, e
T FUE F STy R & wft v Ferl w@ 96iite ew R @ ara wRRheet o7 gefhd gide |

1. CATEGORY: SEWAGE

S.No. a | b c d e Ls g
Data | Per Day Quantity of | Capacity and Quantity of | Time-bound Details of the hostel, Dharmshala Water quantity in
AN Generaticn of | sewage utilization discharged plan to meet and ashram operating without river and its
sewage in | treatment thereof and treated the gap, if any, | proper consent and discharzging tributariesin
,,/ each perday mode of sewage irom | generation & | untreated effluent and the acten districts/town in
city/town city/town disposalin each | eachSTP treatment of taken against them terms of faecel
| with the ULB | wise city/town sewage coliform
A (MPN/100m])
District
| AN
Muzaffarpur | Muzaffarpur 0 : Under 0 57.5 MLD As Per BSPCB There are 55 As Per BSPCB
, Municipal 58.86 MLD Construction (To be applications of {samples collected
“ Corporation - completed by | hotels/dharmshala/ashrams on} 1 As Per BSPCB
December operating with valid CTE/CTOs of 1. 22/01/24
| 2024} ROANDAR AT
REWAGHAT,
MUZAFFARPUR:
17000 (MPN/100m
2. 24/01/24
RIVER BURHI
GANDAK AT
AKHARAGHAT,
MUZAFFARPUR:
17000 (MPN/100m
" 3. 24/01/24
RIVER BURHI
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o
)
N
®
(@3]
®
GANDAK U/S rER,
BRIDGE NH NEAR
ZERO MILE,

-
L

MUZAFFARPUR:
13000 (MPN/100m
Kanti Nagar 4.7 MLD ¢ ThereisnoSTP |1 0 Mo STP Mentioned Above Mentioned Above
Parishad available in the available.
W ULB
- Motipur 5.94 MLD 0 | ThereisnoSTP 1 0 No 5TP Menticned Abov Mentioned Above
! Nagar | available inthe | available.
Parishad ULB
Sahebganj 6.2 MLD 0 tand acquisition | 0 No STP Merntioned Above Mentioned Above
Nagar is Under Process available.
Parishad
Muraul 1.3 MLD s There is no 5TP 0 Mentioned Above Mentioned Above
Nagar available in the
Panchayat ULB
Madhopur 1.2 MLD g There is no STP 0 Mo STP Mentioned Above Mentioned Above
Susta Nagar available in the available.
Panchayat L ULB
Sakra Nagar | 2.05 MLD ¢ There is no 5TP 0 No STP Mentioned Above Mentionad Above
Panchayat available in the available.
ULB
Barura] 2.92 MLD 0 There is no STP 0 Np STP Wentioned Above Mentioned Above
Magar available in the available.
: i rtznﬁw
Turki 1.83 MLD ¢ There is no STP G Mo STP Mentioned &bove Mentioned Above
Kudhani available in the available.
Nagar ULB
Parchayat
Meenapur 2.3 MLD o Thereisno STP | 0 No STP Mentioned Above fMentioned Above
Nagar available in the available.
Panchayat ULB
176 MLD G 0 No STP Mientioned Above Mentioned Above

available.
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

Page 231

land guquisition is
under process

$.No. a b c d e f
/// Per Day Quantity of = The gap Legacy waste and the | The manner of utilization of Current status of
//// generation of solid waste treatment of trme-bound plan to the treated waste as well as dumping of solid
™~ sofid waste in treated per | solid waste treat legacy waste rejects arising out of waste with
~ ULB day in ULB remediation of legacy waste reference to
~ location
////,
~
District
P Muzaffarpur Muzaffarpur 212TPD 30TPD 182TPD Approximately 2.6 Treated waste to be utilized as | Untreatad solid
Municipal Lacs MT of Legacy RDF Rejects to be sent to waste is being
; Corporation waste is stored at Landfill Site. dumped at
Rautiniva Dumpsite. . Rautiniya
RFP to treat fegacy Dumpsite which is
waste is to be floated an enclosed site
after end of General with proper
Elections 2024. boundry wall.
Complete
remediation is
plannad to be done
within one year of
tender disposal.
Kant Nagar 7.3TPD 7.3TPD ¢ Aas per SWM DPR Utilize treated waste as Bio- Disposed at
Parishad construction of fertilizer {Compost)& Rejected | Muzaffarpur Nagar
landfill site is under Inert Material is disposed Nigam landfill site.
process.
12 15.33 366 1800 metric ton and




34213

Page 232

Sahebgan] Nagar 13,412 TPD 0 13412 TPD 1100 metric ton and Utilize treated waste as Bio- Rampur
Parishad land acquisition is fertilizer (Compost)& Rejected
under process Inert Material is disposed
pMuraul Nagar 5TPD 0 STPD 0] Utilize treated waste as 8io- Atlow iand area in
Panchayat fertilizer (Compost)& Rejected | different location.
Inert Material is disposed
Madhopur Susta 3TED DTPD 3TPD 0 Utilize treated waste as Bio- At low land area in
Nzgar Panchayat fertilizer (Compost)& Rejected | different location.
Inert Material is disposed
Sakra Nagar 32TPD 0 3.2TPD 190 metric ton and Utilize treated waste as Bio- At low tand area in
Panchayat land acquisition is fertilizer (Compost)& Rejected | different location.
under process Inert Material is disposed
Baruraj Nagar 1.35TPD 0 1.35TPD 9 Utilize treated waste as Bio- At low land area in
Parishad fertilizer {Compost)& Rejected | different location.
Inert Material is disposed
Turki Kudhani 1.127TPD ¢ 112 7PD a Utilize treated waste as Bio- Atlow land area in
Nagar Panchayat fertilizer {Compost)& Rejected | different location.
inert Material is disposed
Meenapur Nagar 5.33 TPD 0 6.337TPD 600 metric ton and Utilize treated waste as Bio- Ganjbajar South
Panchayat land acquisition is fertilizer {Compost}& Rejected
under process Inert Material is disposed
Saraiya Nagar 1.12TPD 0 1.127PD 0 Utilize treated waste as Bio- Atlow land area in
Panchayat fertilizer {Compost)& Rejected | different location.
M Inert Material is disposed
_ Department 64.4 TPD 60 TPD , 4ATPD 0

Treated at varicus SLRM

entres a
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neration

of C&D waste within the ULB

|

The details of plant established for the treatment of C&D waste
including the existing capacity and capacity uf ization

ruzaffarpur

Muzaffarpur Municipal
Corporation

7.5TPD

A 50 TPD processing facility for C&D Waste is planned to be
taken up under CITIS 2.

Kang Nagar Parishad

1 TPl

C&D waste is generally used for Road Construction and other
Reconstruction activity. In future, it will be processed at
Muzaffarpur Municipal Corporation’s C&D waste treatment
facility under CITHS Programme

[»]
(3]
-4
0
)

C&D waste is generally used for Road Construction and other
pmwo:nir ction activity. In future, it will be proces ssed at
Auzaffarpur Municipal Carporation’s C&D waste treatment
facility under CITHS Programme

£20 waste is generally used for Road Construction and ather
Reconstruction activity. In future, it will be processed at
Muzaffarpur Municipal Corporation’s C&D waste treatment
facility under CITHS Programme

By g R
Miuraul Nagay

Panchayat

C&D waste is mn:n«i; used for uoma mozmﬁ\c%o: and other
Rec rmﬁawgoﬂ by In future, | i
uzaffarpur Z:Eomuﬁ muxmowm:)s C&D waste tre mﬁBm%

facility under CITHS Pregramme

Madhopur Susta Nagar

Panchavat

25 TPD

C&D waste is generally usad for Road Construction and other
Reconstruction activity. In future, it will be processed at
Muzaffarpur Municipa! Corporation’s C&D waste treatment
facility under CITIS Programme

C&D waste is generally used for Road Construction and othe
Reconstruction activity. In futurs, it will be nrocessed at
muzaffarpur Municipal Corpor oration’s C&D waste reatment
facitity under CITiIS Programme
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Baruraj Nagar Parishad 0.2 TPD , C&D waste is generally used for Road Construction and othep
Recanstruction activity. In future, it will be processed at
Muzafferpur Municipal Corporation’s C&D waste treatment
facility under CITHS Programme
| Turki Kudhani MNagar 0.1 TPD C&D waste is generally used for Road Construction and other
M Panchayat Reconstruction activity. In future, it will be processed at
Muzaffarpur Municipa! Corporation’s C&D waste treatment
, facility under CITUS Programme
m Meenapur Naga 0.3 TPD C&D waste Is generally used for Road Construction and other
Panchayat Recenstruction activity, In future, it will be processed at
Muzaffarpur Municipal Corporation’s C&D waste treatment
| facility under CITUS Programme !
Saraiya Nagar | 0.1 TPD C&D waste is generally used for Road Construction and other |
Panchayat Reconstruction activity. (n future, it will be processad at
Muzaffarpur Municipal Corporation’s C&D waste treatment
facility under CITHS Programme
Department .
4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE
| S.No. E b
/,/ Data | Number of Total daily The manner of | The discharge effluent analysis from CETP an ETP The per
/// industrial unit generation of treatment of treating the industrizl waste from each outlet day
S discharging their such industrial | the industrial genaratic
! /,./ I effluent waste within waste so
| trested/untreste the District generated industriz
in river Ganga and solid was
its tributaries and and
details of manner ¢
defaulting its
industrial units treatmer
District S and
N | disposal
N i ‘ the Distr
Muzaffarpur | Muzatta rpur | s The industries & Total 1700 @ All aforesaid e There is not technically feasible for installation of e Only
i Municipal KLD {approx.} units have Common Effiuent Treatment Plant (CETP), as there is boiler
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a

waste water
generation of
Muzaffarpur
district includes
Tannery, Parboil
rice mill, Dairy,
Distillery and
Automobile
servicing center.
There is no
discharge from
aforesaid
industries into
Ganga river and
its tributaries.
Bihar State
Puliution Control
Board has
indentified a
total of 78
Grossly Polluting
Industries (GPIs),
including 03 units
namely a) M/s
Muzaffarpur
Dalry; b) M/s
Green Leather
Industries; ¢)
M/s Saba
Tennery in
tMuzaffarpur
district.

The Central

n Control

{1 HH

Buard hias
identified the
Technical

installed
Effluent
Treatment
Plant {ETP).

no sigrificant number of industries situated in
Industrial area of Muzaffarpur district. There is no
CETP installed in Muzaffarpur district.

e Distillery Division has adopted Zero Liquid Discharge
{ZLD) system by having suitable treatment and
recycling of treated effluent.

Analysis report of Grossly Polluting Industries
{(GPIs) in Muzaffarpur district

Industry
Name

e

M/s
Muzaffarp
ur Dairy

3
(63}
w1

M/s
Green
Leather
industries

ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.
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@

institute as Third
Party Agency
{TPA) for the
surprise
inspecticn of
GPls units
focated in
different districts
o fBihar every
year for ensuring
environmental
compliance. All
GPls have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of thelr
effluent.

The GPIs located
in Muzaffarpur
district (Tannery,
Dairy) have
effluent
Treatment Plant

(o S

treated effluent
is used for
horticufture/
agriculture/
gardening
purpese. No
water is
discharge into
any water body

The GPlslocated

I Tennery

Complied
due to
nor
complian
ce of
consant
condition
s; Board
issued
legal
direction

Standard

5.5-

8.0

100

I

For
discharge
in surface

water

Pa

i

in Muzaffarpur
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distric (Distillery)
have effluent
Treatment Plant
{ETP). Distillery
has adopted Zero
Liguid Discharge
(ZLD} system by
having suitable
treatment and
recycling of
treated effluent.
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5. CATEGORY: REGULATION OF FLOCD PLAIN ZONE
['s.No. E b
/\/ ~ Data | If the flood plain zone has been demarcated | The details of direct discharge of pollutants by the encroachers by the sid
. e " and the extent of encroachment on the flood | of the river Ganga and its tr w aries in the District
_, N plain zone in the District
////
///
///
strict ///

Nuzaffarpur Muzaffarpur Municipal | Not Demarcated but buffer m?,o of 30 meters | Under the Bihar Building {Amendments) Bye-Laws. 2022 certain limitatio
Corporation is maintainad as per the guide lines. Incase have been imposed on new constructions/reconstructions in flood plain
Nagar Parishad any encroachment/ illegal constructions is area and the Muzaffarpur Municipal Corporation has taken sufficient acti
! Nagar Panchayat noticed, proper action is taken to make it far removal of unauthorized/ illegal constructions in accordance with law

| Depariment encroachment free.
! |
6. CATEGORY: BIO-MEDICAL WASTE

['S.No. a Tb

ﬂ;./f/// Data | The per day totel generation of bio | The mannerof fits treatment and disposal

///////z medical waste in the District

Distric /////
Muzaffarpur # Muzaffarpur Municipal 7427.59 kg/day Big-Medical Waste generated from different Health Care Facilities (F
Cerporation are collected, treated and disposed through Common Bin-Medic
| Magar Panchayat Treatment Facilities (CBWTF} and W/s Medicare Environmental
, Nagar Parishad Management (P] Ltd., Muzaffarpur Industrial Area, P.0.- Bela

Department

Muzaffarpur.
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S.No a
. ) Data z:ﬂwmﬁ o% cases registered within a year against illegal mining in the bad of flood plains of river Ganga and its tributaries
T ana details of enforcement of mining policy of State and Enforcement & Monit toring Guidelines for Sand Mining {EMGSM
R 2020) mga Sustainzhle Sand Mining Management Guidelines 2016
i///.,/
< - I/v//!l/l
District T
R
Muzaffarpur viunicipal Corporation

Magar Parishad
Nagar Panchayat
Department

- Total revenue from fine imposed due to illegal mining in FY, -36

In Muzaffarpur District the bed of flood plains of river Ganaa is not found, but there is Gandak, Budhi Gandak and Bagma
river. Details of the case registered within a year against illegal mining is as follows: -

FY 20z23-24

Total no. of FIR registered-17

Total Vehicle seized-289

Lo

.84 lakhs.

ng policy of state and Enforcement and Monitoring guidsiines for send mining (EMGSM-2020} AND Sustainable Sanc
ng Management Guidelines 2016 is enforced 2nd as per ﬁ;n guidelines stipulated in EMGSM-2020 & 5SMMG-2015
rict survey report is prepared for the sand mining in the district and approved by State Environment Impact

n,,m essment Authority, Biher Patna. The settlement of the mvnaama Sand Ghat is under process.

T \w W
///7@@%% mﬁg_\uyﬁ:mﬂ ,
Muzaffarpur :c:_n_vmw n@dm&goz
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* The Report in compliance of Hon’ble NGT Order dated 24.11.2023 &
Others (C.A. No. 200/2014) (LA. No. 340/2022) from Khagaria, Bihar.

1. CATEGORY: SEWAGE

15.02.2024 in the M.C. Mehta vs Union of India &

——

Page 241

S.No. a b C d e f g
Data | Per Day Quantity | Capacity Quantit | Time-bound | Details of the hostel, Water quantity in river and its
Generation of of and y of plan to dharmshala and ashram tributaries in districts/town in
sewage in each sewage | utilization | discharg | meet the Operating without proper | terms of fecal coliform
city/town with treatmen | thereof ed gap, if any, consent and discharging {(MPN/100mI)
the ULB tperday | and mode | treated | generation untreated effluent and the
city/town | of sewage | &treatment | action taken against them |
wise disposalin | from of sewage
each each
city/town | STP
District
Khagria | Nagar Parishad, 15 MLD No No No DPRis T8 WY 4 W ewar o w6 § | Samplin | Name of | Fecal
Khagaria Existing Existing Existing under g Date Monitor | Coliform
STP. STP. STP. Approval. ing | (MPN/
Location | 100ml)
Nagar Parishad, 13.28 MLD State Pollution Control 25.01.2024 River 13000 Q
Gogri Board monitoring local Burhi
level and penalty to Gandak
concern time to time. at
Nagar Panchayat | 4.489 MLD TR~ W A W& A Khagaria
Parbatta o e 21 Road
Nagar Panchayat 2.853 MLD T R A Tq St Bridge
Beldaur , T wmar 21 Before
Nagar Panchayat | R Gerad AR TR TR AFRT NS O B Conflue
Mansi i e % sl T Pt T £ nce with
TR oI ] Ganga,
Nagar Panchayat TR UHTET e TR TIRIT el W 2oy o Khagaria
Alauli WS TR & il Sl wave T
Hv T B
A AT T ellell T AfRE % 2400204 W | (afeior Frders, TS0 @R 1 e Ry 14032024 Y %@5 TR G TR, aried), mw Mwwﬁm%ﬁowoommwmwwmgo
FRUEE TEREN, TR 9ReE TR, TR e BRI Vo) ﬂz%ﬂ%&ﬂzﬁgﬁmﬂ mﬁ. rm CEEEE
Qe T eER B AR [A1E 23042004 1 gﬁ%%ﬁ%%& ached.)
BIWRT Hel™)




\%, 2. ﬁb._.mmOwﬁ MUNICIPAL SOLID WASTE DISPQOSAL
S.No. a b c d e f
Data | Per Day Quantity of The gap Legacy waste and | The manner of Current status of dumping of solid
generation of solid waste treatmentof | the time-bound utilization of the | waste with reference to location
solid waste in treated per solid waste plan to treat treated waste as
ULB day in ULB legacy waste well as rejects
arising out of
remediation of
legacy waste
District
Khagaria | Nagar Parishad, 22.4TPD A ¥ 1 2 99.5% TR URYE @Ied1 5 | TR 9ReE @feqr | Solid waste is being dumped by J
Khagaria TR Bl fordl o 2 21 ¥ foridl S5 =+ & | preparing 2 temporary dumpsite zone.
HELED The landfill site is being prepared after
TR 3 370 it is ready the garbage will be dropped
Q.u FORE e at the dump site.
AN Frmfor fdramdi
AN 2
4 Nagar Parishad, 127TPD OTPD 100% No legacy waste in | 100% Door to Local Dumping site uses for rejects and
o Gogri urban local bodies | Door Servicesin | inert materials for safe storage.
yet. all wards.
i Segregated DRY
ﬁ and WET Waste
‘ are sell to local
| recycler and
maintain
services.
Nagar Panchayat 8.835TPD FURE fie 100% TR UG WeaT ¥ | Solid Waste is ° mwoaxo%o e 3 e a8 o
Parbatta &q ,.ME%I ol o) e =8 2 being dumped by 14
s 7 21 preparing o UM 3 Bge o v o
temporary dump
zone. The landfill
site is being
Prepared after it
is ready by
garbage will be
dropped at dump
site.
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Nagar Panchayat 06 TPD FIRE T LA 100% TR qmam m,i..m,z i | Solid Waste is . TSR IS 9@ 04 |
Beldaur il ckceske T o @ g being dumped by
i 4 B preparing a
temporary dump
zone. The landfill
site is being
Prepared after it
is ready by
garbage will be
dropped at dump
site.
7 1 T 5 A i "IN
Nagar Panchayat | 09 Ton Per Day | 'R GarGd TR UaRa ﬁ_ﬂwﬂ TR ﬁmﬂm Hﬂ% ¥ m,ﬁ LEiRRRciE uﬂmﬂdj ﬂJHﬁWL ;ﬁﬁmﬂﬂwﬁ@&
Mansi T & o oM auke & | o a8 £ SN AR @) e & d80 $IK B &4 (@
R & gd | wae o o STIRE 7 fan
T P IRAE | BN B A @
P EITE | BT
e dTAREN | sfFahE |
¥ EER 5o | wRER
™ & gl _ . -
Nagar Panchayat | 06 Ton Per Day | TR UaR”W ﬂmﬁﬁam&% TR TARE I 7 | TR GOnd ade) § | TR uﬂ@ﬂ%ﬂ%ﬂﬂxwwwﬁwg
Alauli Rl iEe | dowalEd | e il | Smaie @ TR D TE0 P ) T (BT o W B
R & e | i o wata = o
2 @ Rfea fafza &1 S 2
T B PRAE | DRAT BT X
BAWEITE | WLy
7 dTaRER | dueRer ¥
Y R B | wRER e
T § | &l

@aﬁmﬁ@a&ﬁz%ﬂ%.%Qﬁiﬁi%ﬁ%ﬂumﬁﬁigﬁﬁg%_%%ﬁz‘%ﬁﬁﬁﬁﬁwﬂ%ﬁ%ﬁggﬁﬁﬁ

BRI )
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3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No. a . b
Data | Total per day generation of C&D waste within the ULB The details of plant established for the treatment of C&D waste
including the existing capacity and capacity utilization
District
Khagaria | Nagar Parishad, | TR uRwz, @ufear sarla sud! G T4 2 TR UNTE G samwta o 01 o gt
Khagaria
Nagar Parishad, | 01-02 TPD, Used by locally household and sell out for plot filling | No need of any plant for further processing. The C&D materials
Gogri materials. has locally used and consume.
Nagar 0.25 Ton (TR JaRK WE & 3faa) C& D% & BIs A Wic WG Ta1 54T T4 &
Panchayat :
Parbatta
Nagar 0.25 Ton (TR UG delaR & i) C&D P T&d 15 W @ie Y 78 fbay T &
Panchayat
Beldaur
Nagar TR I AR A C&D Bl FUTH WM ®R W 6T O & | TR G0 A6 H C&D 3T FueH ©IRR &R © a9
Panchayat
Mansi
Nagar TR GEAG dellel § C&D B FUCH WM ®R R R W 3 TR UGRR 3fellel § C&D BT NUer ®Rg %] R 15497 9 3
Panchavat Alauli
Road Y WHed, GSd i mﬂm mﬂ\w@ﬂ. mﬂj T Rl P Construction 3 ¥w1 Low & ® Scraping Demolition &1 W@l 2| 368
Construction TER & Materials 8¢ € Serviceahle & Unserviceable. Serviceable Materials @ Road Work § T I & forar o € v
Department, Unserviceable Materials @1 Road @ %of ¥ Sval av Rmy o 2| T 7R % Solid Waste & v Treatment Plant @ aiqersd
Road Division, &
Khagaria

(Frdurers waIReR), R uRee, T TR GO A e a1 aies
gﬁﬁﬂvﬁﬁﬁamﬁ.égaﬁﬁnﬁm,%ﬁﬁasmg

14032024 B BT )

A% 24042004 W e valter, a7 qRw AT, TR SR g

U AR o1 oRieH e 2300204 B
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0
N
4. CATEGQRY: INDUSTRIAL EFFLUENT DISCHARGE %u
S.No. a b IS d e DnnlH
Data | Number of industrial unit Total daily The manner of The discharge effluent The per day generation
discharging their effluent generation of such treatment of the analysis from CETP an ETP of industrial solid waste
treated/untreated in river industrial waste industrial waste so treating the industrial waste | and manner of its
Ganga and its tributaries within the District generated from each outlet treatment and disposal
and details of defaulting in the District
industrial units
District
Khagaria Bihar State e Theindustries e Total 50 KLD e All aforesaid ® Thereis not s Only boiler ash
Pollution having potential {approx) units have technically feasible generated from
Control waste water waste water installed for installation of these units,
Board, generation of generations Effluent Common Effluent which is used
Patna Khagaria district from these Treatment Treatment Plant for filling low
includes Parboil rice industries. Plant (ETP). {CETP), as there is lying areas.
mill, Dairy and no significant
Automobile number of
servicing centre. industries situated
There is no in Industrial area of
discharge from Khagaria district.
aforesaid industries There is no any CETP
into Ganga river and installed in Khagaria
its tributaries. district.
e Bihar State Pollution e There are no any
Control Board has GPls in Khagaria
identified a total of district, hence
78 Grossly Polluting effluent quality
Industries (GPIs). report is not
applicable.
e Thereis noany GPis
in Khagaria district.
(As per report of BSPCB Memo No. 841, Dt. 20.04.2024 is attached.)
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. a b
Data | If the flood plain zone has been demarcated and the extent of | The details of direct discharge of pollutants by the mnn_‘omnj.mﬁm
encroachment on the flood plain zone in the District by the side of the river Ganga and its tributaries in the District
District
Khagaria Water
Resource The Status Report of Flood Plain Zoning in the state of Bihar in matter of OA 200/2014 M. C. Mehta VS Union of india & Others
Department, | provided by Water Resource Department, Government of Bihar is attached.
Bihar
6. CATEGORY: BIO-MEDICAL WASTE
S.No. E b
Data | The per day total generation | The manner of its treatment and disposal
of bio medical waste in the
District
District
Khagaria Bihar State 155.32 Kg. io- i : T
g bollution g m_oa 7\%9&_, Waste generated from different Health Care Facilities (HCFs) are collected, treated
and disposed through Common Bio-Medical Waste Treatment Facilities (CBWTF) and M/s

Control

Board, Patna

wﬂ:mﬂm% Waste Management (P) Ltd., Hanuman Ghat Road, Jawaharlal Nehru Medical College,
agalpur.

(As per report of BSPCB Memo No. 841, Dt. 20.04.2024 is attached.)
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7. CATEGORY: MINING

S.No. a
Data | Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and its tributaries
and details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines for Sand Mining (EMGSM-
2020) and Sustainable Sand Mining Management Guidelines 2016

District ULB Block

Khagaria | Nagar TR URTE W T Y G IRaE U4 YR & 005 Rl 99 2023-24 ¥ 9 2023 © A 2024 G | @edl Reelie 3oy
Parishad Khagaria | oo yrRiff@ 08 T IRGE T RV B
Khagaria ” ooz e 9 200324
Nagar TR GREE MR S o9 o URaE T4 WSl O faeg 1K 99 202324 F 3t 2023 @ TG 2024 0| w2023 ® T 2024 75
Parishad Gogri o wrRIfE 0 B TR 9 30, o]
Gogri : R s o ' CFT 1600, fdl CFT
Nagar Mansi TR YT A A A9 T UNAe U4 HeRT $ (0%g o a9 2023-24 % 30) 2023 © AT 2004 5% 7R
Panchayat el MAAE 03 2935, TR CFT
Mansi ® 1100 ¥ f&ar Ty
Nagar Alauli TR UERG Fellell AT 39 T URIET U9 RV B [q0g [aviid aY 202324 T AT 2023 § WY 2004 G0
Panchayat G TR 02 ‘
Alauli
Nagar Parbatta | TR YT Wl 3fTd H T URTE U4 HORV & [0%g i T8 2023-24 % a0 2023 § 9 202 7
Panchayat Gl TS 00
Parbatta
Nagar Beldaur | 7Y UaTd e I 30 W URIE U4 HoRTT & ovg 10Ut 1% 202324 B 90 2023 & W 2074 o0
Panchayat G It 00
Beldaur

Chautham

%ﬁﬁmaﬂaﬁm%%ﬁﬁgag%ﬁM%wakm%mmswﬁﬁmokmmﬁm
w05

(FErre e ~¥e- W AR o e G o S T 2404204 B BRI )
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The Report in compliance of Hon'ble NGT Orde

34230

¢ dated 24.11,2023, 05.12.2023 & 19.02.2024 in the M.C,

Mehta vs Union of india & Ors (0.A. No. 200/2014) (1.A. No. 340/2022) from Katihar, Bihar.

1. CATEGORY: SEWAGE

S.No. 3 B8 C d e f g8
Per Quantity | Capacity | Quant Time- bound plan | Details of the Water quantity in river and its tributaries in
Data | Day of and ity of to meet the gap, if | hostel, dharmshala districts/town in terms of fecal coliform
Gener | sewage | utilizatio | discharg | any, generation & | and ashram {MPN/100mt)
ation | treatme | nthereof | ed treatment of operating without
of nt per and treated | sewage proper consent and
sewag | day mode of | sewage discharging
ein city/tow | disposal | from untreated effluent
each n wise in each each and the action taken
city/to city/town | STP against
District wn them
with
the
uLs
Katihar | Nagar Nigam, 0.02 ESTP is not available. Bio DPR under Namami | There are 09
Katihar MLD Remediation of sewage in drain [Gange programme | applications of
is treated in Vivekanand colony s sent for approval hotels/dharmshala/as{ Sampling Na"_m (?f fecal Coliform
Nala. hrams operating with |  Date MLO“"IJ_”"g {(MPN/100ml)
Nagar 0.0048 0.0048MLD 2 Bio OMLD |DPR under Namami | Valid CTE/CTOs of this R,V(;;aK‘ggH(
panchyat, MLD Remediatio Gange programmed Board. 24/01/ AT KURSHELA 35000
Manihari ] in is Equation 2024 AT KATIHAR
process
Nagar 0.0042 0.0042 MLD{1 Bio OMLD  DPR under Namami
Panchayat MLD Remediatio Gange programmed
Amdabad n is Under Process
Nagar 0.0028 10.0028 Newly formed ULB PR under Namami
Panchayat, MLD MLD ange programmed
Barari is Under Process
1jpPage
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Nagar 3.9 MLD | FSTP is not available BM 2.0 action plan
Panchayat, ttached
Barsoi F
Nagar 2.16 Nagar No, STP. Till Now iAs per the decision
Panchayat, MLD Panchayat {Urban Development itaken at the
Balrampur Balrampur fand Housing department level to
is a newly [Department has not [construct STP
created  lidentified Nagar
ULB. There [Panchayat Balrampur
is no for construction of STP
treatment
plant yet.
Nagar 1.9 MLD [FSTP is not available Not available due to
Panchayat, newly formed ULB
Kursela
Nagar 0.324  [FSTP is not available. Bio Not available due to
Panchayat, MLD remediation treatment of drain  jnewly formed ULB.
Korha water (Main Bazar Nala Gerabari)
District water There is no[There is nojMarch 2025 all
and santitaion .14 0.09 any STP lany STP  [Greywater
committee MLD  IMLD plant blant aenerated in Rural
(DWSC), Katihar situated in Isituated in area ls treated
Rural area. [Rural area Narlous waste water

treatment
techniques such
wsp

ZIWPage
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

S.No. a B c D e F
Data | Per Day Quantity The gap Legacy waste and the The manner of Current status of dumping of
generatio | of  solid treatment of | time- bound plan to treat | utilization of the treated | solid waste with reference to
nofsolid | waste solid waste | legacy waste waste aswell as rejects | location
waste in treated arising out of
uLs per day in remediation of legacy
uLs waste
District .
Katihar | Nagar 114.53 TPD {1.5TPD 113.03 Tones | Total legacy waste-157242 Bio Remediation using Udama Rahika word no. 45
Nigam, tones and vilas garbage  lcomposting method is
Katihar management pvt ltd work fnctional for unit and
Z;:i;;;ﬂgf‘;‘:‘:i:; hound lanother one unit is under
till June 2025 construction
Nagar 14.37 TPD {1437 TPD Zero as per day| Legacy waste already Selection of agency for  [Dumping area available in
Panchayat, lgenerated=per | treated. No legacy waste  [RDF (Reusable Derived Nagar panchayat Manihari
Manihari day treated reported. MRF plant Fuel} is in progress, \Ward No-05
installed
Nagar 10.35 TPD [10.35TPD Zero as per day| Legacy waste already Selection of agency for  [Dumping area available in
Panchayat, generated=per | treated. No legacy waste  |RDF (Reusable Derived Nagar panchayat Amdabad
Amdabad day treated reported. MRF plant Fuel) is in progress Ward No-09
installed
Nagar 6.2 TPD Zero, New ULB 6,2 TPD New ULB process for MRF [Selection of agency for  [Dumping area available in
Panchayat, Is Underway RDF (Reusable Derived  [Nagar panchayat Amdabad
Barari Fuel) is in progress Ward No-07

s

3
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glagar: 11TPD Zero, . 117PD .| Thereis no legacywaste  [There is no treatment Dumping area available in
anc| layat, Establishment present in the Nagar plant  [Nagar Panchayat barsoi
Barsoi of processing Panchaya Barsoi ward no 03

plant inunder Area,

process.
Nagar 5 TPD Zero, Nagar 5 TPD IThere is no legacy waste Nagar Panchayat Dumping area in ward no -
Panchayat, Panchayat present in the Nagar Balrampur is a newly 06
Balrampur Balrampur is a Panchayat Balrampur Area. kreated ULB,

newly created There is no treatment

ULB. plant.

Establishment
of processing
plant in under

process.
Nagar 13 TPD Processing 3 TPD There is no legacy waste There is treatment Plant  [Open Dumping in ward no
Panchayat, plant is not present in the Nagar 02
Korha lavaiblable Panchayat Korha, Area.
Nagar 3.2 TPD Processing There is no legacy waste There is no treatment Trenching dumping in away
Panchayat, plantisnot [3.2 TPD present in the Nagar Plant from city.
Kursela avaiblable panchayat Kursefa

Area.
District 60kg 36kg 24kg In Rural areas there is no | In Rural areas there is no fin Present time in Rural Area
water and big leagacy waste big leagacy waste solid waste collect to all
Sanitation dumping site dumping site household in Segregrted
committee manner That is Dry and wet
{(D.W.5.0), waste all collected waste come
Katihar in to waste Processing Unit
situated in every GP in the

district in WPU all waste
segregated in on nature such
as biodegrable waste,Recycle
waste and inert waste all
biodegradable waste used in

%% . g/_ e ] “alpage
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making composting,recycle
\waste sale recycle for further
used and all inert waste used in
landfill,
3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE
S.No. A B
The details of plant established for the treatment of C&D waste

Data | Total per day generation of C&D waste within
including the existing capacity and capacity utilization .

the ULB

District
Katihar Nagar Nigam, 05 TPD Plant is on the verge of completion. self-utilization by ULB.

Katihar

Nagar Panchayat, 0.53 TPD (As per guideline of S8M2.0) Construction & Demolition waste generated is

Manihari lself-utitized by generator for Landfilling.

Nagar 0.4 TPD Construction & Demolition waste generatedis

panchayat, (As per guideline of $BM2.0) self-utilized by generator for Landfilling.

Amdabad

Construction & Demolition waste generated is seif-utilized by generator

Nagar Panchayat, 0.2 TPD

Barari *l{As per guideline of SBM2.0) for Landfilling.

Construction & Demalition waste generated is self-utilized by generator

Nagar Panchayat, 0.53TPD
for Landfilling.

Barsol (As per guideline of $8M2.0)

Nagar Panchayat, k4.5 TPD

Balrampur

No any Plant, Construction & Demolition waste generated is self-utilized
by generator. J

I
Nagar Panchayat, 0.14 TPD Construction & Demolition waste generatedis self-utilized by the ULB.

korha

T @}Xw/ % 5|Page
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Barsol, Katihar.

Nagar Panchayat, Construction & Demolition waste generated s self-utilized by generator
kursela 0.15 TPD

District waterand |4t STPD In Rural area all C& D waste is used in filing of Low Land areas.
sanitation

committee

{DWSC), Katihar

LAE.O-02 (i} Construction and Demolition waste generated due to road construction work (either through surface
Work Division scraping or dismantling of concrete structures) are being reused logistically in the ancillary works related to Road

Construction.
Unsuitable wastes are being disposed of in nearby low-lying area complying sanitary land filling norms in accordance

with C&D Waste Management Rules 2016. The above C&D waste generated is not discharged into any water body

including Ganga & its tributaries.

(i) To check Construction dust at work place, regular water sprinkling is resorted to.

L.A.E.0-02
'Work Division, Katihar

{liy  Cc&Dwaste generated during the work is kept under cover till its final reuse or disposal.
{iv)  Other suitable measures to check against air and water pollution are being
taken up wherever and whenever needed.
g work in this division is not disposed of in any nearby water body or

{i) The waste material generated durin
any river or tributary rivers under any circumstances.
{ii) In this division, water is sprinkled on the path from time to time prevent dust particles generated during

work.
(iii) No demolition work of any kind is done by this division.

Ali work is done by this division keeping the environment in mind.

Rural work
Department,
Work division
Manihari, Katihar

(i} Construction and demolition waste generated due to road construction work (either through surface
scraping or dismantling of concrete structure) are being reused logistically in the ancillary works related to
road construction unsuitable waste are being disposed of nearby low laying area complying sanitary land
fiting norms in accordance with C&D waste Management Rules 2016. The above C&D waste generated is
not discharge Into any water body including Ganga & tributaries. .

(i) To check Construction dust at work Place, Regular water sprinkling s restored to.

(iiil) C&D waste generated during the work is kept under cover till its final reuse or disposal.

(iv) Other suitable measure to check against air and water pollution are being taken up wherever and

whenever needed.

Road Construction
Department,

(i) Demolition waste generated during road construction work is generally used for ralsing the surrounding

low land areas as per rules.

(i) The waste generated during road construction work is not disposed into any nearby water body, any river

Road Division,

STTRN
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Katihar

or tributary.

(iii) During road construction work, water Is continususly sprayed to avoid pollution.

{iv) There is no provision at the departmental level for recycling and reuse of the demolition waste generated
during road construction work.

4.CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

Control

Board, Patna

industries Into Ganga River and
its tributaries.

o Bihar State Pollution Control
Board has identified a total of
78 Grossly Polluting Industries
{GPIs).

o There is no any GPIs in Katihar
district.

Katihar district. There is no CETP
instalted in Katihar district,

¢ There are no any GPls in Katihar
district, hence effluent quality
report is not applicable,

S.No, a b
Data | Number of industrial unit Total daily The manner of The The per day
discharging their effluent generation treatment of the discharge effluent analysis from generation of
treated/untreated in river of such industrial waste CETP an ETP industrial solid
Ganga and its tributaries and industrial so generated treating the industrial waste from waste and
details of waste each outlet manner of its
defaulting industrial units within the treatment and
District disposal inthe
District
District
Katihar As per the o The industries having potential | Total 171 KLD | All aforesald units o There is not technically feasible for | Only boiler ash
Submitted waste water generation of | (approx.) have installed installation of Common Effluent | generated from
Report Of Katihar district includes Parboil | waste water Effluent Treatment Treatment Plant {CETP), as there is these units, which
Bihar State fice mill and Automobile | generations Plant (ETP), no significant number of Industries | is used for filling
botlution servicing centre, There is no from these situated in Industrial area of low lying areas.
discharge  from  aforesaid | industries.

o

7)Page
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5.CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. A B
Data | If the flood plain zone has been demarcatedand the | The details of direct discharge of poliutants by the
extent of encroachment on the flood plain zone in | encroachers by the side of the river Ganga and its tributaries
the district in the district
District
Katihar Water The Status of Flood Plain zoning in the state of Bihar in matter of OA 200/2014 M.C Mehta vs Union of india & Others
Resource provided by water Resource Department, Government of Bihar is attached and marked as Annexure |
Department,
Bihar

6.CATEGORY: BIO-MEDICAL WASTE

S.No., a B
The per day total generation | The manner of its treatment and disposal
District of bie medical waste In the
district
Katihar As per Submitted Report | 150.08 Bio-Medical Waste generated from different Health Care Facilities (HCFs)

of Bihar State Pollution
Control Board, Patna

are collected, treated and disposed through Common Bio-Medical Waste
Treatment Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd,,
Hanuman Ghat Road, Jawaharlal Nehru Medical College, Bhagalpur.

Y

b

8|Page
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7.CATEGORY: MINING
S.No. A
Data | Number of cases registered within a year against illegal mining in the bed of flood plains of river
Ganga and its tributaries and details of enforcement of mining policy of State and Enforcement &
o Monitoring Guidelines for Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management
District Guidelines 2016
Katihar District Mines Office, Total 03 Cases Registered
Katihar

District Magistrate
~cum-
Chairman,District Ganga Committee,Katihar
Bihar

9’|Page'
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Gaya Nagar Nigam

1. CATEGORY: SEWAGE
S.No. a b c d e f g
Data | Per Day | Quantity Capacity Quantity of Time-bound | Details of the | Water quantity
Generat | of sewage | and discharged | planto meet hotel, in river and its
ion of treatment | utilization treated the gap, If dharshala tributaries in
sewage | perday thereof and | sewage any, and ashram districts/town in
ineach | city/town | mode of from each generation operating terms of fecal
city/tow | wise disposalin | STP & treatment | without coliform
n with each of sewage proper (MPN/100ml)
the ULB city/town consent and
discharging
District untreated
effluent and
the action
taken against
them -
There are six
64 MLD application of
1
Gaya gz}éﬂ‘z zﬁ:;‘;shala
. prepared by
Muncipal Tﬂ,iz;,gf, 0 0 0 0 and ashram 0
Corporation | 4= operating with
o valid CTE/CTOs
of BSPCB
Tekari There is no
5.4 MLD 0 0 0 sewer linein 0 0
our Nagar
parishad
BodhGaya | 1504 STP-01
MLD 0 Capacity10 0 0 0 0
MLD
DISTRICT | shergati Action Plan
Gaya ‘ .
y 5.5 MLD 0 0 0 sent to dep. b 0
For approval :
of STP
Dabhi
0 0 0 V] 0 0 0
Khizarsarai ‘ There is no
0.8 MLD 0 0 0 sewer Line 0 0
in our Nagar
Panchayat
Fatehpur There is no
1.8 MLD 0 0 0 sewer line 0 0
in our Nagar
Panchayat
imamgan] | g5 MLD 0 0 0 0 0 0
Wazirganj There is no
sewer line
0 0
3MLD 0 0 0 in our Nagar
L Lf Panchayat
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

A SN S

at ULB
Level

S.No. a b c d e f ]
Data | Per Day Quantity The gap Legacy The manner Current status of
generation of | of solid treatment | wasteand | of utilization dumping of solid waste
solid waste in | waste of solid the time- | of the treated with reference to
uLB treated waste bound waste as well | location
perdayin _ plan to as rejects
uLB treat arising out of
legacy remediation
waste of legacy
waste
District
Gaya 500 Ton 500 Ton 0 Nil Bio Compost Naili, sadar block gaya
Muncipal RDF 24.751595008538374/
Corporation MRF, Land filt 84.98214337921685
Tekari 10.88 Ton/day 5.87 5.01 0 0 It is being dumped in
Ton/day Jon/day dumping site Kusap
pISTRICT | BodhGaya 30.09TPD 4TPD 26.09 TPD Thereis | Thereisno Naili
Gaya no legacy | treatment 24.751595008538374/
wasted | plant 84.98214337921685
present in
N.P
Badhgaya
Shergati 10.5 TON 1.5 TON 9 TON 0 Filling of Near Petrol Pump
Private land Sherghati
as per
owner’s
request
Dobhi 2TPD 0 27PD Thereis | Thereisno Demand for land for
no legacy | treatment dumping solid waste was
wasted plant sent to circle office,
presentin Dobhi
N.P Dobhi
Khizarsarai 7.01TPD 0 7.01TPD 0 Waste Ward area No 1
Fatehpur 5.2 Ton/Day 0 5.2 No time It is being dumped in
Ton/Day bound dumping site at Fulgan]
plan 0
prepared
at ULB
Level
Imamgan] 6 TON Nil 6 TON 0 0 Near Babhandih Ghat
and Vishrampur Bridge
Wazirganj 8.7 TON/Day 0 8.7 No time 0 It is being dumped in
TON/Day bound dumping site at Near
plan Warziganj College
prepared
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3.CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No a b
Data | Total per day generation of c&D waste | The details of plant established for the treatment
within the ULB of C&D waste including the existing capacity and
capacity utilization
District
Gaya Muncipal 50 Ton . . )
Corporation Plant for CND waste is In tender process with the
capacity of 100 TPD
Tekari
0 0
DISTRICT
Gaya BodhGaya Not Applicable in Nagar Parishad
Bodhgaya Not Applicable in Nagar parishad Bodhgaya
Shergati
Assessement Not done Assessement Not done
Dobhi Not Applicable in Nagar Panchayat
Dobhi Not Applicable in Nagar Panchayat Dobhi
Khizarsarai
0 0
Fatehpur No blant established for the treatment of C&D
o plant established for the treatment 0
500 Kg/Day Waste
imamganj
0.37 TON 0
Wazirganj No plant established for the treatment of C&D
500 Kg/Day P Waste
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4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. | a b c d e
Data | Number of industrial Total daily The manner | The discharge effluent analysis from CETP an ETP The per
unit discharging their generation of of treating the industrial waste from each outlet day
effluent such industrial treatment generati
treated/untreated in waste within the of the on of
river Ganga and its District industrial industrial
tributaries and details waste so solid
of defaulting industrial generated waste
units and
manner
District of its
treatmen
tand
disposal
in the
District
The industries having
potential waste water
generation of Gaya
district includes parboll
rice mill, Dairy, Bakery
and Automobile
servicing center. There
is no discharge from
aforesaid industries.
‘t'r‘itsuf:?eg: river and its There is not technically feasible for
Bihar s;ate; pollution installation of common effluent
Control Board has treatment plant (CETP), as there is no
identified a total of 78 significant number of industries situated
grossly Polluting in Industrial area of Gaya district. There is
::Slts;{r"zso(f;‘:t); no CETP installed in Gaya district.
namely
a) M/sGaya Analysis report of Grossly polluting
Dairy in Gaya All Industries (GPIs) in Gaya distiict Only
The Ce ntr::s!,t;f:'ﬁ on Total 400 KLD aforesaid boiler
DIS.- Control Board has (approx.) units have ash
| \dentified the Technical | waste water installed Genera
G institute as Third Party | generations Effluent ted
aya ’:ffp’:?:eq:?gef:t:;:‘; from these Treatmen from
Spl unitslocatedin | industries. t Plant Industr} pH BOD | TsS | Remar || these
different districts of (ETP). y (me/L) | mg/t) L ¥ units
' M/s 6.92 12 44 Compli !
Bihar every year for Gaya ed
ensuring environmental Dairy
compliance. All GPIs Standa | 5.5-9.0 | 30 100 For
have installed Effluent rd T dischar
Treatment plant (ETP) o
for treatment and surface
disposal of their L water
effluent.
The GPls located in
Gaya district {Dairy)
have Effluent Treatment
plant (ETP). The treated
effluent is used for
horticulture/
agriculture/ gardening
Purpose. No Water is
discharge into any
water body.
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

S.No. a b
Data | If the flood plain zone has | The details of direct discharge of pollutants by the
been demarcated and the | encroachers by the side of the river Ganga and its
extent of encroachment tributaries in the District
on the flood plain zone in
the District
District
DISTRICT | Gaya River Ganga is 100 to 110

km away from Gaya
district. Tributaries of river
Ganga like Falgu, Morhar,
Dardha, Mohane, paimar
etc. Flowing from Gaya
district, For redefine the
flood plain and regulatory
zones in respect of
Prevailing geographical,
hydrological and social
conditions for the state of
Bihar has been requested
by WRD. The reply is still
awaited.

6. CATEGORY: BIO-MEDICAL WASTE

S.No. a b
ata The per day total | The manner of its treatment and disposal
generation of bio medical
waste in the District
District
2146.13 Bio-Medical Waste generated from different Health
Care Facilities (HCFs) are collected, treated and
DISTRICT Gaya disposed through Common Bio-Medical Waste
Treatment Facilities (DNWTF) and M/s Synergy Waste
| Management (P)Ltd., Gaya,
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7. CATEGORY: MINING

S.No. a .
Data | Number of cases registered within a year against illegal mining in the bed of

flood plains of river Ganga and its tributaries and details of enforcement of
mining policy of State and Enforcement & Monitoring Guidelines for Sand
Mining (EMGSM-2020) and Sustainable Sand Mining Management Guidelines
2016

District

Gaya Mining 123
DISTRICT | [ artment

oA
e £ ﬁ%ﬁml
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Kachahari Chouk, Irngatlon Campus, Motihari, -
Tel/Fax- 06252-239296/ e-mall —dfomotihari@gmail.com Pin-845401
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NAGAR NIGAM, MOT

TERTY

g.02-2024 In the M.C

of Honbe NGT QOrder datac
200/ 2014 ) (L.A No-70

| 24.44.2023 & 1

[2024) form Motihari, Biha

hia vs Union of India & Ors (O.A no-
T Report

Head

f Sub Head

within the District.
(b) Quantity of sewage treated per day, cityltown wise,

(c) The number of sewage treatment plants existing
and their capacity and capacity utilization and mode

35 MLD

(a) Per day generation of sewage in each city/town
-

§TP is under construction . ..

0

of disposal in each citytown.
[(d) Quantity of discharged treated sewage from each

STP. particularly for fecal coliform.

{ STP is under construction)

STP is under conslruction

for land filling)

wage ; ,
y ‘ I(e) Time bound plan to meel the gap, if any, in
jceneration and treatment of sewage
(f) Details of Hotels, Dharamshala and Ashram
operating without proper consent and discharging 0
untreated effluent and the action taken against them,
(g) Water quality in river and its tributaries in abutting . , .
- , ity ter | iIbed
districts  /towns in terms of fecal coliform The qually Oé:i?g; ;itn\ﬂ; ¢ done
(MPN/100m1)
(a) Per day generation of Solid waste an each
city/town within the District, 58.52TPD
(b) Quantity of solid waste treated per day, in each 12 TPD
city town of the District.
pal (¢) The gap in treatment of solid waste. 46,52 TPD
asie (d) Legacy waste and the time bound plan to treat 42 TPD
al- legacy waste, |
" {(e) The manner of utilization of the treated waste as A _
well as rejects arising out of remediation of legacy After Election, tset;iizprccess will be
waste. :
(A Current status of dumping of solid waste with o
reference to location. Jarnla Plant, Ward No.-06, Motihari
. Total per day generation of C & D Waste within
dion (a) o s
' the District. 4.2TPD
on (b) The detail of plant established for the treatment of 0 -
C & D Waste including the existing capacity and | (The Generated C&D Waste is used

al

capacity utilization.
(2) Number of industrial unit discharging their effluent

treated/untreated in river Ganga and its tributaries
and detalls of defaulting industrial units.

No Major Industry is Situated in Nagar
Nigara, Motihari

(b) Total daily generation of such industrial waste

0

within the District.
(c) The manner of treatment of the industrial waste so

o

generated.

(i scanned with OKEN Scanner
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N
e G Hend Report
. The discharqe effluent analysis from the CETP 0
d!d E%p freating the industrial waste [rom each outlet.
ans & ) .
Y The per day generation of industrial sohd'waste I
itn)d manner ol its treatment and disposal in the 0
Distriel__— demarcated
(a) If the flood plain zone has been emarcale and
the extent of encroachment on the flood plain zone In 0
Reguldt®®f 4o pistrict, — - ‘
of Flacd (b) The details of direct discharge of pollutants by the | Nagar Nigam, Motihari is not Situated
Plain 0083~ |0 roachers by the side of the river Ganga and its | by the side of the river Ganga and its
|iributaries in the District. R : Tributaries.
- (a) The per day total generation of bio meqlpal waste Approx 100 Kg
in the District. ,
Bio medical Being collected and disposed by
Vaste: . ‘ Medicare Enviornmental Managerment
' (b) The manner of its treatment and dlsposa!, : Pw. Ltd. Muzaffarpur, {Common Bio-
e Medical Waste Treatment Facllities)
(a) Number of cases registered within a year against
Jilegal mining in the bed or flood plains of river Ganga
~ Jand its fributaries and details of enforcement of {
Mining:  Imining policy of State and "Enforcement & Monitoring 0

Guidelines for Sand Mining" (EMGSM-2020) and
Sustainable Sand Mining Management Guidelines

2016."

WA
Municipal Commissioner
Nagar Nigam, Motihari
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DPR for Interception and Diversion Works
followed by STP for Motihari Town
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Phone no-06252240698
Mob. 10.-9470001291

E-Mail-redmotihari@yahoo.in
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ufdeT GycTer &Y @ WaT 9/

GUT — 3TGFHT THAIB—612 [QTAh—24.04.2024

HETRI,

WWWWW@W#W?%WW AfAER erawlT
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Dismantled waste @ Serviceable Material & AT HATIIR Reused 3T @rar 3)/ WC &D PT
PR glfaT T8l faar o 2 Work Programme & Y fa9r I &

fereqrersror

o
A NP Y e
X\\ ~ })’»2/‘3\1 L ‘)
BT Sfyar
yer gHEel, ANIEr

« S
AT ?V/A
X; A

]-File-Sanjay Kumar, 2024-253
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a2

Report of compliance of Hon’ble NGT order dated 24.11.2023819.02.2024
inthe M.C Mehta vs Union of India & ORS

against illegal mining in
the bed or flood plains of
river Ganga and its
tributaries and details of
enforcement of mining
policy of state and
Enforcement and
Monitoring Guideline of
sand mining” (EMGSM-
2020) and sustainable
Sand Mining
Management Guidelines
2016”

S.L | Dept. Instruction Compliance
1 | Mining | a) Number of cases | foret ﬁ TS & GERd Al e ),
registered with a year Tee T oaRerd ¥ | Vel wog 47 @

T @ s 8 R qw‘cf?ﬁ%m

Big Wo— 215/23 f&AIH 16.02.2023, wmg'\'
o FiE 168 /23 Rl 01052023, YoBEE
ARER aF FIe Ho— 347/23 Tl 08.05.
o023, YT o Bis |0-332/23 e 18,
07.023, GIRT o @S Fo— 238/23 f&iE
05.00.2023, GARATETE AT BIS Wo— 203/23
Rt 07112023, A AREN AFT HiS
%0—12/24 1T 06.01.2024, MIRIH FAE
AT FIE o567 /24 faAld 06022024 AT
' JqFT Fie Wo-51/24 faiw—20.02.

Letter 2024/55
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Collectorate: West Champaran, Bettiah

:-06254 — 242534 (Off.) E-mail :- dm-bettiah.bih@nic.in

-06254 — 232535 (Res.)/242576 (Fax) Web - http://westchamparan.nic.in
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1. CATEGORY: SEWAGE

That the District can be split into further rows for giving the data of Panchayat, Parishad and other various departments.

284

S.No. a b ¢ d e f o
Details of the
Capacity hotel,
Per Umk Quantity .m.:m ) Quantity dharmshala and
Generati utilizatio . ashram
of of Time bound plan .
on of ] n there dischare ¢ t the It operating . N . . ..
| sewage | SCWABE | grang | CISCMArEC | 10 MECIME BAD. W iinout proper Water quantity in river and its tributaries in
District ] treatmen d treated any, generation & . . . .
ineach | o gay | modeol | age treatment of consent and district/town in terms of fecal coliform (MPN/100m
city/tow l disposal discharging
. city/tow . from each sewage
n with ice in each STP untreated
the ULB mwis city/tow effluent and the
I action taken
against them
Sampling Name of Monitoring Jocation District Fecal Coliform
date (MPN/100m})
10.01.2024 | RIVER RAMREKHA AT U/S HARINAGAR, West 92000
W. CHAMPARAN Champaran
10.01.2024 | RIVER RAMREKHA AT HARINAGAR, West 92000
W. CHAMPARAN Champaran
10.01.2024 RIVER HARHA AT BAGHA, LAURIAROCAD West 13000
. STP & 04 IPS have BRIDGE Champaran
been proposed & | ., = . | 10012024 | RIVER SIKRAHNA AT  LAURIA, West 22000
DPR for sanction is Licati P HARINAGAR ROAD BRIDGE Champaran
- under consideration wvw W\mm__gozm . _on 10012024 | RIVER SIKRAHNA LAURIA- West 28000
West ote armsnala NARKATIAGANS ROAD BRIDGE, W. | Champaran
 Champaran N.A N.A N.A N.A at Department level Jashrams CHAMPARAN P
NN (Agency BUIDCO) | o ing  with | 10012024 | RIVER  HARBORA DS AT | _ West 17000
for Municipal |~ ~TE/CTOSs NARKATIAGANJ, W. CHAMPARAN Champaran
Corporation Bettiah : 10.01.2024 | RIVER HIARBORA, u/s AT West 11000
NARKATIAGANJ, W. CHAMPARAN Champaran
10.01.2024 RIVER SIKRAHNA AT-CHANPATIYA NEAR West 17000
CHANPATIA ROAD BRIDGE, | Champaran
W.CHAMPARAN
10.01.2024 RIVER KOHRA u/s RAJGHAT West 13000
MAJHAULIA, W.CHAMPARAN Champaran
10.01.2024 RIVER KOHRA D/S NEAR RAILWAY West 17000
BRIDEGE MAJHAULIA, W. CHAMPARAN Champaran
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2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

285

SI. No. a b ¢ d e f
The manner of
Quantity of Th Legacy waste and | utilization of the treated Current status of
- Per Day Generation of solid waste ¢ gap the time bound waste as well as rejects | dumping of solid w
District . ; treatment of . . :
Solid waste in ULB treated per day . : plan to treat legacy arising out of with reference »p
. solid waste .. .
in ULB waste remediation of legacy location
waste
285 TDP (MUNICIPAL 5TPD 280 TPD Approx 200000 To be executed Approx 200000 Tones
CORPORATION Tons of legacy waste is
BETTIAH dumped at pipra
Dumping site
22 TDP (Nagar Parishad | 12 TPD 10TPD NA Land Filing Solid waste is being
Bagaha) : dumped by preparation a
temporary dump site
zone
22 TDP (Nagar Parishad | 13 TPD 20.7 TPD No Lagacy waste | No Lagacy waste Present | Near Ward No. 10
West Narkatiaganj) Present in | in Narkatiaganj MC
Champaran Narkatiganj MC
o 18 TDP (Nagar Parishad | 12TPD 6TPD NA NA NA
Ramnagar)
. 6 TDP (Nagar Panchayat | Nil 6 TPD DPR Preparation is | NA Ward No 06 Near By
Chanpatia) under Process Tirhut Canal
6 TDP (Nagar Panchayat | 0 TPD 6 TPD No Lagacy waste | No Lagacy waste Present | Near Ward no-04
Lauriya) Present in Lauriya | in Lauriya MC
MC
4.5 MLD (Nagar Panchayat | Nil Nil DPR Preparation is | NA Ward No 03 Near by
Machhargawan) under Process Canal
F:\Nishant Patel new system\NGT REPORT.docx 2
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3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S—

SL No. a
Total per day . .
District generation of C& D The a._mn:_m.cm plant a.mnm_u__m__& mm.u. the ﬁ.mmn-smga 3.. A.u%u E wast
o waste within the ULB including the existing capacity and capacity utilization
Nagar Nigam Bettiah 3.5 TPD Plant not available. Most of the C&D waste collected are being @l
) used for filing in different low land or waster logging sites.
Nagar Parishad Bagha NA NA
Nagar Parishad 0.15TPD C&D waste Generated is self-utilized by ULB
Narkatiaganj
West mema Parishad 1 Ton NA
Champaran Ramnagar
Nagar Panchayat NA NA
Chanpatia
Nagar Panchayat 0.0 TPD NA
Lauriya
Nagar Panchayat NA NA
Machhargawan
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4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

287

S.No. a b [ d e
Number of industrial unit Total daily The manner of .
discharging their effluent generation of treatment of wMW% “.mmmww%mmmﬁwwﬂ d M”_m:mm- M—MM_»M“V mMﬂMMMMo no
District treated/untreated in river Ganga and | such industrial the industrial ETP W ting the industrial £ t
its tributaries and details of waste within the waste so reating the mdaustria manner of tis trea e ¥
defaulting industrial units District generated waste from each outlet disposal in the Dist
The Industries having potential Nt &
waste water generation of West a
Champaran  district  includes . .
Sugar, Distillery, Parboil rice mill ° Mwmm_w Mowﬁ Hmwﬁmmw DI
and Automobile servicing Centre. of Common Effluent
There is no discharge from Treatment Plant
aforesaid industries into Ganga (CETP), as there is no
river and its tributaries. mmmamom% number of
Bihar State Pollution Control industries situated in
Board has identified a total of 78 All  aforesaid Industrial area of West
Grossly  Polluting Industries | Total 6000 KLD | units have Champaran  District. | Only boiler ash generated from
West (GPIs), including 03 units namely | (approx.) waste | installed 1?@3@ s 1o Omﬁw .%mm.w units SEWS s used for
Champaran a) M/S Harinagar Sugar Mills Ltd. | water Efftuent installed in  West | fillin _oém ing areas
(Distillery  division);  b)M/S | generations from | Treatment Champaran district & yineg '
Harinagar Sugar Mills Ltd; c) | these industries. | Plant (ETP). amp )
M/S HPCL Bio-Fuel Litd Distillery has adopted

Distillery Div d) M/S HPCL Bio-
Fuel Ltd Sugar Div; e) M/S
Manjhaulia Sugar Industries Pvt.
Lid. (Distillery Div.) ) M/S
Manjhalia Sugar Industries Pvt.
Ltd. (Sugar Div); g) M/S New
Swadeshi Sugar Mills, (Distillery
Division) h) M/S New Swadeshi

Zero Liquid Discharge
(ZLD) system by having
suitable treatment and
recycling of treated
effluent.

F:\Nishant Patel new system\NGT REPORT.docx




34269

Mills, (Sugar Division) in West
Champaran District.

The Central Pollution Control
Board has identified the Technical
institute as Third Party Agency
(TPA) for the surprise inspection
of GPIs units located in different
districts of Bihar every year for
ensuring environmental
compliance. All GPIs have
installed effluent treatment plant
(ETP) for treatment and disposal
of their effluent.

The GPIs located in west
Champaran district (Sugar) have
Effluent Treatment Plant (ETP).
The treated effluent is used for
horticulture/agriculture/gardening
purpose. No water is discharge
into any water body.

The GPIs located in west
Champaran district (Distillery)
have Lffluent Treatment Plant
(ETP). Distillery has adopted
Zero Liquid Discharge (ZLD)
system by having suitable
treatment and recycling of treated
effluent.

Page 288
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

o)

S.No.

a

b

District

If the flood plain zome has been
demarcated and the extent of
encroachment on the flood plain zone in

the district in the District

The details of direct discharge of pollutants by m__m
encroachers by the side of the river Ganga and its tributarj

West Champaran

NA

NA

6. CATEGORY: BIO-MEDICAL WASTE

(Al

S.No. a b
District 1—.,_5 per day total .mazmwm:.cu ..um. The manner of its treatment and disposal
bio medical waste in the District
Bio-Medical waste generated from different Health Care Facilities (HCFs) are collected, treated
West 507.02 and disposed through Common Bio-Medical Waste Treatment Facilities (CBWTF) and M/S
Champaran e Medicare Environmental Management (P) Ltd, Muzaffarpur Industrial Area, P.O.-Bela,
‘ Muzaftarpur
7. CATEGORY: MINING
S.No. a

Number of cases registered within a year against illegal mining in the bed of flood plains of river Ganga and
District its tributaries and details of enforcement of mining policy of State and Enforcement & Monitoring Guidelines

for Sand Mining (EMGSM-2020) and Sustainable Sand Mining Management Guidelines 2016.

West Champaran

Total 23 FIRs have been registered against illegal mining in the flood plains of Gandak and its tributaries. Regular
raids are being done by mining teams and a total of 30 Vehicles have been held and Rs. 9.10 lakhs fine have been

imposed/recovered.

F:\Nishant Patel new system\NGT REPORT.docx 6

|

e BEa e
uf¥gg g, afear

g




34271

BRI, 01 URue, [horeiofer

7 waries:-,. ). ).0. ..
E-méll::kishangani.ulb@gmail‘com %aias:_)\,gsﬁﬁp Q\f\ﬂx
V9eH:— gur Rierem, smowoo,
foem deifiers vd werael,
fepereraret |
Jar ¥,
wene A,

I TIETT Ud amard [amer ~ds-
ufeiomEr ferders, Aoy uf¥ieen udus Jeg, e
e - AAT NGT, a1 el & arr 0.4 No- 200/2014 vHof0 Fedr aare 9w ag
g ey @ daw H ferfe- 24.11.2023 TI 19.02.2024 @ UiRa MRy &
AR U UfGdeel IUcTeT el B aer & |
JS I o HaST WIE- BGOMS/2017/AP of SWM & SM for NGT/M6 (Part-IV) 70/UDHD/=0fr0
wd amofdo, Rerie- 04.03.2024
HETRT,
IRfF e wRies um & s # aeEiw NGT, @9 feeel @ ere 0.A No-
200/2014 THOA0 FEaT FENH NI G T 3 B Addy H fCeAi- 24.11.2023 vd Reie-
19.02.2024 & TRA ofifarsy ofifar sequeer uftdesr ffda gur & dawe &0 57 o &

AT AoAoe B YR @ o @ B

FUT W TG DI G |

310~ AT |
IEEGIR P ED

et [ ?
. 1”;}% ;»ég kel
e ot ud \

| feperetateT |
smaim- )0 Rroavo, Rerim- 26041209

nfaferi:— Mr Rishi K Awasthi, Empanelled Advocate, TG SiERIEE USIeTe] e, foreTe Gl

el TR | 1)
I\%/ b }6“1{\ LY

fepereTator |

- Ei//dipu/all letter/letter.doc2023

Page 290




34272

K BrRIET, 017 uRug, fpersate:

: LR
E-mé‘iiii'l‘(ishangani.ulb@gmail.com Tﬁ‘cﬂ‘cﬁ—‘}—f}’!é//"zﬂé)

TWeh: - HrRIUTeIE  Ueirer, U
R uRvg, fRereier |

ar #,
@ uaTiérsTd,
feporeratet |

Ty AT NGT, o8 Reelt 3 @™ 0A No- 20072014 waoddio Fzar a=mer omed og
T 3 B oWy F Reie- 24.11.2023 U 19.02.2024 T URT amder &
AR 3refuTcTel Uicdeer Iueel dea & Fae 3|

AT BGCMS/2017/AP of SWM & SM for NGT/46 (Part-1V) 70/UDHD, Refieb- 04.03.2024

HETT,

U s Unifte o B ames # NGT @ wdRm oftdarrsy efeare
sigurerel vicrdes fafgq wow @ TuR BT sw ww @ W deww we ORE @ oom @ R
ATET Farel FaAfd |

Ll

SR URue, fhererarer|

E://dipu/all letter/letter.doc2023

5

Page 291




34273

The report in compliance of Hon'ble NGT Order dated 24-11-2023 & 19-02-2024 In the ML.C Mehta vs Union of India & Ors (O.A no- 200/ 2014

) form Kishanganj District, Bihar

VILLAGES

Nagar Parishad/ Panchayat

Cumulative Data of
villages in the District

adumog

under Process

S No. CATEGORY Sub Category
. Thakurganj .
. . . Babadurganj Nagar 3 B | powaldhali Nagar
Kishanganj Nagar Parishad Nagar "
Panchayat 5 Panchayat
Panchayat N

() Per day generation of sewage in each city/town within the
District. 14.5 MLD 4 MLD 2.5 MLD L7 MLD
(b) Quantity of sewage treated per day, city/town wise.

NIL NIL NiL NIL
(c) H:,m number cmwws‘uou..n.:dw...:n:n plants naﬁ.ﬂ:% uE.» their 4 STP (Total capacity 19.97MLD)
capacity and capacity utilization and mede of disposal in .y . NIL NIL NIL

N Proposed nt ditferent locarion

each city/town.
(d) Quantity of discharged treated sewage from each STP.
particularly for fecal coliforn. NIL NIL MIL NIL
(e} Time bound plan to meet the gap, if any, in generation .
and treatment of sewage DPR Approval at departrnent level is NIL NIL

() Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them.

There are 01 applications of hotels/dlrarmshala‘ashrams operating with vatid CTE/CTOs of this Board.

(2) Water quality in river and its tributaries in abutting
districts /tawns in terms of fecal coliform (MPN/I0OmI)

13000

(a) Per day generation of Solid waste an exch city/town
within the District,

46 TPD

14.26 TDP

10.23 TDP
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(b) Quantity of solid waste treated per day, in each city town
of the District. 0.4 TPD NIL NI ©NIL
=
£ {c)} The gap in treatment of solid waste.
z 45.5TPD 14.26 TDP 10.23°T0P 5.53TPD
H
g {d) Legacy waste and the time bound plan to treat legacy
2 = waste. Tender in Process N/A NIA N/A
-t
-
=
Z
e (¢) The manner of utilization of the treated waste as well as
Zz rejects arising out of remediation of legacy waste.
4 NIL NiL NiL NIL
=
(f) Current status of dumping of solid waste with reference to] 1) MRF is under construction {WARD Bagicha Chandwar Millik
. 7 Motibag E
focation- 2) Sanitary _\.MM_NM__.NWMW&HQ wall is Panchayat Boundary wall
o A construction around MRF is |Chengmari ward no-03 Ward no-04
ander construction and 30% work has under approval from
been completed (Mahesh Ratbna Rural O.,u nmnn nent
Arca) Pe "
S A (2) Total per day generation of C & D Waste within the
m w District. 0.5TPD 03TPD 03 7TPD NA
< ~
3 .w... m. (b) The detail of plant established for the treatment of C&D
z § Waste including the existing capacity and capacity i »
M 3 uiilization. € & D waste generated Js self-utilised by the generator.
T &
(a) Number of industrial unit discharging their cffluent
treated/untreated in river Ganga and its tributaries and . . - P N S .
L. N . There is no discharge froms industries wto Ganga river and its tributaries
detalls of defaulting industrial units.
£
<
= (b) Total daily generation of such industrial waste within the ! N i
o P Total 1800 KLD (approx. ) waste waler geucrations from these industries
% District. it
m
M!n (¢) The manner of treatment of the industrial waste so . -
+ B All units have instatled Effluent Treatment Plant (ETP)
EX gencrated.
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{d) The discharge efflueat analysis from the CEYP and E1TP
treating the industrisl waste from each outler.

There is not technically feasible for installation of Common Effluent Treatment Plant (CETP), s there is no significant
nuraber of industries struated in Iodustrial area of Kishanganj district. There is no CETT installed in Kishanganj district.

{e) The per day generation of industrial solid waste and
manner oF its treatment and disposal in the District.

Only boiler ash generated from these wnits, which is used for filling {ow lying areas.

(a) If the flood plain zonc has been demarcated and the
extent of encroachment on the flood plain zone in the

National Flood Plain Zoning Bill being neither implementable nor acceptable in case of Bibar. Accordingly, Hon NGT
ordered for constituting a Joint commitice of NMCG, MoJS and CPCB. MoJS. Gol has also been requested vide WRD

34275

Mining" (EMGSM-2020) und Sustainable Sand Mining
Muanagement Guidelines 2016.™

as well 35 81,233 CFT Sand have been seized.

.-mm M.l District. letter no. 156 dated 15.03.2022 to redefine the Nlood plain and regulatory zones in respect of prevailing
s S geographical. Hydrological. and social conditions of the state of Bihar as it was done in casc of river Krishna and
m 2 (b) The details of direct discharge of pollutants by the Yamuna. In this context, MeJS. Gol vide D.0 letter No. 5/032016-1'M dated 24,05.2022, again requested for
2 - encroachers by the side of the river Ganga and its tributaries implementing Flood Plain Zoning in Bihar to which reply was sent vide WRD letter no. 392 dated 01.07.2022
g in the Distriet, stating the requirement for medification of flood pluin definition and repulatory zones due to unique situation of Biliar
= state. The reply is still awaited.
=4 (a) The per day total generation of bio medical waste in the
E District 211.43 (YoHow/Red/White/Blue).
a
6 <
< (b) The manner of its treatment and disposal. Bio-Medical Waste generated fom different Health Care Facilities (HCFs) are collected, treated and disposed through
) Common Bio-Medical Waste Treatment Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman
a8 Ghat Road, Jawaharlal Netru Medical College, Bhagalpur.
(a) Number of cases registered within a2 year against illegal
mining in the bed or Nood plaiss of river Ganga and its
= q.vcgﬂaw and details cmmﬁ_.onnm.z.nm: of SuEn.m policy of In the period of April 2023 to March 2024 total 578 vaids bas been conducted, 08 FIR have beent lodged and na arvest has been made. Alse, 320 vehicles
K ES State and "Enforcement & Monitoring Guidelines for Sand
7

Executive Offjcer
Kishanganj _,_mmmv Parishad
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oy DISTRICT (ARWAL)
o oade
e 9y o NAGAR PANCHAYAT
NAGAR PARISHAD ARWAL
N KURTHA
“ a) Per day generation of sewage in each city/town and
villages within the District 7MLD 138 MLD
b) Quantity of sewage treated per day, city/town and 0 ’ 0
villages wise,
¢} The number of sewage treatment plant existing and
their capacity and capacity utilization and made of 0 1]
disposal in each city/town and villages.
d) Quantity of discharged treated sewage from each $TP, | NO STP PLANT OPERATING / HOWEVER A NEW NO STP PLANT OPERATING / HOWEVER A
particularly for fecal coliform STP HAS BEEN PROPOSED. NEW STP HAS BEEN PROPOSED.
Sewage
e) Time bound plan to meet the gap, if any, in generation 48 Months 48 Months
and treatment of sewage.
f) Details of Hotels, Dharamshala and Ashram operating There is No Applications of Hotels, Dharamshala and Ashram operating with Valied
without proper consent and discharging untreated  |CTE/CTOs of this Board.
effluent and the action taken against them. (Annexure - 01, BSPCB Report)
o . ) T2300] Sampling Date - 08/01/2024, Name OF Monitoring Location - RIVER SONE AT ARWA
dg) t\/\Iatte/rtquaht)/ 1: river afnfd |t5l tn:;}tarle(:‘r;:l/):égngn NEAR BALUGHAT {SAHAR)
istricts/towns In erms of fecal Col orm mi
e {Annexure - 01, BSPCB Report)
a) Per day generation of Solid waste (n each city/town and
villages within the District, 18,653 Ton/Day 4.48 Ton/Day
b) Quantity of solld waste treated per day, in each
city/rown and villages of the District. 01 Ton/ day 0
¢} The gap in treatment of solid waste. 17,653 Ton/Oay 4,48 Ton/Day
d the ti t
Municlpal d) Legacy waste an he time bound plan to treat legacy 1 Years 1 Years
R waste.
Solid Waste -
disposal | ©) The manner of utilization of the treated waste as well Legacy Waste has been cleared by filling in {egacy Waste has been cleared by filling
as rejects arising out of remediation of legacy waste.  |Dump Sites in Dump Sites
Currently D i solid Waste is being done] Solld W C t
f} Current status of dumping of solid waste with reference rrently bumping of So aste Is en'ng one| Solld Waste Currently DL‘JmpIng at Large
to location near barren fand in ward 23 ojha bigha barren hole nearby road in ward 10 {Ran=
' baidrabad Nagar)
The total generation of Construction & Demolition waste at oue site is to be
a) Total per day generation of C & D Waste In each Eliminated/Segregated & Clean hy the concern contractor at the site level - as reported by
Construction city/town and villages within the district, office of EXECUTIVE ENGINEER, BUILIDING CONSTRUCITON DIVISION, ARWAL.
anq {Annexure - 02, BCD Report)
Demolition
waste
b) The detall of plant established for the treatment of C &
D Waste Including the existing capacity and capacity 0
utjlization.
« The industries having potential waste water generation of Arwal district includes Parboll
fice mill and Automobile servicing centre, There is no discharge from aforesald Industries
a) Number of industrial unit discharglng their effluent  |into Ganga river and its tributaries.
treated/untreated in river Ganga and its tributarfes and |* Bihar State pollution Control Board has Identified a total of 78 Grossly Polluting
details of defaulting industrial units, Industries (GP!s).
o There Is no any GPIs in Arwal district,
{Annexure - 01, BSPCB Report)
b) Total daily generatian of such industrial waste within 1* Total 92 KLD {approx.} waste water generations from these Industries.
the District, {Annexure - 01, BSPCB Report)
Industrial
E:m”e"t ¢} The manner of treatment of the industrlal waste so {° All aforesaid units have installed Effluent Treatment Plant (ETP).
discharge generated. (Annexure - 01, BSPCB Report)
« There is not technically feasible for instaltation of Comman Effluent Treatment Plant {CETP), as
) . there is no significant number of Industries situated in Industrial area of Arwaldistrict. There Is no
d) The discharge gﬁluent‘anaiysns from the CETP and ETP CETP installed in Arwal district.
treating the industrial waste from each outiet. « There are no any GPIs in Arwal district, hence effiuent quality report is not applicable.
{Annexure - 01, BSPCB Report)
¢) The per day generation of industrial solid waste and « Only boiler ash generated from these units, which is used for filling low lying areas.
manner of its treatment and disposal in the District. {Annexure - 01, BSPCB Report)
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zone has been demarcated and the

a If the flood plain
N extent of encroachment on the flood plain zone in the s
Re?‘;:aﬂ;" Distrigt. ) As per the consolidated report of WRD, BIHAR
Ploain ;:ne: b) The details of direct discharge of pollutants by the {Annexure - 03, WRD Report)
encroachers by the side of the river Ganga and its
tributaries In the District.
a) The per day total generation of bio medical waste In the The per day total generation of bio medical waste (Public Hospital) is 13 kg
District. {Annexure - 01, BSPCB Report)
Bio medical - ; —
waste. Bio-Madical Waste generated from Giiferent Health Care FacHitles {RCFs) are collected,
. ) treated and disposed through Common Bio-Medical Waste Treatment Facilities (CBWTF)
b} The manner of its treatment and disposal. and M/s Synergy Waste Management (P) Ltd., Gaya).
{Annexure - 01, BSPCB Report]
a) Number of cases registered within a year against itlegal
‘_"i"i“g. in the bed or fload plains of river Gaf\ga andits | A per District mining office Arvral, there s no cases registered within a year against illegal
Mining: tributaries and detalls of enforcement of mining palicy of mining In the bed ar flond plains of river sone & punpun (Annexure-)
stare and "Enforcement. & Wanitoring Guidelines for Sand ..
Mining" (EMGSM-2020) and Sustainable Sand Mining {Annexure - 04, DIST. Mining Report)
wanagement Guidelines 2016.
I

NAGAR PARISHAD ARWAL

/4
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Y
| The Reoort in compliance of Hon'ble NGT Order d-ted 24.11.2023 & 05.12.2023 in the M.C. ™ ~hta vs Union of India & Ors {0.A. No.
200/2014} {L.A. No. 340/2022) from Jehanabad, Bihar.
Head | Sub Resd
Urban Bodies VILLAGES
m Nagar Parishad Nagar Panchayat m m
M Z3
i 3 2 g2
| = E Z 2 s
= S =
| = S =
{ 31 Per day generation of sewage in each city/town
and villages within the District 15 MILD 25MLD 2.7 MLD 3.2MLD 2MLD

BUIDCS has prepaired the DPR of
jehanabad sewerage network and STP.

b} Quantity of sewage reasted per day, Oty/town
y & per day, Sty/ Technical approvgal has been provided |Land has been demarcated Newty formed ULB

znd villages wise.

by CM,BUIDCO for administrative In the villages of the district, sewage are
approvat. disposed off through the utilization in
, the kitchen garden of the villagers and
& The number of sewage trestment plant existing 17 ard 67 MLD STP Plam re proposed Nagar panchayat kako is  |Soak Pits. The District Water & Saniration
a i} 3 v
and their capacity and cepacity wiilization and PR are proposedin| 4.4 een demarcated|  Newly formed U8 newly constituted ULB.AL | Committee, Jehanabad under Lotiva

present there is no TP at Swachh Bihar Abhiyan aad Swachh
kako nagar panchayat Bharat Mission (Gramin) has constructed

mode of disposal in gach city/town and villages.

o 4 Quantity of discharged treated sewage from Al present there is no 1920 Communnity Scakpit, 858 Junction
' Quantity of dis rea wage fro \ s
W_..n ) o ‘ . ' ) £ tand has been demarcated STP at Ghosi Nagar Chamber and 1759 Outiet Chamber in
E pach STP, particularly for fecal coliform. N
- panchayat the district so far.
24 Month
1 Te nd pl £ if 1
¢} Time _Huc, planto meet the gap, if any, 16 Month Newly formed ULB
generation snd treatment of sewage.
) Details of Hoels, Dharamshala and Ashram R _ There are no any
i There are two applications of
{ operaung without proper consent and discharging hotel Dharamshala Ashrams operatin At present there are no | At present there are no hotel/Dharamshala or AT present there are no hotels and
untreated effiuent and the sction taken against M R s 21 hotels and dharasmshala | hotels and dharasmshala| Ashrarmn in Nagar Panchayat dharasmshala
with vatid CTE/CTOs of this board
cherm. Kako
£) Water quality in river and its tributaries in Recently B5PCB has taken sample from Seasonal river Yamuna There is o river existing The Data is taken care by | Co-ordination being done with 8SPCB to
shutring districts / 1owns in terms of fecat coliform | Dardha River to check quality of water | Flows in Rainy Season and in the rmunicipal boundry bihar state pollution control collect water samales of rivers and
{2APN/100ml} flow rostly in remains dry board wributaries in rural areas.

2} Per day generation of Splid waste in each

Page 304

o o 61TPD 11.17PD 5.3 TPD 10.6TDP 045 TPD
city/town and villages within the District.
i
"y Cpemity of solid weste trested per day, in each 45,6 TPD 0.15TPD , R 02310
crty/iown and villages of the District
ﬁ ¢)Tha gap in of trestment of solid waste 12.27DP 10.85 TPD _ 937DP ﬂ 022 TPD
N oM
hS 0\1\«\ pﬂ\\
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YL 5 ¥
THEgRTy waste and the time bount oles e rres
legary waste,

—

Jehanabad municipal coungi! is utilizing
1 B3 acre fand for dumping of mm:mzﬁmm
solig waste In I8 junisdiction where
DIOTRESING i5 not possible due to Jack of
required tand 4.2 acre land has been
mede available i the month of Dec
2023 by district administration for SWM
purpose.Jehanabad municipal council is
developing the land and will shift all
lpgacy waste 1o the provided land for
remediation in twelve months,

A Golakpur Ghos . aere
Nagar Panchayat Ghos

newlyconstituted ULB.
For solid waste disposal
tand has been identifind
for waste processing
unit. Volume of legacy
wasle yel to be
calcylate There is no
treatrnent plant for
remediation of solid
waste in Ghosi Nagar

land has been waae
available in the musth of

Dec 2023 by distnict

administration for S\WM
purpase. Makhdumpur

Nagar panchayat combind
with Jehanabad Municipat
council is dovelaping the
Jand and will shift all legacy
waste {0 the provided Jand
for remnediation in twalve

Nagar panchayat kako is
newly constituted ULB For
Solid waste disposal fand
has been identified for
waste processing

yat to be calculsted Thers &
no treatment plant for
remediation of solid waste
in Kako Nagar Panchayat

unit.Volume of Legacy waste

Wil anqyre collaboration with Nagar

panchayat Jehananad,
makhdumpur,Golgkpur for treatment of
Legaoy waste.

Canstruction and Demolition
wasln

£} The manner of ytilization of the treated waste as cn.xnmﬁoa of treated waste 35 bio months Panchayat
wiell 3 rejects arising out of remediation of legacy fertiizer Ancavow.z and rejected waste PWMU
wasts. (inert waste} is disposed oH on
designated dumpside.
There is no dumping place in rural area.
2] Current status of dumping of solid waste with All villages are covered by segregation
. At Babhna Al i A ibi 1 - i
reference to location. t mussi 1 Barhibigha Golakpur-Ghos! shed which is baing consteucted in all
GPs
a2} Taral per day generation of C & D Waste in eath 1790 0.3 TOP 0.2 TOP 223 TP
rityfiown and villages within the District. ” ’ .

of £ & D Waste mcluding the exiSting capacity and

b} Tre detail of plam established for the trestment

capatity utilization,

€ & D waste generation self utilization by the generator

wdustrind Efluent discharge

wributaries and details of defaulting industrial units,

& Noumber of industrisl unyt discharging their
efflusnt trested/umrestied in river Ganga and jis

The industries having potential waste water generation of Jehanabad district includes Parboil rice mill and Automobile servicing centre. There is no discharge from
aforesaid industries into Ganga river and its tributaries.
= Bihar State Pollution Control Board has identified a total of 78 Grossly Polluting Industries (GPls).
» There I no any GPIs in Jehanabad gistrict.

Tots! daily peneration of such industrial waste
wrrhin the Distnot.

» Total 172 KLD (spprox.} waste water gengrations from these industries.

£ Tre marmer of restment of the industrial waste
o genetated.

» A}l aforesaid units have installed Effluent

Treatment Plant {ETP).

& The discharge effiuent analysis from the CETP
2nd £7F tremtng the industrial waste from eacn
sutet

« There is not technically feasible for installation of Common Effivent Treatment Plant {CETP), as there Is no significant number of industries situated in Industral arsa
of Jehanabad district. There is no CETP instailed in Jehanabad district.
+ There are no any GPls in Jehanabad distric, hence effluent quality report is not applicable.
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piltion of Fload Plain

%
fr

feg

{ ) The per gay generstior Jid waste
I sannet of 9 g - f : byt ’
i 2l mpnner of s Treatmert alinthe  |» Only boiler ash generated from these units, wh ar fifling tow bylng arass
Digtre? . )
2} fthe Tipod plain pone hos beer - ~reated and

the extent of encroachment oo
in the Diztnice

T pipin zone

1] The deteils of direct discharge o poltutants by
e engroachers by the tide of the river Ganga and
115 tributanies in the District.

The status repont of in compliance of Hon'ble NGT Oreire riated 24.11 2023 &£ 05.12.2023 1o the M.C. Mehta ve Union of Indix &
24072022} provided by water resource department ot of bitar, copy of the rewport attached herewith

0 A No. 200/2014] (LA, Ma.

Rigy miedicat
Waste

=} The per doy 1o1af generation of b medica’
waste i the Dstrict.

bi The manner of its Treatment and gisposal.

Big-Medical Waste generated from different Health Care Facilities {HCFs) are co
Treztment Facilities (CBWTE} and M/s Synergy Waste Management (P} Ltd., Gaya.

llected, treated and disposed through Common Big-Aedical Waste

Mining

21 Number of cases registered within 3 year against
iltegal mining in the bed or fiood plainsof river
Ganga and its seibutaries and details of
enforcement of mining policy of State and
“Enforcement & Monitoring Guidelines for Sand

The Mineraf Development Officer, Jehanabad vide he
13, FiR registered-13, illegal sand mining in CFT-21431, Fine against illegal sand mining23.34 lac.

Mining” {EMIESM-2020} nd Sustainable Sand
Mining Managemen] Guidelnes 2016,

r letter no. 348 dated: 22.04.2024 reparted that in the period of April to March 2024.1flegal mining-

B
\ Dy. Dev. Commissioner
%,\3 & Jehanabad

KN
a™

Dig

A

lehanabad
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The Report in compluance of Hon'ble NGT Order dated
24.11. 2023, 05.12.2023 & 19.02.2024 in the M.C. Mehta vs
Union of India & Ors (0.A. No. 200/2014) (.A. No. 340/2022)
from Vaishali, Bihar.

1. CATEGORY: SEWAGE

b c T 4 T e

S.No. a - f . B
Data | Per Day Quantit | Capacity | Quant | Time-bound | Details of the Water
Generation of y of and ity of | planto hostels, quantity in
sewage ineach | sewage | utilizatio discha | meet the’ dharmshala and | river and its
city/town with | treatm | nthereof | rged | gap,ifany, | ashram - tributaries in
the ULB ent per | and treate | generation operating districts/town
" day modeof | d- & treatment | without proper | in terms of
city/to | disposal | sewag | of sewage- | consentand fecal cotiform
wn ineach |e discharging (MPN/100ml)
wise . city/town | from untreated |
District each effluent and the
A STP action taken
against them
Vaishali | Nagar . » .
Parishad | 59 mLD 22 MLD STP Work is progress which is likely
Hajipur > to complete by the end of 2024
Nagar There is no STP however
Parishad | 6 MLD identification for land of STP | 48 Months ,
, Lalganj is being progressed. ‘ Dated-
Nagar (For making sewage a 24.01.2024
Parishad proposal has been taken by- | There are 01 Rever Gandak
. the samanya board and | applications of | 3703
Mahnar 6.70 MLD | letter f<.3rthe amount has 48 Months | hotels/dharmsh - E‘Iri.c.ige, u/s
, been given to the B ala/ashrams ajipur,
department aftér getting operating with | Vaishali
allotment work will be done - valid CTE/CTOs (Border of
L to make sewage system.) of this Board. Saran and
Nagar : There is no STP however- _ ‘ Vaishali) The
Parishad | 4.09 MLD identification for land of STP | 48 Months | Fecal Coliform
Mahua is being progressed (MPN/100ml)
Nagar' Nagar Panchayat Jandaha is -are 22000
Panchay newly formed ULB, However |-
at, 273 M,LD identification for land of STP 48 Months
Jandaha is being progressed. '
Nagar |, 17 MDD Nagar Panchayat Patepur is 48 Months
Panchay | * ' newly formed ULB, However »
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identification for land of STP

atl'.
Patepur is being progressed.
Nagar: Nagar Panchayat Goraulis 48 Months |
-Panchay | . . newly formed ULB. However
at, 2.19 MLD identification for land of STP
" | Goraul is being progressed. g

2. CATEGORY: MUNICIPAL SOLID WASTE DISPOSAL

S.No. a b c D ) e F
" "Data | Per Day Quantity of | The gap Legacy The manner Current status of
generation | solid waste | treatment | waste and of utilization | dumping of solid
of solid treated per | of solid the time- of the treated | waste with '
wastein. | dayinULB | waste bound plan | waste as well | reference to
uLB to treat as rejects location
legacy waste | arising out of .
: remediation
of legacy
waste -
District ‘
Vaishali "NAGAR Time to time
legacy waste .
a0 4
S1TPD 79 TPD 12 TPD 03 Months , Chowk, Nichalki
o cleared by
s Road
filling low _
land site
Nagar in12
Parishad, months
Lalganj legacy waste
' will be
disposed off
| as-apartof | Utilize treated .
legacy waste | waste as bio- | At low land area
will be fertlizer in {1} Jahanabad
137P0 | 117PD 51D ' fokmed into (cc?mpost) & | Chaur, Dehat]
_ compost rejected area (2) Jalalpur
' and will be | insert chaur dehati
sold, material is area. '
rejected disposed
inert
material will
be used to
fill low lying
area.
Nagar . _ Solid wgste procegsed in thf: form of compo§t,
Parishad, 16.9 TPD 16.9TPD 0 deeshc composhng and filling of low land in
different location,
Mahnar
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‘Utﬂize treated

Nagar
Parishad, waste as bio-
Mahua fertilizer
: : : (cc')mpost) & Mahua
950TPD | 7.5070P | 027PD | 12 Months .| "IECtE mukundpur\Ward
1 waste (inert ‘
. no. 23
waste) is
disposed off
‘on designated
dumpsite
Nagar Time to time
Panchayat, legacy waste o
jandaha 4.8 TPD 0TDP | ag7TPD 6 Months has been Chakmahdin
cleared by tada
| filling low '
‘ land site
Nagar No solid ,
Panchayat, waste is Time to time
Patepur treated, legacy waste
6.60TpD | TEEtMENt o coron [ Months | 12PN | wardno. 10
plantis not " | cleared by
available. filling low
Patepur is land site
new ULB.
Nagar No solid
Panchayat, waste is Time to time
Goraul treated, legacy waste
1+ 457TPD treatn?ent- -4.5TPD 6 Months has been Ward no. 04
plant is not - | cleared by
| available: filling low ‘
Goraul is land site
new ULB. ‘

~ 3. CATEGORY: CONSTRUCTION AND DEMOLITION WASTE

S.No. a : B : :
Data | Total per day generation of C&D | The details of plant established for the
waste within the ULB treatment of C&D waste including the existing |
' ‘ “capacity and capacity utilization
District
Vaishali’ Nagar For establishment of C&D waste plant land
Parishad 2TPD not available in ULB area, All C&D waste
Hajipur’ generated in the ULB Consumed by the
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‘owner as a raw material for further

construction/filling of land/Unsurfaced Road.

' Nagar Construction and Demolition waste utilised in
Parishad, 1.1TPD . - '
: fow land filling. Dpr under Process.
Lalganj : :
Nagar There is no C and D plant in the area of Nagar
Parishad, 1.55 ton Parishad Mahnar. For C and D plant proposal
Mahnar will taken in coming samanya board meeting.
Nagar ; N . '
Parishad, C & D generated is self-Utilized by the generator.
Mahua : ' o ' : _
Nagar There is no C and D plant in the area of Nagar
Panchayat, Panchayat Jandaha. For C and D plant '
1.0ton- . . . :
Jandaha T proposal will taken in coming samanya board-
meeting.
Nagar - Whatever C& D waste produce at
Panchayat, Average 100kg produced per Day. | construction site, that waste is refill by
Patepur producer at its site. '
Nagar ‘ Lo Whatever C& D waste produce at
Panchayat, Average 100kg produced per Day. | construction site, that waste is refill by
| Goraul ' . ' producer at its site.

4. CATEGORY: INDUSTRIAL EFFLUENT DISCHARGE

S.No. - |a b ‘ L
Data | Number of industrial unit | Total daily | The . | The The per
discharging their effluent | generation of | manner | discharge | day
treated/untreated in river | such -~ | of | effluent | generation
'Ganga and its tributaries | industrial - | treatment | analysis | ©f
and details of defaulting | waste within | ofthe | from industrial
industrial units ' ‘the District industrial | CETPan | 5o
. . waste and
‘ wasteso | ETP manner of
generated | treating |
the = | treatment
industrial | gnd -
District waste disposal in
: from 1 the '
each District
o outlet
Vaishali | Bihar o The industries having | Total 6L7 All One Only
State potential waste water | (Approx.) aforesaid | CETPis | boiler’s
Pollution | generation of Vaishali | waste water | units have | proposed | ash
Contraol district includes | generations | installed | for fe”erated
’ - Trom
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Board,
Patna
Region,
Patna

industries

o Bihar
Control

. Control

Distillery, Dairy, Parboil

rice: . mill . and

Automobile  servicing
centre (List attached).
There is no discharge
from aforesaid
into Ganga
river and its tributaries.
State Pollution

Board ~ has
identified a total of 78
Grossly
Industries (GPIs) in the
State.
There are 05

Foods And Beverages

PVt. Ltd.; b) M/s Anuj| -

Dairy Pvt. Ltd.; c) M/s
Avon Cycles Limited; d)
M/s Globus Spirtis Ltd.;

‘e) M/s Hajipur Dairy

(Sudha) in  Vaishali
district. -

M/s Globus Spirits Ltd.,
one of the identified
GPIs of Vaishali district

has to maintain Zero

~ Liquid Discharge (ZLD),

as per Board direction.
The Central Pollution

identified the Technical
institute as Third Party

‘Agency (TPA) for the
‘inspection of GPls units
different |
districts of Bihar every |

located in
year  for  ensuring
environmental

compliance. All GPls
have installed ETP for
treatment and disposal

Polluting |

units |.
namely a) M/s Aasma |-

Board has |

from these
industries.

Effluent
Treatment
Plant
(ETP).

Hajipur
Industrial
areain
Vaishali
district
area in
Vaishali
district.

these
units, -
which is
used in
low lying
area
filling.

of their effluent.
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5. CATEGORY: REGULATION OF FLOOD PLAIN ZONE

SNo. A

B

Data | If the flood plain zone has
been demarcated and the | of pollutants by the
extent of encroachment-on
the flood plain zone in the

District
District '

in the District

Thé details of direct discharge

encroachers by the side of the |
river Ganga and its tributaries

Vaishali | Water Resource | The status Report of Flood plain z‘dning in the state of Bihar
Department, in matter of OA 200/2014 M.C Mehta vs Union of India and
Water Resource Department, Govt. of

Bihar.

Govt. of Bihar- Others Provided by

6. CATEGORY: BIO-MEDICAL WASTE

S.No. : - A

B .

Data | The per day

The manner of its treatment and

total disposal
generation of
District - 1 bio . medical
| waste in the
district ,
Vaishali o '| 645.85 Kg per Bio-Medical Waste generated form
' Day different Health Care Facilities (HCFs)

are collected, treated and disposéd

through common Bio-Medical Waste

‘Treatment Facilities (CBWTF) and M/s
| Medicare Environmental

Management (P) Ltd., Muzaffarpur

| Industrial Area, P.O.- Bela,

Muzaffarpur.
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S.No.

A

Data

District Vaishali

Number of cases registered within a year against
illegal mining in the bed of flood plains of river
Ganga and its tributaries and details of
enforcement of mining policy of State and
Enforcement & Monitor'i'ng Guidelines for Sand
Mining (EMGSM-2020) and Sustainable Sand
Mining Management Guidelines 2016

PANCHAYAT

Jahangirpur | There is One Number of cases has been

(Sukumarpur) | registered against illegal Sand (Red/White)
Storage/ illegal mining/Transportation.

Saraipur . There is Two Number of cases has been

(Aspatpur registered against illegal Sand (Red/White)

| Singhiyahi urf | Storage/ illegal mining/Transportation
Liyiyshi) ‘
Rustampur | There is One Number of cases has been.
: registered against illegal Sand (Red/White) -

Storage/ illegal mining/Transportation

Chechar There is One Number of cases has been

registered against illegal Sand (Red/White)

PARISHAD

Storage/ illegal mining/Transportation
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DEPARTMENT

Mining

Currently Bihar Minerals (Concession, Prevention of illegal
mining, Transportation and Storage) Rules 2019, as Amended
Rules 2021 is effective,

District level mining task force already constituted in the
Chairmanship of District Collector, Vaishali. The DLMTF meet
once in every month.

The District Level Mining Task Force (DLMTF) shall ensure
implementation of the rules and shall monitor the excavation,
trade and availability of minor minerals in the district. In
addition to the above, it shall also (1} ensure that all the mining
activity is carried on as per the condition of the mining lease. (2)
ensure that no illegal mining, illegal transportation, over
loading, hoarding and black marketing of minor mineral is
carried on. {3) all the retail business of minor minerals are
carried out as per the provision in these rules, (4) issue direction
to any other Department to undertake such action as essential
to achieve the objective of the Act and these Rules. (5) Shall
ensure that the mining activity is undertaken as per the
environmental safeguard laid down by the Ministry of
Environment Forest and Climate Change.,

The District Survey Report {DSR) of Vaishali for river sand has
been prepared as per sustainable sand mining guidelines
{SSMG) 2016 and Enforcement & Monitoring Guidelines for
Sand Mining (EMGSM) 2020.

The District Survey Report of Vaishali is approved by State
Environment Impact Assessment Authority, Bihar via letter no-
262, Patna, dated-25.05.2022, In the district survey report, it is
mentions that depth of sand mining shall not exceed 3 meter or
water level whichever is less,

There is no any sand ghat operational at present time and all
provisions & guidelines of district survey report, and above rules
shall be implemented from time to fime.

Nagar Parishad
Hajipur

Data is not available in ULB. it is Related to Mining department.

Nagar Zero cases registered in Nagar Panchayat jandaha. It is new
Panchayat ULB.

Jandaha

Nagar Parishad There is no cases registered in Nagar Parishad Mahnar
Mahnar

Nagar Parishad
Lalganj

No case of illegal mining has been found during visit and hence
no case has been registered,

Nagar Parishad | There is no cases registered in Nagar Parishad Mahua.

Mahua

Nagar Zero case registered in Nagar Panchayat, Goraul regarding illegal
Panchayat mining.

Goraul

Nagar Zero case registered in Nagar Panchavyat, Patepur regarding
Panchayat illegal mining.

Patepur

Ny

District i\}l‘agistrate
-cum-
Chairman,

District Ganga Committee,
Vaishali, Bihar
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ANNEXURE-

Status Report of Flood Plain Zoning in the State of Bihar in

matter of OA 200/2014 M. C, Mehta VS Union of India & others

e Gazette Notification

O

Definition of Flood Plain

The Govt. of India published a Gazette notification, River Ganga
(Rejuvenation, Protection, and Management) Authorities Order, 2016,
wherein Flood Plain was defined in sub-section (1) (I} of Section 3 of
said notification as “Such area of the river Ganga or its tributaries thal comes
under water on either side of it due to a flood corresponding to its greatest flow
or with a flood frequency of 100 ycnz's”

Restrictions on Construction

Further, in sub-section (3) of Section 6 of the said notification, it has
been mentioned that “no person shall construct any structure, whether
permanent or temporary, for residential, commercial, industrial, or any
other purpose in the river Ganga, bank of the river Ganga or its
tributaries, or active flood plain area of the river Ganga or its

tributaries.”

e Situation of State of Bihar

In this context, Flood plains as defined in the notification has not been

found in accordance with the ground situation of Bihar state, major portion

of which gets inundated every year due to high discharge/ floods in the

rivers coming either from other country like Nepal or other states like

Jharkhand, MP, UP, West Bengal.
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The flood plain areas of Bihar, if demarcated as per the definition of
flood plain, mentioned in the Gazette of 2016, are thickly populated areas as
there are several villages situated within the embankments and river edges.

Actually, Bihar has a unique geographical situation. Bihar suffers from
rainfall in the catchment of other states/ country. Whenever heavy rainfall
occurs in Himalayan Terrain, it causes inundation in vast surrounding areas.
The maximum area of the state come under flood plain. Almost, 68,800 sq.
km out of total 94,160 sq. km is prone to flood which is almost 73% of the
state's total geographical area. Prohibition of construction activities and
other developmental work in such flood plains will adversely affect the
development of the state.

For understanding the above situation of Bihar, in a small stretch of
river Ganga from Maner to Fatuha (approx. 50 km) in Patna District, a
population of 10.43 lakhs in 328 villages are residing as per census 2011 in
this flood plain zone. The displacement of such vast habitation/ population
and their rehabilitation does not seem practically possible.

Apart from above, many important historical towns namely Buxar, Ara,
Chhapra, Patna, Hajipur, Barh, Mokama, Begusarai, Munger, Sultanganj,
Bhagalpur, Kahalgaon, etc. are situated on the bank of river Ganga
comprising vast habitation in the flood plains. Ancient structures of
historical importance like Bikramshila at Bhagalpur, Fort at Munger and

several similar monuments are also situated on the banks of river Ganga.
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It is obvious from the facts mentioned above that the enactment of the

flood plaining zoning bill is not feasible and practically possible in Bihar the

form defined in Gazette notification. Considering the ground reality of Bihar

and the circumstances, Water Resources Department (WRD), Bihar

requested the Government of India (Gol) on May 4, 2020, to reconsider the

provision of flood plain zoning,.

e Scientific Study

O

A scientific study for establishing the non-feasibility of Flood plain
zoning in the state of Bihar as per definition in Gazette Notification was
sent to National Mission for Clean Ganga (NMCQG) vide letter dated
02.08.2021. The conclusion of the study is as under: “On account of
existing topography near river banks, availability of fertile land,
people’s dependability on domestic use of water and the high cost of
land in non-flood plain area; dense population in northern plain terrain
are bound to settle within embanked river areas, which indicate the

non-feasibility of flood plain zoning in the state of Bihar.”

e Committee and Meetings

O

GoB stated before NGT during hearing dated 13.08.2020 that there
cannot be demarcation of Flood Plain of River Ganga in Bihar. NMCG
submitted before NGT that Bihar is not exempt from statutory mandate
regarding Flood Plain. In context of the above, to look into the matter of
Flood Plain Zoning in Bihar, a joint committee was constituted as per
order dated 13.08.2020 of NGT comprising the members from Ministry of Jal

Shakti (Mol]S), NMCG and Central Pollution Control Board (CPCB).
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Till date, three meetings of the Joint Comunittee were already held on

23.11.2021, 1512.2021 & 24.01.2022, The Joint Committee in the 2nd

meeting held on 15.12.2021 decided that Bihar would conduct scientific

assessment using high resolution Digital Elevation Model (DEM).

(Annexure 1)

In the 3 meeting of Joint Committee held on 24.01.2022, WRD, Bihar

informed the Committee that GoB is currently unable to determine the

degree of inundation corresponding to varying flood frequencies

because a high-resolution DEM is not yet available. After detailed

discussion committee decided as under: -

Each member may go through Study Report submitted by
Government of Bihar and accordingly make 3 - 4 recommendation
by 7t February, 2022. Thereafter NMCG may prepare a draft report
possibly by 14t February, 2022.

Bihar Government may provide their final submission.
Government of Bihar should complete study before approaching
Hon’ble NGT afresh. Next meeting of Joint Committee may be held
only if some of major recommendations from the member need
further discussion.

Government of Bihar should complete study before approaching
Hon’ble NGT afresh.

Next meeting of Joint Committee may be held only if some of major
recommendations from the member need further discussion.

Draft Final report will be circulated to all members of the

committee. (Annexure 2)
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In the meeting held on 19.09.2022 under the chairmanship of Secretary,
DoWR, RD & GR, Mo]5, it was recommended that -
*NMCG should share witl states high resolution DEM, orthophotos and

flood plain river bed data/ maps for Ganga once survey study being conducted

in collaboration with Survey of India gets completed. GoB shall complete the
studies for demarcation of flood plains/ extent of inundation for floods
corresponding to different return periods including impacts of such inundation
of different return periods on present settlements and population being
impacted by it. This may be carried out as time bound exercise and state may
use any other source od Survey information for the purpose as felt appropriate.”
(Annexure 3)

NMCG has not been able to provide the high-resolution DEM,
orthophotos and flood plain river bed data/ maps for Ganga. Recently,
Survey on India has made available the DEM data of Patna District only;
data for the other districts is yet to be made available.

Since the third meeting, no further meetings of the joint committee have

been convened.

e Comparative Analysis with Other Rivers:

O

Mo]JS, Gol has also been requested vide WRD letter no. 156 dated
15.03.2022 to revisit the flood plain in respect of prevailing
geographical, Hydrological and social conditions of the state of Bihar as
it has been done in case of river Krishna and Yamuna. (dnnexure 4)
The provision in case of River Krishna & Yamuna as mentioned
in minutes of 3rd meeting of Joint Committee held on 24,01.2022

constituted as per direction of NGT is as under:
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= In case of Krishna River, Flood Plain of river is defined as zone
between flood protection bunds of the river.

= In case of Yamuna River in Delhi, Flood plains are corresponding
to zone of inundation for 1 in 25 years flood frequency.

v In case of Yamuna River in Agra, Flood level taken in year 2010 is

taken as extent of flood plains.

e Requests for Reconsideration:

Q

Government of Bihar has requested to reassess the flood plain zoning
provisions considering the unique geographical, hydrological, and
social conditions of the state, referencing adjustments made for other
rivers such as the Krishna and Yamuna.

All the rivers in the State of Bihar are tributaries of Ganga. The Ganga
flows through 12 districts in Bihar, including Patna, Buxar, Saran,
Bhojpur, Vaishali, Samastipur, Lakhisarai, Begusarai, Munger,
Khagaria, Bhagalpur, and Katihar. After availability of high-resolution
DEM, orthophotos and flood plain river bed data/ maps for Ganga from
NMCG, a holistic scientific assessment for flood plain zoning will be

carried out and the final report will be submitted.
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s Arwescr — A
e NO- 1E-16019/3/2020-0/6 AD(RD Tech) NMCG-NATIONAL MISSION FOR CLEA

&y GLiGin) - ediy wawe I PR \‘&

gty National Mission for Clean Ganga

N GANGA~PHH(1)

File No: TE-16019/3/2020-0/0 AD(RD Tech) NMCG-Part 1 Date: 11.01.2022

OFFICE MEMORANDUM
YL LE
Subject: Minutes of 2nd meeting of Joint Committee constituted under direction of Hon'ble NGT
{Principal Banch), New Delhi in 0.A. No. 200 of 2014 in reference to - River Flood demarcation and
Protection in Bihar -reg.

A meeting was held on 15th December 2021 at 11:30 AM virtually under the Chalrmanship of
Commissioner (Flood Management) to discuss issues related to River flood demarcation and
Protection in State of Bihar, In this regard, a copy of Minutes of Meeting is forwarded herewith for
information and perusal, please.

This issues with the approval of competent authority.
Signed by Raj Kumar
Date: 11-01-2022 10;21:24

Rensprubpproved
Deputy Director

Encl: as above

To,

1. Principal Secretary, WRD, Government of Bihar

2. Shri Sher Singh, Member {P), GFCC

3. Shri Ajay Kumar, Director, CWC

4. Dr. A. K. Vidyarthi, Additional Director, CPCB, MoFEF&CC

5. Shri Durga Rao, Group Head, Disaster Managerment Support Group, NRSC, ISRO

Copy for information:

1. PPS, Secretary {D/o WR. RD&GRY), Shram Shakti Bhawan, New Delhi,
2. PS to Director General, NMCG, New Delhi.

3. PS to Commissioner - Flood Management, D/o WR, ROD&GR

4. PA to Executive Director (Technical), NMCG, New Dethi

TATHHLSN. (ST aaaray, Saassn)
WUAT, AACTATEA UH R B, sieamie, A3 Rwi-t 10002

NMCG (Ministry of fal Shakti, Govt. of India)
1" Fivor, Major Dhyan Chand National Stadlum, India Gate, New Dethi « 110002

Scanned with OKEN Scanner

Page 322




34304

Minutes of 2nd meeting of Joint Committee constituted under direction of Hon’ble NGT
(Principal Bench), New Delhi in O.A. No. 200 of 2014 in reference to River Flood
demarcation and Protection in Bihar

A meeting was held on 15th December 2021 at 11:30 AM virtually under the
Chairmanship of Commissioner (Flood Management) to discuss issues related to River flood
demarcation and Protection in State of Bihar. The list of members who participated in the
meeting are at Annex-1,

l. Representative from State of Bihar made a presentation on “Scienfific study on the
Jeasibility of Flood Plain Regulatory Zoning in the State of Bihar” covering various
aspects related to satellite imageries based studies towards identification of low-lying and
flood prone areas, their gcographical extent and annual maximum inundation during
historical years. State presented that terrain in the State is markedly different from that in
UP or other States as rivers in Bihar have comparatively high terraces immediately along
the river channels followed by low lying areas further away from channel supporting
unique settlement patterns along the river banks and in their flood plains, Besides, the
rivers happen to be largely embanked. A copy of presentation is attached.

2. Member (P), GFCC, Shri Sher Singh observed that State of Bihar shall present extent of
area liable to flooding during floods of 100-year retum period from Centre of Ganga
River as well as same for floods of different return periods. Further, clarity about satellite
images being pre or post-monscon for different years is lacking. Accordingly, in his
views imageries should used for different years be consistently for similar periods viz.,
either pre or post-monsoon. It was also observed that large areas under inundation may
also be due rains and internal flooding because of its low lying terrain State may also
consider measures of dredging and suing the same for construction of embankments,

3. Representative from NRSC mentioned that data provided by NRSC to FMISC (Flood
Management Improvement Support Center), State of Bihar contains those areas which are
low lying and completely tnundated not only due to fluvial flooding due to river but also
due to pluvial flooding due to rains in different years.

4. Director, CWC observed that State shall also present figures indicatingp@g@ww
lying areas that will be inundated due to floods of certain return periods. Ground truth

Assessment of Flood Prone Area is still pending with State of Bihar. If the same is
available, it may assist in flood plain zoning issue of Bihar.

5. Director CPCB, mentioned that as per NGT order in OA No. 200/2014, main objective is
to protect geology and ecology of the River which is missing in the presentation made by
State of Bihar. River system has differcnt physical structures such as channels and other
existing uplands, with each having different functions. As per ecology, flood plain zoning

Page lof4
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and Topographical Flood plain.
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Assessment of suc

also consult ccologist or ccological sci
jon (3) of section 6 of Authority order,

ready existing construction in flood plains and
o cxamine as (0 whether such
f water or pollution in
g them. Extent

ED (Technical), NMCG mentioned that subseot

2016 also provided for invenlorisati
(heir review by National Mission fo fow ©

. » N . v N v
constructions are causing intcrruption tn the continuous oy '
o, it shall cause for removin

River Ganga or its tributaries, and if that be s ' .
’ different refurn periods for river Ganga and It
he Committee, on GIS or

wibutarics, fherefore, needs to be identified and furnished to the Comm s
appropriate platform. A blanket cxemption that identification or notification of floodpiain
and its regulation is not possible due to peculiar settings in State may not be acceptable as

such requisite information has not been provided by State. Certain regulations should be
there so that a baseline status can be maintained especially in areas with high population
pressure, It is responsibility of State to inventorise the existing construction/ structures in
flood plains and take appropriate view on such constructions, There are court cases for
appropriate jurisprudence before Supreme Court also wherein brick-klins etc and similar
commercial structures have been established in the flood plains due to absence of any
regulatory framework. Pending identification of flood plains and its zonation for
regulatory purposes, it is also essential that State immediately brings in a regulatory
framework for regulating certain buffer arca along the river banks from avoidable

on of al
¢ Clean Ganga 50 @5 t

of inundation caused by floods of

anthropogenic activitics.

A:s most of river in Statc are embanked, it may also segregate extent of flooding, river-
wise and‘ river stretch-wise, within embankments and that outside the embankm;ms in
years which did not have large areas under flooding, |
Com{nissioner (FM), Chairman of Committec mentioned that inundation captured from
satellite images in the presentation may have inundation caused due lo drainage
;:longestifm, whethex; temporary or permanent due to rains. Further encroachment of riv‘:;r
ﬂ;)gi;j;ms results in flood in adjoining areas as river have not got its right of way for
Bihar Government responded that the present study has been completed using d
provided by NRSC under Disaster Management Programme. SRTM data have vag‘ t'ata
of 1-2 m, because of which it is not possible to demarcate extent of inundati(mna g
SRTM DEM. For assessment of such extent of inundation, DEM (Digital Elevust"mg
Model) of specific higher resolution will be required. Therefore for further study jsisg

DEM of high resolution, further time period will be required.

9. After delailed discussions, Committee decided that

a. Further studies required for scientific assessment utilising the high resolution
DEM is to be carried out by State as per timeframe following directions of

Hon’ble NGT.
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State may well consider carrying such studies river-wise and river stretch wise
identifying those stretches, in first phase, where dense scttlements oxists. Resulls
of such study may help in extrapolating the same in other stretches also.

Biliar Government may provide such study by [0% January, 2021

Next meeting will be held on 17 Junuary 2020, 77

The mecting ended with the thanks to the Chair,

ok bk
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Annexure -

List uanrlicipnnts

Designation

1. | Shri Atul Jain

; ]
Chaimian of Commitice
Commissionet (FM), DoWR,RD&GR

2. | Shri DP Mathuria

Convener of Committee/
Executive Director (tcchmcal),NMCG

3. | Shri Sher Singh

Member (P), GFCC

4. | Shri Rakesh Toteja

Senior Joint Commissioner (FM) , DOWR,RD&GR

5. | Shri Ajay Kumar

Director, CWC

6. | Shri AK, Vidyarthi

Scicntist ‘E’, CPCB

7. | Shri Abhinav Shukla

Representative from NRSC

8. | Shri Nand Kumar Jha

CE (Monitoring), WRD, Patna

9. | Shri Raj Kumar

Deputy Director, NMCG
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TE-16019/372020-070 ADRDY Teeh)y NMCG-Part | ;’ 7l
National Mission for Clean Ganga
Department of Water Resources, River Development & Ganga Rejuvenition
Ministry of Jal Shaku

Fst Floor, Major Dhyanchand National Stadium

Indha Gate, New Delhi
Dated: 11.02.2022

OFFTCE MEMORANIDUM

Subject: Minutes of 3rd mecting of Joint Committee constituted onder divection of
Hou'ble NGT (Principal Bench), New Belhi in O.A. No, 200 of 20104 in reference {o -

River Floodplain demareation and Protection in Biliar -reg,

A meeting was held on 24th January 2022 at 1130 AM virtually under the Chatrmianship of
Commissioner (Flood Management) to discuss issues related to River floodplain demarcation
and protection in Stale of Bihar, In this regard, a copy of Minutes of Meeting is Torwarded
herewith for information and perusal, please,

This issues with the approval of competent authority. X
NS e i

Tl
- AL
Fnel: as above A “\\\‘*‘\33
Raj Kumar
Deputy Director

To,
I, Principal Scerctary, WRD, Government of Bihar
2. Shri Sher Singh, Member (P), GFCC
3. Shrt Ajay Kumar, Director, CWC
D ALK Vidyarthi, Additional Director, CPCH, Mol F&CC
5. Shri Durga Rao, Group Head, Disaster Management Support Group, NRSC, 15RO

.

Copy for information:
FoPPS, Seeretiry (D/o WRRD&CGR ), Shram Shaktt Bhawan, New Delhi,
2. PS 0 Director General, NMCG, New Delln,
3. P8 o Commissioner - Flood Management, D/io WR,ROD&GR

4, PA o Executive Divector (Technicaly, NMOG, Noew Dethi

J‘J}";':‘ ol 4
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Minutes of Jrd mecting of Joint Conimitiee constituted under direetion of Hon’hle NG'T
(Principal Beneh), New Delhd in O.A, Mo, 200 of 2004 fi0 reference o River Flond

demarcation and Protection in Bihar

A mecting was held on 24t Tapuary 2022 at 1130 AM virwally under the
Chanrnmanghip of Commissioner (Flood Munagement) to discuss issues related (o River flood
demarcation and Protection i State ol Bihar, The list of members who participated in the

mecting are al Anpex-.

Lo With permission of Chair, ED(TYMember Convener of the Commitiee explained the context
of the meeting that i last meeting held on 15122021, State Government of Bihar was
requested to use high resolution DEM for seientific assessment and (o provide by 10" January,
2022 vesult of such study both river wise and river streteh wise and identifying those stretches,
in first phase, where dense settlements exist. As a lollow up, Government of Bihar vide their
fetter dated 21.01,2022 provided list of 23 structures located on banks of River Ganga at Buxar,
atna. Barh, Gaya & Sultanganj identifying type of structures as administrative building.
defence establishment, educational institutes, commercial and seeurity considerations cte,

2. Water Resources Department, Government of Bihar lead by Chicel Engineer submitted that
as high resolution Digital Elevation Madel for said river [lood plain and adjoining area are not
available with them henee they are notin position (o assess extent ol inundation corresponding
to fTood of ditferent flood frequency. [t was also mentioned that Bihar Government in past had
tried {0 obtain DEM for Kosi and Baghmati but were unable (o obtain, However, they have
identified st of 23 important structures which are with in 100,200 and 500m distance from
banks ol active river channel.

3. Director, CPCB expressed his views that Commitice has mandate to give some definition /
modified definition of floodplain / defined eriteria for (Toodplain so that decision on commitiee

may decide on the Hoodplain delincation issue can be arrived. He also mentioned that there
have heen examples of adoption of different eriteria for delineation of floodplain, For ¢.g.

(a) In case of Krishna River, floodplain of river is defined as zone between flood profection
bunds of the river.

(b) For Yamuna River in Delhi, floodplains are corresponding to zone of inundation for 1 in
25 vears flood frequeney.

¢) For Yamuna River in Agra, flood level taken in year 2010 s 1aken as extent of Hood plains.
4, Divector, GEFOC mentioned that 1 is not clear ax to how CWC discharge data will be used
for Hoodplain delincation purpose, There are two options, one is through modelling and another
through satellite imagerics provided that MESC can separate extent of favial fooding and that

e 1o pluvial fooding.
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5. Representatives from NRSC mentioped that NRSC has made Plood Havaed Atlas which are
covering Hood hizard for lood frequency of 1 in 2 years ord years, However, it is not possible
to separate Muvial and pluvial foading, A quick study can be undertaken by taking discharpe
daia Tor period of 25 years and they opined that modelling should not ke much time provided

data is available and Committee may (ix up some time frame for aking up such study,

6. EDCT L NMOG submitied that the mandate of Comuittee i5 1o examine the submission made
by Govt of Bilar in form of Scientific Studies wnd made -recommendations as repards
relaxation in Authorily Notification, 2016, Conunittee at this stage may not independently pet
into studies as such studies may be carried out by Government ol Bilar and resull presented to

the Commitiee.

7. Commissioner M conclided that requirement of the Committee as discussed in 2 necting

was that State Government of Bibar should have come with such study with objective of

assessing extent of arca under respective flood frequency. However, Government of Bihar has
not submitted any such study so far, Teemerges that Government of Bihar do not have requisite
sefentific inputs to Turnish further. For purpose of floodplain delineation, an- important

consideration is to assess the extent ol section required for river to pass the flood.
8. After detailed discussions, Committee decided that

a. Fach Member may gol through Study Report submitted by Government ol Bihar and
accordingly make 3-4 recommendation by 7 February, 20272 Thercalter NMCG may
prepare adralt report possibly by 14" February,2022.

b, Bihar Govermment m;xy%pmvidv their final submission,

¢.  Government of Bilar ﬁliould complete study belore approaching Hon ble NG alvesh,

d. Next meeting of Joint Commitiee may be held only il some of major recommendations

from the member need further discussion.

Draft Final report will be cireulated to all members of the Committee.

£

The meeting ended with the thanks o the Chair.

R
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Annexare -

List of Participants

Nine

Designation

Shet Atul Jam

Chairman of Committee/Commissioner (FMY). DoWR RD&GR

Shei D P Mathuria

Convener of Committee/Executive Divector (technica LNMCG

s

shri Rakesh Toteja

Shei Ritesh Khauar

Senior Joint Commissioner (FM)Y, DoWR.RD&GR

Divector, GIFCC

Shri Ajay Kamar

Shri Durga Rao KITY

Dircctor, CWC

Group Head, Disaster Management Support Group at NRSC, ISRO

6.

77, V‘Sln'i ALKL Vidyarthi Scientist F7, (l’(l!

és’k. %hxx F;!:md Kuﬁmr l!m v(“l;im(?\»/li(;nilm'iﬁg). WRD, Ib’:;tn‘zl“

G, L SshriV V Rao Deputy l)ix‘cé(;)‘l", NRSC »
Nk \hlll\"d} l%thmr Deputy Dircctor, NMCG
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w0
P i e OFFICE MEMORANDUM
0"/‘1\‘\ v Rai o
@7 Subject: Minutes of the meeting in the matter of Civil Appeal No. 3367 of 2020- Ashol Kumar

o Sinha Vs. Union of India & Ors. before the Hon'ble Suprene Court of India held on 19.08.2022

L Y
P
D

N
» , ‘
Kindly recall the meeting in the malier of Civi Appeal No 3367 of 2020- Ashok Kumar Sinha
Vs Union of India & Ors. held through video conferencing on 19.09 2022 under the Chairmanship of
the Secretary, Ministry of Jal Shakl A copy of minutes of the said meeling 1s enclosed herewith for
kind information and necessary action,
I
)
_h__"‘/,,,‘f'_,..’,m AT “/ f )
(D. P. Mathuftit )"'f)"’z‘“
Execulive Direclor -Technical
ed-techmical@omedg ne n
Encl As above
To,
1. The Chief Secretary, Government of Bihar, Main Secretariat, Patna - 800015
2. Principal Secretary, Urban Development & Housing Depariment, Govt of Bihar, Vikas Bhawan,
Bailey Road, Palna - 800 015
3. Secretary, Water Resources Deplt, Governmenl of Bihar, 1st Floor, Sinchai Bhawan, Old
Secrelariat, Patna -~ 800 015
4. Project Direclor, SPMG Group (Secretary Urban Development), Government of Bihar, Vikas
Bhawan, Bailey Road, Patna — 800 001
5. Member Secretary, Bihar State Pollution Conlisl Board, Parivesh Bhawan, Plol No NS-B/?2
Patlipulra Industrial Area, Palipulra, Palpa - 800 010, Bihar
6. Commissicner, Palna Municipal Corporation, Second Floor, Binck C Maurya Lok Complex,
Buddha Marg, Paina -~ 800 001
7. District Magisirale Patna, DM Office, Patna - 800 004
Copy for kind information to:
1. PPS to Secretary, DoWR RDEGR. Miristry of Jai Shakt, Shram Shakh Bhavan, Rafi Marg.
Sansad Marg Area, New Delli- 110 001
2. PSS to Director Ceneral, NMCG
3. PS5 e Commussioner {Flood Managementy DoWRRDEGR Munstey of Jal Shakh Shram
Shakti Bhavan, Rah Marg, Sansad Marg Area New Dalhv 110 001
T ———— ST '""‘—"" T — ""'"_‘:7;”‘5'{‘1"[”(}?”}”{}”“ o ) - ’ B Y
L Ll (e erfea s, e erns, i B alle g R, npea i)

Sy e wbems g ey P N g it s Yoy o .
e acr, sy e ag sl A sl v, g e wonon
B Senge apcanaiion S et of i)

SACG, (Wisdaly of Jad Bhadi, Dapachmeal of Watar Nesenrees, SYeor DBovelopiaent
Firet Fluon Wodor Divun Chant Matioon! Sledivn, et e Moy Sagar e
oo 1O Db
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No. 3367 of 2020- Ashok Kumar

i 25 of Meeting in the matter of Civil Appeal ‘
S s U o o Supreme Court of India held on

Sinha Vs, Union of India & Ors, before the Hon'ble
18.09.2022

KAKRKA
A meeting of the officers of State Government of Bihar was held on 19.09.2022
through video-conferencing under the chairmanship of Secretary, Ministry of lal

‘Shakti. The list of participants is at Annexure-I.

Following discussion were held in the meeting:

Secretary, DoOWR,RD&GR, MoJS

o The meeting has been called to discuss flood plain zoning and protection in
the State of Bihar in general and in the capital city of Patna situated along
the bank of river Ganga, in particular in the context of cases at Hon’ble NGT
arjd latest orders/directions of the Hon’ble Supreme Court.

Issues related to identification, demarcation and protection of floodplain
area of river Ganga should be addressed by the State Government.

There has been litigation on encroachment/ illegal and unauthorised
construction/structures in floodplain and river beds. In many cases, Courts
and NGT have emphasized and passed directions relating to demarcation and
protection of river flood plain.

The Model Bill on Flood Plain Zoning, 1975 was circulated by CWC to all the
States for guidance on enaétmernt of legislation in the subject. The State
Governments were to take steps for enactment of State Flood Plain Zoning
Bill/Act.

The River Ganga (Rejuvenafion, Protection and Management) Authorities
Order, 2016 {Authority’s Order, 2016) inter-alia mandates taking measures

for the rejuvenation, protection and management of river Ganga, including

the bank of river Ganga and its flood plain,

NMCG has requested the States Governments in Ganga basin fo
demarcation, delineation and notification of river ﬂqod plains and removal
of encroachment from river bed/ floodplain of the river Ganga and its
< in acdherence to the Authority’s Order, 2016, Progress on issues

tributaries
related 1o flood plain zoning and protection needs to be expedited.

-
1

Poge 20010
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o The status with regards to identification, de

marcation and protaction of
floodplain of the river Ganga in States

and how to cover the remaining
stretch of the river need to be outlined.

DG, NMCG

e InCivil Appeal No. 3367/ 2020 befare the Hon'ble Supreme Court, issue inter
alia relating to unauthorized/ illegal constructions/ encroachments in the
flood plains of Ganga River in Patna, Bihar have been raised by the petitioner.
In order dated 02.09.2022, the Hon'ble Supreme Court directed Union of
India to verify/ cause to be verified unauthorized/ illegal constructions/

encroachments in floodplain of the river Ganga in Patna.

The high resolution Digital Elevation Model (DEM) developed by NMCG in
collaboration with Survey of India for Ganga main stem may be used for
mapping/ verifying unauthorized constructions in the flood plain area of

Ganga river in the State of Bihar using cadastral data available with Revenue
Authority of the State.

ED (Technical), NMCG

o The instant case has been filed by the appellant impugning the order dated
30.06.2020 passed by the Hon’ble NGT in OA No.42/2020/EZ. In the said
impugned order dated 30.06.2020, the Hon'ble NGT has observed that the
appeal has been filed by the appellant, pursuant to the order dated
21.01.2020 in OA No. 78/2019/EZ where by the applicant was granted leave

to withdraw the OA with the liberty to file fresh OA.
s In another matter in the Hon’ble High Court of Patna, CWIJC No. 24835/2019
(Rajendra Narayan Singh Vs. the State of Bihar and others) similar issues
pertinent to subject of the instant appeal were deliberated before the
Hon'ble High Court of Patna, inter-alia specifically relating to (i) rampant,
unchecked and unplanned growth at the bank of rivers Ganga, Punpun and
Sone in Patna district due to unregulated constructions coming up in breach
of guidelines of the Hon’ble NGT; (ii) approval and implementation of master
plan for Patna as well as fixation and demarcation of the line of river at Patna
within which construction is not permissible; and (iii) absence of policy/

;\'df.;if‘ 3 U;A 10

Loh Bcanned with OKEN Scannet

Page 333




34315

guidelines by the State Government of Bihar whereby construction within
certain limit from the river bank shall be prohibited. The relief sought by the
petitioner was for compliance of orders/ directions of Hon'ble NGT related
to probibition on construction in river floodplain area and implementation

ob master plan for Patnag.
° Inthatcase, the Urban Development and Housing Department, Government
of Bihar submitted before the Hon'ble Patna High Court that the Bihar
Building Byelaws ~ 2014 which are effective in the State of Bihar, provide for
restriction with regard to construction work up to certain distance from the
bark of the major rivers. In terms of Clause-22 of Chapter-ll of the Bihar
Building Byelaws-2014, “No construction or re-construction of any building,
within a strip of land 200 meters, or such other higher distance as prescribed
from time to time by the State Government, from the outer boundary of the
river Ganges (as prescribed by the Irrigation Deptt,) shall be permitted except
for repair and renovation work of heritage buildings; In case of rivers other
than the Ganges, no construction or re-construction of any building shall be
allowed, within a distance of 100 meters, or such distances as prescribed by
the State Government, from the outer boundary of the riverfront of any
river.”
The Hon'ble NGT in the matter of O. A. No. 200/2014 directed the State
Government for identification.and demarcation of flood plain in river Ganga,
based on one in twenty-five years cycle of Highest Flood Level (HEL). Till the
said identification is completed, 100 meters from the edge of the river would
be designated as no development/ construction zone. NGT, in other matters,
has also been reiterating the compliance of direction by the State
Governments with regard to identification/ demarcation/ protection of flood
plain.
A Special Committee was constituted by the Hon'ble NGT vide order dated
13.07.2017 for demarcation of floodplain of river Ganga stretch from
Haridwar d/s till Unnao u/s. The said Committee estimated extent of river
floodplain area based on discharge volumes. The average width of floodplain
in this segment of river Ganga varied from 0.5 km to 14 km. As the protection
of such large area posed administrative/ policy challenges and hence,
impracticable, so the State Governments of Uttar Pradesh dehmited the

fage 4 of 10
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contours based on field verification exercise and accordingly notified the

extent of flood plains up to Unnao.,
Till date, the State Government of Uttarakhand has notified floodplain zone

of river Ganga stretch in 2 districts of Uttarkashi and Haridwar. The State
Government of Uttar Pradesh is in process of carrying out study for the river
Ganga stretch d/s Unnao up to border with Bihar. The Stales of 8ihar and
Jharkhand expressed their difficulty in identification of floodplain of rivers as
they do not have flood inundation maps corresponding to flood of different
return periods. The State Government of West Bengal has also not
demarcated the floodplain zone of the river Ganga citing particular problem.
The issue inter-alia relating to demarcation of flood plain of river Ganga and
its tributaries in Bihar has been also flagged before the Hon’ble NGT in
Miscellaneous Application filed by the State of Bihar in 0. A, No. 200/2014-
M. C. Mehta Vs. Union of India whereby the State Government of Bihar
requested exemption from compliance of directions related to flood plain
demarcation & protections and claimed relaxation of the definition of "flood
olain” as described in the Authorities Order, 2016. Vide order dated
13.08.2020, the Hon'ble NGT constituted a Joint Committee of NMCG, MolS
and CPCB to look into the issue of floodplains demarcation and protection in

[

-]

the State of Bihar.
The State Government of Bihar submitted a "Report on Scientific Study on

Feasibility of Flood Plain Zoning in State of Bihar” before the Joint Committee
wherein, it had been concluded that flood plain zoning is not feasible in the
State. The Committee examined the report submitted by the State Govt.
However, the Committee could not conclude its recommendation and
finalize the report for want of detailed scientific study/ data in this regard for
the State Govt. of Bihar which is still awaited. Final submissions from Bihar
State before the Committee are also awaited which are required for

-]

finalisation of the report.
e NMCG vide letter dated 13.09.2022 requested the State Government of

Bihar to furnish information pertaining to identification of the
encroachments/ illegal and unauthorized constructions/ structures in the
flood plain of the river in Patna and the action taken by the State

Government. However, the requisite information is awaited.
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Commissioner (FM), MoJs
« The Joint Committon o seienhfie stady for establishin g the feasibiliy of
flood plain soning in Bibar held 04 mectings an 23.11,2021, 15.12,2021 and

2A01.2020 1 which the Governmant of Bihar erpressad theie difficulty in
lentilication of loodplain of rivers as they do ool have detailod aps of

studiny,

the Committen is of the vieva that firstly, the State should collect and collate
City wisee data as repardy axtent of nundation for flnods of different

frequency of river Ganga and ity tributaricn. Thereafter, identification and

delineation of river waterway required to be reserved as flood plain zone

devoid of any kind of construction needs to be taken up.

To accomplish the ahove assignment, the State Government was advised to
use historical data and also carry out detailed survey (similar to the survey
exercise being undertaken by NMCG in collaboration with Survey of India).
[nitially, the State can make use of historical data/maps available for Patna,
As soon as DEMs would be available through the study being carried out by
NMCG, the State will be provided a copy of the same which may be used as
additional reference to complete the detailed survey assignment

The Committee also suggested that at least, in city/town area where there is
pressure an land in floodplain, the State Government can, in the interim,
notify extent of protected and regulated buffer zones in the flood plain as

per direction of Hon'ble NGT and/or provide under State bye-laws. But in
rural areas with relatively low pressure on flood plains, the flood plain area

should be protected in true spirit of Authority’s Order, 2016

Principal Secretary, UD & HD, Government of Bihar
of Patna, CW)C No.

f Bibar and othersy is

24835/2019 (Rajendra Narayan Singh Vs, the State
(a) cnmtruchons/ structures

concerned, there are mainly two issuRs 1L
along the bank of river Ganga; (b) flood plain zoning for river Ganga
ssoc by the Hon'ble High Court of Patna, the

So far as the matter in the Hon'ble High Court

o I compliance of the order pa
Govermunent of Bibar videats notification dated 24002 2022 has published the

1022 tu amend the Bihar Bu;,dmgg

CAmendments) Bye L,
nencdment made, o buffer strip of 29

Pehar Bosteling
[ {)! H

Pye-Laws, 20100 Inden
P gl 10
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meters is required to be maintained from the outer boundsry of the river
Ganga where construction/ re-construction is prohibited. For other rivers,
width of buffer strip is 30 meters. In Patna, where embankment wall along
the bank of river Ganga has been made, width of buffer strip is 15 meters.

° Bihar Building (Amendments) Bye-Laws, 20722 is effective in the Stale and the
concerned municipalities are duty bound to sanction the building plan in
accordance with law as per the Bihar Building {Amendments) Bye-Laws,
2022.

secretary, Water Resources Department, Government of Bihar

° Views of the State Government of Bihar with respact to the Floodplain
Zoning Policy (FZP) of Government of India have already been submitted to
the Joint Committee constituted by the Hon’ble NGT and to NMCG.

e It is again reiterated that in terms of present definition of ‘loodplain’ as
provided in the Autharity’s Order, 2016, 76% of the land area of North Bihar
comes in flood plain of the river Ganga and its tributaries and out of this 50%
of the land area is already inhabited with dense population.

o While flood plain of rivers like Krishna, Cauvery and Yamuna have been
defined on the basis of one in twenty-five years cycle of Highest Flood Level
(HFL), the flood plain of the river Ganga stretch in Bihar is being considered
by the Government of India on the basis of one in 100 years cycle of flood
return period which is not rational and is impracticable owing to the densely
populated cities and towns of immense cultural/ religious significance.
Hence, it has been submitted that this vague definition is hindering
implementation of FZP as it adversely affects cities/ towns situated on the
bank of rivers and would lead to litigations. Therefore, there is urgent need
to revisit/ reconsider the definition of floodplain as provided in Authority’s

Order, 2016.

o As the instant petition is limited for Patna, it is apprised that under the Bihar
Building (Amendments) Bye-Laws, 2022 certain limitations have been
imposed on new constructions/ re-constructions in flood plain area and the
Patna Municipal Corporation has taken sufficient action for remaval of

unauthorised/ illegal constructions in accordance with law.
Page 7 0f 10
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Commissioner, Patna Municipal Corporation he State
iy e dtaette
ey 2t OJUC n t
The Bihar Building (Amendments) Bye-Laws, 20221810 vog with law a5 per
“ o , o ecordance
The building plans in Patna are being approved in accordanc
the Bikar Building (Amendments) Bye-Laws, 2022. ' | and
achment/ illegat

Till date, vigilance case | rs of encro :
gilance ca in 23 matte ds have heen

unauthorised construction/ structures in floodplain and river be

registered, -
and unauthorisec

e will be ensured that all encroachment/ illegal ! and
construction/ structures in floodplain and river beds shall he removec

report shall be submitted to NMCG.

Recommendations/ Actionable points:
1. Inrespect of Civil Appeal No. 3367/ 2020 before the Hon’ble Supreme Court,

the requisite information as regards unauthorized/ illegal constructions/
encroachments in floodplain of the river Ganga in Patna may be provided to

NMCG at an earliest.
The Bihar Building (Amendments) Bye-Laws, 2022 and Master Plan for Patna

should be provided to NMCG.
District administration Patna should expedite action for removal of

encroachment/ illegal and unauthorised construction/ structures in
floodplain and river beds of Ganga in Patna and ATR should be submitted to
NMCG in next 15 days. ’ ‘
NMCG should share with States high resolution DEM, orthophotos and flood
plain -river bed data/ maps for Ganga once the survey study being.
conducted in collaboration with Survey of India gets completed. Bihar
Government shall complete the studies for demarcation of flood plains/
extent of inundation for floods corresponding to different return periods

including impacts of such inundation of different return periods on present

settlements and population being impacted by it. This may be carried out as
time bound exercise and State may use any other source of survey

information for the purpose asfelt appropriate.
State Government of Bihar may use this information or information from

other sources as well to identify and demarcate flood plain zone of the river

Ganga.
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6. State Government of Bihar may submit its observations/ finding to the Joing

Committee 5o as to enahle the Joint Committee to deliberate further and
provide its recommendations.

Commissioner (FM), MoJ$ may fix a date to hold a joint meeting with major
flood prone States to discuss and pave s way for formulating a policy on
floodplain identification, demarcation and protection for all States. The

relevant points for discussions to be held during such meeting may be shared
in advance,

The meeting ended with vote of thanks

LER S EF S
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S) Pwm Kumar, Sectet

7‘ Sn (; a\mi Kumar, NG, | M/C(w o

3‘ sh. mud :shore PS, UD&HD (Jovt ofBlhar o

JSi San a/Kum rAaarwal Ps, WRD Govt othhar

,' Sh. Atul Jain, C Co:nrnnssmner(fM) MOJS - | ,,
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PeO Maravan fefay

[T ]
ot secretary (Enpg)

Commissioner (FM)
Ministry of Jal Shakt,
D?\‘JR RD & GR, Government of India
8% Floor, Block No.-11, CGO Compley,
Lodhi Road, New Delhi-110003,
E-mail:- commer-mowr@nic.in
Patna, dated:- 1 5-0%- 2599
Sub:- 3™ Meeting of Joint Committee constituted under direction of Hon'ble NGT
(Principal Bench), New Delhi in OA No, 200/2014 in refarence to River
Flood Plain demarcatioin and protection-reg.

Ref:- NMCG letter no. TE-16019/3/2020-0/0 AD(RD Tech) NMCG-Part-1/836
dated-11.02,2022.
Sie,

In reference to descision taken in the 3" meeting of joint committee
mention above, | am directed to convey that high resolution Digital Elevation Modet
(DEM) for rivers located in Bihar are not available. Hence, Govt. of Bihar is presently not in
a position to assess the extent of inundation corresponding to different flood frequency.
However, estimated water level at measuring stations located on river Ganga at Buxar,
Dighaghat, Gandhighat, Hathidah, Munger, Bhagalpur and kahalgaan for different retuen
period of 3, 7, 10, 20 and 50 years have been worked out which is attached herewith for
your consideration.

Apart from above, it is requested to re-define the flood plain and
regulatory zones in respect of prevailing geographical, hydrological and social condition of
the state of Bihar as it has been done in case of river Krishna and river Yamuna,

This is for your kind your information and necessary action please.

Encl: As above

£
/

‘ﬁou: faith mii
(\_, 4 {?};m% \ -

(Deo Marayan Pande \f

foint Secretary (Engg.}

OOFRAC  Coyatk bt s, OO
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Monthly Progress Report for 18th meeting of Central Monitoring

Committee in the matter of OA 673/2018

Agenda Na.-1{d)

Status

E-flows

As per directions given in the 4th meeting of R.R.C held on 03.10.2019, the
discharge data at entry and exit point of the five polluted river stretches
(Sirsiya, Parman, Harbaura, Ramrekha and Punpun) is being made available
to BSPCB fortnightly. .

Ministry of lal shakti, Gol through its gazefte notification no. 4009 dated
09.10.2018 has defined the quantum of e-flow in the main stem of river
Ganga from Haridwar {Uttarkhand) to Kanpur (Uttar Pradesh) only. However
it was desirable to notify the quantum of e-flow for entire reach of Ganga as
well as its important tributaries.

it is well known that there exists an Indo-Bangladesh Treaty, 1996 in which
sharing formula of water available at Farraka Barrage has been agreed.
Sharing of Ganga water between India and Bangladesh, especially during lean
season, is of utmost importance as it is impacting Bihar's development as
well, In this regard, MolS, Gol has been requested to fix the quantum of
water at important terminal points of the entire stretch of river Ganga vide
dept fetter no. 208 dated 24.04.2019. Further information on the matter is
still awaited,.

Fload Plain
Regulation

Govt, of India vide 50 3187 dated 07.10.2016 has published Gazette
notification regarding River Ganga rejuvenation, Protection and
Management Authorities Order-2016 wherein Flood Plain has been defined
in sub-section (1) (1) of section 3 of said notification as under:

“Such darea of river Ganga or its tributories which comes under water on
either side of it due to flood corresponding to its greatest flow or with flood

of frequency of 100 years.”

Further, in sub-section(3) of section 6 of the said notification, it has been
mentioned that “no person shall construct any structure, whether
permanent or temporary for residential or commercial or industrial or any
other purpose in the river Ganga, bank of river Ganga or its tributaries or
active flood plain area of river Ganga or its tributaries.”

According to the aforementioned definition of flood plain, the majority of
the state falls within it. Flooding affects roughly 68,800 square kilometres
out of a total geographical area of 94,160 square kilometres, accounting for
nearly 73% of the State's total geographical area. The displacement and
rehabilitation of a large population/habitation does not appear to be
feasible. This will also block the development efforts of Bihar, a densely
populated State. So, GoB is not in favor of enactment flood plain zoning
regulations as defined above. Considering the ground reality of Bihar and the
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circumstances, WRD Bihar has requested the Government of India, vide
letter no. 222 dated 04.05.2020, to reconsider the provision of Flood Plain
Zoning shown in the above-mentioned notification.

Further, in response to NMCG’s request, a scientific study for establishing
the non-feasibility of Flood plain zoning in the state of Bihar has been sent to
NMCG vide WRD letter no. 296 dated 02.08.2021. The conclusion of the
study is as under:

“On account of existing topography near river banks, availability of fertile
land, people’s dependability on domestic use of water and the high cost of
land in non-flood plain area; dense population in northern plain terrain are
bound to settle within embanked river areas, which indicate the non-

feasibility of flood plain zoning in the state of Bihar”.

. To look into the matter of Flood Plain Zoning in B8ihar, a Committee was
constituted as per direction of NGT comprising the members from CWC,
NMCG and CPCB. The three meetings of the Committee were held on
23.11.2021, 15.12.2021 & 24.01.2022. The committee in the 2"¢ meeting
held on 15.12.2021 decided that Bihar would conduct scientific assessment
using high resolution DEM. Accordingly, WRD, Bihar informed the Committee
in its last meeting held on 24.01.2022, that GoB is currently unable to
determine the degree of inundation corresponding to varying flood
frequencies because a high resolution Digital Elevation Model is not yet
available. Recently, Survey of India vide letter dated 21.03.2024 conveyed
that the DEM data of Patna district is available. FMISC, WRD Bihar vide letter
no. 184 dated 03.04.2024 and letier no 198 dated 10.04.02024 has heen
directed to collect the same from Survey of India. However estimated water
level at different measuring stations located on river Ganga for different
return period of 3, 7, 10, 20 and 50 years have been made available to MolS,
Gol, demonstrating Bihar's concern.
MolS, Gol has also bheen requested vide WRD letter no. 156 dated
15.03.2022 to revisit the flood plain in respect of prevailing geographical,
Hydrological and social conditions of the state of Bihar as it has been done in
case of river Kirshna and Yamuna. The provision in case of Krishna & Yamuna
as mentioned in minutes of 3™ meeting of Committee held on 24.01.2022 is
as under:
(i) In case of Krishna river, Flood Plain of river is defined as zone between
fload protection bunds of the river.
(i) In case of Yamuna river in Delhi, Flood plains are corresponding to zone
of inundation for 1 in 25 years flood frequency.
(i} In case of Yamuna river in Agra, Flood level taken in year 2010 is taken
as extent of flood plains.
The same has been reiterated vide lettér no. 392 dated 01.07.2022 of WRD
Bihar. The reply is still awaited,
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ANNEXURE-I

BIHAR STATE POLLUTION CONTROL BOARD

Parivesh Bhawan, Patliputra Industrial Area, P.O.-Sadakat Ashram, Patna—800010
EPABX—0612-2261250/2262265, Fax—0612-2261050

E-mail- msbhspeb-bih@gov.in, Website http://bspeb.bihar.gov.in

Ref. No. g Patna, dated-

From,
S. Chandrasekar, IFS,
Member Secretary.
To,
The Principal Secretary,
Urban Development and Housing Department,
Govt. of Bihar, Patna.

Sub: - Status report in compliance with the order of Hon’ble NGT dated-

24.11.2023 and 19.02.2024 in O.A. no. 200/2014.

Sir,

Please find enclosed herewith district wise status report in compliance
with the order of Hon’ble NGT dated- 24.11.2023 & 19.02.2024 in O.A. no.
200/2014 related with concerned issues viz. Industrial effluent discharge, Bio-
medical waste, details of Hotels, Dharamshala, & Ashram, Quality of Burhi
Gandak & Ganga river and construction of STP near JI. P. Setu, Patna for needful

action.
Encl: As above. , Yours faithfully,
Sd/-
(S. Chandrasekar)
Member Secretary.
Memo: - Q‘&/ Patna, dated:- 20/ 4&/ )/4

"Copy to: The Secretary to Government, Department of Environment, Forest &
Climate Change, Government of Bihar, Patna for information and necessary
action,

Iy,

v } j Wy ?M
7 (S. Chandrasekar)
Member Secretfry,
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Sl. No. f g
Data Details of the hotel, dharmshala | Water quantity in river and its tributaries in districts/town in terms
and ashram operating without of fecal coliform (MPN/100ml)
proper consent and discharging
District untreated effluent and the action
taken against them
Araria There are 05 applications of _ Name Of Monitorin . Fecal Colif
hotels/dharmshala/ashrams Sampling Date Location ’ District (r(\i/fSN/zoi0(:1:':)1
operating with valid CTE/CTOs of RIVER PARMAR AT
this Board. 24/01/2024 JOGBANI, ARARIA ARARIA 17000
Arwal -- - Name Of Monitoring o Fecal Coliform
Sampling Date Location District (MPN/100ml)
RIVER SONE AT ARWAL
08/01/2024 NEAR BALUGHAT ARWAL 2300
(SAHAR)
Aurangabad | There are 3 applications of . Name Of Monitori o F i
’ hotels/dharmshala?gshrams Sampling Date amelocatg:\l e District (ll\e/:::‘lsig:;::)‘
operating with valid CTE/CTOs of
ttfi S B oagd. / 08/01/2024 OEQI:RA':;“AZUQQZD AURANGABAD 17000
Begusarai | There are 15 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.
Bhagalpur | There are 11 applications of . Name Of Monitori i
9ap hotels/dharmshala/pa[:;hrams Sampling Date ameLocat;l::tormg District ::::Li:g;;?;
Sﬁergtingdwith valid CTE/CTOs of RIVER GANGA AT U/S
is Board.
04/01/2024 AJG’;EJ'L%LZXQND'R BHAGALPUR 4900
BHAGALPUR
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04/01/2024

RIVER GANGA D/S
CREMINATION GHAT AT
SULTANGANJ,
BHAGALPUR

BHAGALPUR

13000

04/01/2024

RIVER GANGA AT D/S
BHAGALPUR NEAR
BARARIGHAT

BHAGALPUR

28000

05/01/2024

RIVER GANGA D/S NEAR
CREMATION GHAT,
KHALGOAN

BHAGALPUR

4900

05/01/2024

RIVER GANGA,
JHAIGHAT AT
KAHALGAON

BHAGALPUR

3300

05/01/2024

RIVER GANGA AT
WATER INTAKE POINT,
BHAGALPUR

BHAGALPUR

13000

05/01/2024

RIVER GANGA AT
CHAMPANAGAR,
RASIDPUR, BHAGALPUR

BHAGALPUR

1300

05/01/2024

RIVER GANGA AT
BHAGALPUR, OPP.
KUPPA GHAT

BHAGALPUR

13000

15/01/2024

RIVER GANGA AT U/S
AJGABINATH MANDIR
SULTANGANJ,
BHAGALPUR

BHAGALPUR

13000

15/01/2024

RIVER GANGA D/S
CREMINATION GHAT AT
SULTANGANJ,
BHAGALPUR

BHAGALPUR

17000

16/01/2024

RIVER GANGA D/S NEAR
CREMATION GHAT,
KHALGOAN

BHAGALPUR

13000
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16/01/2024

RIVER GANGA,
JHAIGHAT AT
KAHALGAON

BHAGALPUR

7900

16/01/2024

RIVER GANGA AT
WATER INTAKE POINT,
BHAGALPUR

BHAGALPUR

24000

16/01/2024

RIVER GANGA AT D/S
BHAGALPUR NEAR
BARARIGHAT

BHAGALPUR

54000

16/01/2024

RIVER GANGA AT
CHAMPANAGAR,
RASIDPUR, BHAGALPUR

BHAGALPUR

4900

16/01/2024

RIVER GANGA AT
BHAGALPUR, OPP.
KUPPA GHAT

BHAGALPUR

17000

Bhojpur

There are 07 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
{MPN/100mi)

04/01/2024

RIVER GANGI AT ARA,
D/s

BHOIPUR

22000

04/01/2024

RIVER GANGA AT ARA-

CHAPRA ROAD BRIDGE

(KOIILWAR BARHARA-
CHAPRA ROAD)

BHOJPUR/SARAN

3300

18/01/2024

RIVER GANGA AT ARA-

CHAPRA ROAD BRIDGE

(KONLWAR BARHARA-
CHAPRA ROAD)

BHOJPUR/SARAN

1300

04/01/2024

RIVER SONE AT
BAHIYARA, BHOJPUR

BHOJPUR

22000

04/01/2024

RIVER SONE AT
KOILWAR, NEAR
MANDIR, BHOIPUR

BHOJPUR

17000
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Buxar

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100ml)

02/01/2024

RIVER GANGA AT D/S
BUXAR NEAR VEER
KUNWAR SINGH ROAD
BRIDGE

BUXAR

7900

02/01/2024

RIVER GANGA AT
BUXAR,
RAMREKHAGHAT

BUXAR

7900

02/01/2024

RIVER GANGA AT U/S
JAIL GHAT, BUXAR

BUXAR

4900

02/01/2024

RIVER GANGA CHUSA
AT BUXAR

BUXAR

‘4900

16/01/2024

RIVER GANGA AT D/S
BUXAR NEAR VEER
KUNWAR SINGH ROAD
BRIDGE

BUXAR

13000

16/01/2024

RIVER GANGA AT
BUXAR,
RAMREKHAGHAT

BUXAR

17000

16/01/2024

RIVER GANGA AT U/S
JAIL GHAT, BUXAR

BUXAR

22000

16/01/2024

RIVER GANGA CHUSA
AT BUXAR

BUXAR

17000

Darbhanga

There are 17 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100m1)

30/01/2024

RIVER KAMALA (BIHAR)
AT JEEWACH GHAT,
DARBHANGA

DARBHANGA

3300

30/01/2024

RIVER KAMALA AT
GAUSAGHAT,
DARBHANGA

DARBHANGA

3300
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30/01/2024

RIVER BAGMAT! AT
DARBHANGA,
SAMASTIPUR ROAD
BRIDGE, DARBHANGA

DARBHANGA

2300

East
Champaran

There are 25 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100ml)

11/01/2024

RIVER SIRSIYA AT
RAXAUL,BIRGANJ CHECK
POST ROAD BRIDGE
EAST CHAMPARAN

EAST CHAMPARAN

92000

11/01/2024

RIVER SIRSIYA D/S
RAXAUL {KOERIA TOLA),
EAST CHAMPARAN

EAST CHAMPARAN

92000

11/01/2024

RIVER SIKRAHNA AT LAL
PARSA, BETIAH, EAST
CHAMPARAN

EAST CHAMPARAN

28000

11/01/2024

RIVER BURHI GANDAK
AT LAL BAGLA GHAT,
MOTIHARI DHAKA
ROAD, EAST
CHAMPARAN

EAST CHAMPARAN

17000

11/01/2024

RIVER BURHI GANDAK
AT BARACHAKIA, EAST
CHAMPARAN

EAST CHAMPARAN

11000

Gaya

There are 06 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Gopalganj

There are 04 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
{MPN/100ml)
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RIVER DAHA AT
MEERGAN] NEAR
22/01/2024 BADARIHIMMI BAZAR, GOPALGANJ 54000
GOPALGAN)
RIVER DAHA AT ITWA
23/01/2024 BRIDGE, GOPALGAN) GOPALGAN] 24000
RIVER GANDAK
GOPALGAN)
23/01/2024 PIPRAKOTHI ROAD GOPALGAN) 7900
BRIDGE (DUMARIA
GHAT)

Jamui There are 07 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Jehanabad | There are 02 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Katihar There are 09 applications of Sampling Date Name Of Monitoring District Fecal Coliform
hotels/dharmshala/ashrams piing Location (MPN/100ml)
operating with valid CTE/CTOs of RIVER KOSHI AT
this Board. 24/01/2024 KURSHELA AT KATIHAR KATIHAR 35000

Khagaria X Name Of Monitoring . Fecal Coliform
Sampling Date Location District (MPN/100ml)
RIVER BURHI GANDAK
AT KHAGARIA ROAD
25/01/2024 BRIDGE BEFORE KHAGARIA 13000

CONFLUENCE WITH

GANGA , KHAGARIA
Kishanganj | There are 01 applications of sampling Date Name Of Monitoring District Fecal Coliform

hotels/dharmshala/ashrams
operating with valid CTE/CTOs of

Location

(MPN/100ml)
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this Board. RIVER MAHANANDA AT
THAKURGAN!,
24/01/2024 KISHANGAN) ROAD KISHANGAN] 13000
BRIDGE, KISHANGAN)
Madhepura . Name Of Monitoring s Fecal Coliform
Sampling Date Location District {MPN/100ml)
RIVER KOSHI AT
24/01/2024 MADHEPURA MADHEPURA 17000
Madhubani | There are 06 applications of sampling Date Name Of Monitoring District Fecal Coliform
hotels/dharmshala/ashrams piing Location {MPN/100mi)
operating with valid CTE/CTOs of RIVER KAMALA AT
this Board. 29/01/2024 BENIPATT! MADHUBAN{ 13000
{MADHUBANI)
RIVER DHOS AT
29/01/2024 SAHARGHAT, MADHUBANI 13000
MADHUBANI
RIVER DHOS AT
29/01/2024 MADHWAPUR, MADHUBANI 4900
MADHUBAN!
RIVER KAMALA AT
KAMALA GHAT NEAR
29/01/2024 BARRAGE ATIAYNAGAR MADHUBANI 2700
, MADHUBANI
Munger R Name Of Monitoring - Fecal Coliform
Sampling Date Location District (MPN/100ml)
RIVER GANGA AT
04/01/2024 MUNGER D/S, MUNGER 17000
CREAMINATION GHAT
RIVER GANGA AT U/S
04/01/2024 MUNGER KASHATHARN! MUNGER 4900
GHAT
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15/01/2024

RIVER GANGA AT U/S
MUNGER KASHATHARNI
GHAT

MUNGER

13000

15/01/2024

RIVER GANGA AT
MUNGER D/S,
CREAMINATION GHAT

MUNGER

24000

Muzaffarpur

There are 55 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100ml)

08/01/2024

RIVER GANGA AT
BARAHIYA, NEPALITOLA,
MARANCHI, HATHIDAH
AT MOKAMA, PATNA

MUZAFFARPUR

7900

22/01/2024

RIVER GANGA AT
BARAHIYA, NEPALITOLA,
MARANCHI, HATHIDAH
AT MOKAMA, PATNA

MUZAFFARPUR

13000

22/01/2024

RIVER GANDAK AT
REWAGHAT,
MUZAFFARPUR

MUZAFFARPUR

17000

24/01/2024

RIVER BURH] GANDAK
AT AKHARAGHAT,
MUZAFFARPUR

MUZAFFARPUR

17000

24/01/2024

RIVER BURHI GANDAK
U/S ROAD BRIDGE NH
NEAR ZERO MILE
MUZAFFARPUR

MUZAFFARPUR

13000

Nalanda

There are 01 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Patna

There are 79 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100ml)
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this Board.

04/01/2024

RIVER GANGA AT
MOKAMA (D/S), NEAR
RAJENDRA BRIDGE,
SIMIRIYA GHAT

PATNA

22000

05/01/2024

RIVER GANGA NEAR
DANAPUR (NEAR PIPA
PUL) ,PATNA

PATNA

3300

05/01/2024

RIVER GANGA AT
DIGHA, NEARJ P SETU,
PATNA U/S

PATNA

17000

05/01/2024

RIVER GANGA AT
GANDHIGHAT, NIT
PATNA

PATNA

24000

05/01/2024

RIVER GANGA AT
GULABI GHAT, PATNA

PATNA

24000

05/01/2024

RIVER GANGA AT PATNA
D/S (GANGA BRIDGE),
GAIGHAT, PATNA

PATNA

22000

05/01/2024

RIVER GANGA AT
MALSALAMI, PATNA
CITY, PATNA

PATNA

11000

05/01/2024

RIVER GANGA AT
KACHCHI-DARGAH-
BIDUPUR NEAR ROAD
BRIDGE, PATNA

PATNA

13000

05/01/2024

RIVER GANGA AT
TRIVENI GHAT, PATNA

PATNA

11000

05/01/2024

RIVER PUNPUN NEAR
PATNA FATUHA ROAD
BRIDGE, FATUHA

PATNA

28000

05/01/2024

RIVER GANGA AT
KEWALA GHAT,FATUHA,
PATNA

PATNA

22000
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08/01/2024

RIVER GANGA AT
BAKHTIYARPUR-TAJPUR
BRIDGE ON GANGA,
ATHMALGOLA, PATNA

PATNA

7900

08/01/2024

RIVER GANGA AT UMA
NATH MANDIR,BARH

PATNA

22000

08/01/2024

RIVER GANGA U/S OF
M/S NTPC, BARH
WATER INTAKE POINT,
BARH

PATNA

13000

08/01/2024

RIVER GANGA D/S OF
M/S NTPC, BARH
WATER INTAKE
POINT,PATHANICHAK,
BINDTOLA BARH

PATNA

17000

08/01/2024

RIVER GANGA AT
MOKAMA (U/S),
MAHADEQ ASTHAN,
PATNA

PATNA

17000

11/01/2024

RIVER UNPUN NEAR
PUNPUN ROAD BRIDGE,
PUNPUN

PATNA

17000

11/01/2024

RIVER PUNPUN AT
KINJAR ROAD BRIDGE,
JEHANABAD-ARWAL
BORDER , JEHANABAD

PATNA

35000

16/01/2024

RIVER GANGA AT
MOKAMA (D/S), NEAR
RAJENDRA BRIDGE,
SIMIRIYA GHAT

PATNA

24000
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22/01/2024

RIVER GANGA AT
BAKHTIYARPUR-TAJPUR
BRIDGE ON GANGA,
ATHMALGOLA, PATNA

PATNA

4900

22/01/2024

RIVER GANGA AT UMA
NATH MANDIR,BARH

PATNA

13000

22/01/2024

RIVER GANGA U/S OF
M/S NTPC, BARH
WATER INTAKE POINT,
BARH

PATNA

11000

22/01/2024

RIVER GANGA D/S OF
M/S NTPC, BARH
WATER INTAKE
POINT,PATHANICHAK,
BINDTOLA BARH

PATNA

13000

22/01/2024

RIVER GANGA AT
MOKAMA (U/S),
MAHADEO ASTHAN,
PATNA

PATNA

24000

24/01/2024

RIVER GANDAK AT
KONHARA GHAT,
OPPOSITE
HARIHARNATH
MANDIR,SONEPUR

PATNA

28000

31/01/2024

RIVER GANGA AT
TRIVENI GHAT, PATNA

PATNA

7900

31/01/2024

RIVER GANGA AT
KEWALA GHAT,FATUHA,
PATNA

PATNA

24000

31/01/2024

RIVER GANGA NEAR
DANAPUR (NEAR PIPA
PUL) ,PATNA

PATNA

13000
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31/01/2024

RIVER GANGA AT
DIGHA, NEARJP SETU,
"PATNAU/S

PATNA

17000

31/01/2024

RIVER GANGA AT
GANDHIGHAT, NIT
PATNA

PATNA

54000

31/01/2024

RIVER GANGA AT
GULABI GHAT, PATNA

PATNA

35000

31/01/2024

RIVER GANGA AT PATNA
D/S (GANGA BRIDGE),
GAIGHAT, PATNA

PATNA

17000

31/01/2024

RIVER GANGA AT
MALSALAMI, PATNA
CITY, PATNA

PATNA

13000

31/01/2024

RIVER GANGA AT
KACHCHI-DARGAH-
BIDUPUR NEAR ROAD
BRIDGE, PATNA

PATNA

17000

Purnea

There are 09 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Rohtash

There are 04 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100ml)

08/01/2024

RIVER SONE AT
NASIRIGAN] DAM,
ROHTAS

ROHTAS

3300

08/01/2024

RIVER SONE AT ROAD
BRIDGE-DEHRI-ON-
SONE, ROHTAS

ROHTAS

4900
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RIVER SONE AT BANJARI
NEAR BANJARI NEAR
SUN TEMPLE
KALYANPUR, ROHTAS

08/01/2024

ROHTAS

3300

RIVER SONE AT
INDRAPURI DAM, DEHRI
ON SONE, ROHTAS

08/01/2024

ROHTAS

3300

Saharsa

There are 04 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Samastipur

There are 07 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Name Of Monitoring

S ing D
ampling Date Location

District

Fecal Coliform
(MPN/100ml)

RIVER BURHI GANDAK
NEAR MAGARDAHI
GHAT AT SAMASTIPUR
ROAD BRIDGE,
SAMASTIPUR

30/01/2024

SAMASTIPUR

17000

Saran

There are 07 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Name Of Monitoring

Sampling Date Location

District

Fecal Coliform
(MPN/100ml)

RIVER GANGA AT MAA
AMBIKA ASTHAN, AAMI,
SARAN

04/01/2024

SARAN

9400

RIVER GANGA AT THE
BALUGHAT, DORIGANJ,
SARAN

04/01/2024

SARAN

13000

RIVER GANGA AT MAA
AMBIKA ASTHAN, AAMI,
SARAN

18/01/2024

SARAN

22000

RIVER GANGA AT THE
BALUGHAT, DORIGANJ,
SARAN

18/01/2024

SARAN

24000
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32/01/2024

RIVER GHAGHARA NEAR
CHAPRA, RIVILGANJ,
MANJHI, SARAN

SARAN

11000

24/01/2024

RIVER GANDAK AT
SONEPUR NEAR
HARIHARNATH TEMPLE

SARAN

28000

Sitamarhi

There are 07 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
(MPN/100ml)

01/01/2024

RIVER BAGMATI AT
MUZAFFARPUR-
SITAMARHI ROAD
BRIDGE, SITAMARHI

SITAMARHI

17000

01/01/2024

RIVER MANUSMAR AT
PARSHURAMPUR, RIGA
- BELSAND ROAD,
SITAMARHI

SITAMARHI

7900

01/01/2024

RIVER MANUSMAR U/S
(RIGA), SITAMARHI

SITAMARHI

7900

01/01/2024

RIVER MANUSMAR AT
RIGA, UPHRAULIA,
SITAMARHI

SITAMARHI

7900

01/01/2024

RIVER LAKHANDE! U/S
SITAMARHI AT
MEHANDI NAGAR

SITAMARHI

17000

01/01/2024

RIVER LAKHANDE! D/S
SITAMARHI AT PARORI
ROAD BRIDGE

SITAMARHI

35000

Siwan

There are 18 applications of
hotels/dharmshala/ashrams
operating with valid CTE/CTOs of
this Board.

Sampling Date

Name Of Monitoring
Location

District

Fecal Coliform
{MPN/100ml)

22/01/2024

RIVER DAHA U/S
RAJENDRA ROAD
BRIDGE AT SIWAN

SIWAN

17000
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RIVER DAHA D/S AT
22/01/2024 RENUA, SIWAN SIWAN 35000
Supaul ) Name Of Monitoring . Fecal Coliform
Sampling Date Location District (MPN/100ml)
RIVER KOSHI AT
24/01/2024 BEERPUR, SUPAUL SUPAUL 1300
Vaishali There are 01 applications of sampling Date Name Of Monitoring District Fecal Coliform
hotels/dharmshala/ashrams pling Location {MPN/100ml)
operating with valid CTE/CTOs of RIVER GANDAK AT
this Board ROAD BRIDGE, U/S
24/01/2024 HAJIPUR, VAISHALI VAISHALI 22000
(RORDER OF SARAN &
VAISHALI)
West There are 09 applications of Sampling Date Name Of Monitoring District Fecal Coliform
Champaran | hotels/dharmshala/ashrams pling Location {MPN/100ml)
operating with valid CTE/CTOs of RIVER RAMREKHA AT
this Board. 10/01/2024 U/S HARINAGAR, WEST cH Amﬁ\TR AN 92000
CHAMPARAN
RIVER RAMREKHA AT WEST
10/01/2024 HARINAGAR, WEST CHAMPARAN 92000
CHAMPARAN
RIVER HARHA AT WEST
10/01/2024 BAGHA, LAURIYA ROAD 13000
CHAMPARAN
BRIDGE
RIVER SIKRAHNA AT WEST
10/01/2024 LAURIA, HARINAGAR CHAMPARAN 22000
ROAD BRIDGE
RIVER SIKRAHNA
LAURIA-NARKATIAGAN) WEST
10/01/2024 ROAD BRIDGE, WEST CHAMPARAN 28000

CHAMPARAN
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RIVER HARBORA D/S

10/01/2024 AT NARKATIAGAN), CHA\II\VAE’SATRAN 17000
WEST CHAMPARAN
RIVER HARBORA,U/S AT WEST
10/01/2024 NARKATIAGANJ, WEST CHAMPARAN 11000
CHAMPARAN
RIVER SIKRAHNA AT
CHANPATIYA, NEAR WEST
10/01/2024 CHANPATIYA ROAD CHAMPARAN 17000
BRIDGE, WEST
CHAMPARAN
RIVER KOHRA U/S RAI WEST
10/01/2024 GHAT, MAJHAULIA, CHAMPARAN 13000
WEST CHAMPARAN
RIVER KOHRA D/S NEAR
RAILWAY BRIDGE, WEST
10/01/2024 MAJHAULIA, WEST CHAMPARAN 17000

CHAMPARAN
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4, Category: Industrial Effluent Discharge

34343

Sl. No. a b c d e
Data Number of | Total daily | The manner | The discharge effluent analysis from the CETP and ETP | The per
industrial unit | generation of | of treatment | treating the industrial waste from each outlet. day
discharging their | such industrial | of the generation
effluent treated/ | waste  within | industrial of
untreated in river | the District. waste so industrial
Ganga and its generated. solid
Distri tributaries and waste and
details of manner of
defaulting its
industrial units. treatment
and
disposal in
the
District.
Araria e The industries | e Total 1100 KLD | < All aforesaid [e There is not technically feasible for installation of Common js Only
having  potential | (approx.) waste units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water | water installed number of industries situated in Industrial area of Araria ash
generation of [ generations Effluent district. There is no CETP installed in Araria district. generate
Araria district | from these Treatment Analysis report of Grossly Polluting Industries (GPIs) d from
includes Slaughter | industries. Plant (ETP). in Araria district these
houses, Parboil units,
rice mill and Industry pH BOD TSS Remark which is
Automobile Name (mg/L) used for
servicing centre (mg/L) filling
There is  no M/s AL| 7.6 28 71 Complied low tying
discharge from Sameer areas.
aforesaid
industries into Exports Pvt
Ganga river and Ltd
its tributaries. M/s 7.69 55 21 Complied
o Bihar State Marhaba
Pollution  Control
Board has Frozen
identified a total of Foods
’Zg”utmg Grossly M/s 8.24 | 650 1574 Non-
Industries (GPIs), Zakariya Complied;
Board

Page 362




34344

including 03 units
namely a) M/s AL
Sameer  Exports
Pvt Ltd; b) M/s
Marhaba  Frozen
Foods; <¢) M/s
Zakariya Agro (P)
Ltd in Araria

district.

The Central
Pollution  Control
Board has
identified the

Technical institute
as Third Party
Agency (TPA) for
the surprise
inspection of GPIs
units located in
different  districts
of Bihar every
year for ensuring
environmental
compliance. All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

The GPIs located
in Ararla district
(Slaughter
houses) have
Effluent Treatment
Plant (ETP). The
treated effluent is
used for
horticulture/
agriculture/

Agro (P) Ltd issued legal
direction
Standard 5.5- | 100 200 For
2.0 irrigation
: purpose

Page 363



34345

gardening
purpose. No water
is discharge into
any water body.

Arwal "o The industries | « Total 92 KLD All o« There is not technically feasible for installation of | « Only
having potential (approx.) aforesaid Common Effluent Treatment Plant (CETP), as there is boiler
waste water waste water units have no significant number of industries situated in Industrial ash
generation of generations installed area of Arwal district. There is no CETP installed in generate
Arwal district from these Effluent Arwal district. d from
includes  Parboil industries. Treatment o« There are no any GPlIs in Arwal district, hence effluent these
rice mill  and Plant (ETP). quality report is not applicable. units,
Automobile which is
servicing centre. used for
There is no filling
discharge  from fow iying
aforesaid areas.
industries into
Ganga river and
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

¢ There is no any
GPIs in  Arwal
district,

Aurangabad | The industries | « Total 262 All o There is not technically feasible for installation of | Only boiler

having potential KLD aforesaid Common Effluent Treatment Plant (CETP), as there is | ash
waste water (approx.) units have no significant number of industries situated in Industrial | generated
generation of waste water installed area of Aurangabad district. There is no CETP installed | from these
Aurangabad generations Effluent in Aurangabad district. units, which
district includes from these Treatment o There are no any GPIs in Aurangabad district, hence | is used for
Parboil rice mill industries. Plant (ETP). effluent quality report is not applicable. filling low
and Automobile lying areas.
servicing centre.
There is no
discharge  from
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aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Poliution Control
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

There is no any
GPIs in
Aurangabad
district.

Banka

The industries
having potential

waste water
generation of
Banka district

includes Distillery
and Parboiled
rice mill. There is
no discharge
from aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Polluting

Industries

(GPIs), including
02 units namely
a) M/s MJ) and
Sons Distillery
and Breweries

o Total 880 KLD
(approx.)
waste water
generations
from these
industries.

e All aforesaid
units  have
installed
Effluent
Treatment
Plant (ETP).

» There is not technically feasible for instailation of Common
Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Banka
district. There is no CETP installed in Banka district.

« Distillery has adopted Zero Liquid Discharge (ZLD) system
by having suitable treatment and recycling of treated
effluent.

s Only
boiler
ash
generate
d from
these
units,
which s
used for
filling
low lying
areas.
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Pvt. Ltd.; b) M/s
SCI India Ltd
Agro (P) Ltd in
Banka district.
The Central
Polflution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
instailed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

+ The GPIs located
in Banka district
(Distillery) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment and
recycling of
treated effluent.
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Begusarai

The industries

having potential
waste water
generation of
Begusaral district
includes  Parboil
rice mill, Dairy,
Beverage and
Automobiie
servicing centre,
There is  no
discharge from
aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Poilution Controi
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
06 units namely
a) M/s Ganga
Dairy Limited; b)
M/s Varun
Beverages
Limited; c¢) M/s
Barauni Dairy; d)
M/s Hindustan
Urvarak &
Rasayan Limited;
e) M/s Indian Oil
Corporation
Limited (10C); f)
M/s Mahavir
Industries  and
Allied Works Pvt.
Ltd in Begusarai

o Total 1777
KLD (approx.)
waste  water
generations
from these
industries.

o All aforesaid
units  have
installed
Effluent
Treatment
Plant (ETP).

o There is not technically feasible for installation of Common
Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Begusarai

district. There is no CETP installed in Begusarai district.

Analysis report of Grossly Polluting Industries (GPIs) in
Begusarai district

Industry pH BOD TSS Remark
a
Name T (mary
M/s 7.98 65 36 Non-
Barauni Complie
Dairy d; Board
issued
legal
direction
M/s Varun 7.70 18 10 Complied
Beverage
s Limited
M/s Indian 7.44 9 11 Complied
Qil
Corporati
on
Limited
(10C)
M/s Ganga 8.05 54 85 Non-
Dairy Complie
Limited d; Board
issued
legal
direction
Standard 5.5- 30 100 For
9. irrigatio
0 n
purpose

° Only
boiler
ash
generate
d from
these
units,
which s
used for
filling
fow lying
areas.
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district.

The Central
Pollution Control
Board has
identified the
Technical

institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

The GPIs located
in Begusarai
district ~ (Dairy,
Beverage) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.

M/s 8.02 60 40 Complied
Hindustan
Urvarak &
Rasayan
Limited
Standard 5.5- 100 200 For
9. irrigatio
0 n
purpose
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Bhagalpur e« The industries | o Total 558 KLD |« All aforesaid | o There Is not technically feasible for installation of Common | e Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant | boiler  ash
waste water waste  water installed number of Industries situated in Industrial area of | generated
generation of generations Effluent Bhagalpur district. There is no CETP installed in Bhagalpur | from these
Bhagalpur district from these Treatment district. units, which
includes Textile, industries. Plant (ETP). Analysis report of Grossly Polluting Industries (GPIs) is used for
Food processing, in Bhagalpur district filling low
Automobile lying areas.
servicing centre, Industry pH BOD TSS Remark
Non-alcoholic Name (mg/
beverages, L) (mg/L)

Parboited Rice
Mills, Dairy M/s 7.80 28 129 Non-
products, Bio Bhalotia Complie
Medical waste Fabtex d; Board
treatment Pvt. Ltd. issued
facility. legal
There is no direction
discharge  from
aforesaid M/s 8.16 28 16 Complied
industries into Bhagalp
Ganga river and ur Dairy
its tributaries.

¢ Bihar State M/s JIR| 7.80 27 14 Complied
Pollution Control Spin
Board has Textiles
identified a total LLP
of 78 Grossly
Polluting Standard 5.5- 30 100 For
Industries 9. Discharg
(GPIs), including 0 ein
03 units namely surface
a) M/s Bhalotia water
Fabtex Pvt. Ltd.;
b) M/s Bhagaipur
Dairy; c) M/s 1R
Spin Textiles LLP
in Bhagalpur
district.

«The Central
Pollution Control
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Board has
identified the
Technical

institute as Third
Party Agency
(TPA) for the
surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance. Al
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

¢« The GPIs located
in Bhagalpur
district  (Dairy,

Textiles, Bio
Medical waste
treatment

facility) have
Effluent
Treatment Plant
(ETP). The
treated effluent
Is used for
horticulture/
agriculture/
gardening
purpose.

Bhojpur ¢ The industries | o Total 4110 | <Al aforesaid | e There is not technicaily feasible for installation of Common | e Only
having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is ho significant boiler
waste water waste  water installed number of industries situated in Industrial area of Bhojpur ash
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generation of generations Effluent district. There is no CETP Iinstalled in Bhojpur district. generate
Bhojpur  district from these Treatment «M/s Shree Vishnu Vishal Paper Mills Pvt. Ltd.(Paper d from
includes  Parboil industries. Plant (ETP). recycler) & M/s Bihar Distillery & Bottlers (P) Ltd. these
rice mill, Dairy, (Distillery) has adopted Zero Liquid Discharge (ZLD) system units,
Paper recycler, by having suitable treatment and recycling of treated which s
Asbestos, effluent. used for
Distillery and Analysis report of Grossly Polluting Industries (GPIs) in filling
Automobile Bhojpur district low lying
servicing centre. areas.
There is no Industry pH BOD TSS Remark

discharge  from Name (mag/

aforesaid L) (mg/L)

industries into

Ganga river and M/s HR 8.59 27.5 21 Non-

its tributaries. Food Complied

« Bihar State Processi due to

Pollution Control ng Pt not

Board has Ltd installati

identified a total on of

of 78 Grossly flow

Pollutmg meter at

Industries ETP:

(GPIs), including B ’d

04 units namely poar

a) M/s HR Food issued

Processing  Pvt. legal

Ltd.; b) M/s Ara direction

g!?!rlc’aye' C)Visr’:/lr{\j Standard 5.5- 30 100 Fpr surface

Vishal Paper Mills 9.0 discharge

:1‘;‘; Ltd.; %mgz M/s  Ara| 7.17 78 189 Complied

Distillery & Dairy

Bottlers (gr)] Ltd. Standard 5.5- | 350 600 For drain

in ojpur

district. 9.0 discharge

«The Central

pollution Control

Board has

identified the

Technical

Page 371



34353

institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

The GPIs located
in Bhojpur
district  (Dairy,
Rice Mill) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.
The GPIs located
in Bhojpur
district (Distillery
& Paper mill
recycler) have
Effluent
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Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment  and
recycling of
treated effluent.

Buxar *The industries | e Total 181 KLD | e All aforesaid | e There is not technically feasible for instailation of Common [ < Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of Buxar ash
generation of generations Effluent district., There is no CETP installed in Buxar district. generate
Buxar district from these Treatment eThere are no any GPIs in Buxar district, hence effluent d from
includes  Parboil industries. Plant (ETP). quality report is not applicable. these
rice  mill  and units,
Automobile which is
servicing centre. used for
There is no filling
discharge from low lying
aforesalid areas.
industries into
Ganga river and
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

o There is no any
GPIs in Buxar
district.

Darbhanga ¢ The industries | e Total 145 KLD | o All aforesaid | e There is not technically feasible for installation of Common o Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of ash
generation of generations Effluent Darbhanga district, There is no CETP installed in Darbhanga generate
Darbhanga from these Treatment district, d from
district  includes industries. Plant (ETP). ||  Analysis report of Grossly Polluting Industries (GPIs) in | these
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Parboil rice mill,
Dairy and
Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

o Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
01 units namely
a) M/s
Darbhanga Dairy
in Darbhanga
district.

e The Central
Pollution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the
surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental

compliance.  All
GPIs have

Darbhanga district

Industry pH BOD TSS Remark
Name (ma/
L) (mg/L)
M/s 7.61 25 56 Complied
Darbhan
ga Dairy
Standard 5.5-9.0 30 100 For
discharge
inland
surface

units,
which s
used for
filling
low lying
areas.
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installed Effluent
Treatment Plant
(ETP) for
treatment  and
disposal of their
effluent.

« The GPIs located
in Darbhanga

district  (Dairy,
Parboil rice mill)
have Effluent
Treatment Plant
(ETP). The
treated effluent

is used for
horticulture/
agricuiture/

gardening
purpose. No
water is

discharge into
any water body.

East +The industries { e Total 1621 [ o All aforesaid | e There is not technically feasible for installation of Common | «Only
Champaran having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water installed number of industries situated in Industrial area of East ash
generation of generations Effluent Champaran district. There is no CETP installed in East generate
East Champaran from these Treatment Champaran district. d from
district includes industries. Plant (ETP). Analysis report of Grossly Polluting Industries (GPIs) these
Parboil rice mill, in East Champaran district units,
Dairy, Distillery, which is
Sugar and Industry pH BOD TSS Remark used for
Automobile Name (mg/ filling
servicing centre . L) (mg/L) fow lying
There is no areas.
discharge  from M/s 6.85 60 48 Complied
aforesaid Mother
industries into Dairy
Ganga river and Fruit &
its tributaries. Vegetabl
o Bihar State e  Pvt.

Pollution Control
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Board has
identified a total
of 78 Grossly
Polluting

Industries

(GPIs), including
03 units namely
a) M/s Mother
Dairy  Fruit &
Vegetable Pvt.
Ltd.; b) M/s
HPCL  Bio-Fuels
Ltd.,, (Distillery
Div.); ¢) M/s
HPCL  Bio-Fuels
Ltd., (Sugar Div.)

in East
Champaran
district.

The Central
Pollution Control
Board has
identified the
Technical

institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental

compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and

Ltd
M/s HPCL| 7.35 26 - Complied
Bio-
Fuels
Ltd.,
(Sugar
Div.)
Standard | 5.5- 100 200 For
9.0 irrigation
purpose
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disposal of their
effluent.
« The GPIs located

in East
Champaran
district  (Sugar,
Dairy) have
Effluent
Treatment Plant
(ETP). The

treated effluent
is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.

« The GPIs located
in East
Champaran
district
(Distillery) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment  and
recycling of
treated effluent.

Gaya e The industries | e Total 400 KLD | Al aforesaid | e There is not technically feasible for installation of Common | e Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water instalied number of industries situated in Industrial area of Gaya ash
generation of generations Effluent district. There is no CETP installed in Gaya district. generate
Gaya district from these Treatment Analysis report of Grossly Polluting Industries d from
includes  Parboil industries. Plant (ETP). (GPIs) in Gaya district these
rice _mill, Dairy, units,
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Bakery and
Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

» Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
01 units namely
a) M/s Gaya
Dairy in Gaya
district.

s The Central
Poliution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the
surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental

compliance.  All
GPIs have
installed Effluent
Treatment Plant

Industry pH BOD TSS Remark
Name (mg/
(mg/L)
L)
M/s 6.92 12 44 Complied
Gaya
Dairy
Standard | 5.5- 30 100 For
9. dischar
0 ge
surface
water

which s
used for
filling
low lying
areas.

Page 378



34360

(ETP) for
treatment and
disposal of their
effluent.

The GPIs located
in Gaya district

(Dairy) have
Effluent

Treatment Plant
(ETP). The
treated effluent

is used for
horticulture/
agriculture/

gardening
purpose. No
water is
discharge into
any water body.

Gopalganj e The industries | o Total 2900 | «All aforesaid| e There is not technically feasible for installation of Common | o Only
having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of ash
generation of generations Effluent Gopalganj district. There is no CETP installed in Gopalganj generate
Gopalganj district from these Treatment district, d from
includes  Sugar, industries. Plant (ETP). « M/s Bharat Sugar Milis Distillery Division & M/s Sonasati these
Distillery, Dairy Organics Pvt. Ltd (Distillery) has adopted Zero Liquid units,
and Automobile Discharge (ZLD) system by having suitable treatment and which is
servicing centre. recycling of treated effluent. used for
There is no Analysis report of Grossly Poltuting Industries (GPIs) in filling
discharge  from Gopalganj district fow lying
aforesalid areas.
industries into Industry pH BOD TSS Remark
Ganga river and Name (mg/
its tributaries. L) (mg/L)

o Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Poliuting
Industries
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(GPIs), including
05 units namely
a) M/s Bharat
Sugar Mills; b)
M/s Bharat Sugar
Mills Distillery
Division; c) M/s
Sasamusa Sugar
Mills; d) M/s
Sonasati

Organics Pvt.
Ltd; e) M/s
Vishnu Sugar
Mills in Gopalganj
district.

+ The Central
Pollution Control
Board has
identified the
Technical

institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

« The GPIs located
in Gopalganj

M/s 8.07 20 20 Non-
Bharat Complied
Sugar due
Mills excess

waste
water
generatio
n; Board
issued
legal
direction

M/s Closed
Sasamu
sa
Sugar
Mills

M/s 7.1 27 20 Complied
Vishnu
Sugar
Mills

Standard 5.5- 100 200 For

9. Irrigation
0 purpose
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district (Sugar &

Dairy) have
Effluent

Treatment Plant
(ETP). The
treated effluent

is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.
The GPIs located
in Gopalganj
district
(Distillery) have
Effluent
Treatment Plant
(ETP). Distiltery
has adopted Zero
Liquid Discharge
(ZLD) system by

having suitable
treatment  and
recycling of

treated effiuent,

Jamui

The industries
having potential

waste water
generation of
Jamui district
includes  Parboil
rice  mill and
Dairy. There s
no discharge
from aforesaid

industries into
Ganga river and
its tributaries.

e Total 230 KLD
(approx.)
waste  water
generations
from these
industries.

o All aforesaid
units  have
installed
Effluent
Treatment
Plant (ETP).

¢ There is not technically feasible for installation of Common
Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Jamui
district. There is no CETP installed in Jamui district.

e There are no any GPIs in Jamui district, hence effluent
quality report is not applicable.

s Only
boiler
ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.
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o Bihar State
Poliution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

There is no any
GPIs In Jamui
district,

3

Jehanabad

The industries
having potential
waste water
generation of
Jehanabad
district includes
Parboil rice mill
and Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.
Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

There is no any
GPIs in
Jehanabad
district.

®

o Total 172 KLD
(approx.)
waste  water
generations
from these
industries.

« All aforesaid

installed
Effluent
Treatment district.
Plant (ETP).

o There Is not technically feasible for installation of Common
have Effluent Treatment Plant (CETP), as there is no significant
industries  situated
Jehanabad district. There is no CETP installed in Jehanabad

number of

s There are no any GPIs in Jehanabad district, hence effluent
quality report is not applicable.

° Only
boiler
ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.

Kaimur

The industries
having potential
waste water

o Total 650 KLD

(approx.)
waste  water

« All aforesaid

installed

« There is not technically feasible for installation of Common
have Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Kaimur

e Only
boiler
ash
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generation of generations Effluent district. There is no CETP installed in Kaimur district. generate
Kaimur  district from these Treatment o There are no any GPIs in Kaimur district, hence effluent d from
includes industries. Plant (ETP). quality report is not applicable. these
Vegetable oil units,
manufacturing, which is
Parboil rice mill, used for
Textite filling
processing  and low lying
Automobile areas.
servicing centre.

There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

« Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Poliuting
Industries
(GPIs).

« There is no any
GPIs in Kaimur
district,

Katihar « The industries | e Total 171 KLD | o All aforesaid | e There is not technically feasible for installation of Common | «Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of Katihar ash
generation of generations Effluent district. There is no CETP installed in Katihar district. generate
Katihar  district from these Treatment e« There are no any GPIs in Katihar district, hence effluent d from
includes  Parboil industries. Plant (ETP). quality report is not applicable. these
rice mill and units,
Automobile which s
servicing centre. used for
There is no filling
discharge from low lying
aforesaid areas.
industries into
Ganga river _and
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its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

« There is no any
GPIs Iin Katihar
district.

Khagaria

o« The industries
having potential
waste water
generation of
Khagaria district
includes  Parboil
rice mill, Dairy
and Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

e There is no any
GPIs in Khagaria
district,

o Total 50 KLD
(approx.)
waste  water
generations
from these
industries.

o All aforesaid
units  have
installed
Effluent
Treatment
Plant (ETP).

o There is not technically feasible for installation of Common
Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Khagaria
district. There is no CETP installed in Khagaria district,

o There are no any GPIs in Khagaria district, hence effluent
quality report is not applicable.

° Only
boiler
ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.

Kishanganj

¢« The industries
having potential
waste water

« Total 1800
KLD (approx.)
waste  water

All  aforesaid
units  have
installed

o There is not technically feasible for installation of Common
Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in_Industrial area of

« Only
boiler
ash
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generation of generations Effluent Kishanganj district. There is no CETP installed in Kishanganj generate
Kishanganj from these Treatment district, d from
district  includes industries. Plant (ETP). Analysis report of Grossly Polluting Industries (GPIs) these
Slaughter in Kishanganyj district units,
houses, Parboil : which is
rice mill, Food Industry pH BOD TSS Remark used for
Processing  and Name (mg/ filling
Automobile L) (ma/L) low lying
servicing centre areas.
‘(List  attached). M/s ABZ Close
There is no Agro during
discharge from Foods inspectio
aforesaid Limited n
industries into
Ganga river and M/s Mash 7.35 24 14 COmplled
its tributaries. Agro
« Bihar State Foods
Pollution Control Limited
Board has )
identified a total M/s 6.42 19.9 28 Complied
of 78 Grossly ' Indagro
Poliuting Foods
Industries Private
(GPIs), including Limited
04 units namely
a) M/s ABZ Agro M/s 7.7 170 146 Non-
Foods Limited; b) Regaal Complie
M/s Mash Agro Resourc d due un
Foods Limited; c) es authoriz
Foods brivate Private ed
Limited: d) M/s Limited gz/pass
Regaal Resources ffluent:
Private Limited in elfluent;
Kishanganj !30ard
district. issued
o The Central legal
Pollution Control direction
Board 02 Standard | 5.5- | 100 200 For
Technical 9. irrigation
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institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment  and
disposal of their
effluent,

The GPIs located

in Kishanganj
district
(Slaughter
houses, Food

Processing) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.

purpose

Lakhisarai « The industries | eTotal 60 KLD | Al aforesaid | e There is not technically feasible for installation of Common |  Only
having potential (approx.) have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated Industrial area of ash
generation of generations Effluent Lakhisarai district. There is no CETP installed in Lakhisarai generate

Page 386



34368

Lakhisarai district from these Treatment district. d from
includes  Parboil industries, Plant (ETP). o There are no any GPIs in Lakhisarai district, hence effluent these
rice mill and quality report is not applicable. units,
Dairy There is no which is
discharge  from used for
aforesaid filling
industries into low lying
Ganga river and areas.
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

« There is no any
GPIs in
Lakhisarai
district.

Madhepura e The industries | e Total 44 KLD| o All aforesaid | e There is not technically feasible for installation of Common | «Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of ash
generation of generations Effluent Madhepura district. There is no CETP installed in Madhepura generate
Madhepura from these Treatment district. d from
district  includes industries. Plant (ETP). o There are no any GPlIs in Madhepura district, hence effluent these
Parboil rice mill quality report is not applicable. units,
and Automobile which is
servicing centre used for
There is no filling
discharge  from low lying
aforesaid areas.
industries into
Ganga river and
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
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Polluting
Industries
(GPIs).

o There is no any
GPIs in
Madhepura
district.

Madhubani o The industries | < Total 335 KLD | e« All aforesaid | e There is not technically feasible for installation of Common ° Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of ash
generation of generations Effluent Madhubani district. There is no CETP installed in Madhubani generate
Madhubani from these Treatment district. d from
district  includes industries. Plant (ETP). o There are no any GPIs in Madhubani district, hence effluent these
Parboil rice mill, quality report is not applicable. units,
Dairy and which s
Automobile used for
servicing centre. filling
There is no low lying
discharge  from areas.
aforesaid
industries into
Ganga river and
its tributaries.

« Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

e There is no any
GPIs in
Madhubani
district,

Munger » The industries | e Total 500 KLD | o All aforesaid | e There is not technically feasible for installation of Common | e Only
having potential (approx.) units have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water installed number of industries situated in Industrial area of Munger ash
generation of generations Effluent district. There is no CETP installed in Munger district. generate
Munger  district from these Treatment d from
includes __ Dairy, industries. Plant (ETP). these
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°

Tobacco and Analysis report of Grossly Polluting Industries (GPIs) in units,
Automobile Munger district which is
servicing centre. used for
There is no Industry pH BOD TSS Remark filling
discharge  from Name (mg/L) low lying
aforesaid (mg/L) areas.
Cndustrieg into M/s 8 35 22 o Non-

Ganga river and Eastern Complied

its tributaries. Rail d b

Bihar State alway ue 1o

Pollution Control non-

Board has installati

identified a total on of

of 78 Grossly flow

Polluting meter;

Industries Board

(GPIs), including issued

03 units namely legal

a) M/s Eastern direction

Railway; b) M/s

ITC Ltd. Dairy M/s ITC 7.62|* 28.9 19 Complied

Plant; c) M/s ITC Ltd.

Ltd. (Tobacco Dairy

Division) in plant

Munger district.

The Central M/s ITC 7.36 27 25 Complied

Pollution Control Ltd.

Board has (Tobacco

identified the Division)

Technical

institute as Third Standard 5.5- 30 100 For

Party Agency 9.0 discharge

(TPA) for the in

surprise surface

inspection of

GPIs units water

located in

different districts

of Bihar every

year for ensuring

environmental
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compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effiuent.

The GPIs located
in Munger district
(Dairy, Tobacco)

have Effluent
Treatment Plant
(ETP). The
treated effluent

is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.

Muzaffarpur

The industries
having potential
waste water
generation of
Muzaffarpur
district includes
Tannery, Parboil
rice mill, Dairy,
Distillery and
Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

« Bihar State

s Total 1700
KLD (approx.)
waste  water
generations
from these
industries.

¢ All aforesaid
units  have
installed
Effluent
Treatment
Plant (ETP).

e There is not technically feasible for installation of Common
Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of
Muzaffarpur district, There is no CETP installed in
Muzaffarpur district,

« Distillery Division has adopted Zero Liquid Discharge (ZLD)
system by having suitable treatment and recycling of
treated effluent.

Analysis report of Grossly Polluting Industries (GPIs) in
Muzaffarpur district
Industry pH BOD TSS Remark
Name (mg/
L) (mg/L)
M/s 7.70 22 35 Non-
Muzaffarp Complied
due to

o Only
boiler
ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.
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Poliution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
03 units namely
a) M/s
Muzaffarpur
Dairy; b) M/s
Green Leather

Industries; c)
M/s Saba
Tennery in
Muzaffarpur
district.

The Central
Pollution Control
Board has
identified the
Technical

institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent,

ur Dairy

not
installatio
n of flow
meter;
Board
issued
legal
direction

M/s Green
Leather
Industries

Non-
Complied
due to
non-
complian
ce of
consent
condition
s; Board
issued
legal
direction

M/s Saba
Tennery

Non-
Complied
due to
non-
complian
ce of
consent
condition
s; Board
issued
legal
direction

Standard

30

100

For
discharge
in surface
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« The GPIs located
in Muzaffarpur
district (Tannery,

Dairy) have
Effluent

Treatment Plant
(ETP). The
treated effluent

is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.
The GPIs located
in Muzaffarpur
district
(Distillery) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by

I water

having suitable
treatment  and
recycling of
treated effluent,

Nalanda s The industries | ¢ Total 2300 | o All aforesaid | e There is not technically feasible for installation of Common | « Only
having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water instalied number of industries situated in Industrial area of Nalanda ash
generation of generations Effluent district. There is no CETP installed in Nalanda district. generate
Nalanda district from these Treatment o Distillery and paper mill recycler has adopted Zero Liquid d from
includes industries. Plant (ETP). Discharge (ZLD) system by having suitable treatment and these
Distillery, Dairy recycling of treated effluent. units,
,Parboil rice mill Analysis report of Grossly Polluting Industries which is
and Automobile (GPIs) in Nalanda district used for
servicing centre. filling
There is noe low lying
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discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
2 units namely a)
M/s  Santamani
Paper Mills LLP;
b) M/s Nalanda
Dairy in Nalanda
district,

The Central
Poliution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental

compliance.  All
GPIs have
installed Effiuent
Treatment Plant
(ETP) for
treatment and

Industry pH BOD TSS Remark
Name (mg/
(ma/L)
L)
M/s 7.3 26.7 15 Complied
~ Nalanda
Dairy
Standard | 5.5- 30 100 For
9. dischar
0 ge
surface
water

areas.
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disposal of their
effluent,
¢ The GPIs located

in Nalanda
district  (Dairy)
have Effluent
Treatment Plant
(ETP). The

treated effluent
is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.
The GPIs located
in Nalanda
district (Distillery
and paper mill
recycler) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment and
recycling of
treated effluent,

Nawada

e The industries
having potential
waste water
generation of
Nawada  district
includes  Parboil
rice  mill and
Automobile
servicing centre

o Total 150 KLD
(approx.)
waste  water
generations
from these
industries.

« All aforesaid

installed
Effluent
Treatment
Plant (ETP).

s There is not technically feasible for installation of Common

have Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Nawada
district. There is no CETP installed in Nawada district.

o There are no any GPIs in Nawada district, hence effluent
quality report is not applicable.

* Only
boiler
ash
generate
d from
these
units,
which is
used for
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{List  attached). filling
There is  no low lying
discharge from areas.
aforesaid

industries into

Ganga river and

its tributaries.

o Bihar State

Pollution Control

Board has

identified a total

of 78 Grossly

Polluting

Industries

(GPIs).

e There is no any

GPIs in Nawada

district.

Patna eThe  industries | e Total 2000 | o All aforesaid | e There is not technically feasible for installation of Common [ «Only
having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water installed number of industries situated in Industrial area of Patha ash
generation of generations Effluent district. There is no CETP installed in Patna district. generate
Patna district from these Treatment o Paper recycler has adopted Zero Lliquid Discharge (ZLD) d from
includes  Parboil industries. Plant (ETP). system by having suitable treatment and recycling of these
rice mill, Dairy, treated effluent. units,
Paper Mill which s
(Recycler)  and used for
Automobile filling
servicing centre. fow lying
There is no areas.
discharge from
aforesaid
industries into
Ganga river and
its tributaries.

e Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Poliuting
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Industries
(GPIs), including
11 units namely
a) M/s Bhola
Ram Steels
Private Limited;
b) M/s Hero
Cycles Limited;
¢) M/s Hindustan
Coca-Cola
Beverages  Pvt,
ted ; d) M/s
Indira Paper Mill
Pvt. Ltd.; e) M/s
Mateshwari
Paper Mills Pvt.
Ltd ; f) M/s Patna
Paper Mill Pvt.
Led.;  g)  M/s
Pinex Steel
Industries  Pvt.
Ltd; h) M/s
Smirity Paper
Mills Pvt. Ltd.; i)
M/s United
Breweries Ltd; j)
Patna Dairy; k)
M/s VSM Paper
Private Limited in
Patna district.
The Central
Pollution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPAY for the

surprise
inspection of
GPIs units
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located in
different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

« The GPIs located
in Patna district
(Dairy,
Beverages) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for
horticuiture/
agriculture/

gardening
purpose. No
water Is

discharge into
any water body.

e The GPIs located
in Patpa district
(Paper mill
recycler) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZL.D) system by
having suitable
treatment and
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recycling of
treated effluent.

Purnea s The industries | e Total 1300 | o All aforesaid | e There'is not technically feasible for installation of Common | «Only
having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiier
waste water waste water installed number of industries situated in Industrial area of Purnea ash
generation of generations Effluent district. There is no CETP installed in Purnea district. generate
Purnea  district from these Treatment e M/s Eastern India Biofules Pvt. Ltd (Distillery) has adopted d from
includes, Parboil industries. Plant (ETP). Zero Liguid Discharge (ZLD) system by having suitable these
rice mill, treatment and recycling of treated effluent. units,
Distillery, Dairy Analysis report of Grossly Polluting Industries (GPIs) which is
and Automobile in Purnea district used for
servicing centre . filling
There is no Industry pH BOD TSS Remark low lying
discharge  from Name (ma/ areas.
aforesaid L) (mg/L)
industries into
Ganga river and M/s Kosi 7.8 48 56 Non-
its tributaries. Dairy Complied;

e Bihar State Project (A Board
Poliution Control Unit of . issued
Board has COMFED) legal
identified a total direction
of 78 Grossly
Polluting Standard [5.5-9.0 30 100 For
Industries Irrigation
(GPIS), indudlng purpose
02 units namely

a) M/s Kosi Dairy
Project (A Unit of
COMFED); b) M/s
Eastern India
Biofuels pvt.
Ltd.; in Purnea
district.

o The Central
Pollution Control
Board has
identified the
Technical
institute as Third
Party Agency
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(TPA) for the

surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effiuent.

The GPIs located
in Purnea district
(Distillery) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment and
recycling of
treated effluent.
The GPIs located
in Purnea district
(Dairy) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for
horticulture/
agriculture/
gardening
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purpose.

Rohtas

The industries
having potential
waste water
generation of
Rohtas district
includes  Parboil
rice mill, Dairy,
and  Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
01 units namely
a) M/s Rohtas
dairy; in Patna
district.

The Central
Pollution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPis units
located in

s Total 850 KLD
(approx.)
waste  water
generations
from these
industries.

+ All aforesaid

installed
Effluent
Treatment
Plant (ETP).

« There is not technically feasible for installation of Common

have Effluent Treatment Plant (CETP), as there is no significant
number of industries situated in Industrial area of Rohtas
district. There Is no CETP installed in Patna district.

e Paper recycler has adopted Zero Liquid Discharge (ZLD)
system by having suitable treatment and recycling of
treated effluent.

s Only
boiler
ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.
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different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent,

e The GPIs located
in Rohtas district
(Dairy,
Beverages) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for
horticulture/
agriculture/

gardening

purpose. No
water is
discharge into

any water body.

« The GPIs located
in Rohtas district
(Paper mill
recycler)  have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment and
recycling of
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treated effluent.

Saharsa «The industries | e Total 200 KLD | e All aforesaid | o There is not technically feasible for installation of Common | < Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of Sahrsa ash
generation of generations Effluent e There are no any GPIs in Saran district, hence effluent generate
Saharsa  district from these Treatment quality report is not applicable. d from
includes industries. Plant (ETP). these
Automobile units,
servicing centre. which is
There is no used for
discharge  from filling
aforesaid low lying
industries into areas.
Ganga river and
its tributaries.

e Bihar State
Poltution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

e There is no any
GPIs in Saran
district,

Samastipur ¢ The industries | e Total 2070 | «All aforesaid | e There is not technically feasible for installation of Common | < Only
having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water installed number of industries situated in Industrial area of ash
generation of generations Effluent Samastipur district. There is no CETP installed in generate
Samastipur from these Treatment Samastipur district. d from
district  includes industries. Plant (ETP). » There are no any GPIs in Samastipur district, hence effluent these
Parboil rice mill, quality report is not applicable. units,
Sugar mill and which is
Dairy unit. There used for
is no discharge filling
from  aforesaid low lying
industries into areas,
Ganga river and
its tributaries.
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o Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly

Polluting
Industries
(GPIs).

«There is no any
GPIs in
Samastipur
district.

Saran o« The industries | eTotal 10 KLD| oAl aforesaid | e There is not technically feasible for installation of Common -
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there Is no significant
waste water waste  water installed number of industries situated in Industrial area of Saran
generation of generations Effluent district. There is no CETP installed in Saran district.

Saran district from these Treatment s There are no any GPIs in Saran district, hence effluent
includes industries, Plant (ETP). quality report is not applicable.
Automobile
servicing centre,
There is no
discharge  from
aforesald
industries into
Ganga river and
its tributaries.

« Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Poliuting
Industries
(GPIs).

e There is no any
GPIs in Saran
district.

Sheikhpura «The  industries| eTotal 60 KLD | eAll aforesaid | e There is not technically feasible for installation of Common | e Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water installed number of industries situated in Industrial area of ash
generation of generations Effluent Sheikhpura district, There is no CETP installed in generate
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Shelikhpura from these Treatment Sheikhpura district. d from
district includes industries. Plant (ETP). o There are no any GPIs in Sheikhpura district, hence effluent these
Parboil rice mill quality report is not applicable. units,
and Automobile which s
servicing centre used for
There is no filling
discharge  from low lying
aforesaid areas.
industries into
Ganga river and
its tributaries.

¢ Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Poliuting
Industries
(GPIs).

¢« There is no any
GPIs in
Sheikhpura
district.

Sheohar e The industries | eTotal 25 KLD | eAll aforesaid | e There is not technically feasible for installation of Common | e Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of Sheohar ash
generation of generations Effluent district. There is no CETP installed in Sheohar district. generate
Sheohar district from these Treatment s There are no any GPIs in Shechar district, hence effluent d from
includes  Parboll industries. Plant (ETP). quality report is not applicable. these
rice  mill and units,
Dairy There is which is
no discharge used for
from  aforesaid filling
industries  into low lying
Ganga river and areas.
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
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Polluting
Industries
(GPIs).

e There is no any
GPIs in Sheohar
district.

Sitamarhi e The industries | e Total 780 KLD | o« All aforesaid | e There is not technically feasible for installation of Common | « Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of Sitamarhi ash
generation of generations Effluent district. There is no CETP installed in Sitamarhi district. generate
Sitamarhi district from these Treatment » There are no any GPIs in Sitamarhi district, hence effluent d from
includes  Parboil industries. Plant (ETP). quality report is not applicable. these
rice mill, Dairy units,
and  Automobile which Is
servicing centre | used for
There is  no filling
discharge  from low lying
aforesaid areas.
industries into
Ganga river and
its tributaries.

o Bihar State
Pollution Control
Board has
identified a total
of 78 Grossly
Polluting
Industries
(GPIs).

« M/s Riga Sugar
Co. Ltd.
(Distillery &
Sugar  Division)
are closed. There
is no any GPIs in
Sitamarhi
district.

Siwan s The industries | e Total 300 KLD | e All aforesaid | e There is not technically feasible for installation of Common | Only
having potential (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste water installed number of industries situated in Industrial area of Siwan ash
generation of generations Effluent district. There Is no CETP installed in Siwan district. generate
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®

Siwan district
includes  Dairy,
Parboit rice mill
and Automobile
servicing centre
There is no
discharge from
aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Potiution Control
Board has

identified a total
of 78 Grossly
Polluting
Industries
(GPIs), including
01 units namely
a) M/s Amish
Dairy And Foods
Private Limited in
Siwan district.
The Central
Poltution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the
surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental

compliance. Al

from these
industries.

Treatment
Plant (ETP).

Analysis report of Grossly Polluting Industries (GPIs)
in Siwan district

Industry pH BOD TSS Remark
Name m
W ma
M/s 8.08 83.32 33 Non-
Amish Complie
Dairy d; Board
And issued
Foods legal
Private direction
Limited
Standard | 5.5- 30 100 For
9. discharg
0 e in
surface
water

d from
these
units,
which is
used for
filling
low lying
areas.
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GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment  and
disposal of their
effluent.

«The GPIs located
in Siwan district
(Dairy) have
Effiuent
Treatment Plant
(ETP). The
treated effluent
is used for
horticulture/
agriculture/

gardening
purpose. No
water is

discharge into
any water body.

Supaul

«The industries
having potential

waste water
generation of
Supaul district

includes  Dairy,
Parboil rice mill
and Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

e Bihar State
Pollution Control
Board has

identified a total

» Total 300 KLD
(approx.)
waste water
generations
from these
industries.

¢ All aforesaid

Treatment
- Plant (ETP).

« There is not technically feasible for installation of Common
have Effluent Treatment Plant (CETP), as there is no significant
installed
Effluent

number of industries situated in Industrial area of Supaul
district, There is no CETP installed in Supaul district.
Analysis report of Grossly Polluting Industries
(GPIs) in Supaul district
Industry pH BOD TSS Remark
Name {mg/
L) (mg/L)
M/s Kosi 7.79 26 41 Complied
Dugdh
Utpada
k
Sahkari
Sangh

* Only
boiler
ash
generate
d from
these
units,
which is
used for
filling
low lying
areas.
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of 78 Grossly
Polluting
Industries
(GPIs), including
01 units namely
a) M/s Kosi
Dugdh  Utpadak
Sahkari Sangh in
Supaul district.
The Central
Pollution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for the

surprise

inspection of
GPis units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed Effluent
Treatment Plant
(ETP) for
treatment and
disposal of their
effluent.

The GPIs located
in Supautl district
(Dairy) have
Effluent
Treatment Plant
(ETP). The
treated effluent
is used for

Standard

30

100

For
dischar
ge in
surface
water
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horticulture/
agriculture/

gardening
purpose. No
water is
discharge into
any water body.

Vaishall s The industries | e Total 6L7 KLD | All aforesaid | One CETP is Propose Hajipur Industrial area Vaishali district | Only
having Potential (Approx.) units have | area in vaishali district. boiler's ash
waste water waste water | installed generated
generation of generations Effluent from these
Vaishali  district from these | Treatment units, which
includes industries. Plant (ETP). is used in
Distillery, Dairy, low lying
parboil rice mill area filling.

and Automobile

servicing centre
There is  no
discharge  from
aforesaid

industries into

Ganga river and
its tributaries.

Bihar State
Poliution Control
Board has
identified a total
of 78 Grossly

Polluting
Industries (GPIs)
in the State.
There are 05

units namely a)
M/s Aasma Foods
And  Beverages
Pvt. Ltd,; b) M/s
Anuj Dairy Pvt.
Ltd.; c) M/s Avon
Cycles Limited;
d) M/s Globus
Spirits Ltd. ; e)
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M/s Hajipur Dalry

(Sudha) in
Vaishali district.
o M/s Globus

Spirits Ltd., one
of the identified
GPIs of Vaishali
district has to
maintain Zero
Liquid Discharge
(ZLD), as Per
Board direction.
«The Central
Pollution Control
Board has
identified the
Technical
institute as Third
Party Agency
(TPA) for. the
inspection of
GPIs units
located in
different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPIs have
installed ETP for
treatment and
disposal of their
effluent.

West e The industries | e Total 6000 | o All aforesaid| e There is not technically feasible for installation of Common | e Only
Champaran having potential KLD (approx.) units  have Effluent Treatment Plant (CETP), as there is no significant boiler
waste water waste  water installed number of industries situated in Industrial area of West ash
generation of generations Effluent Champaran district. There is no CETP installed in West generate
West Champaran from these Treatment Champaran district. d from
district includes industries. Plant (ETP). o Distillery has adopted Zero Liquid Discharge (ZLD) system these
Sugar, Distillery, by having suitable treatment and recycling of treated units,
parboi} _rice mill effluent. which is
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and  Automobile
servicing centre.
There is no
discharge  from
aforesaid
industries into
Ganga river and
its tributaries.

Bihar State
Pollution Control
Board has

identified a total
of 78 Grossly
Polluting

Industries

(GPIs), including
03 units namely
a) M/s Harinagar
Sugar Mills Ltd.
(Distillery

Division); b) M/s
Harinagar Sugar
Mills Ltd; c) M/s
HPCL Bio-Fuel
Ltd Distiliery Div
d) M/s HPCL Bio-
Fuel Ltd Sugar
Div; e) M/s
Manjhaulia Sugar
Industries  Pvt.
Ltd. (Distillery
Div.) f) M/s
Manjhaulia Sugar
Industries  Pvt.
Ltd. (Sugar
Div.); @) M/s
New  Swadeshi
Sugar Mills,
(Distillery

Division) h) M/s
New Swadeshi

used for
filling
low lying
areas.
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Sugar Miils,
(Sugar Division)
in West
Champaran
district.

The Central
Pollution Control
Board has
identified the
Technical

institute as Third
Party Agency
(TPA) for the
surprise

inspection of
GPIs units
located in

different districts
of Bihar every
year for ensuring
environmental
compliance.  All
GPls have
installed Effluent
Treatment Plant
(ETP) for
treatment  and
disposal of their
effluent,

The GPIs located

in West
Champaran

district  (Sugar)
have Effiuent
Treatment Plant
(ETP). The

treated effluent
is used for
horticulture/
agriculture/
gardening
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purpose. No
water is
discharge into
any water body.

« The GPIs located
in West
Champaran
district
(Distlllery) have
Effluent
Treatment Plant
(ETP). Distillery
has adopted Zero
Liquid Discharge
(ZLD) system by
having suitable
treatment and
recycling of
treated effluent.

6. Category: Bio-Medical Waste

Sl. No.

a

b

Data The per day

total

generation of
bio-medical

The manner of its treatment and disposal
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Distric

waste in the

district

Araria

122.64

Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and operated by M/s Synegy Waste Management (P) Ltd.,
Hanuman Ghat Road, Jawaharlal Nehru Medical College, Bhagalpur,

Arwal

13.00

Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synergy Waste Management (P) Ltd., Gaya).

Aurangabad

75.88

Bio-Medical Waste generated from different Heaith Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synergy Waste Management (P) Ltd., Gaya).

Banka

150.72

Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur.

Begusarai

157.74

Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur,

Bhagalpur

4806.23

Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur.

Bhojpur

92.99

Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Indira Gandhi Institute -of Medical Science,
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Sheikhpura, Patna-20, Operated by M/s Sangam Mediserv Pvt. Ltd.

Buxar 27.74 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Indira Gandhi Institute of Medical Science,
Sheikhpura, Patna-20, Operated by M/s Sangam Mediserv Pvt. Ltd.

Darbhanga 804.20 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Lid.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur .

East Champaran 690.20 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Gaya 2146.13 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synergy Waste Management (P) Ltd., Gaya.

Gopalganj 481.52 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Jamui 79.42 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Jehanabad 17.53 Bic-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facllities (CBWTF) and M/s Synergy Waste Management (P) Ltd., Gaya.
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Kaimur 31.75 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Indira Gandhi Institute of Medical Science,
Sheikhpura, Patna-20, Operated by M/s Sangam Mediserv Pvt. Ltd.

Katihar 150.08 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur,

Khagaria 155.32 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharial Nehru Medical College, Bhagalpur.

Kishanganj 211.43 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur.

Lakhisarai 108.01 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur.

Madhepura 372.65 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Madhubani 512.67 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.
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Munger 86.91 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharlal Nehru Medical College, Bhagalpur

Muzaffarpur 7427.59 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Nalanda 97.82 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bic-Medical Waste Treatment
Facilities (CBWTF) and M/s Indira Gandhi Institute of Medical Science,
Sheikhpura, Patna-20, Operated by M/s Sangam Mediserv Pvt. Ltd.

Nawada 67.72 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synergy Waste Management (P) Ltd., Gaya).

Patna 5249.93 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Indira Gandhi Institute of Medical Science,
Sheikhpura, Patna-20, Operated by M/s Sangam Mediserv Pvt. Ltd.

Purnea 269.25 Bio-Medical Waste generated from different Heaith Care Facilities (HCFs) are
collected, treated and disposed through- Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synegy Waste Management (P) Ltd., Hanuman Ghat
Road, Jawaharfal Nehru Medical College, Bhagalpur.

Rohtas 57.26 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Indira Gandhi Institute of Medical Science,
Sheikhpura, Patna-20, Operated by M/s Sangam Mediserv Pvt. Ltd.

Saharsa 393.21 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
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collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Samastipur 711.54 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Saran 364.36 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Sheikhpura 38.01 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Synergy Waste Management (P) Ltd., Gaya)

Sheohar 76.42 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Sitamarhi 370.22 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur,

Siwan 450.33 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,
Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur.

Supaul 225.01 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
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Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,

Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur

Vaishali 645.85 Bio-Medical Waste generated from different Health Care Fadilities (HCFs) are
collected, treated and disposed through Common Bio-Medical Waste Treatment
Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,

Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur
West 507.02 Bio-Medical Waste generated from different Health Care Facilities (HCFs) are
Champaran collected, treated and disposed through Common Bio-Medical Waste Treatment

Facilities (CBWTF) and M/s Medicare Environmental Management (P) Ltd.,

Muzaffarpur Industrial Area, P.O.- Bela, Muzaffarpur
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